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HOW TO USE THE INDEX 
The Index is arranled alphabetically with the Subject Index separatccl 

from Name Index and printed in the following order:Part-I-SUBJECT 
INDEX, Part-II-NAME INDEX. At the end of every entry, the Volume 
Number of the Debates is given in Roman numerals followed by the date 

I of the debates in parenthesis and column number or numbers, U tbe cue 
may be is sivcn immcdiately after that. [Printed as (1-29.12.89) 147) 

AU the Bills are alphabetically arranged under the main headin, 
"BILL(S)" . 

Information pertaining to Railways has been indexed under the various 
main beadings commencing with tbe word Railway e.g. "RAIL WA Y LINE 
(S)", "RAIL WAY TRAIN(S)" etc. 

All tbe papers laid on tbe Table of the Lok Sabha are indexed only 
under the main beading "PAPER(S) LAID ON THE TABLE". 

Information regarding various State. in India and tbe various foreip 
countries baa been Indexed under their respective names. 

A list of abbreviations used in the Index is givcn below: 
A.M. .................... Adjournment Motion 
B.O.H ................. . 
C.A ..................... . 

CoDlid ................. . 
Consid. O ............ . 
D.G .................... . 
D.E.O ................. . 
D.E.G. (R) .......... .. 
D.S.O .... : ............ .. -D.S.G.-(R) ............ . 
Dis ...................... . 
H.A.H. Dis ......... .. .... .................... .. 
L.S ..................... .. 
M ....................... . 
O.P ..................... . 
Pas ...................... . 
R.S ..................... . 
Rea. ................... .. 
St . ....................... . 

Business of thc House 
CaJlin, Attention to Mauer of Urgcnt Public_ 
Importance 
Consideration Stage of a Bill 
Consideration of tbc Clauses of a BiU 
Dcmands for Grants 
Dcmands for Excess Grants 
Demands for ~ceas Grants (Railways) 
Demauds fos Supplementary Grants 
Demands for Supplemcntary Grants (Railways) 
Disenaioa 
Half-aD-Hour Discussion 
Introduction Stage of a Bill 
Lolc Sabha 
Motion 
Question of PrivilcJC 
Petitions 
Rajy. Sabba 
Resolution 
SlIIJemCnt 

(v) 



PART·I-SUBJECT INDEX 



INDEX 
TO 

LOK SABHA DEBATES 

(ELEVENTH SERIES) 

VOLUME 15 " 16 

FIFI1I SESSION OF THE ELEVENTH LOK SABRA 

JuI, 23. 1997 to Aupst .4. 1997 
Shra"aa 1. 1919 (Saka) to Sbrav .... 23, 1919 (Saka) 

PART-I-SUBJECT INDEX 

AAI 
MerFr 01. AAI willi IAAl (XVI-ll·8-97) 

146-147 
ABDUCTION 
AbdIIClioa of Fomp TCJUriIcs ftom ~ 

(XV-S-I-97) 42 

PerforawI« of.. '''' (XV-2I-141) 177 
ACASH 
~"....... ACAJH (XYI-No97) 90 
ACCJ1)IfNI'I 

Ail If " cw. (XVI-l~ B 
A rtf Itt .. to ,.. of people bID ..... , 

T .... (XVJ-1-t47) Zll·1l 
c.-.. of podI ... ..... • .... 

(XVI-Jl.147) 131·Jl 
IJaaIe ill Train AcG'Fltt 011 ............ 

.... (XV-U-1·1997) m·2fI 
......... Acdde.u (X\"I--U-99) lOP-110 
.... Accide .. (XV-%J.1-97) 2AJ..U 
T ... .adentl (XV-31·147) 1»-121, 110-11 (XVJ-l+8-97) _, W 

A«OMIIODA'I'ION 
41 •• _ ., AA __ •• ' 1li1M_ or' --.147) .. 
Au .,."., __ ........... 
(XV~M7)"" 

DefeaI:e Aa:omadllioa (XV-28-7·97) 
121-132 

IlefaIiOII of AcI:ommodatioa (XV-2J.1-9'7) -ACr 
A.eDd .... ill Police Ad (XV-l9-7.f7) 

92-93 
Delhi Apertme. 0nmIIip Ad 

(XVl-l3-J.97) 211·19 

Delhi Relit CoatroI Ad (XV-.'-91) 151·J2 
D.JJIi ... c..m Act (XV-.'-91) 22J.24 
..... .... .,..... Act. 1908 (XV-l+f7) ,... 
UIDC Ad No. 1 (XVI-1U-91) " 

~ Ad, 1m (XVI-I.f.I.97) " 
NIdauI HiaJnrIJI Act (XV--+M7) " ........iet 01. TaroriMI Ad (XV-2f.147) 

ZU 
AC110N ft.AN 

~"'b .... "'iJa"·mk. 
(XV--2J.741) 26U6 

AaIfuNcruaE 
A 4&1 .... .,.... (XVI-+I47) lJf-16l 
ADAlA1I 
DI* .w.a- (XVI-7-t47) ... 



2 LOK SABHA 

\ 
ADB 
ADB A.sislance (XVI-ll·I·97) 247·248 
ADDICTION 

Smol>ing Trends (XVI-3-8-1997) 91·92 

1I~a:3' Addition (XVI~97) 147 
ADiVASI 

Riaht of AdiYMi women on Anu.lTa' 
Property (XV-1S-7.97) 137 

ADJOURNMENT MOTION 
krious lituatioa arilinl out of fJIICe8t 

developtlMlM' in Bihar (XV-U-7·97) 
J5>-J69 

ADMINISTRATION 
Impact of Article. on adminiltralion of N.E. 

Stain (XV-29-7·97) 244 
ADVANCES AND LOANS 

Borrawin& from domeslic market 
(XVI-14·S·97) 54 

ADVERTISEMENT 

Adverlisement for calling Tenders 
(XV-24· 7·97) 283 

Ban on Obscene Advertilemenl (XV-U-7· 
97) 78 

Indecenl Programme. and advertillemcnl on 
cable network (XVI-I4-S·97) J6.~7 

ADUL TERA TION 

DDT in Milk (XVI-l3-8-97) lSI 
AERATED WATER 
IXVI-12-8-97) 192 

.ut·ORESTATION 

Aforestation (XV-5·8-97) 29 

AFGHANISTAN 

Development in Atf&bansitan (XV-23·'·97) 
Migration of Indian from Afpani ... n (XV-

JO..7·97) 224 

AOARTALA-CALCUlTA·DELHI 
F1ipt. on ApnaIa.Calcutta·OcHli Route 

(XVI-U·S·97) 2S7 
AGE UMITS 

Upper aF Umite fOlSr Go¥erBmcat Service 
(XV-JO..7-l997) 129 

AGRA 

Fareilhen Love to fall sick in Aara (XV-
JO..7·t997) 89 

AGBIMENT 
....... nt between Air Indill and Air 

fraRCe (XV-4·8·97) 25-26 

Alreelllent bctweCIl Himac:hal Pradesh and 
Uaion Government (XV)-31·7·97) 155 

AireemeRI belween India and U.S.A. 
(XV-18-7-97) 199 

Aireemenll with Bhutan (XVl-l3-8-97) 203 

III4o-US Agreement of Science and Techno 
Joay (XV-31-7.97) 90 

SIIip breahi .. Aireemenl with US (XV-U-
7-97) 128-129 

AOIUCUL TUitE 
Additional Funds for Apic:ultUN (XV-

JO..7-97) 126-127 
Alreement wilh French on Apicultural 

Seclor (XV-S-8-97) 156 

Agriculture Produc:tion (XVI-12-8-97) 246-
47 

Agriculture Workers (XV-30-7-1997) 43-60 
Awards to A&riculture Scienc:tilll (XV-

5-1-97) 174--182 
Brtllldca.t of modern technique in apullure 

lector (XVI-I4-8-97) 176 
Caplial lavellment in Agriculture Sector 

(XVI-12-3-97) 47().-..472 

Central Alistance for Agriculture Project. in 
Assam (XV-29-7·97) 377-380 

Central Ani.tance for Agriculture in 
Haryana (XV-S-S·97) 162·163 

Common Minnum Programme in the field of 
A,riculture (X-29-7-97) 9J.-..9S 

Co-c:operation from Non- Governmental 
Organisation. in Aariculture Sector 
(XVI-12-8-97) 403-427 

Dedine in Agricultural Production due 10 
abnormal monsoon (XV-29-7·97) 142·143 

Employment in Alricultural Sector (XV-
23-7·97) 163 

Exccenive Ule of Chiemic:al. and Fetilizen 
in AJ!'icultue (XVI-12.S-97) 40 

FarlllCrs Benefilled under Development of 
Airiculture (XV-S·8·97) 10>-107 

Industrial Status to Agricullurc (XV-S-8·97) 
ISS 

Dorractl auistancve to Kerala for 
a&ricultural produclion (XV-29-7·97) 246 



INDEX 3 

Joint Meelin, on A,ricultural Research 
(XV-S-8-97) 278-279 

KriMi Re .. arch c. ... re and A.,.lcllltural Farm 
for Pad"y (XV-S-"") 6()......62 

(' .... pslalion for Aaricultur-' Worker. (XV-D-
7-97) 34 

Opee;", of Cellaral Airicuhure Univer"y 
(XV-29-7.., ... 

Performance of AII'icu1ture #xlenlion scheme 
in Bihar (XV-29-7-97) 228-229 

PertnisJiOll 10 Corporate Sector in .Aariculturc 
(XVI-12-8-97) t96 

hlicy .. Aaricllltilre (.XV-S-g.97) 192-196 

... Md Prj... lector InYClUnenl in 
...... ,. Sect« (XVI-l2-8-97) 437-438 

Role of Aaricullure COSI. and Price 
Commission ("V-29-7-97) 219 

Sellin, up of Aari. Market (XV-S-8-97) 
255-258 

Subsidies on Aaricultural in puu and fertilizers 
(XV-29-7-97) 250-259 

Unemployment of Agriculture Diploma 
Degree Holden (XVI-12-g.97) 369 

U .. of Green House in A,ricuhure (XVI-12-
8-97) 371-372 

World bank lBRDIIDA Anistanee for 
Aariculturc Sector (XV-5-8-97) 55-56 

AlCTE 
Election. 10 Commill... (XV-28-7-97) 

224-225 
AIDS 
AIDSflIV (XV-2J.7-97) 9 
AIDS Control Centre (XVI-3-8-97) 131-13S 

AIDS Testin, Facilily (XV~8-1997) 86-87 

AIDS Tellin, Hospitals (XVI-JO. 7-97) 
178-81 

Anti-AIDS Schemel (XV-JO.7-97) 129-30 

Drul Research Proaramme for AIDS1iIV 
(XVl-13-8-97) 31-32 

Foreip Aids Patients (XV-JO.7-97) 111-112 
MMdatory Tesl for HIV Infec:Lion (XVI-

13-8-97) 208 

Naliollll AIDS COIIInII "....... (XVJ.-.6. 
8-97) 124-125 . 

NGO'. Co-opcralioa in AIDS Conlrol 
(XVI-6-8-97) 110-112 

Sererin, of AIDS Virus (XVI-()'~'11JIJ7) 
83·1W 

Survey by Natioal AIDS Control Orgnoisalil1ll 
(XVI-B-8·117) 127·128 

Wold Bank loan for Conlrol AIDS (XVI-3-/j· 
97) 141-142 

AlIMS 
Caterina Services in AIIMS (XVI-13·8-97) 

185 

Facilities in AIIMS (XVI-13-8-Y7) J82-83 

Profit Sharing in AIIMS (XVI~8-97) 26 
URutilised Machine, in AIIMS (XV-JO..7-97) 

207 

Plane Service between Hyderabad-Vijayawada 
Triupati (XVI-II-8-97) 212-213 

AIR 
AIR Station at Asansol (XVI-7-8-97) 87 
AIR Station~ in Gujarat (XVI-7-8-97) 266-67 

AIR Stations in RajaschaR (XVI-7-8-97) 277 
AIR Station in West Bengal (XVI-!4-8-97) 

SO 
Broadcast of Programme in Andhra Pradesh 

On F.M. Band (XVI-14-8-Y7) 87-88 

Commercial Broadcasling syuem in AIR 
(XVI-31-7-97) 178 

Inslallation of Heating System at AIR. Leh 
(XV-24-7-97) 164-165 

Non-functionin, of office Doordarshan and 
AIR Guwahati (XVI-31-7-97) 84-85 

Payment of A.I.R. Uft Char •• to Indian Air 
Force (XVI-14-8-97) 73 

Sellin, up of local radio Ilalion and low power 
aransmillen (XV-31-7-97) 109-110 

Sellin, up of New AIR Station (XVI-7-S-97) 
220-221 

Tranlminion capacity of AIR in West Benp! 
(XVI-14-8·97) 171 

, ...... AIR CARGO 

Takin, over of Air Car,o Complex fr 
K.S.I.E. (XV-27·7-97) 53 

AIR COLUSION 
Air Collilion (XV-28-7-97) 163-1606 
Near Air CoUilion (XV"-+8-97) 24-25 

AIR CORRIDOR 
Birfu~ :alion of Air Corridor for Delhi (XV 

4-8-97) 132 



4 l..OK SABHA 

AIR CRAFI' 
Air Crafts OrouDCI (XVl-U .... 97) 81 
Developmene of Aircraft by HAL (XV-28-7. 
97) 139 

Diaical f1i&bt Coauol Computer h L.C.A. 
(XV-28-7-97) 84 
1M Plaoe erllb in Allam (XV-28-7·97) 96 
Manufacture of upe Tnuport Aircraft 
(XV-28-7·97) 81-82 
Moderailatioa Scheme of MIO·21 Aircratc 
(XV-2I-7-97) 95 
Owrbaul of MlQ.29 Aircraft (XV-+8-97) 
131·,)2 

Pvrda_ of Aircraft (XV-28-7-97) 194-196 
SIlane. of Combae Aircratc (XV-27·7·97) 
61-62 
Ute of IAf Aircrafb br MOS (XV-2I-7-97) 
112 
Wee lealia, of Aircraft (XVl-U·I-97) 126 

AIR FACIUTY 
.v facilicy 10 NeaMdI I. Madlp PradesII 
(XV--4-U7) 110.111 
AIJl FIELD 
UIiIIudoII 01 ..... ad ... Dr.... Airfield 
(XV ....... 1-9'7) j6 

AIJl foacE 
...... 01 _ Air force 0Iicer (XVI-1l.1-
f7) .... 

",.. f1l A.I .•• uri a.ps 1O .... .v 
,.. (XVI-1.u.97) 7J 
Ala FaAJrIC2 
Agr ......... Air ........ Ail "-
(XV......." U.216 

AIR 8IDIA 
4 ........... AJr ...... AIr r.-
(XY-4+97) 2J.a 
Air ..................... ... 
(xy-4f.,.", • 
AJ. .... ...... M , •• (XYI-lI-H7) .. 
lit .... ...... 
e-a.., LaDdia, by Air ... ...... 

(XV-t-I-9'7) WI 

• &terDaI CoaamcrciaJ BorroMaa for Air Bus 
aad Boeiap (XV.......t-8-97) 83 

Free Taell 10 Compuiou of Member of AI 
(XV-4-8-97) 112 

Operation of Air lodia', Aipe (XV-'-8-97) 
152 

AIRLINES 
Foreign Airliaea Operation ia lAdia 

(XVl-ll-8-97) 138-139 
LaacIin& of Saudi Airlaaca Jumbo at 'haabHaID 

(XV-28-7.97) 11-19 
Recovcry of DUb from Private AirIian 

(XV-28-7-97) 109-110 
Scuiq up 01 Sub-re&iooal Airliac 

(XV ..... 7-97) 201-209 
SuspeMioa of Private Air Liaa Operatioa 

(XV.......t-8-97) 103 
AIRPORTS 
Airpor1I .. Nardt EaIt (XV-'-8-f7) 46 

Air ~ UIIk (XVJ-8-8-97) 119 
Airport at It.DidnIr ia KanwDb 

(XV-28-7-97) 2JIIO 
AIr Traftic: w...,e.nent of .... Airports 

(XV-2J.7-97) 113 
~ of Airport at Bij.,. (xy-

....", 101-109 
I ......... of ...,. Airport (XV-+l-97) 

" ............ ..... to Amrilur AJrporI 
(XV-+I-97)l06 

..,.. of DeW A.T.e. Towen (XV-2I-7-97) 
219 ........... ~ .,.... ...... 
"""" (XV-f.M7) 17 .. 

...... " AkpIItI .. ... CoaIrJ 
(XV~ .... ... _ •. I . f f1l "IF' I • 101 AirpaIt 
(XV-2I-1.", .. 

.rl.u.1 • ., Kola AiIpm (XV-+t47). •• Ill.'. of Cl¥I AipartI (XV-.z7.147) •• 

....., Wodt • c:.... ~ (XV-
21-747) 171-1" 

..., r..a lor Mpor1I (XV.....w.97) 37· • 

....., MeaMa .. Airports (XV--4-8-97) 
lD 

...... Cor-rWan for IDeo.., ... ~. 
....... (XV-28-7-97) 97-91 

SIrike of Employees of ........ AIIJIIII 



INDEX 5 

DiviIioa (XV-+8-97) Un·l0l 

1'1IinMaaDlbapuram AJrport (XVI-ll-8-97) 
78 

AIR ROUTE 

Itt Air Route for IUuribqh (XV-:za. 7-97) 125 

AIR SAFETY 
1, # 'iodenaiutioa of Air Safety Network 

(XV-2M-97) $7·58 

AIR SERVICE 

Air Service betweeD lDdia ud Clainl 
(XV-4-8-97) 185-186 

Air SeMces to SAARC Countrin 
(XV-4-8-97) 70 

Air SeMces to Vizq (XV-4-8-97) 149 

Air Senicn for Welt Benpl (XV-4-8-97) 51 

Air Mrvice of Tipr HIli ud OlllJlolt 
(XVl-Il-8-97) 82 

FlIfbt from Clicuttl to CbiaI (XV ....... 97) 
158 

Opentioa of Air SemceI ill Joiat V.ature 
(XV-4-8-97) 129 

Private Air Semc. oa Intemational Routes 
(XV-4-8-97) 190 

AIRSTRIP 

Aintrip In Mutalal, JImlDU (XV ......... 97) 184 

CoDllnlCtioa of AinIri .. 1n U.P. (XV-4-8-97) 
134 

AIR nCK.ETS 

Air Tickell for Leb (XVl-U-8-97) 141 

AIr 11ckell to PromiaeDt Penoaa 
(XVl-Il-8-97) 186-87 

c... of Fake Air 11ck ... (XVI-1l-8-97) 185 

AIR TRAmC CONTROLLERS 

~ of Air TnfIic Coatrollen 
(XV-:za. 7-97) 137 

AlV 

0 .... 11 to AIU (XV ......... 97) 174-176 

AHMEDABAD 
CoIIIInIedoa of Bro.cI Oau. Uae from 

AjlDer to Ahmedabad (XVI-14-8-97) 112 

AlMER 

~ " ... 0. .... u.. from 
4jlaer • A""~"''' ~-I"""') 112 

AKASHWANI 

Tnasmiaioa Clpecity of Akubwllli Kendi'll 
(XVI-7.8-97) 106 

ALLAHABAD 

Employmeat Geaeratioa in Allabalnd 
(XV-U 7-97) 23S-m 

ALLOCAnON OF EDIBLE OIL 
Allocation or Edible oil to States 

(XV-29·7.97) 242-244 
ALLOPATHIC DOCTORS 

Vie of Ayurvedic and Homoeopathic 
Medicinel by Allopathic Docton 
(XV-2l-7-97) 90 

ALLOTMEIIIT 
Allotment of Booth. (XV-JO.7'97) 241 
Allotment of Government HOUIeI to Freedom 

Fipten (XVI-+8-97) 104-106 
Allotment of HOUle. in K.npur under Indirl 

Awu Youna (XV-31·7·97) 97·98 
Allotment of Land (XV-JO.7·97) 79-80, 

(XVI-I3-8-97) 182-84 
Allotment of Land to Social Inatitution. 

(XVI4-8-97) 99-100 

Allotment of Shop. to ~T (XVI-30-7·97) 
176 

Out of Tum Allotment (XV-2l-7.97) 125· 
126, 251·252 

Out of Tum Allotment of Flall (XVJ-6-8-97) 
75·76 

ALLOWANCE 
Hill Allowance (XV-31·7·97) 98 
Special Duty AlIowIDee (XV-I-8-97) 146 
ALPHABETICAl. UST , 
Alphabetical Ult ot Memben of EJcvcnth Lot j 

S1blul (XV-2J.7·97) liI·xi I 
ALLUMINIUM PLAIIIT . 
AllWDiDiwn Plant (XV-+8-Y7) 120. 

AMARNA'm PILGRIMAGE 

Rapolllibility of Army for Amamlth Pit&ri' mi. (XV-4-8-97) 74 
AMARNA1lf YA TRA 

Amunath Yltn (XVI-I3-8-97) 223-24 
AMLO PROJECT 
AmIo Project (XVJ.-8.8-97) 95-96 



6 LOIC SABHA 

AMBEDKAR \ 
Ambed"'ar Villaps in U.P. (XV-508-97) 

265 
AMBEDKAR VILLAGES 

Ambedkar VillalCS in J .t. K (XVI-12-
8-97) 358 

AMMONIA PLANTS 
Ammonia Planll in India (XV-27-7·97) 

61·62 

Ammonia Plant ita Kerala (XVI-12·8-97) 
334 

Ammonia and Urea PI..... ia Andhra 
Pradesh (XV-508-97) 198 

AMRAVATI 

Amravati·Narlthed Railway Line (XVI-
7·8-97) 164 

AMRITSAR 
Inlroduction of Sh.tabdi EsprCII Train 

bet_a Delhi ud Amritsar (XVI-
7-8-97) 141 

ANDAMAN A NICOBAR 

Officials of Andamaa and Nicobar 
(XVI-12·8-97) 209 

Recruitment in Andam.a and Nicobar 
(XVI-12·8-97) 4~ 

ANDAL SAlNnnA SEcnON 

Ulilisation Capac:ity of Andal Sainthia 
Section (XV-24-7-97) 88-89 

ANDHRA PRADESH 

Ammonia and Urea Planls in Andhra 
Pradelh (XV-5-8-97) 198 

Andhra Prade~h and MaharlShlra Border 
dispute (XV-29· 7·97) 2SO 

Car Unit in Andbra Pradesb (XV-ZS-7· 
97) 145 

Committee on Sugar Mills in Andhra 
Pradesh (XV-29-7-97) 79-80 

Drinkinl water Problem in AP (XV-24-
7-97) 279·280 

upon Park in Andhra Pradesh (XV-I· 
8-97) 135-136 

Fel Godown. in A.P. (XV-29·7·97) 92 

Finaacial AJIiItunc:e for Palm Oil Mills 
in Andhr. Pradesh (XVI-12·8-97) 63-
64 

Financ:ial Alliltance to Scientific Projecu 
of Andhra Pradall (XVI-7-8-") 231 

Foar Lane in Aftdhra PracIeIh (XV--27. 
7-97) 43-44 

Ouelt Housel ill Andhra Pradesh 
(XVI-II-8-97) 2SO-lSi 

Hill'" Power Radio Station in A.P. 
(XV-24.7-97) 317 

Industrial Corridor in Andhra Pradesh 
(XV-25· 7·97) 232-233 

Irriplion Projec:tI in Andhra Pradesh 
(XV-27·7·97) 43, 

J.R.Y. in Andhra Pradesh (XVI-7-8-97) 
64 

Meraer of E.A.S. Linke Juambboomi in 
Andhra Pradesh (XVI-I 4-8-97) 201·202 

Minority Commillioa in Andhra Pradesh 
(XVI-12-4-97) 381 

New Telephone Connec:tions fOr Alldhra 
Pradelb (XV-24-M7) 69 

Oil Sec:tor in Andhra Pradesh (XV-28-7· 
97) 1750176 

Proc:uremellt of Chillies in Andhra 
Pradesh (XV-2CJ.7-97) 71·72 

Proc:urement of Rice in Andhra Ptlldesb 
(XVl-I2-8-97) 373-374 

Produc:tion of Ihe Padd~ice in Andbra 
Pradesh (XVI-12·8·97) 374-375 

Rural Welfare Schemes in Andhra 
pradesh (XV-24-7.97) Z85·286 

Sec:urily (or Telepllone Exchanaa in 
Andhra Pradesh (XVI-7-8-97) 69 

Suuellion made by Anclhra Pradesh in 
Law Ministriel Conference (AP's 
SU8lestiOll in Law Minsitrin 
Conferenc:e (XV-l.8-97) 40 

Telephone elehan,es in Orissa and 
Andhra Pradesh (XV-24-7-97) 
107-114 

Yatri Niwas in Andhra Pradesh 
(XVI-ll·8-97) 97·98 

ANGANWADI 

Honorarium to Anpnwadi Worken 
(XV-28-7-97) 119 

ANIMAL 
Animal Species (XVI-12-8-97) 428-429 

Death of Animals (XV-l9-7-97) 285·286 

Developmeat of Animal Husbandry Sec:tor 
(XV-S·S.97) 275 

Export 01. A-.. (XV-2S-7-97) 42 



INDEX 1 

ANIMAL DISSBCI'ION 
(XV1-U .. t7) 210 
PIteatia, of .... nical ... ...ua.t ..... 
(XV-l9-7.f7) 107 

PeecbiDI ., AaimaII (XV-29-7-97) 95 

" II'niDiDI for De......... " AaiDI ...... dry (XVJ-lU-97) 4JWI3 
\ ANPARA 

Haadin, ower AD..... Poww Station 
·~14-8-9'7) 68 

ANrARcnCA 
W ... Manlpmnt Ie AIItercdca (XV-23-7. 
97) ." 
ANTI DOWRY ACT 

MiIuIc of Allti-DowIl ACt (XVl-J.U.97) Y11 
_ •. - DUMPING DUI"Y 

Aati-Dumpin, Duty OIl NewIprint and 
Grophite (XV-2.S-7.97) 13-15 

ANTI·INDIAN SENTIMENTS 

Aati-1DcIIaa .. timeDli at pM ~ in 
N .... (XV-23-7-97) 211 
ANTI-MALALRIA PROGRAMME 
World Bank AIIiItuce fot" ADti-JDaIaria 
Proaramme (XV-23-7·97) 27 .. 75 
ANNUAL REPORT 
AanUII Report of EMIlY Mu ...... t 
Centre, N. Deihl (XV-J24.7.97) 369-70 
AnDul Reporu on ladden .. (XV-28-7·97) 
108-109 

ADnual Report Review of the WorkiDi of the 
Cancer HOIpitai and R.....-dl lutitute 
Gwallor for tIM year 199.5-96 •. (XV-30-7. 
97) 270 
ANTI LABOUR PRAcnCBS 

ADd UboIar PncUeeI of NPS ~MId 
Aviatioa Pvt. Lad. (XVl-n .... 97) 67 
ARUGUL 
~ New ......, LiM (XVl-7 .. 
97) IN 

ANZ 

ANZ'. View oa Illve1bDeDt Ia IJIdIa ~ 
8-97) 2305 

APPEIJ.A TE TRIBUNAL 
AppeUate Tribuaal for Provide., fJI!ICI Cull 

(XV-JO. 7·97) 37--· ---..... ~ 

Apf.iII _ 0 e 1 
(XVI-7-M7) 1St 

AppN« •• - lie, 11". ~ (XVl-l ..... 
97)2ll 

AppoUttm.t of s,...ary ~ 
OM-7+97) ---

Raerved Pom (XVl-I ..... 97) G-43 

AQUA-CULnJRE 

Freab Water Aqua-Cultare (XVI-J.U.97) 
311·312 

ARABIAN S2A 

Trawtin, i. Arabian Sea (XVI-IU-97) 225-
26 

AROINA AIRWAYS 

ArdIaDa Airwa,. laquiry R.eport (XVI-ll.IJ.. 
97) 161·162 

ARMED FORCES 

Cae'MII Service tD Headquarter BmpIoyd 
(XV-27·7·97) 60-61 

Career Profile for Armed Poca (XV-27.7.97) 
35-36 

Role of Anned Forca (XV-S-8-97) 199 

ARI!CANUTS 
a-cb oa Arec:aII1Ita br ICAR (XV--29-7 •. 

97) 241·242 ' 

ARMS 

Import of Small AnDI (XVI-I2-8-97) 320 

hnIda Anal DroppInc c:a.. (XV-29-7-97) 
122 

Sale of Ar_ by Bleck ..... Firm 'I'hroIIp 
....... diary (XV~) 1ll·1U 

Imllalilll ef ArmI in North·Elltem Rqioa 
(XV-05·8-97) 29S 

Smuatilll of ArmI IDd Drup in NortII· 
Butera St.tes (XV-S-8-97) 263-26' 

SItrfaoc Ail MillIe (XVl-I3-8-97) 198-99 

Ukraiae Tub 10 PM ..... (XVl-I3-8-97) 
1 .. 2-143 



8 LOK SABHA 

ARMY 
Army TrlinlllJ ConunaDd (XV-+M7) 108 
DircipIiae in Armed Forces (XV-4-8-97) 191 
Exodus of Army ()ff'/CCn (XV-4-8-97) 109 

Incident of Armymen in Kashmir (XV-4-8-
97) 107 

Inefficient FuftCtionin, of Army (XV-28-7-97) 
ISS 

Responsibility of Army for Amamatb 
Pilarimale (XV-4-8-97) 74 

Re.truc:turin, of Army (XV-28-7-97) 204 
ARREARS 
Arrcan due to Suprcane Orowen (XV-S-8-

97) 27-28 
ARTE FACI'S 
Return of Arte facts (XV-28-7-97) 207-208 
ARTISANS 

Upliftment of rural Artisans (XV-31-7-97) 
149-.50 

A.R.W.S.P. 

Central aaistance under A.R.W.S.P. 
(XVl-I4-8-97) 32 

ASANSOL 
AIR Station of AuoIoI (XVI-7-8-97) 87 
Collltruction of car abed at AwIIoI (XV-24-

7-97) 115 
FulJftedp DD Kendra in AIaIIIoI (XVl-7-8-

97) 2JJ-34 
Handlin, of Hiab Power I..ocoI at Aunsol 

(XVI-H-97) 91 
ASHRAM SCHOOLS 
Ashram Schools under Tribals Sub-Plan (XVI, 

12-8-97) J08 
ASIAN DEVELOPMENT 

Asiaa Development Bank Alliltance to 
Mabar .. htra (XVI, 13-8-97) IS2-U3 

ASIATIC SOCIETY 

Grant to Natioaal Ubrary/AiiaIk Society 
(XV, U97) 158--«) 

ASSAM 

Ampri Power Project in Allam (XVIO:-
1 ..... 97) 169 

I BridpI.t lolakiuuti, Assam (XV-4-8-97) 59 

I BridpsINHI in Allam (XV-4-1-97) 191-192 
BVEP ill Allam (XV-4-8-97) 141-143 

Central AlUltaDCe for ApicuJtural Projects in 
Allam (XV-29-7.97) 371~ 

CoDltructWn of Uok RoadI in AJIIID with 
World Baok Allislance (XV_24-7-97) 
J36..337 

FCI Godowns in Assam (XVI-I2-8-97) 200 
Funds 10 Assam (XV-4-8-97) 84-85 
Helicopter Shot down by Militants in Assam 

(XVI-ll-8-97) 149-1.50 

IAF Plane Crab in Alllm (XV-28-7·97) 96 

Irription in Allam (XVl-U-8-97) 77 
Kuki tribe, in Napland, Alum and Tripura 

(XVI-12-8-97) 192-93 

New Telepbone E&chan. in Allam 
(XVI-I4-8-97) 213 

P.M.R.Y. Scheme. in South-Ellt (Alllm) 
(XVI-8-8-97) 84-87 

Premium Collected by Lie in Allam (XVI-
8-8-97) 160-163 

Quota of Wheat Released 10 Assam (XV-
29-7-97) 95-97 

Shorta. of Drinkina Water in Assam 
(XV-24-7.97) lJO.lJl 

Telephone ElIchan,e in Allam (XVI-7-8-97) 
129-33 

TerroriaU attack on Military in AIIIm 
(XV .......... 97) 61 

Voluntary Or,anilations in A .. m (XVI-S-8-
97) 134 

Waidn, Liat in Allam (XV-24-7-1997) 
~101 

ASSAMESE TRIBES 
InclUlion of Alllmese Tribes in S.T. Lilt 

(XV-29-7.97) 138 
ASSENT TO BILLS 
'The appropriation (Railways) No.3 Bill 1997 

(XV-24-7-97) 37().371 
ASSETS 
DlviIioa of IIICIII and fuac:doa In Owuliprb 

(XV-29-7-97) 3S6-360 
ASSISTANCE 
Auistance for Development of Hill Arell 

(XVJ--6-8-97) 122·123 
Alamance for Drip lniption (XVI-12-8-97) 

299 
Assistance for Development of Land in U.P. 

(XVl-I2-8-97) 3S7 



INDEX 9 

AlliItaDCe to CoRIUmii' Cou1I (XV-29-7·97) 
229-230 

Collllruction of Unk Roads in Assam with 
World Bank Auiatence (XV-24-7·97) 
336-337 r· :S .. AUi.tance to Pakistan (XVI:......6-8-97) 

'1·122 .... 
World Bank ADlatanee for Secondary Health 
System (XVI-+S·97) 85·86 

ASntMA 

Asthma (XV-30-7·97) 235 

AntLETE 

Plight of an Athlete (XV-28-7·97) 172 

ATOMIC 

floss Incurred by Atomic Energy (XVI-
~8·97) 171·72 
Rajasthan Atomic Power (XV-30-7-97) 

212·213 
ATROCITIES 

Atrocitie. on SCIST (XV-29-7·97) 279-285 

AUDIT 
Audit Paras (XV-27·7·97) 47 

AUSTRALIA 

Import of Wheat from AUitralia (XV-S.S-97) 
164, (29-7·97) 44-45 

"'Tourist from AUitralia (XVI-1l-8-97) ISO 

AUTOM0B!LES 

Foreign Collaboralion in Automobiles 
(XV-l-g-97) 7-16 

Import of Automobile. (XV-25-7-97) 63 

Authority for Advance Rulings for Non-
Residents (XV-I-g·97) 113-l14 

ADVANCE RULING At.rrnORITY 

AVIATION 

Civil Aviation Policy (XVI-l1.g.97) 39-40 

AYURVEDA 
~yurveda Scam in UP (XVI-IJ.8-97) 135·136 

Ayurvedic Medical Research Centres 
(XVI-I3-S·97) 185 

Use of Ayurvedic and Homoeopathic 
Medicines by Allopathic DoctOri 
(XV-23·7.97) ~ 

AWARDS 

Awards to Agriculture Scieotlaca (XV-S-8-97) 
174-182 

Free Rail Travel Pus Facility to Dronacharya 
Award Winnen (XVI-7-8-97) 214-15 

'Shram Ratan' Award (XV-30-7.97) 166--68 

AZAMGARH 

Functioning of Computen at Azamprh 
(XVI-7·8-97) 248 

AZO DYES 

Ban on the use of Azo-Dyea (XVl-12·g·97) 
351-355 

B 
BABRI MASJID 

Babri Masjid Dispute (XVi-12·8-97) 317·318 

BACKWARD 

Declaration of Backward Area (XV-'-23·7·97) 
113, 221, (XVI-6-g-97) 175·176 

Educationally Backward States (XV--4·g.97) 
147 

BACKWARD CLASSES 

Reservation to Backward Classes (XV--4·8-
97) 68·69 

BACKWARD DISTRICTS 

Development of backward Districts (XV-
31·7·97) SO 

BACKWARD STATES 

Declaration of Backward States (XV-30-7-97) 
113 

BAGDOGRA 

Flights from Bagdogra to other Places (XV-
4·g·97) 42 

Flights from Delhi to Bagdogra via Calcutta 
(XV-2g· 7·97) 120-121 

BAJA) ELECTRICAL LIMITED 

(XVI-6·8·97) 62·63 

BAN 

Ban on Non-Government Organisations 
(XV-23-7·97) 41 

LiftiDg Ban on West Bengal Potato (XV-
5·8-97).58 



10 LOK SABHA 

BANOAON 

CoIIItnIctioG of Railway Iiae from\8upoD to 
htnpole (XV-24-M7) 119-1:1) 
DoubliDa of RaIlway IiDe betweeD Hawra aDd ""'011 (XV-24-7-97) lOS 
BANOLADESH 

Export of SiD&Ie Super PhoIpllate to Banala-
desh (XV-5-8-9?) 122-123 
&port eo Ba~ duo. North Eutem 
Sta.. (XVI-8-8-97) 'H-7S 
DIepI Trade OD IDdo-Banafadesh Border 
(XV-29-7-97) 209-210 

SlDtrgliDl tIu'oup B ...... doIh (XV-15-7-97) 
84-IS 
TI1ICk witb 8u...... (XV~7.97) 
l6-27 
Water Shari.., With Ballaladesb (XV-+8-97) 
179 

BANGALORB 
CnaliDea at BllDpIore City Railway Station 
(XVl-7-8-97) 107 . 
Construc:tioa of Duc:iq Mlllical FOUDtaiD in 

BaqaIore (xV--24-7-1997) 189-190 

Den .. GUes in Buplore (XV :Z5.7.97) 254 

National Council for Veterinary Research in 
Bup10re (XVI-12.8-97) 319 

BANK(S) 

Amount Disbursed by BanDlPinandai 
Institution (XV-15-7-97) ~ 

Amount of Lou Credit .. Bad Debt (XVI-
8-a.97) 225-226 

Appointment of Auditors in Non-Banking 
Finance Compania (XV-I-1-97) 99-101 

MU Development Banb Assiatanc:e 
(XVJ-8.8-97) 42-43 

Azad Hind Bank. Calaatta (XV-I-8-97) SI 

Bank Branch at TurimubaDi Obat, Baroda 
(XV-25-7-97) 104 

BaDt Branclla ill Allam (XV-25-7-97) 75-76 

But 8rud1e1 in OUjarat (XV-1-a.97) 
1~200 

Buk Brandies in KarDataka (XV-25-7-97) 
52-53 

Baak Braudles of R.R.B. in Azamprb 
(XV-2S-7-97) 195-196 

But Branches I'Wl by WOIDCD (XVI-8-a.97) 
129 

But Draft fadlity between India ud U.S.A. 
(XV-l-8-97) 63-64 

Bank Loaa for Farmers (XVJ-8-8-97) 
211'-224 

Bank Ombadamu (XV-l-8-97) 215-216 
Baak Sc:unI (XV-25-7-97) 211-2l4 
Bank Scams (XV-lS-7-97) 32-33 
Bank Strike (XV-l-8-97) 91 

., 

Better Services by Forei", Bub (XVI-
8-8-97) 106 

Bungling In Huariba, Banb (XV-25-7-97) 
ISO-lSI 

CD Ratio of Commercial Bub in RajuthaD 
(XV-l-8-97) 184-lSS 

aCIIUre of Banks due to Bankruptcy (XV-
15-7-97) 14S-146 

Confirmation .tudy of Non-performing Assets 
(XV-2S-7-97) 123-124 

Complaints apinlt State Bank of India 
Mumbai (XV-2S-7-97) 74 

Computerilation of Banb (XV-15-'-97) 
190-191 

Czedit Growth (XVI-8-8-97) 238-239 

Currency Branch in Bhopal (XV-1-8-91) 106 
Customer Servicea in SBI (XVI~-8-97) 103 
Decline In Non-a,ncultural Loan (XVI-

8-8-97) JO..31 

Depol,iu Made by Bank Branches in Cltie. 
Town, and Rural Areas (XVI-8-8-97) 240-
242 

Detection of F.D. Account in Allahabad Bank 
(XV-I-8-97) 188-189 

DOtT. Instruction. 10 Bank (XV-1-8-97) 
104 

Dilution of Prudential Norms (XVI~8-97) 
44 

Directive· of Prosecution of Senior Bank 
Officiall (XVI-8-8-97) 201 

Fenip Banks in India (XVI-8-8-97) 
113-118 

Fraud in Banb (XV-lS-7-97) 35-36 
Fraud In Canara Bank (XVI-8-8-97) 237-238 

Fraud of Dena Bank (XVI-8-8-97) lll-138 )! 

Hawala Racket in Syndicate Bank (XV-
25-7-97) 203 

Hindi in Bank Branche. (XV-l.8-97) 
106-112 



INDEX 11 

I.B.A. Envilaae on Computeriudoa of Bank 
(XV-2S-7-97) 103 
IClCr. Non·Bankin, FiDandaJ Company 
(XV-l.8-97) 147·148 
Income Tu due. apinst State Apex Co· 
~rative Banu (XV-25·7.97) 157 

: •• tment made by Nationalised Banks in 
.~:!. ReJion (XV-l·8-97) 131-133 
Irreplaritiea in Dena Bank (XVI-8·8·97) 
108-109 

undin, patterns of R.R.B. (XV-2S·7·97) 
99·100 
Lift the Ban on loan (XVI-8·8-97) 204 
Loan to ReJional Commercial Bank. by RBI 

(XVI-8-8-97) 134 
Loan. Disbursed and Recovered by Banks 

r (XVI-8-8·97) 223-224 

Lon, time out'tandinl debit entries (XVI-
8.8·97) 105·106 

Lou suffered by Indian Bank (XV-25·7·97) 
102·103 

Monetary Losses of Rural Banks (XV-
25·7·97) 80-81 

Nexus between Bank Scam and L1TE 
(XV-5·8·97) 199·200 

Non·Bankina Finance Companies (XV-
1·8-97) 79 

Non·bankins Financial Companies (XVI-
8·8·97) 39-40 

NP As of Co,JPmercial 
(XV-l·8-~) 197 

and Private Banks 

Number of Bank. fallen in CRB Scam 
(XVI-8·8-97) 103·104 

Number of Fraud. and Involvement of Money 
(XVI-8-8-97) 3S-38 

Numbers of Fraud CUes above 25 lacs 
(XVI-8-8-97) 197-200 

Officers COOle·.heeted Prosecuted of N.B's 
(XVI-8·8·97) 207-210 

Performance of DBS (XVI-8·8-97) 97-104 

PNB Gifts Ltd (XV-l·8-97) 88 
.,P.N.B. Scam (XVJ....-8-8-97) 104-105 
Probe into Banu Collusion (XV-2S.7·97) 

125·126 
Profit earned by SBlINationaliJed Baat. 

(XV-l·8-97) 15~160 
ReJioaal Private Bank (XV-25.7-97) 38-39 

Rehabilitation of Indian Bank (XV-I-8-97) 
102 

RobberieVDacoitie. in PubUc Sec:lor BaaItJ 
(XV-2S-7·97) 216 

SBI Kerala (XV-2S-7·97) 153 
SBI Regional Office at Maharubtra (XVI-

8-8·97) 158·159 
Scam in Bank of Raja.than at Indore 

(XVI-8·8-97) 139·140 
Scams by Indian Banks in Foreign Countries 

(XVI-8-8·97) 200-202 
Separate Counters for Ladies in Bank (XV-

1-8-97) 129 
Show Cause Notices to Banks Employees of 

Delhi (XVJ-8.8-97) 24~248 
State Bank of Indore (XVl-8·8-97) 45-46 

Strike by Bank Employees (XV-2S·7·97) 
137·138 

Tripura Gramin Bank (XV-25·7·97) 152·153 
Use of Bank Account on Demise (XVl-

8-8·97) 43-44 

Vililance cell for Monitorin, Banks 
(XV-l·8·97) 29 

Violation of Guidelines by Private Sector 
Banks (XVI-8·8·97) 199 

Vysya Bank Fraud (XVI-8·8-97) 183·184 
BARDHAMAN 
Telephone Connections in Bardhaman 

(XV-24·7·97) 271·272 
Telephone Exchanaes in Bardhaman 

(XV-24·7.~7) 83-88 
BARRAGE 
Barraae Over Yamuna (XV---4·8-97) 64-6S 

BASMATI RICE 
Export of 8asmati Rice to U.S.A. 

(XV-2S·7·97) 49·50 
BAZAR 
Super Bazar (XV-29·7.97) 309-311 

BDSMDS DEGREES 
Recognition of BDs-MDS 

(XV-23·7·97) 174-189 
B.Ed. 

Deareel 

B.Ed. Course (XVI-U-8-97) 249-250 
BEDDING SERVICES 

(XVl-7·8-97) 266 



12 LOK SABHA 

BEI!DI 

Beedi IndUitry (XV-23·7-97) 24-25 

BEEDI WORKERS 

Alitation by Beedi Workers (0) 
(X.V-2J. 7·97) ~97 

HOtIIeI 10 Beedi Workers (XV-2J.7·97) 253 

National Wase Policy for Beedi Workers 
(XV-3().. 7.97) 6~ 

BGML 

Wending Up of BOML (XV-24-i·97) 339·340 

BHADRAVATI 

Minina Activities near Bbadravati Ordaance 
Factory. ~XV-:-28-7.97) 79-80 

BHANDAR 

Kendriya Bhendar (XV-2J.7.97) 253 

BHAaAT YANl'RA NIOAM 

Bharat Ventra Nipm Lld. (XVJ-8.8-97) 2J6 

BHOJWET CARD PROJECT 

Bhojwet Card Project (XV-29· 7·97) 66-69 

BHOPAL 

Bhopal, Gas Tragedy (XV-29·7·097) 327 

Bhopal Gu VICtims (XV-5oB-97) 52 

Declaration °Of Bhopal u 0.. Affected Area 
(XV-29· 7·97) 245 

Hospilall for Bhopal Ou Traledy 
(XV-508-97) 6S~ 

Reaional and Technical Development Centre 
(XV-29-7·97) 233-234 

Sbifting of EME in Bhopal (XVI-U-8-97) 69 

Women Developed Infertility-Bhopal 0 .. 
Traaedy (XV-2J. 7·97) 20 

BHU 

Appointment by BHU Vice-Chancellors 
(XV-4-8-97) 117·118 

Report on BHU (XVI-ll·8-97) 151 

BHUBAHESWAR 
IntroductiOll of Tram between BbubenelWar 
IDd Mumbai (XVI-7.B-97) 241 

BHUTAN 

Agreement with Bhutan (XVI-I3-8097) 203 

BIFR 

BIFR to Lock Fa.r Prim. SecIor CoIIIpeniei 
(XV-I4-8-97) 193 
Mora Pltients Totter into BIFIl HoIpitaJ 
(XVI-l·B-97) 136 • 

Second Report of BIFR (XVI--808-97) 254- ' 
2S6 
Sick C.P.S.U. Referred to BIFR 
(XV-25·7·97) 125·126 

BIHAR 
(XV-29-7·97) ..0. 

ArreIt of former alief Minister of Bihar 
(XV-31·7.1997) 249--.259 

Cellur Servic:c in Bihar (XV-31·7.97) 197 

Coachinl Schools in Bihar (XVI-12-8-97) 
468-469 
Cultivation of Sun· flower in Bihar 

(XV-29-7·97) 224 

DD relay Kendrl in Bihar (XV-3l·7·97) 71 
Development of Bihar (XVI-6-3-97) 131 

Export. from Bihar (XV1-1-8-97) 212·213 

Funds to Bihar for Employment AsI\Irance 
Scheme (XV-24·7·97) 166-167 

Orant for Bihar (XVI-U·S·97) 201·202 

Hydel Project. of Bihar (XV-204·7-97) 131-132 

Low Powered Doordanhan Kendral in Bihar 
(XV-24-7·97) 160 

Misuse of Indira Awu Yojan. Funds in Bihar 
(XV-24-7·97) 253 

Nualism In Bihar (XV-29-7·97) 97-98 

NBFCa in Bihar (XV-2S-7-97) "" 
New Telephone Exchanlel in 

(XV-31·7·97) 83-84 

North Koyal Canal Projecl in 
(XVI-U-8-97) 145-146 

Out of order telephones in 
(XV-31-7-97) 121 

Bihar 

Bihar 

Bihar 

Performance of alriculture extension scheme 
in Bihar (XV-29-7-97) 228 

PMRY Bihar (XV-2S-7-97) 68-70 ~ 

PIlT Development work in Bihar 
(XVI-14·8·97) 120-125 

Purehuin, throuah ACASH (XVI--808-97) 90 
Sellinl up of Coach Factory in Bihar 

(XVI-7.8-97) 208 



INDEX 13 

Selting up of Steel Induatry in Bihlr 
(XV-24-M7) 337 

Telephone Facility in Bibar (XV-31-7.97) 67 

Unemployment in Bihar (XV-2J. 7.(J7) 95 

,BIKANER 
AL Service for Jaiulm.r and Bikaner 
ON-28-7.97) 138-139 
BILATERAL ISSUES 
BiI.leral issue. with Neipboun (0) 
(XV-2J. 7·97) 78--80 

Indi.n Territory Occ:upied by N.pal 
(XVI-IJ.8-97) 76-n 
Indo·Bangladesh Tllks (XVI-13-8-97) 27·28 

Peace Treaty (XVI-IJ.8-97) 39-40 

Peace Treaty with Pakistan (XVI-IJ.8-97) 
35-36 
Sino-Indo Relationship (XVI-13-8-97) 28-29 

BILL(S) (GOVERNMENT) 
Abolilion of Begin, BiU (XV-25·7·97) 
311-325 

(XVI-8-8-97) ~327 

Appropriation (No.3) BiU 1997 (XV-24-7·97) 
370-371 

Appropriation (No.4) Bill (XVI-IJ.8·97) 
315-17 

(XVI-12-8-97) 5X-S47 

Broademinl Bill (XVI-7·8-97) 181-82 

Circulation of Dr.ft BiU on Groulld Wa .. 
(XV-4-8-97) 75·76 

Compulsory Physical BducatiOIl and Sporu Bill 
(XVI-S·8-97) 300 
CoaItltutioa (A_dm.at) Bill (Am-'m .t 
of Artiele 5& .te.) (XVI-8-S-97) 299 

Co.titution (Amendment) Bill (AaeRd_t 
of Article 239-AA) (XVl-8.8-97) 302 
Constitution (Amendment) Bill (AlIlellClmeat 
of Article 311) (XVI-8.8.97) 291·m 
Coutitution (Amendment) Bill (In.nioa of 
Hew Article 9A) (XVI-8-8-97) 300 
CoIIstitutiOll (AmeDdJneat) Bill (I....... of 

Hew Article 31) (XVJ-8-8-97) :J01 

CoaItitlitioA (AmeDdment) BiD (Inaenion of 
New Article 74-A ele.) (XVI-8-8-97) 301 

ConItitulioa (Amendment) Bill (Substitution 
of New Article 48-.1.) (XVI-8-8-97) 301 

Coutltution (Amendment) Biu (Inlertioa of 
New Article lSl·A etc.) (XVI--8-8-97) 299 

CoDltitution (Eipty·firlt Amendment) Bill 
(XVI-12.8-97) 480-483. 489-497 

CoDltitution (Eiahty-fint Ameadmaat) Bill 
(XVI-IJ.8-97) 242-257 

DepoIiton Related Laws (~) Bill 
1997 (XV July 24. 1997) 370-371 

Dock Worken (Re.uJatioe of EiD.,ao,-t) 
(Iaapplicability to Mljar PortI) Bill 
(XV--2J. 7-117) 

Electricity RelUI.tory CommiIIioa Bill 
(XVl-I4-8-97) 323-324 

EMentill Commodities (Special Pro¥iIioaI) 
Amendment Bill (XV-l-8-97) 235-37 

Finance Bill (24-7.97) 370-371 

food S.blidy Bill (XV-5·8·97) 161·162 

HIJh c:o.rt of Gtlj8rat (EIt.bliltlmenl of • 
PwmaG.nl BIadI at Rajkot) Bill (XVJ-8. 
8-97) 298 

Iacon)e Tax (Second Amendment) Bill 
(XVI-13.S.97) 341-42 

IRClIr. Gandhi Nalion.1 Open Uai",*>, 
(~dllleat) Bill (XVJ-13-8-97) 33J...-40 

Indwltriel RecoDltrllcrion a.DIt (T,.... 01. 
Underw.kinp a. Repeal Bill 97) (XV-~ 
7·97) '70-371 

.... rance Regul.tory A.lhorit, BiD (XV-
24-7·97) 387-419 

(XVJ-6.8-97) 21~253 

la". Millie Islamla (Amendmeut) Bill 
(Ameadmenl of Lonl Title etc.) (X~ 
8-8-97) 302 

~ .... l. Board of Revenue AbolitioA Bill. 1996 
(XV-l·8·97) 48-49 

Leederl .nd Chief Whips of reco .. iIed ...... 
ud groupl in P.rli .... 1 (t.c:ilitia) Bill 
(XV-31.7.97) 245 

Lep!lItive Couldl Bill (XVl-l~) '22 
H.rcotic Draas .nd Psychotropic SU ..... 

AmeAdmeat Bill (XVJ-U·8-P7) 16&-313 

Nltioall EIlYiroameat AppeJI8te Audlorily 
Billl (AISal of Bill.) (XV-U-7·97) 
370-371 



14 LOK SABHA 

Pruidentilll and Vice·helidential 'Election. 
(Seco"" Amendment) Bill (XVI-12·8·91) 581 
Printe Investlptors BIU (XVI-S·S-97) 
327-332 
Reserve Bank of India (Amendment) Bill, 
1997 (XV-24·7·97) 370-371 
Rice·MiWn, Industry (Reaulation) Repeal 
Bill, 1997 (XV- 24-7.97) 37()'371 
Seamen's Provident Fund (Amendment) Bill, 
1997 (XV-24-7·97) 37()'371 
Special Court (Trial of Offences Relltin, to 
Transaction. in Securities) Amendment Bill, 
1997 (XV-24-7·97) 37()'371 
Telecom Reaulatory Authority I)f India, Bill, 
1997 (XV-24-M1) 370-371 
Tobacco Growers (Benefit) Bill, (XV-
25-7·97) 28S 
Vice·Presidenfs Pension Bill, 1997 (XV-
24-7·97) 370-371 
BILL(S) (PRIVATE MEMBER) 
Otilli Growers (Benefit) BiU (XV-25-7·97) 
28S 
Compulsory Sterili58tion Bill (XV-25-7·97) 
284 

Constitution (Amendment) Bill (Amendment 
(If artlc:le 217) (XV-z.s.1.97) 283-2M 
Forau (CoDlCitution) Ameedment BiU 
(Amendment of Section (2), (XV-2s.7.97) 
2B3 

Government of Union Territory of 
Lakshadweep Bill (XY-2S-7.97) 285 
Indian Penel Code (Amendment) Bill 
(Amendment of Section 376) (XV-
25· 7·97) 290-291 

Cotton Ginnin, and Prcain, Pactory (Repeal) 
Bill (XV-2S·7.97) 24S 
Maharashtra Reor,aniaation BiD (XV-
25·7·97) 289 

Out of Turn Allotment of Government 
Residences (Validation) Bill (XV-2S-M7) 
242·243 

Prevention of Institute to National HOIIour 
(Amendment) Bill (Insertion of New Section 
4) (XV-25-7·97) 291 

Probililtion of Extravapnt Expenditure on 
Manaac Bills (XV-2S-7-97) 292 

Public Sector Enterprisel Development Bank 
of India Bill (XV-2S.7.97 289 

Punjab Municipal Corporation Law (Extentioa 
to Otandiprh) AmendmenrBiII (Amendment' 
of tbe Schedule) XV-2S.7·97) 2&4 

Recovery of Debts due to Banks aad Financial 
Institutions (Amendment of lCCtion I, etc.) 
(XV-2S-7.97) 289-290 

Representation of the People (Amendment) 
Bill (Insertion of New Section 8B) (XV-2S·7· 
97) 290 

Secrutiny of Assets of Minister, Members of 
Parliament and Public Servants Bill (XV-2S-
7·97) 291 

Siddeshwar National Technical University Bill 
(XVI--8-8-97) 298 

State of Uttranchal BiU (XV-25-7·97) 
286-288 

State of Vidharbba Bill (XV-2S.7.97) 
286-288 

Uniform Civil Law Bill of Maharashtra 
(XV-2S.7·97) 72·73 

BIOSPHERE RESERVE 

Nanda Devi Biosphere Reserve (XV-H-97) 
269 

BIRTHIDEATH RATE 

(XVI-6-8-97) 87--89 

BIRnt RATE 
(XV-30-7·91) 15-16 

(XVI--6-8-91) ISJ.1S4 

BInJMEN 
Supply of Bitumen (XVl-ll-8-91) 210-212 
BLACKMARKETBERS 

Detention of Bilek Marketeers in FoodJlllin. 
in Gujarat (XVI-12.S-97) 361·362 

Misuse of Godowns by Black Marketeers 
(XV-.5-8·97) 293 

BLACKMARKETING 

BlackmaRetin, of Coins. (XV-2S-7.97) 63-64 
" BLACK PEPPERS 

Cultivation of Black·Pepper (XV-29-7-91) 
277-278 

TechnololY MillioD of Black Pepper (XV-
S-8-97) '176-277 

BLASTS 

Bomb bJut. in Delhi (XV-29-7-91) 21S 



INDEX 1S 

BLINDNESS 
Blindaaa Cootrol PropuuDe (XVJ-3.8.97) 

1.52 
Welfare of BliDdJ (XVI-12-8-97) 197 

~OOD BANK(S) 

/ 

~ Bank. (XVJ-30.7-97) 120-127 

"uiPped Blood BankI (XVI-JO.7-97) 66-67 

BOAT TRAGEDY 

Boat Traledy in Barapan.i. SbilloDl (XVI-
11-8-97) 187-188 

BODHGHAT 

BodhJhat Hydel Power Project iD MP 
(XVI-7-8-97) 67 

BODO 
, ULFA Activistl and Bodo lnaurpntl (XV-

5-8-97) 209 
BODO MOVEMENT 

(XVI-12-8-97) J()() 

BOFORS 
Bofors Kickback (XV-JO..7-97) 73-74 

(XV-JO. 7-97) 250 

Canon Bofon Shell. (XV-2B-7-97) 127-128 
Report of Bofon Case (XVI-I3-8-97) 166 

BOKARO 
Production in Bokaro (XVI-7-8-97) 197-98 
BOKARO STEEL PLANTS 

Theft of Slatli in Bokaro Steel Plantl 
(XV-24-7-97) 327-328 

BOMB BLASTS 
Bomb B ..... 011 RaII_y StadOlll (XVI-12-8-

97) 316 
Bomb BapIQIioa (XVI-12-8-97) 427-428 

BOMBAY 

Train Service from Bombay to Kanniyakumari 
(XVl-l4-8-97) 209 

BOMBAY HIGH 

Bombay Hip Reaervoir (XVI-1l-8-97) 61-62 
,'BONOAIOAON 

Privatiulion of Bonplpon nermal Power 
Station (XVI-I4-8-97) 62 

BOOmS 

Allotment of Bootha (XV-30-7-97) 241 

BORDER 
Aadbn Pr..- ... Md t ...... 

diIputc (XV-29-7~ 250 
Border area Developmeat PrOIflJDlDC 

(XVI-l2-8-97) 319-320. 379-380 
Border Dilputa (XV-JO..7-97) 244-45 
Border Firina (XV-28-7-97) 19-24 
Border Route at Deeocbole (XVJ-6.8.97) 

107-108 
DiftiaaJty in Relidina at Border (XV-2B-7-97) 

82-83 
Infrastructure Development in Border Area 

(XV-28-7-97) 159-160 

BORE WELLS 

Installation of Bore Well. and hand·pwnpa in 
Tamil Nadu (XV-29-7-97) 278-279 

International border area development acbellMl 
(XV-29-7-99) 327-328 

BORROWINGS 
Government Borrowinp (XV-28-7-97) 30 

BOT SCHEME 
BOT Scheme (XV-28-7-97) un 
BETANICAL SPECIES 
Patentinl of betanical and animal .pecie. 

(XV-29·7.97) 107 
BOTTLING PLANTS 
LPG Bottling Plantl (XVl-1l-8-97) 41-47 
BOVINE 
Bullilb Rnilt8llce to Bovine Marmone 

(XV-5-8-97) 93-94 
B.R. AMBEDKAR 
Deaecreation of IUitue of Dr. B.R. Ambedltar 

and Police Firiq in Mumbai (St.) 
(XV-23· 7-97) 31~321 

BRAHMAPUTRA 
Brahmaputra Board (XV-28-7-97) 179 
(XVI-ll-8-97) 251-2S2 
BRAIN DRAIN 
Brain Drain (Vol. XV-27· 7·97) 26-27 

(XV-28-7.97) 204 
(XVI-ll·8·97) 101 

BRIDGE(S) 
Bridles at Jolakiasuti. AlAm (XV-4-8-97) 59 
Bridlel'NHl in Alum (XV-4-8-97) 192·193 
Bridle on H.N. 47 (XV-4-8-97) 83 



16 LOK SABHA 

Bridges on NH·12 (XV-4.g.97) 80 

Construction of Foot over bridge at Gasifa 
railway station (XVI-14·S·97) ISS 

Construction of National HighwayS'8ridges 
(XV-4-S·97) 16-19 

Constn.ction of over·bridges in Punjab 
(XVI-14.S.97) 91 

Con~truction of road under bridge at Hubli 
(XVI-14.g.97) 175 

Construction of undeVovor bridge in Gujarat 
(XV-31.7·97) 1()6.107 

Repairing of Bridges in Uttar Pradesh 
(XV-4-8·97) 186-187 

B.R.P.L. 

B.R.P.L. (XV-2S·7·97) 165 

B.S.F. 

Capturin, of Boat by BSF (XVI-12·8-97) 
429-430 

Casualty of BSF (XV-29-7·97) 236 

SPYING by B.S.F. penonnol (XV-29·7·97) 
95 

Strength of BSF (XVI-12·g.97) 281-85 

Welfare of the MartYr BSF Penonnel. 
(XVI-12·8-97) 199-200 

BUDDHA'S STATIJE 

Defacement of Buddha', Statue (XV-30-7-97) 
163-65 

BUDGET 

Annual BudlOt of Doordarahan (XVI-7-8-97) 
92 • 

BUDDHIST MINORITY 

Reservation to Buddbist Minority in 
Maharashtra Assembly (XVI-12-8-97) 388 

BUFFER STOCK 

Buffer stock Norms (XV-29-7.97) 42 

BUILDING 

Hi; 1\ Rise Building (XV-30-7-97) 181-82 

National Buildin, Construction Corporation 
Limited (XV-30-7-97) 226 

BUNGUNG 

Bunglin, (XV-27-7-97) 46 

Financial Bun,lin, in Super Bazar (XV-
29-7-97) 89 

BUREAUCRATS 
NexUl between Politician. and Bureauc:rtlt. 

(XV-29-M7) 125-126 
Burn Standard Co. Ltd. (XV-I-8-97) 43, 

141-142 
BUSES \ 

Crime in Night Service Busel (XVI-17 .... 97) 
298-99 

BUSINESS ACl1VmES 
Re.triction of BUllne.. activities (XV-

24-7-97) 76-77 

BUSINESS Advisory Commiltee (Fourteentb 
Report) (XV-24-7-97) 419 

BUSINESS LAWS 
Indian Business Laws (XVI-IJ.8.97) 1~71 
BUSINESS OF THE HOUSE , 

(XV-I-8-97) 226 
(XVI-8-8-97) 263 

BVEP 
BVEP in ~ (XV-4-8-97) 142-143 
BYPASS 

BypBII in Karnal (XVI-ll .... 97) 248-249 
By Pass on N.H. 31 (XV--4-8-97) 61-62 

C 

CABLES(S) 

Indecent prOJrammes and advertisement c:. 
cable aetwork (XVI-l4-8.97) 36037 

Shorta.e of Ca ... (XVI-7-S-97) Sl 
C.A.D.P. 
Command Area Oevelop!Mld rr.-

(XV-4.8-97) 92-94 

C.A.G. 

CAG Report on Arm, Autboriu. ad 
Ordaaace Fac:toriu (XV~ 12 

CALAMmES 
Natural calamities (XVI-...... 97) 41 

CALCUTIA 
Calcutta Metro (XVl-701-97) 223-24 
Dbaka·Cabtta Bill s.¥b (XV-2I-1-97) 

193 liD.... of Calcutta-Cbennai Natioaat 
HiJbway (XVI-ll'.8-97) 149 

flights froe Delhi to Baadop vii Calcutta 
(XV-2B-7-97) 120-121 



INDEX 17 

MTNL-Chellnai and Calcutta (XVI-7-8-97) 
263-64 

Operation of foreian Airlinel to Calcuttl 
(XV-4-8-97) 47 

Telephone connections in Calculla (XVI-
14-8-97) 45-46 

CALICUT 

Direct Flight from Calicut 10 Mumbai (XV-
4-8-97) 47-48 

Runway work II Calicul Airport (XV-
28-7·97) 178-179 

CALI CUT AIRPORT 

HUDeO Lou for Callaat Airport (XV-
2J. 7-97) 28)...-35 

Permiaion to Collec:t Noney for Calieul 
Airport (XVI-ll-8-97) 220 

CALLING A 1TENTION 

Earthqulke in Madhya Prldesh Vijpayee, Sh. 
Atal Bihari (XV-2J.7-97) 327 

CANAL 

Canal from SankOlh River (0) (XVI-
12-4·97) 381 

CANCER 
Auistance for Cancer Control Proaramme 

(XVI-1J.8-97) 125-126 
Cancen:ure Ihrou,b Homoepathi System 

(XV-JO..7-97) 190 
Ca.eer HOlpital in Uttar Pradesh (XV-6-8-

97)77 

Cancer of Uterus and Brellt (XV-23-7-97) 
163 

Cancer Patients (XV-JO..7-97) 221-23 

Development of Reponal Cancer Centre 
(XVI-6-8-97) 101-102 

Diltriet Cancer Control Proanmme (XV-2J. 
7-97) 80-81 

Fundi for Cancer HOIpital at Vijayaw.da 
(XV-JO.7-97) 233-34 

Mew TechnolotY for Cucer Can (XV-23-7-
97) 247 

ORAL CANCER 

(XV-2J.7-97) SI--58 

CANCER CONTROL 

District Cancer ('.ontral Proiii"""- (XV-2J. 
7-97) 80-81 

CANNES 

Nltional Film Fellival at Cannes (XVI-7-S-
97) 230 

CANTEEN SERVICE 

Canteen Service to Headquaner Employees 
(XV-27-7-97) 60-61 

CANTONMENT 

Construction of Housel and Flatl in 
Cantonments (XVI-11-8-97) 246-247 

Civic Amenitie. in Cantonment Area. 
(XV-28-7-97) 132-133 

CAPART 
Diltribution of lAY Fundi by CAPART 

(XVI-I4-8-97) 9S 
CAPITATION 
Capitation Fee (XV-27-7-97) 26 

CAPTOPRIL 

Pricel of Captopril Ind itl formulation. 
(XV-29·7·97) 313-374 

CAR SHED 

Capacily of EMU clr shed (XV-24-7.97) 
82-83 

Construction of car .hed al Asansol (XV-24-
7-97) 115 

CARDIO DISEASE 
Cardio Disease by Tobacco (0) (XV-2J.7-97) 

95-96 
CARDS 
Identity Cards (XV-29-7·97) 48-49 

Smln Clrd. (XV-25-7-97) 85 

CAREER 

Career Profile for Armed Forcu (XV-27-7-
97) 3S-)6 

CARGO 

International Carao F1iabts (XVl-U-8-97) 83 

CASES 
RePtretlon of Cues by Delhi Police 

(XVI-12-8-97) 204 
CASH CROPS 
Scheme to Encourap CUb Cro.. (XV-

S-8-97) U0-11l 

CASH INCENTIVES 
Cash _ inceati¥cl for Flmily Plannin, 

:- - ··Proaramme (XV-2J.7-97) 47 



18 LOK SABHA 

\ 
CASHEW 

Defence Purchues from Kerala State Cashew 
Development Corporation (XV-27.7·97) 
4S 

CASTE 

Proposal to Scrap Caste Bued Reaimentl 
(XV-28-7-97) 215-216 

CASUALTY 

Casualty of BSF (XV-29-7.97) 236 

CAT 
Jurisdiction of CAT (XVI-I3-8-97) 201·202 

CA lTLE BREEDING 

Cattle Breedin& Schemes in Rajuthan 
(XV-S.8-97) 1~171 

CAUVERY 

Cauvery RiYer Authority (XV--9-a.97) 103-
104 (XVI-U.8-97) 213-214 

Cauvery Water Dispute (XV-28-7·97) ISO-lSI 
(XVI-II·8-97) ISS 

CBI 

Cases of SAIL referred to CBI (XV-24-7·97) 
116 

C.B.I. Inquiry apinst lOB (XV-2S·7·97) 
107·108 

Employees of CBI (XI-30-7·97) 227·28 
Promocion of Officer who is under CBI 

InYestiption (XVJ-8.8-97) 94 

Review of Functionina of CBI (XVI-6-8-97) 
66-67 

Threat to CBI !'enonnel (XV-29-7·97) 147 
CELL 

Paue""r amenity special monitoriAl ceU 
(XVI-7-8-97) 47 

CELLULAR OP£RATORS 

I Free caUs ofter by A1rtel (XVI--t4-8-97) 197 

• CELLULAR SBRVICE 

f Cellular Service in Bihar (XV-31· 7-97) 197 

: Cellular Service by Reliance Telecom 
; (XV-24-7.97) 314 

rappin, of Cellular Phone. (XV-24-7.97) 
1 208-209 
:EMENT FACTORIES 

I>ollution by Cement Factories (XV-5-8-97) 
223 

CENSUS 

Economic Census (XV-23·7·97) 247 

CENTENARY 

Birtb Centenary of Mor.rji Delli (XV- • 
27·7·97) S8-S9 

CENTRAL ALLOCATION 

Central A1locatiOA to States (XV-24-7.97) 
182·183 

CENTRAL ASSISTANCE 
Cennal Assistance for Apicultural Projecu in 

Assam (XV-29-7·97) 317·78 

Central Assistance for Kerala (XVI-I3-8-97) 
213-14 

Criterion for Central Assistance (XV-3(). 7·97) 
61 

Misuse of Central Assistance meant for 
Cyclone (XV-S-8-97) 185 

Spedal Central AlSiltanee (XVI-13·S·97) 168 

CENTRAL ELECTRICITY REGULATORY 
COMMISSION (CERC) 

White Paper on CERC (XVI-I4-8-97) 147 

CENTRAL ENERGY CONSERVATION 
AUTHORITY 

SellinS up of Central EnerlY Conservation 
Authority (XVI-14.8-97) 4 

CENRAL FUND(S) 

Central Fundi to States (XVI-3-8-97) 108 

Misuse of Central Fund by States (XV-
23-7.97) 26-27 

CENTRAL WA'mR COMMISSION 

Central Water Commiuion (XV-+8-97) 
163-164 

CENT&B Sf ATE FARM 

Coa)plalntl apinat Centre State farm, Hillar 
(XV-29·7-97) 226-227 

CEREALS 

Weed Pollution in Cereal~ddy .Cropl in UP 
(XVI-23-8-97) 433-434 

CESS 

Cell Collection by Pon Trust (XV-28-7.97) 
103 

CFC 

Consumption of .:FC (XVI-ll·8·97) 
38S-387 



INDEX 19 

CGHS 
Buildin, on Rent for CGHS Dllpenury 

(XVI-6-8·97) 196 
C.G.H.S. DISPENSARY(S) 

nxV-JO.7.97) 14J (XVI-I3-8·97) 37·38 
tliHS Dispensaries in Kamataka (XV-
,.: 23·7·97) 225·226 

CGHS Dispensariel in Kenda (XV-2J. 7.97) 
203·204 

CGHS Dispensary in Valant Vihar (XVI-
13·8-97) 219 

CGHS Dispensariet1iospitals for Retired 
Government Servants (XVI-6-a.97) 174 

CaHS Facilities (XVI-6-a.97) 95 
Docton in CaHS DilpenAries (XV-JO. 7·97) 

~ ISO-51 
Irre,ul.ritiel in roHS DispenAry (XVI-
13-8·97) 155·156 
Strike by CGHS Dispensary Employees 

(XV-2J. 7.97) 285 

Supply of Spurious Medicines in CaHS 
Dispensaries (XV-23·7·97) 219 

Treatment F.cility (XV--JO.7·97) 168-69 
CHANDIGARH 
Demolition of Houses in vm'ael of 

Ch.ndi,arh (XVI-7·a.97) 2S6 
Division of Auell .nd Fundi in Cbandi"rh 

(XV-29·7·97) 356-359 
Growth of Ch.ndlprh (XVI-6-I-97) 149·1.50 
Rehabilit.tion of Jhugi.Jhopari Dweller In 

Ch.ndiprh (XV-2J.7.97) 96 
Reserved Posts In POI Ch.ndiprh (XVI-
13·8·97) 197·98 
Slum Areu in Cb.ndlprh (XVI-9-8-97) 

89·90 
CHANDLA COMMITI'EE 

Ch.ndl. Committee (XVl-ll-8-97) 137·1388 

CHANDLl 
ElectriflCltion of CbandU Muri B.jtak .... 

R.ilw.y line (XVl-7.a.97) 21()'11 

CHARTER PLANE 
Proposed to SmaU Culn.r Plane Service 

(XVI-ll·a.97) 227·228 
01. BRAHM PRAXASH COMMITI'EE 

(XV-2J. 7·97) 8S-86 

CHEMICAL(S) 
Requirement .nd Supply of Chemicals and 

Fenilizer (XVI-12·a.97) 281-15 

Excereise use of Chemicals .nd Fenilizen in 
A&riculture (XVI-12·a.97) 40 

Forei,n Investment in Cbemci.1 Industries 
(XVI-12·8-97) 268-73 

CHEMICAL WEAPONS 
Chemical We.pons (XVI-6-8-97) 14-19 

Inspection of Chemical Weapons (XV-
23·7·97) 281·282 

CHENNAI 
Direct flipt between a.enn.i .nd New York 

(XV-4-a.97) 48 
Fire in Chenn.i Telephone Exchanae 

(XV-2 .... 7-97) 255·256 
MTNL·Chenn.i .nd Calcutt. (XVI-7·a.97) 

263-64 
N.H. Chennai·Madurai (XVI-ll·a.97) 248 
CHEQUES 
Oreul.r to Honour Bhansali Cheques 

(XVI-8·8·97) 96-97 
CHHATRAPAn SHIVAJI TERMINUS 
Runnin, of train. from Chhltr'plti Shiv.ji 

Terminus (XV-31·7·97) 70 
CHIEF MINISTRY 
Chief MiniMr', Conference (XV-29-7-97) 

108-109 
CHILD 
Child Homes (XV-5-a.87) 275-176 
Child Kidn.ppin, (XV-29-"7-97) 326-328 
Olild Welf.re Centre (XV--4-8-97) 73-74 

CHILD LABOUR 
Ban on Child Labour (XV-JO.7·97) 243 

CHILD 
(XV-2J.7-97) S4-55, 107 

(XV-JO.7·97) 227 
(XVJ-6.a.97) 107 
(XVI-6-a.97) 201 
(XVl-l3-a.97) 62-63 

Odld Labour enpaed ia Unotpailed Sector 
(XV-2J. 7-97) ~1 

a.i1d Labour Welf.re Projectl (XV-2J.7-97) 
16 



20 LOK SABHA 

Elimination of Child Labour (tV-23-M7) 
,93-194 

Minimum Waan for Child Llbour (XV-30-7· 
97) 247 

PM', Action Plan on Child Labour (XV-23-7· 
97) 93 

Survey of ClIild Llbour (XV-2J.7·97) 192·193 
Tribal Child Labour (XV-23-7.97) 206 
Workshop on Child Labour (XV-23-7·97) 234 
CHILD LABOURER(S) 
ClIild Labouren Eappcl at Oanp Bawap 

(XV-23·7.97) 1~191 
CHilDREN 
Development of WOIMII and ClIildren and 

Rural Are .. (XVI-7·8-97) 208 
Project on Street Children (XV-29-7·97) 2n 
Sexual Crime apilllt Ctildren (XV-508-97) 

114-1~ 

SID ...... at CWtdrea (XV-29.7-07) J29 

CHIUKA lAKE 
Deftlopment of filii... of ChWkI LIke 

(XVI-ll·8-97) 476 
CHIllY (IES) 
Dclftllld of chilly farmen (XV-29-7.97)J60. 

)61 

Procurement of Chilly (XV-5-8-97) ~51 
Procrumeat of Clailliea in Andhra Pradesb 

(XV-29-7·97) 7l·n 
aUNA 
ChIneIC refu .. 1 to HAL (XV-2I-7.97) 83 
lilepi areu OCC1Ipied by China (XV-2J.7.97) 

21 
Trade aarHDlellts with China (XVI-i-8-97) 

234·235 
CHOLERA 
Cholera in Kerala (XV-2J.7·97) 165 

CHOLESTROl 
OloJestrol in Reflnd Oil. (XV-,·8-97) 167· 

168 
CHRISnNITY 
Convenioa ioto Christinity (XV-29-7·97) 73 

CHUOfURA 
Olucllura Riel Rneardl Centre (XV-5·8-97) 

103-104 

CA 
CA Activitia (XVI-I2-1-97) 470 
CIL 
Acquisition of land by Cil (XV-I-8-97) 42 

ONE WORKERS 
Cine Worken (X~8-97) 143-145 
CNCHONA 
Ciacbona Plantation (XV-29-7·97) 97 
CRCULAnON 
Circulation of Draft Bm 011 Oroand Water 

(XV---408-97) 75076 
CITIZENSHIP 
Indian Citizenship to Sri Lankan Tami" 

(XV-29·7·97) 24.5 
Senior Citizenship Cenificate (XVI-7.8-97) , 

138 
CVIC BODIES 
Coordination between Civic Bodie. in Delhi 

(XV-.5·8-97) 299·300 
OVll AIRPORTS 
Renovation of Civil Airpon. (XV-27·7·97) 

29·30 
OVll A VIA nON 
Anti Labour Practice. of MPS Alaociated 

Aviation Pvt. ltd. (XV-l1-8-9'7) 67 
Invatment in Civil Aviation Sector (XVI-

11-8-97) 196-202 
Pilotl in IA and AI (XVI-11.8-97) 132 

CVll PROCEDURE CODE 
Civil Procedure Code (XV-~.7·97) 113-114 
CVlUAN OFFICERS 
Coun Orden for Civilian Officen of Dock 

Yard, Navy (XV-4.8-9'7) 43-44 
CLAlM(S) 
Accidents Caims (XVl-I4-8-97) 35 
Dispute Reprdin, Caim in Power Project 

(XVI-7·8-97) 1.52-.54 
CLOSURE OF IVCOl 
(XV-31·7·97) 102 
COACHES 
Attachment of AC II Coache. with Howarb-

Chennai Mail (XV-24-7·97) 274-275 
COAL 
Accidents in Coal Mine. (XVI-8·8-97) .54--69 



INDEX 21 

Blku/il Colliery (XV-l·8-97) 69-70 Royalty on Coal (XVI-8-8-97) 125.126 
Coal Depot (XV-25-7-97) 156 
Coal Unu,e (XVI-8-8-97) 174-175 
Coal Minln, Operatioa by Butll'll Coalfleldl 

\ Ltd. (XVI-8·8-97) 77·78 
c;oal Sam (XVI-8-8-97) 70-71 
Qbal Stock (XV-lS·7.97) 171·172 
Coal Supply by CCL (XV-l.8-97) 25·26 

Compensation to up/ Heirs of the 
Deeeabed Coal Mine. Workel (XV-9·8-
97) 213·214 

Cracks in Rani,anj Coal Are .. (XV-8-8-97) 
22-24 

Plnbnj Coal Complex LV-25·M7) 140 
Expon of Coal (XV-l.8-97) 199-201 
Fire in Coal Mlnel (XVI-8-g-97) 51·52 

Fundi for Coal Sector (XV-I-8-V7) 184 
Health Care Facilltiel In Coal Field Area 

(XV-25-7·97) 117-120 
Impon of Coal (XVI-8-8-97) 146-147 

Indian Aid to V.S. Coal Industry (XVI-8-
8-97) 235 

Inspection of Coal Stocks (XV-25-7-97) 
90-96 

Investment in Coal Sector (XV-25·7-97) 
236 

Munidih Project (XV-l.8-97) 130-131 
Oil from Coal (XV-2S·7·V7) S5 
Ouatandins Dues of Coal India Ltd. (XV-

1-g-97) lC-20 
Performance of Coal Sector (XV-I-8-V7) 

87·88 
Pilfera&e of Coal (XV-2S-7-97) 34 
Price of Coal (XVI-8-8-97) 124-125 
Privatisation of Coal Sector (XV-I-8-97) 

164 

Production and Supply of Coal (XVI-
8-8-97) 191-192 

Production of Coal (XV-25-7-97) 76-77 
Production of Coal (XV-25-7-97) 76-77, 

129-131 

Reinstatement of Coal Worken (XV-
1-8-97) 139-140 

Royalty of Coal (XV-25-7-97) 226-227 
Royalty on Coal (XV-I-8-97) 98-99 

RoYllty oa eo.l lad .Iocrcuina Hydel 
Power Rate (XV-2407-97) 204 

Shortase of Coal (XV-2407-97) 71-7S 
Supply of Coal (XV-25-7.97) 100 

Supply of Coal (XVI-8.g.97) 171 
COAL INDIA L TO 

Study Ind Training Toun by Officen of 
CIL (XV-2S-7-97) 176-177 

COASTAL ECO SYSTEM 

DeJl'lldation of Coastal Eco System (XV-
5·8-97) 218-219 

COASTAL ZONE 

Coastal Zone Management Plan (XVI-
12-8-97) 474-475 

COCA COLA 

Chanses in Coca cola Holdio.. (XV-
29-7.97) 154 

COCONUT 

Production of Coconut in Kera.. (XVI-
12·8-97) 289 

COCONUT PROJEcr 

Integrated Coconut Development Project 
(XV-S-8-97) 53 

COFFEE 

Chicory in Coffee Products (VI-6-8-97) 68 

Expon of Coffee (XV-2S-7-97) 131-132 

COINS 

Coin., Currency Notes and Security Papen 
(XV-2S-7-97) 30-32 

Impon of CoinsINotes (XVI-8-g-97) 120-
121 

Issue of Coins/Currency Notes on Nellji 
(XV-2S-7-97) 155-156 

Shonage of Coins (XVI-8-8-97) 70 

COKE 

Sale of Soft Coke (XV-I-8-97) 52 

COLD STORAGE 

Cold Storage Facility (XV-5-S-97) 129-130 

Lionlins System for Cold Stora,.. (XV-31· 
7-97) 89-90 

Subsidy/Loan to Pre-Coolin, and Cold 
Storage Projects (XV-S-S-97) 68-69 



22 LOK SABHA 

COLLEGE(S) 
Admission in Indira Gandhi Physical 

Education Colle,e (XV-27.q·97) 72·73 
CoUe, .. for Deaf and Dumb (XV--4·8-97) 66 
COLLISION 
Collision of M.l.G. Fi,hters (XV-27.7·97) 

45·46 
COLONY(S) 
Removal of unauthorised colonies (XV-JO.7· 

97) 234·35 
Unauthorised Colonie. (XV-2J.7·97) 205·206 
COLOURS 
Use of Prohibited Colours in Foodstuff 

(XVJ-6.8·97) 73-74 
COMMERCE 
Dumpin, Activities (XV-I·8-97) 79·80 
COMMISSION 
Central Water Commission (XV-28-7·97) 

87·88 
Commission on Prisoners (XVI-12·8·97) 313 
Disinvestment Commission (XV-25· 7·97) 

27·28 
Disinvestment Commission (XV-l,8-97) 67·68 
Fifth Pay Commission (XVI-13·8-97) 47-48 
High Powered Commillion on Laws (XV-

25· 7·97) 204 
Patel Commission (XVI---6-8-97) 80 
Public Grievances Commission (XVI--8·8-97) 

109-114 
Role of Agriculture Costs and Prices Commi· 

ssion (XV-29·7·97) 219·220 
Shukla Commission (XVI-13·8-97) 166 
State Finance Commission (XV-JO.7·97) 

249·50 
COMMISSION FOR AGRICUL ruRAL 
COSTS AND PRICES 
Representation in CACP (XV-29· 7·97) 

240-241 
COMMJTIEE(S) 
Abid Hussain Committee (XV-2S.7·97) 

202·203 
Business Advisory Committee (XVI-13·8-97) 

275 
Central Official Langua,e Committee 

(XV-12·8-97) 22S 
Committee for Ship Buildin, Industry (XV-

4-8-97) 53·54 

Committee on the Welfare of Scheduled 
Cut .. and Scheduled Tribe. (XV-S.8-97) 
J03.J04 

District Advisory Committees iD Kerala 
(XVI-7.8-97) 87 

Hindi Advisory Committee (XV-30-7·97) 
1()9·1l0 

Prot. Lakdawala Committee (XV--8-8·97) 
101·102 

Rasto,i Committee (XV-28-7.97) 11-18 

Sen Gupta Committee (XVI-7.8-97) 89-91 

Shankar Guruswami Committee (XV-31.7. 
97) 12>-25 

Shankar Gurus_my Committee (XVI-l4-8-
97) 74 

Sharma Committee (XVI-13·8·97) 172-75 

Sree Chitra Tribunal Institute of Medical 
Science and Technolo,y (M) (XV-24.7· 
97) 380 

Standing Committee on Finance (XV-28-7· 
97) 224 

Telecom Advisory Committee (XV-24·7·97) 
78 

TAC-Oujarat (XV-31·7·97) 132-34 

Vashpal Committee (XV-4·8·97) 142 

COMMON MINIMUM PROGRAMME 

Common Minimum Programme in the field of 
agriculture (XV-29.7·97) 93·95 

COMMUNICA nON 

Communication Facility at Cheaper rates 
(XV-31·7.97) 184-85 

Communication Projects in Maharashtra 
(XVI-7.8-97) 276 

Development of Communication In Uttar 
Pradesh (XVI-7·8-97) 265-66 

Tata Communications (XV-31·7.97) 76-n 
Telecommunication System in Hilly area. 

(XV-31·7.97) 171 

COMMUNICA nONS DEPARTMENT 

Appointments in Communications Department 
(XV-31·M7) 78 

COMMUTERS 

Increa.. in Commuters (XVI-I4-8-97) 
47-48 



INDEX 23 

COMPANY(S) 

Andrew Yule Group of Companiel (XV-
1·8·97) 47·48 

Blacklisted Companie. (XVI- 7.8-97) 221 

~llate Palmolive Ltd. (XV- :zs. 7·97) 46-47 
" :JIICorruption Complaint Ltd. Apinlt Assurance 
Companies (XV-2S·7·97) s()'SI 

Directions to Non·Bankin, Finance Compaoles 
(XV-2S·7·97) 78·79 
Fake Companiel (XVI-l·8·97) 126-127 

Fixed Deposits by Companies (XV-25· 7-97) 
193·194 
Gujarat Companiel under MRTP Act 
(XV-2S·7·97) 39-40 

Judicial Action Against Companies (XV-l·8· 
97) ISS 
Non·Banki... Financial Companies in Uttar 
Pradesh (XV-2S.7·97) 87-88 

Oriental Finance land Exchange Company 
(XV-l.8-97) 63 
Plantation Companiel (XV-l·8-97) 204-20S 

Restriction of Companies (XVI-7.8-97) 141· 
42 

COMPANY Acr 
Amendment in the Companies Act (XV-2S.7. 
97) 137 

Modernised Company Act (XV-2S·7.97) 218· 
219 

COMPENSATION 
Compensation to Farmers by IFFCO 

(XV-S·8·97) 198-199 

Compensation to Gulf war Repatriates 
(XVI-6-8.97) 143 

Compensation to Parents(XVI-7·8·97) 218 

Increase in Compensation Amount (XVI-I4-
8·97) 27 

Provision of Compensation (XVI-7·8·97) 27S· 
76 

COMPLAINT 

Complaint Cell (XVI-13·8-97) 187 

Complaints rec:alved by Department of Posts 
(XV-24·7·97) 216 

COMPLEX 

Petrochemical Complex (XVl-12·8·97) 240-41 

COMPUTER 

Computer Centre. under hi. Ministry (XV-
1-8-97) 197 

Computer Desian Units (XVI-6-8-97) 163-164 
Computer Education (XV-27· 7.97) 39-40 

Computen in Government Office. (XVI-
6-8-97) 112·114 

Computerisllion of Land Record. (XVI-
14-8-97) 164-166 

Diptlll flipt Control Computer for L.C.A. 
(XV-28-7·97) 84 

Functioninl of Computen at Azamprh 
(XVI-7.8-97) 248 

COMPUTERIZA nON 

Computerization of Administration (XVI-
13-8·97) 78-79 

Computerisation of Employment Exchanles 
(XV-23· 7·97) 28·31 

IBA Envil8le on ComputeriSltion of Bank 
(XV-2S-7·97) 103 

COMPUTER SOFTWARE 

Computer Software Industry (XVI-IJ.8-97) 
181 

CONCESSION 
Special Concession to Foreiln Inve.ton 

(XVI-7.8.97) 282·83 

CONFERENCE 

Chief Ministers' Conference (XV-23·7·97) 
292 

Chief Ministers' Conference (XV-29.7·97) 
108·109 

Conference of State Home Ministen (XV-
29·7·97) 81·82 

Conference on Electronic Media (XV-
24-7·97) 20-24 

Conference on Major Oties (XV-JO.7·97) 
143-44 

Joint Conference of Security AgenCies 
(XVI-JO.7·97) 241-42 

Law Ministen' Conference (XV-2S·7·97) 
101-102 

Non Foreiln Ministers' Conference (XV-
30-7·97) 68 

NAM Foreian Ministen Conference (XVI-
6-8-97) 126 



24 LOK SABHA 

CONSERVATION \ 

Conservr tion of Endan,ered Species 
(XVI-1l-8-97) 80-81 

Forest Conservation Proaramme (XVI-
12-8-97) 36-37 

Tralll-boundary Conservation Board 
(XVI-12-8-97) 

Violation of Forest ConscJ'VItion Act. 19l1O 
(XVI-12-8-97) 294 

CONSTITUT!ON 
Constitution of Municipalities (XV-3(). 7-97) 

69-71 
Violation of Anicle (XV-5-8-97) 70 

Violation of Anicle 14 in case of 
Undenrials (XV-I-8-97) 83-84 

CONSTRUCTION 
Construction of unauthorised States 

(XVI-14-S-97) 65-66 

Collltruction of link roads in U.P. with 
World Bank assistance (XV-31-7-97) 68 

Construction of Pedestrian over-bridge 
(XV-31-7-97) 157 

Construction of New buildings (XVI-14-8-
97) 109 

Construction of Railway gates in Kerala 
(XVI-14-8-97) 53 

Unauthorised Construction (XV-23-7-97) 
195-196 

Unauthorised constructions (XVI-14-8-97) 
52 

CONSULATE OFFICES 
Consulate Oeneral Office (XVI-13-S·97) 

66-67 
CONSUMER 
Upbhokta Kalyan Kosh (XVI-12-8-97) 371 

CONSUMER COURTS 
Approval for Utilising the Grant for 

Consumer Courts (XV-5-S-97) 277 

ASsistance to Consumer Courts (XV-
, 29-7-97) 229 

ICases Pending under Consumer Courts 
(XV-29.7-97) 287-292 

iComplaints against Indian Railway in 
Consumer Couns (XVI-7-8-97) 198-204 

Ilnfrastructure of Consumer Courts (XVI-
12·8-97) 66-68 

Non-Utilization of pnll for Coo __ 
Courts (XV-29-7-97) 91-92 

Workings of CoIUumer Courts (XV-5-a.97) 
57-58 

CONSUMER ORGANISATION 

Voluntary ColllUmer OrpnilltiOlll (XVI-
12'&'97) 314 

CONSULTANCY SERVICES 

Technical Collluitancy Services (XVI-
7-8-97) 274-75 

CONTAMINATION OF WATER 

Contamination of Drinkin, Water (XVI-
13-8-97) 207 

CANTONMENT 

Allocation for Development of Cantonments 
in Delhi (XV-4-8-97) ISS 

CONTRACT(S) 

Abolition of Contract System (XVI-
14-8-97) 40 

Foreign Contracts for non-Conventional 
Energy Sources (XVI-7-S-97) 5()-52 

CONVERSION 

Conversion into Christianism (XV-29-7-97) 
73 

CONVERSION PLANT 

Solid waste conversion plant at Vijayawada 
(XVI-14-S-97) 155 

CONVERSION OF WATER 

Convenion of Saline Water into Drinking 
Water (XVI--6-8-97) 64-65 

COOKING GAS 
Cookina Gas (XV-4-8-97) 71-72 

Cookin, Gas Boltlin, Plants (XV-4-8-97) 
45-46 

New Cooking Gas Agency (XV-4-S-97) ISS 

CO·OPERATIVE(S) 

Milk Co-operatives (XVI-12-8-97) 350 

CO-OPERA TIVE LAWS 

Amendment in Co-operative Laws (XVI-
12-S-97) 455-456 

CO-OPERATIVE SOCIETIES 

Primary Marketing Cooperative Societies 
(XV-29-7-97) 221-222 



INDEX 25 

COOPERAnON .. 
Cooperation in Nuclear T"hnololY 

(XVI-6-8-97) 122 
COPPER 
Copper Factoriel (XV-31-7-97) 96-97 

, 

• CORAL REEFS 

(XV-S.8-97)- 294 
CORE SECTOR 
Investment inc:ore Sector (XVI-8-8-97) 188 
ForeiJII Fundi for Core Sector (XV-

25-7·97) 11 0-111 
Private Inveltment in Core Sector (XVI-

8-S·97) 196 
CORPORATE SECTOR 
Permission to Corporate Sector in 

Agriculture (XVI-12-8-97) 1% 

CORPORATION 
ESI Corporation (XVI-13-8-97) 48 
NEEPCO (XV-24-7.97) 29·30 
Selling up of Mumbai Railway 

Development Corporation (XV-31·7-97) 
167-68 

CORRESPONDENCE COURSE 
Admission to Boys in Correspondence 

Course (XV-28-7-97) 162 
'.cORRUPTION 
. Action Against Corrupt Employees 

(XVI-13-8-97) 68 
ComplainlS about Bribel (XV-31-7·97) 162 
Corruption Casel (XVI-12·8-97) JO.3-304 

456--77 ~ 

CORRUPTION CASES 
(XVI-13-8·97) 70, 78, 79, 167 
Corruption Casel (XVI-14-8-97) 31, 180 

Corruption Charlel Apinst IPS Officers 
(XV-29-7.97) 334 

Corruption Complaints Against Assurance 
Companies (XV-25-7·97) SO-51 

Corruption in IOCR (XVI-13-8-97) 22 

Inquiry Apnst Retired Government 
Employee. (XVI-13-8-97) 62 

Legislation to Prevent Corruption by 
Leplaton (XV-l-8-97) 192 

Officen Involved in Corruption Cases 
(XV-JO. 7·97) 184 

Pendinl Ca~1 witb • Central Viailance 
Commission (XVI-13·S·97) 148-149 

Stepl for Eradication of. Corruption 
(XV-l·8-97) ~JOO 

Steps for Eradication of Corruption 
(XVI-14-8-97) 286 

COST ESCALA nON 

Colt Escalation of on'acing Project (XV-
JO.7·97) 184-187 

Cost Overrun (XV-JO.7·97) liS. 
COlTON 
Action Plan for the Productioll of Cottoa 

(XV-S-8-97) 293-2904 
Cotton Control Orden (XV-l·8-97). 86 
Paddy and Cotton Price. (XV-29-7·97) 

286-287 , 
Prices of Cotton (XV-25-7-97) 205·206 
Production of Cotton (XV-29·7-97) 369-

370 
Production of Cotton (XV-S-8-97) 

130-132 
Technology Mission on Cotton (XV-

5·8-97) 80-81 
COlTON TECHNOLOGY 
Cotton Technology Mission (XV-S.8-97); 82' 
COUNCIL 
Central Manpower Promotion Council 

(XV-JO. 7-97) 213-214 
Council of Ministen (XV-23-7.97) 

X,.V-XVI 
Mldian Council of Veterinary and fishery 

Research (XVI-12·8-97) 193-94 ' 
Inter·State Council (XV,.,.8-97) 88-19 
Legislative Council. (XV-25-7·97) 25 
COURIER SERVICE 
Private Courier Service (XVI-I4-8-97) 110 

COURT(S) 
Bench of Suprame Court (XV,....I.g.97) 163 , 
Cases Ptndillj- under .consumer Courts, 

(XV-29-7-97) 287-292 
Consumer Count (XVI-12·8-97) 295 
Family Counl (XV-1-8-97) 66-67 
Kerala Hiah Court Bencb (XV-I-8-97) I 

. 145·146 . 

Labour Courts (XVI-6-8-97) 163 



26 LOK SABHA 

Mahila COUI'1I (XV-l·8-97) 117 
Pending Cases in Women Couns (XVI-8.8-

97) 47-48 
Pending Court Cases (XV-25·7·97) 183-187 
Special Courts (XV-JO.7·97) 238·39 
Special Court. for FERA Cues (XV-l·8-97) 

152 
Supreme Court Ruling on Employment 

(XVI-13·8·97) 39 
Vacant Posts of Judael (XV-l·8-97) 
COVERAGE 
Crop Insurance Coverage (XVI-12·8-91) 

38 

CONDUNG 
Use of Conduna in Apiculture (XV-5·8·97) 

299 
c.P.S.U. 
Sick C.P.S.U. Referred to B.I.F.R. (XV-

25·7·97) 125-126 
CPWD 
Complaintl Alainst CPWD (XV-D· 7·97) 

1l~118 

Promotion of Engineers in CPWD (XV-
~7·97) 153-55 

Vacancies of Allistant Engineen in CPWD 
(XV-2J·7·97) 251 

Vacancies of Engineers in CPWD (XV-
23·7·97) 209.210 

C.R.B. 
C.R.B. Scan (XV-25·7·97) 173-174 

Investment in. C.R.B. (XV-25·7.97) 210 
Inquiry into CRB Scam (XV-I-8-97) 49 
CRICKET 
Amount Spent on Cricket Team (XV-

4·8·97) 94·95 
Corruption in Cricket Game (XV-28·7.97) 

157 
CRIME 
Crime Against Women in Delhi (XVI-

12·8-97) 259 
Crime in Nlsht Service Buses (XVI-12·8·97) 

298-99 

Finandal Crimes (XV-I·8·97) 120-121 
Hnraument of Maid Servants (XVI-13·g·97) 

29·JO 

Increase in Crininal Activities (XVI-7-8.97) 
148-49 

CROPS 
Air Pollution threat for certain Crops 

(XVI-12·8-97) 477-479 
"-Qanae in Crop Pattern (XVI-12..a.97) 2-44-45 

Crop' damaged by PoUution (XV-29-7·97) 
134·135 

Crop Inmrance Coverap (XVI-12·8-9'7) 38 
Damap of cropl due to GaU Pelt in Kerala 

(XV-29-7·97) 61 

CRUDE OIL 

Exploration of Crude Oil (XVI-11-8-97) 
6~ 

Impor. of Crude Oil (XV-4·8-97) 164-165 
Royalty on Crude Oil (XV-27.1·97) 28 

C.S.D. 

Items Introduced in Centeen Stores 
Department (XV-28· 7·97) 204·205 

C.S.I.R. 

Funds to CSIR for R" D (XV-24-7.97) 
40-<11 

Eltension to Directon in CSIR (XV-24-7·97) 
203 

CTBT 
Comprehensive Telt Ban Treaty (XVl-

6-8-97) 75 

CULTIVATED LAND 

Survey on Availability of Cultivated Land 
(XV-S·8-97) 215--218 

CULTIVATION 
Area under Cultivation (XVI-12·8·97) 275·76 

Cultivation of Sun Flower in Bihar (xy-
29·7'97) 224·225 

Locust Attack on Cultivation (XV-5·8-97) 87· 
88 

Wheat, Rice and Sugarcane Area under 
Cultivation (XVI-12·8·1jl7) 286 

CULTURE, 

Promotion of Culture (XVI-1l-8-97) 58-«1 

CULTURAL ORQANISATIONS 
Amount Sanctioned to Cultural Organisations 

(XV-4·8·97) 49·50 



INDEX 27 

CULTURAL PROJEcrs 

Privali.ation of Cultural Project. (XV-+8·97) 
lS6-1S7 

CURRENCY 

Coins, Curreacy Nota and Sec:urily Papen 
'\ (XV-25-7·97) 30-32 

Currency Note. (XV-2S· 7-97) 82-83 
SDlboni Currency Note Printina Preu 

(XV-2S·7·97) 75 

Higher Denomination Currency Notes 
(XVI-8·8·97) 234 

S:liled Currency Notes in Karnataka (XV-
2S· 7.97) 228·229 

CUSTOMS 

Appellat. Tribunal for Customs/Excise 
(XV-I·8·") tS4·1SS 

Customs Notification (XVI-I-1-97) 135-136 

Seizures of Goods (XV-I·8-97) 153 

Seizure of Goods by Customs Officers 
(XV-2.S-7·97) 88-89 

CUSTOMER SERVICE 

To Improve Customer Service (XVI-8·8·97) 
188·189 

ewc 
Complaints Received against Chairman of 

CWC (XV-4·8·97) 98·99 

Suppty of Newspapers to officers in CWC 
(XV-28·7·97) 206 

CYCLONE 

Loss due to tyclone in MP (XVI-12·8·97) 
343 

Misuse of Central Assistance Meant for 
Cyclone (XV-5·8·97) 185 

CZECK 

Czeck Tank Deal (XV-28·7·97) 134 

D 

D.A. 

Dearness Allowance (XVI-S·8·97) 154 

DA/Waaes of Kanpur Mills (XV-l1·8·97) 
179 

DAILY WAGERS 

Employees 011 M.aller .oU (XVI-l3·8·97) 40 

DAIRY 

Intelrat.d Dairy Development (XVl-12.a.97) 
308·309 

MilUle of Ilesourca in Dairy farlld (XV-
29-7-97) 262·263 

DAM 

Sarli Dam Project (XV-28.7·97) 87 

Multi PurpoM River Da", Project (XVl-
11·8-97) 173·174 

.Periyar Dam (XV-4·8·97) 77·78 

Rani Avautibai Sagar Dam (XV-4·8-97) 133 

DAMODAR 

Damodar River (XVI-12·8·97) 2S6-58 

Release of wasteriel in Damodar River 
(XV-29·7·97) 110 

DANGORI 
Exten$ion of rail line upto Dangori (XVI-

14·8-97) 63·64 

DA VE COMMITTEE 

Dave Committee (XW-8-8-97) 144-14S 
D.D.A. 
Addition in DDA Flllls (XV-23·7·97) 65-67 

Allotment of D.D.A.,f'lats (XV-23·7·97) SO, 
272·73 

(27.7·97) 50 

(XVI-13·g·97) 70, 154·1SS 
(16·8·97) 63·()4 

Allotment of Land (XV-3().7·97) 79·80 

Commercialisation of DDA Land (XV-JO·7· 
97) 205·206 

Conversion of DDA Flau (XV-23·7.97)· 224· 
225 

Conversion of Free Hold (XV-3().7·97) 78 

Delhi Development Authority (XVI-6-8-97) 
33 . 

DDA Flail (XV-JO.7.97) 68 

(XVI-I3·8·97) l!I7 

DDA Regislrants (XV-30-7·97) 82·83 

Encroachment on DDA Land (XVI-13·8·97) 
140·141 

DEAF AND DUMB 
Colleges for Deaf and Dumb (XV--4.8-97) 66 

DEATHS 
Deaths due to Epidemic Diseases (XV-

23·7·97) 287 



28 INDBX 

Starvation deaths amoopt -triball (XV-31-7-
97) 95-96 

DEllT 
Debt Trap of RaiIWIIy Laad (XVI-7-8-97) 

1§1O..191 

Foreip Debt (XVI-3-8-97) 126-130 

Writilll off Bcd-bel! (XV-2S-7·97) 56-59 
DEFECTION 
Defection Law (XVl-8-8-97) 171-172 

DEFENCE 
Corruption Cuet (XVI-1l-8-97) 203-204 
Defeace Modemiulica ProJramme (XVI-U-

8-97) 206 
Defeace' Penoanel IDvolved in Spyin, 

(XV-27-7-97) 71 

Defeace Penoaael in Pat Jeill (XVI-U·S.97) 
179 

Defence Produc:aoa UIIi" (XV-28-7-97) 
89-94 

DefCDCC ~ froaI Ker'" State Cashew 
Development Corponlioa (XV-27-747) 
45 

Delay df DeIeace Projeca (XV-4-8-97} 29-30 
EmpIoyeeI udIr Ow GaenI Trusport 

(XV-2B-7-97) 79 
EmdUI from DdIacle Forc:a (XV-t-8-97) 

134 
Facilitia 10 Soldiers (XVI-1l-8-97) 169-170 
Helicopter ~ (XVI-1l-8-97) 145 
llldeatily Cards to RedncI DeJeIIm QYiIiaa 

Employees (XV-l8-7-97) 167-168 

Ialearaud Aati-Miuile Defence Proaramme 
(XVl-ll-8-97) 206 

Manufacture of Air Defeace SIlip (XV-
4-8-97) 104-105 

Pelllion c... of Civilian o.fence ra-ael 
(XV-27-7-97) 76-77 

Resource crWlm Defence Forca (XV--4-8-97) 
19-24 

DEFORESTA nON 
DefOr ... tioa (XV-501-97) 4142 
DEGRADATION 
Dep-adarion of Elephanu (XVI-12-8-97) 
197-98 
DEGRESS 
Sale at Dear- (XV-JO.7.97) 86-17 

DELHI 
A1loca1ioa for Development 01 CaaronmeatJ 
in Delhi (XV-'-8-97) 155 

Bifurcation of Air Corridor for Delhi (XV-
4-3-97) 132 

Bomb BIu" in Delhi (XV-l9-7-97) 215 ... 

Claup of Aaawcr Sboot (XV-2I-7-97) " 
CoDditioa of 200 in Delhi (XVl-l1-8-97) 267-

68 

Coordinltioa betweea OW: Bodia in Delhi 
(XV--.s-8-97) 299-300 

Delhi Real Control Acr (XV-30-7-97) 22J.24 
Direct Train from Delhi to a.wa (XVI-7-8-

97) 91-92 

Employment Exchln,e in Delhi (XVI-U·S-
97) 124-125 

Encroachment of Rail_y land in Delhi" 
(XVI-7-S.97) 177-78 

Fa Godowni in Delhi (XV-29-7-97) 322-24 

Fn II MTNL office, Delhi (XV-24-7-97) 117 
Fire inddenu in Delhi (17-8-97) 198 

f1iIhCI from Delhi to BIJdoIra Vi4r Calcuttl 
(XV-2B-7-97) 1»21 

FIIDdI for IrriJitioa in Delhi (XV--4-8-97) 40 
OcaCll1ltioa of 0_ .. in DeIbi (XVI-7-8-97) 

211-19 

Gralltl to Mlullnl Azad Educallon 
Foandatioa Tru.t, Delhi (XVI-l1-8-97) 
476-77 

Iatroductioa of Shltlbdi uprea Train 
betweeA Delhi IDd Amriu... (XVI-7-8-97) 
142. 

Milerable Condition of HoIpitail in Delhi 
(XV-23-7-97) 286 

Modemiullon of RaiIwIy Stldou In Delhi 
(XVI-7·8-97) 230-31 

MorDin, Service to Delhi from Varanui 
(XV-2I-7-97) 219-20 

Nehru Yuvlk Kendra in Delhi (XVI-U-8-
97) 164 

PCO BoodlI in Deihl (XV-24-7-97) 186 
P.L.5. FiaIDce 01 Dellai (XVJ-.N.97) 78-79 .... 
ProviIioa of ~ by PPC _ .... in DeIIU . 

(XVI-I....,,) 170 
Problem of Poww .. Delbf (XV-24-7-97) 321 
Jt.orpaiulion of Delbi aad U.P. (XV-

29-7-97) 104 



INDEX 29 

SKOILDO Distributon in Delhi (XV-V·7· 
97)44 

Trlosfer of Industries from Delhi (XVI-12-8-
97) 387·88 

Welfare Schemea for Delhi (XV-S·8-97) 
!t\ 172-74 

DELHI POLICE 

Fllse case by Delhi Police (XVI-12-8-97) 198 
Recruitment in Delhi Police (XVI-12·8-97) 

347·348 
ReJiltrltion of cue. by Delhi Police 

(XVI-12·8-97) 204 
DELHI UNIVERSITY 

Tutorial Classes (XV--4-8-97) 54 

DELEGATION 
(;Parliamentary GoodwiU I>eJeptioa (XVI-+ 

8-97) 117·18 
DEMANDS FOR GRANTS 
Supplementary Demancb for Grants 

(Railways) 1997·98 (XV 29-7·97) 391 

(XVI-7.8.97) 326-354, (11.8.97) 317-329, 
331-369 (12·8-97) S02-S36 

DEMOunON 
Demolition of HoUHI in villa... of 

Cbandiprh (XVI-7-8-97) 256 

Demolition ~tiOlt (XVI-IJ.8-97) 171·72 

DENGUE 
Dulue CINI in Baaplor. (XV-2J. 7·97) 234 
Den .... Fewr (XV-JO.7·97) .182-83 
DENTAL DEGREES 

., 

Non-reeopition of 0.'" Detnes by Fonip 
UnlYinitin (XV-23.1.97) 232 

DEPOSm IN NIII 

(XV-1.8.97) 38-39 

DEPOTS 
OpeDinI of New Depoa (XV-4-8-97) US-16 
DERAILMENT 
DeraillDlllt of Hydorabed-New DeIbi Expreu 

(XVI-IU.97) 157·158 
."' DEVELOPMENT 
DeveIopmeut Fund (XV-27·7-97) 31 
fUndi to Statcl IDr Rural Developmept 

(XVl-7.a.97) 113-124 

Removinl of Imbilanee (XV-30-7.97) 119-
120 

Konkan SUltutory Development Board 
(XV-29-7.97) 135-136 

TecbnicaI DIYIlopment Board (XVI-7 .... 97) 
213-14 

Nltiollal Slum Develop_t Propamme 
(XVI-6-8-97) 102-103 

Rural Development Projects of lhUIr Pradesh 
(XVl-14-8-97) 170 

Development of Women IDd ChiJdrea 
(XVl-I4-8-97) 188 

DEVICES 

Scientific Devices for Rural Areas (XVI-7-8-
97) 104 

DHAKA 
Dbab-Calcutta Bus Service (XV-28-7.97) 

193 
RaiJ.Liak with Dhaka (XV-2J.7.97) 76-77 
DHARWAD 
T.lephone Service in Dbarwacl District 

(XV-24-M7) 276 

DHOLAVIRA 

Harapan Culture It DboIlvinI (XV-U,97) 
ISO 

DIESElAETROL 
DlaeWetroI PwnpI (XVI-ll .... 97) 133 
Sale of Sub-aaadlrd D_I Oil (XVI-U .... 

97) 1-6 
DIGrrAL NETWORK 

(XVl-7"97) 204 
DIKSHANT·BHOOMI I!XPRI!SS 
IntroclactioD of DibbIDt BbooIDi Express 

(XVl-7"97) 229-30 
DIPLOMATS 

TniDiDa to Indian Diplomats (XVI-6-8-97) 
190-15'1 

DIRBCTORS 
1""_011 O{. Four NoIMJftIciaI Diredon 

(XVI-7"97) lJ4.3S 
DISAlHLITY 
P8IIOIII with Dilabilitill (Equal Opportuaities, 

ProleccioD of Ripll ud Full Plrticipation~ 
Act, lQ55 (XV-29-7-97) 2-11 



30 LOK IABIIA 

DISABLED 

Appointmellt ot ot.IIIIcI 011 die ao.nl of 
Oirec:ton (XV--l-8-97) 55 

DIS~NEI'n' REPORT 

I>ilamwncat Report (XVI-IJ.8.97) 224 
DISCRETIONARY ORANTIQUCTA 
Minulen Discretionary Orant (XVI-I3-8-97) 

209 
DlSCUSS:ONS UNDER RULE 193 
DiIaINion UDder Rule 193 (XVl-ll·8-97) 

Sl1-S87. S89-606 

Heavy Lou of LiYel and Property, d_ to 
Natural Calamit" (X~97) 253-256 

Need for Streamlinin, tile Public Distribtltioll 
Syetem (7·8-97) 354-362 (XVI-8-8-
97)284-296 (11·8-97) 370-314 (12·8-97) 
Sl1 

DISCUSSION UNDER RULE 184 
Serious situatioa arilina out. of tbe Recent 

Development in Bihar (XV-2S·7·97) 
245-212 

DISEASES 
CaIarKt (XVl-I3-8-97) 136 
CIlildrn .ufkrinl from CHeer (XVI-

13-1-97) 113 
CoAIepou 0-.... (XVI-I3-8-97) 139-140 

Diabetel (XVI-I3-8-97) 31 
Eye Disease (XVI-+8-97) 138 
Fiah Disea.1 (XVl-12·8-97) 36-37 
Outra-Enteritel (XVI-I3-8-97) 208 

Harmone DiJorder Related DiIc ... 
(XVI-i3-8-97) 26-27 

Hepatitis (XVl-I3-8-97) 32 

Leucodr .... (XVl-l3-8-97) ~ 

Polio Patie_ (XVl-IJ.8.97) 114 

Tr.ata.nt for T.B. PatienlJ (XVl-I3-8-97) 
n·78 

DISINVESl'NENT 

~ 0-...... (XV-2S-7-97) 27·21 

DlSP£NlARD!S 

CGHS D', ,.,.. Ienla (XV-D-7of1) 
_lIM 

PImctioIIiac 01 ~ (XVI-7-M'7) .1. 

H"moenpe«lw D!IpeIIIarieI (XV·........-r) ." 

UPiradatioll 01 Dltpl .... _ (XV-]0-7-97) tel) 

DISPLACED 'l!aSOMS 
DiIpIIeed pe"'" 01 JAK (XV-»7-97) ...... 2 
DISPOSABLE SYILINGI 

Short. of DilpOllble Syrilip (XVI-+I-97) 
126-127 

DlSPUTE(S) 

Border Disputes (XV-30-7.97) )M-4S 

DilpUte b....... a.. ill "'- rro;.a 
(XVI-7.J.97) 1»-501 

DISTRIBUTION 
DillritNlioII of ..... (XV-JO.7-9'7)_ 

DISTRICTS 
lac_ion of Diltricll .. ......,..htN (XV-

5-8-97) 160-161 

DIVIDEND 
PaymenlJ of Dividend (XVJ-I.8-97) 261·202 

R.B.I. circular OR Dividend CIe. (XVI--3-8-
97) 229-230 

D.M.S. 

Delbi Milk Scheme (XV-5o"'7) 200 

Louc. incurred by OMS (Q) (XVl-12-1-97) 
61-62 

DOCTOIl(S) 
Repstratloa of Docton (XV-lO-7.97) 

214-16 
Vacut POIlI of Docton (XV-JO.7·97) 

80--82 
DOCTRINE 
Oujrll Doctrine (XV-lO-7-97) 160 

DOCUMENTARIES 
(XVl-7 ... 97) 100 

PropoIaI for Docwnentaria (XVl-7 ... 97) 
262 

DOLOMITE MINES 
Releue of Forest Land for DoIomitl MilICI 

(XVl-12·8-97) 242 

DOORDAIlSHAN 
.... _1It 01 FIUldI by 

Prod .Id" of TI ....... 
212 

(XVl-1-M7) tM7 
A...s ...... ., Daocdw n 

XVI-,....,) 92 



INDEX 

Broadcast of National ,amel on aational 
network (XV-1l·7-97) 237·38 

D.O. Centres in Kernataka (XV-24-7.97) 69· 
70 

tD Kendra in Bihar (XV-31·7·97) 71 

FuUfled,e DO Kendra in Asanso! (XVl-7.8-
97)233-34 

Hirin, of Private Prodllcen by Doordanban 
(XV-24· 7·97) 132 

HPT aad LPT ia West Bea ... (XVI-l4-8-97) 
404 

Increase ia Proceuina Fee by Doordanhaa 
(XV-24-7-9'7) 105-106 

New DO Kendra in Rajasthan (XV-31· 7·97) 
141·142 

Non·Machinery 0( Office of Doordanhan and 
AIR Guwahati (XV-31·7·97) 84-85 

Non·refundable charge. in Doordanban 
(XVI-l4-8-97) 63 

Programme on Golden Jubilee (XVI-I4-8-97) 
103-104 

Recnaitment of Doordanbaa Cameraman 
(XV-31·7.97) 61 

Reliaions Seriala (XVI-l .... S-97) 106 
Reve.... Earned by Doordenban by Telecut 

of Spoln Evenll (XVI-7-8-97) 134 

Shortap of FWIdI for DoorduMaa (XVI-7. 
1-97) 2S4 

Telecut of Calcutta Doordanbu Prop-unmea 
ia Tripura (XV-31-7·97) 89 

Theft of Software froID DeW Doordanhaa 
(XV-24-7-9'7) 320 

Telecut of rap..l IIfOIP"UMICI {XVI-14-8-
97)13 

T.V. Serials (XV-31-'-97) 171·74 

DOT 
DOT-Baakrupt (XV-24-7-9'7) 209-:110 

RCltrKhlriaa "bl DOT (XVI-7-8-97) 
. 21-2'7 

DOXYCYCLINE 
Price Bumptioe 01 DosycydiIIe (XV--.s-S-97) 

2SO 
DRDO 

Espionap Activity ia DRDO (XV-4-f .517) 651 

DRINX.ING WATER 

Drinkina Water Facility to Oriasa (XV-
30-7-97) 197-99 

Drinking Water to drought Affec1Cd Areas of 
U.P. (XVI-7-8-97) 227-28 

Drinking Water to Gujarat aad Orissa 
(XV-24-7-97) 318-320 

Drinking Water Problem io AP (XV--24-7-97) 
279-280 

Drinkial Water Projec:ll of U.P. (XV-
31-7-97) 100 

Drinklnl Water Schema la GuJarat (XV-
23-7-97) 77-78 

Scarcity of Drinkinl Water (XV-23-7-97) 
280-12 

Schemes for Supplying Drinkin, Water with 
foreign Assistance (XV-24-'-97) 21G-21S 

Shortage of Drinltin, water in Assam 
(XV-24-7-97) 130-131 

DRIP IRRIGA nON 

Drip Irription Sell Scheme (XV-S-8-97) 163-
164 

Re-catepsatioo of IUbiidy under dry 
Irri,ation ICheme (XV-29-7-97) 343 

DROUGHT 
Drtnkin, waacr to Drou ... t Affected Area. of 

UP (X'lI-7-S-97) 227-28 
Identification of drought·hit districts (XV-

11-7-97) 1~201 

Fundi Allocation uader BPAP (XV-31·7-97) 
94-95 

DRUGS 
Bulk Ontp under Price Control (XVI-

12-8-97) 454-455 
Dru,. Abuse (XV-5·S-97) 1lS-1l7 
Drua Addict Driven (XYI-12-S-97) 203·204 
Drup Manufacturing Companies (XYI-

12-8-97) 348 
Inclusion of Orup (XVI-12-S-97) JOt 
Iadiaa Drul Company in the Dock (XV.-

5-8-97) 267-268 
Ute shin, Drup (XV-29-7-97) 348-349 
Memory Plus Dru, (XYI~S-97) 106-107 
Prices of anti-biotic drup (XV-29-7-97) 356 
Prices of Drup (XV-29-7-97) 45-46, ~1 

Productioa of DPup (XV.. "lI·cn: lo.-J~ 



32 LOK SABHA 

Smu&IIling of Drup (XVl---48-97) 198 EASTERN STATES 
Sub-standard Drup (XV-23·7-97) S2 
Sub-standard drup in Super Bazar (XV-

29-7-97> 380 
DRY LAND t=ARMING 
Altocation of Fund for dry lAnd farminl 

(XV-29.7·97) 380 
otc BUSES 
Travellin, by Policemen in DTC buses 

(XV-29-7-97) 247·248 
DUBAI 
Indian Crew on Dubai Based ship (XV-

23-7·97) 118-119 
DUBRI 
Aaapel-Dubri New Railway Line (XVI-

7·8-97) 196 '. 

DUES 
~ry of Duel (XVI-7-8-97) 125 

DHULLA 
Survey for New Rail Unc between Dhulla 

and Indore (XV1-14·B-97) 111 

DUMPING 
Anti Dumpin, Cues (XV-25·7·g'1) 62-63 
Dumpinl of Surplus waste (XV-I-B-97) 

34-3S 

E • 

£ARllI QUAKE 
Announcement of Earthquake Victims 

(XVl-I2.1J.97) 232-233 
Dama.. of Madan Mahal Reservation 

Centre due to earthquake (XVI-
14-8-97) 219 

!anhquake ia M.P. (XV-31·7-97) 211·212 
Industria dam8pd clue to &nbquake 

(XV-I-B-97) 6U3 

La. due to earthquake (XVl-l~7) 
237-J9 

l...a. 01' Ute and Propeny ~ to 
arthqulce ia ..... P. (XV-29-M7) 56-57 

RalM, property damapd by eanhquake 
(XV-31·7.97) 1ll·1l2 • 

Relief to Earthquake VicdmI (XVI-
12-.. 97) 475 

Threat of Earthquake (XVl-l2-J'.97) 1" 

lrri,ation Facility in Eutern Sc.te. (XV-
28-7·97) IS2 

ECOLOGY 
Eco-clubl (XVI-12·8-94) 212-219 
Ecolo&ic:a\ly Critical Area. (XV-S-8·97) 

171 
ECONOMIC PACKAGE 
Economic Packale for J&K (XV-JO.7·97) 

75·76 
ECONOMIC SURVE" 
Economic Survey (XVI-B-8·97) 52-S3 

ECONOMY 
~nomic Growth (XV-2S·7·97) 81-82, 215 
F'lSCIll Deficit (XV-l·8-97) 33 

(25·7·97) 1S7 
Growth Rate (XV-2S-7.97) 2J4-23S 

Indian EcoDOmy (XVI--u.97) 152·153 
Tnde o.flCit (XV-2S-7-97) 233-234 
E.D. EMPLOYEES 
Wap. to E.D. Employee. (XV-24-7.97) 

270-271 
EDIBLE OIL 
Allocation of edible 011 to States (XV-

29-7.97) 242 

EDUCATION 
Admission in Indira Gandhi Ph)'lic:al 

Education CoIJeae (XV-27.7-97) 72·73 

Admillion to Boys ia Correspondence 
Coune (XV-28-7-97) 162 

Adult ~jOD propua.... (XV--4-8-,,) 
117·188 ~ 

Alloc:adoo for Educarioa Sector (xv-
28-7-97) 120 

Bank loan for Hilher Education (X,V-
1.IJ.97) 22-25 

Computer Educarioa (XV-n· 7-97) 39-<tO 

Development of Primary Educatioa (XV-
28-7·97) 213-215 

Diff.rences in Syllabus (XV-28-7.97) 146-
1'" 

Drop Out Rat. (XVl-ll.IJ.97) I" 
educational Ap'eement (XV--4-IJ.97) 80-81 
Ed~atic-l for Labourer'. Cbudren (XVI-

6-8-Y7) 84-85 



LOK SABHA 

ELECTRONIC PARK 
Lh:~tronic Park (XV-30-7-97) 155-56 
ELECTRONIC VOICE SENSOR 
U,c: of Ekctronic:: Voice Sensor (XVI~a·,,) 

56-57 
ELEPHANTS 
DcgclIdation of Elephllnts (XVI-12-8-117) 1117-

118 
Male Elephants (XV-29-7-97) 372-373 
EME 
Shiftin, of EME in Bhopal (XVI-II-8-1l7) 69 
EMIGRATION 
E.lIigration Check (XVI~8-97) 120 
EMPLOYEES 
Benefil~ of retired railway employees 

(XV-31-7-97) 238 
Bonus to railway employees (XV-31-7-97) 

1n-7S 
Demand of ED Employees (XV-31-7-97) 

12(>-127 
Employees of CBI (XV-30-7-97) 227-28 
Employees Stllte Insurance (XV-23.7-97) 201 
Increase in Postman (XVI-31-7-97) 165-66 
OUI of turn telephones to employees (XV-

31-7-97) 229·30 
EMPLOYMENT 
Appointment on CompassiOlll1l Ground. 

(XVI-7-8-97) 98-99 
Employment Abroad (XVI-6-8-97) 203-204 
Employment E!lchanll for Women (XV-

23· 7-97) 116 

Employment Generltion in Allahabad 
(XV-24-7·97) 23~~ 

Employment in Aaricultural IKtOr (XV-
2J. 7-97) 163 

National EmploYlI'ICat ceO (XV-23-7-97) 
299-300 

Scheme for Employment ia Ollj_ (XVI-
13-8-97) 130-131 

Self Employment for Rural YCMlth (XV-
24-7.97) 316-317 

Self Employment ProarllNM (XV-23-7-97) 
liS 

Tarpt lor EmpJoymelit (XVI~8-97) 141-142 
EMPLOYMENT ASSURANCE SCHEME 
Funds to Bihlr for Employment Assurance 

Scfleme (XV-24-7-97) 166-167 

Merger of E.A.S. with Janambhoomi in 
Andhra Pradesh (XVI-I4-8-97) 201-202 

EMPLOYMENT EXCHANGES 
Computerisation of Employment E"chanaes 

(XV-23-7·97) 28-31 
Employment Exchlnle. in Delhi (XVI-I3-8- , 

97) 124 
EMPLOYMENT SCHEMES 
Self Employment Scheme. (XV-S-a·97) 

207·208 
Urban EmplOYllllnt Sebeme (XV-23-7-97) 

53·504 

EMU 
Runninl of EMU aervice between Kharlapuf 

Ind Sealdah (XV-24-7-97) 80-81 
EMU COACHES 
Procurement of EMU Coaches (XV-24-7-97) 

2n 
EMU SERVICE 

Increase in frequency of EMU Service 
(XV-31-7·97) 70 

EMU TRAINS 
ConvmioD of Passen.er trains iato EMU 

(XVI-I4-8-97) 56 

ENCROACHMENT 
Encroachment (XV-23· 7·97) IN 
II .. ", OccupMioa (XV~7.97) 1lI 
ENERGY 
Development of Wind EMrJ1 (XV-

24-7·1997) 165·166 
EntuuraaemeRt of noa-cOllY'Cntioaal EMrJY 

Source. in Bihlr (XV-31-7-97) 1~102 
ElleCl)' 'erkl (XV-24-7·97) 34S.J46 

Finanan, of Renewlble EnerlY DcYeioplDellt 
Proaremme (XVI-7·1-97) 243-44 

Foreian Contr.ct. for non-convcntioaal I...,. 
lOurcu (XVl-7.1-97) 50-52 

Harnellin, of wiad .nd .oIar e_fIY (XVI-
7-8-97) 57 . 

Renewable E..,., c..tm (XVl-7-147) 
142-43 

Reneweblt EneCl)' lutltllli (XVI-7~) 103 
Renewable EnerlY project. (XV-ll.7.97) 24 

Setti"l up of Central EnerIY eo..rv.doa 
Allthority (XVI-14·8-97) 3 

Uae of EneCl)' (XV-24-7·97) 223 



INDEX 35 

Utilization of Non-conyentional EMfJY 
sources in Gujarat (XV-24-7·97) 251-253 

ENFORCEMENT DlR[;CTORA TE 

lIIe,nl Detention by Enforcement Directorate 
(XVI-8-8-\l7) 121 

') ~~GlNEERS 

, ,on.. of En,innn for Shippin, Indlllstry 
(XV-28-7-97) 114-118 

ENGLISH 

Teachin, of En.lish Lan,uaF (XV-28-7-97) 
I 4(). 1.1 

ENQUIRY COMMISSION 

Appointment of Enquiry Commission 
(XVI-7-8-97) 25~258 

ENQUIRY COMMITTEE 
., Dr. Sen Gupta Enquiry Comminee 

(XV-23-7-97) 86 

EN RON 

Iqtort of cables by Earon (XV-31-7-97) 56 
ENVIRONMENT 
Environmenr Awareness (XV-29-7-97) 140 

Environmental clell'llKe for Hi.hways 
(XV-29-7.97) 323-326 

Environ .. n .. 1 Improvement Project. 
(XV-23·7'97) 38·39 

Environment Projects (XV-29· 7·97) 76-79 

Global environment protection (XV-29-7 ·97) 
r 246-~7 

Violation of environmeatlll Rulel (XV-29· 7· 
97) 335-36 

E",VIRONMENT AND FOREST 
Eavironmental MId F_ry a..rMICC 

(XV-5.1-97) 29---«1 
ENVIRONMENT LAW 

Violation of EnvirOUlelltIll Law (XV-5-I-97) 
109-110 

ENVIRONMENT PLANNING 

_tltu., of EnYiron ..... '" Plan... Md 
TechnolOJY (XVI-U·I·97) 216-217 

~ ENVIRONMENT PROTECTION 
Global EM'iroe... ...,... (XV-

29-7.97) W.~7 

EPCO 
EPCO ..... ~ 145-* 

EPIDEMIC DISEASES 
Deaths due to Epidemic Diseal.. (XV-

23-7·97) 286 
EPILEPTIC 
Epileptic Patienll (XV-30-7·97) 40 

ERADICA nON OF MALARIA 

Funds for Eradication of Malaria (XV-
23·7-97) 34-38 

ESCALATORS 
Provision of Escalaton at Vijllywada Railway 

Stalion (XVI-7·8·97) 189·190 
ESI HOSPITALS 

(XVI--6-8·97) 2~28 
ESI ho5pilals in Karnataka (XV-JO..7·97) 175 

Homco UnilS ill ESI hospitals (XV-JO..7·97) 
106-107 

ESPIONAGE 
Espionaae activities (XV-29·7·97) 137-371 
Espiona,c Activity in DROO (XV~·97) 69 
Investi,ation in Elpiona,. Cue (XV1-

11·1-97) 153·154 
ESSENTIAL COMMODInES 

Criteria for supply of Essential Commodities 
(XV-5·8-97) 23-25 

Extension of Essential Commodities (Speieal 
Provision) Act, 1981 (XVI-Au,ust 12, 97) 
21--34 

Price of essential colllR'loditics (XV-29-7·97) 
275-2n 

ESSENTIAL SERVICES 
Sub-Itandard Issefttial services (XVl-l ...... 97) 

159·160 
ESTABLISHMENTS 
Developmellt of ScientifIC Eablilhmeau 

(XVI-7·1-97) 102·103 

ETAWAH 
New Rail Line from Etawah 10 Mainpuri 

(XVI-I.·8·97) 131 
EXAMINATION 
Examination Method (XV-28-7.97) 103-104 
Eumiaadoa Reforms (XV--+8-97) 90 

EXeSE 
eu .... n ill Excial Out)' (XV-l·I-97) !IO 
EaiII Duty oa Oil ,....,. (~) 

195 



36 LOK SABHA 

Excise Scam (Vol. XV-I-8-97) 90-91 \ Export of Cycles (XV-2S-7-97) 191-192 
EXIM PC'LleY Export of Diamond (XVJ-8.8.97) 233 
Change in Exim policy (XV-I-8-97) 97-98 
EXODUS 
Miaratioa of runt people from Madhya 

Pradesh (XVl-I4-1-97) 106 
EXPENDITIJRE 
Expenditure incurred in minina sector 

(XVI-l4-11-97) 99 

Expenditure Incurred oa Film Divisioa 
(XVI-7-8-97) 259-60 

Expenditure of Health Surpry (XVI---6-a.,,) 
97-99 

Expenditure of Maintenance (XVl-I4-8-97) 
93 . 

Expenditure on S.P.O. (XV-29-7-97) 370-371 
Expenditure on VVlP'. Security (XV-29-7-

97) 309 
Per Capita Expenditure (XV-JO. 7-97) 

157-59 
EXPLORATION 
Deep Sea Exploration (XV-27-7-97) fIJ 

Petroleum Explontion (XV ......... 8-97) 57 
EXPLOSIVES 
Stock of explosives in Punjab (XV-29-7-97) 

52-55 
EXPORT 
Apicultual Exports (XV-2S-7-91) 111-112 
Ban on Export of Herbl (XV-l-8-97) 56-57 
Cess on Export of Spica (XVI-I-8-97) ISS 
Concession to Exponm (XV-I"'97) 72 
Export by Industries (XV-lS-7-97) 172 
Export Capedty of Steel (X-Jl-7-97) lIP 
Export Committee Under DOFT (XV-

1 ... 91) 101 

Exports from Bihar (XV-9-8-97) 212-213 
Export of Animall (XV-25-7-97) 42 
Export of Bumad RIce 10 U.S.A. (XV-

2S-7-91) 49-50 
Export of Can (XV-2S-7-97) 1IP-IIO 
Export of Coal (XV-I ... 91) 199-201 
Export of Coffee (XV-2S-7-9J) 131-132 
(XVJ-l .... 97) 106-107 
Export of CoItoe (XV-l"'97) 95-96 
Export of CoctoII Grey Fabrics (XVJ-.+I.97) 

2U 

Export of Oold Jewellery (XV-I-8-97) 31-32 
Export of .,anite (XV-I-8-97) 36-37 
Export of Iron Ore (XVJ-,W.97) 154 
Export of ManlO ProdUCII (XV-2S-"7-97) 189 
Export of Meat (XVI-U-8-97) ~237 
Export of Menthol Oil (XVJ-I..8.97) 2JO.231 
Export of Natunl Rubber (XVI--&-8-97) 131 
Export of Oaioa (XVI-8-8-97) 206-207 
Export of Onion by' NAFED (XVl-Il-8-97) 

39 
Export of Pauelller COIIChe. (XVI-7-8-97) 

273-74 
ElIpxt of Plant Species (XV-29-7-97) 62-65 
Export of Poor Quality BI.mati (XVI-i-8-97) 

241 

Expon of products by NMDC (XV-
31-7-97) 9 

Expon of Readymade prmentl (XV-2S-7-97) 
29-30 

Export of Rice (XV-2S-7-97) 215-216 
Export of Shrimps and Sea Food (XVI-

8-8-97) 168-170 
Export of Soil (XV-S-8-97) 263 
Export of Spice (XV-I-8-97) 213-214 

(XV-lS-7-91) 217-21' 
(XVI-8-8-97) 74 

Export of Slipi' (XVJ-I.8.97) 107 
Export of T .. (XV-2S-7-97) 67 

(XV-I-8-97) 183 
Export of Textiles (XV-25-7.97) 71 
Export of Textile, Tea aDd Supr (XVI-

1-1-97) 246-247 
Elpan of Value A.ddad Producla (XVI-

.... ,,) 253 
&port of Wool (XVJ-I.8-97) 31 

Elport Oriented UniCl in Delhi and Xanaatllka 
(XV-l-l-97) 45-46 

&port Park in Andhn Pndab (XV-I-8-97) 
135 

Expon Promotion Authority in U.P. (XV-
25-7-98) 124-125 

Export Pl'OaIOtioa Couacil, Gujarat (XV-
1 ... 97) 192 

Export Pronaodoa ladutrial Pub (XV-
1-1-97) ... 



INDEX 37 

(XVI48-97) 215·216 
Export Tarpt. (XV-2S-7·97) 22l-224 

Export to BanaJadelh lbrouah North EuterD 
Statel (XVl--8-8-97) 74-75 

Export to Indonesia (XV-l.8-97) 124-125 
. Fraud by Shippin, Company in Export of Rice • 

(Vol. XV-l·8-97) 60-61 
;'ight lubsidy on Fruit Exports (XV-

25·5·97) 59-60 
Garment Export Policy (XV-l·8-97) ISO 

Inc:entive UDder the Del1llnd Export Clause 
(XVl-8-8-97) 153 

Irre ..... 'ie. in Export of Rice (XV-l·8-97) 89 
Manpower Export (XV-JO.7·97) 192-95 

Misuse of Export Promotion Scheme (XV-
1·8·97) 119·120 

PIoduction and Export of ManIOCS (XVl-B·8-
97) 117-120 

Promotion and Export of Handicraft (XV-I· 
8·97) 74·75 

Slow down in Exportl (Vol. XV, July 25, 
1997) 7-12 

Supr Export (XV-I-8-97) 171 

Textile Export (XVI-8-8-97) 213-214 
(XV-25· 7.97) 44 

Trainin, to EduClted Unemployed in the field 
of Export (XVI-s.8-97) 73-74 

EXPORTIlMPORT 
Exportllmport by IndUitriai Unitl (XV-

25-7.97) 210.211 
Exportllmport 

211·212 
Eaminp 

EXPORT ORIENTED UNITS 

(XVl-8-8-97) 

Export Oriented Units in the FPI (XV-
29·7·97) 69·70 

EXPRESS TRAIN 
Introduction of Dhaka Calcutta Exprell 

Train (XV-24-7·97) 130 

Introduction of Expre. Train between Sealdah 
and Lal,ola (XV-24-7-97) 116-117 

EXTRACTION OF IRON ORE 

Extraction of Iron Ore from MiliCi III M.P. 
(XVl-I4-8-97) 84 

EXTRADmON. TREATY 

(XVI-6-8-97) 193-194 ~ 

EXTRE~ 
NexUl between Extrelllilll Ia M.P. and 

L.T.T.£. (XV"-5.s.97) 217·21. 

EYE LENSES 

Provision of Eye Lt.nses (XV-JO.7·97) 
114-115 , 
FACILITY 

Facility to Heart Patientl (XVI-6-8-97) 29·30 

Gara,e Facility (XVl-6-8-97) 127·128 

Infrastructure facilitiel (XV-2J.7·97) 252. 28S 
FAIR PRICE SHOPS 
Sale of iodised Salt under Fair Price Shops 

(XVI-12·8·97) 297 

FAIZABAD 
Introduction of train between Faizabad and 

New Delhi (XVI-I4-8·97) 85 

FAMILY PLANNING 

Contraceptive Vaccine (XV-IJ.8.97) 19--23 
Family Plannin, Policy (XV-6-8-97) 146-147 

LeJisiation of Family Plannin, (XVI-6-8-
1997) 68-69 

Family Plannin, PI'OJI'IIIUDC (XVI-6-8-97) 
31-33 

Cash incentives for Family Plallnin, 
Proaramme (XV-2J. 7·97) 47 

FAMILY WELFARE 

Purchase of Products from Hindustan Latex 
for Family· Welfare (XV-23·7·97) 214 

FAMINE 

Famine Condition in Orissa (XV-29-7·97) 
325·326 

FARAKKA 

Feeder Level at Farllkka (XV-28-7·97) 203 

FARAKKA BARRAGE 

Farakb Ba.rra,e (XV-4·8-97) 89-90 

FARIDKOT 
Telephone System in Faridkot (XV-24-7.97) 

327 

FARMERS 

8eAefits to Indiu Farmers (XV-,..7·97) .156 
Demand of Cbilly Fannell (XV-29-7.97) 

J60.361 



38 \ LOIt SABHA 

Orant of subsidies to small aad aIIrp"al 
farmers (XV-29·7·97) 239·240 

I.M.P. Farmers Field School (XV-29·7.97) 
333 

Proper UK of Pesticidel Sprayin, equipment. 
by farmers (XV-29·7·97) 206-207 

FAR~flNG 

Allocation of fund for dry land farmin, 
(XV-28·7.97) 380 

FARMS SUBSIDY 

Production in Forms Subsidy (XV-5·8·97) 
22"-228 

FATEHPUR SIKRI 

Damage to Fatehpur Sikri (XVI-I 1.8-97) 240-
2~1 

F.C.1. 

Direct Payment System (XV-5·8·97) 195·196 
Direct Payment SystelO for Workers ill FCI 

(XVI-12·8·97) lt3 

FCI Oodowns in A.P. (XV-29·7·97) 92 

FCI Godowns in Delhi (XV-29·7.97) 
322-324 

FCI Godowns in Assam (XVI-12·8·97) 200 

Investment on storaac Capacity by FCI 
(XV-29· 7·97) IS3 

Loss to FCI due to diversion of Wheat 
(XVI-12·g·97) 221-25 

Misappropriation of Rice from FCI (XV-29-
7·97) 209 

Open sale of wheat and Rice by FCI (XV-29· 
7·97) 231 

Revival of HFCL and Fa (XVI-12·8-97) 
225-27 

Whe"t and Rice sold by FCI in Open Market 
(XV-5·8·97) 40-41 

FEE 
Capitation Fee (XV-27.7·97) 26 

FEMALE 

Female Circumcision (XV-23·7·97) 60·61 
""-" 

Female Literacy Rate (XVl-ll·8-97) 52·53 

Female. Circumcision (XV-23· 7-97) 60 

FENCINO 
Indo·Pak Border Fencin. (XV-29.7.97) 

214-215 

FERA 
Violatioa of foreip E ............ tioa Ad 

(XVI-s.a.97) 211 
FERTILIZERS 
Bio-Fertiliaen (XV-S ... ,,) 126-130 
Char,in, High Price for seed. and Fertilizers 

(XV-S·8·97) 233·234 
Demand aad Supply cot Fertilizers in Kerela 

(XVI-12·8·97) 375·376 
Demand and Slipply of Fertilizers, Seeds and 

Manure. (XVI-12·8·97) 461-464 
Fertilizer Plants (XV-S·8-97) 72-78 
Misuse and Blackmarketina of Subsidised 

Fertilizer (XVI-12·8·97) 397·398 
New Fertilizer Policy (XVI-12·8·97) 64-6S 
Requirement and Supply of Chemicals and 

Fertilizer (XVI-12·8·97) 281-85 
Subsidies on a,ricliltural inputs and fertilizers 

(XV-2fo 7·97) 250-259 
Subsidy on Fertilizer (XV-54·97) 231 
Subsidy OR Fertilizers (XVI-12-1-97) 244 
Supply of poor quality of Seeds, pesticides 

fertiliaers (XV-29.7.97) 99-100 
Sick Fertilizer Factoriel in Gujarat (XV-

29·7'97) 100-102 
FERTILIZER POLICY 
Fertilizer Policy (XV-S·8·97) 103 
FERTILIZER PLANT 
Phulpur Fertilizer Plant i. Uttar Pradesh 

(XV-5-a·97) 69 

Urea used in Fertilizer Plant (XVI-12·8·97) 
377 

FERTILIZERS PRICING POLICY 
(XV-29· 7·97) 5S 

FICCI 
FICCI Report on Telecom (XVI-14·8·97) 28 
FIFTH PAY COMMISSION 
Withholding of Implementation of Fifth Pay 

Commission'~ Recommendations (XV-
5·8-97) 304-320 

FIGHTERS 
Freedom Fi,hters (XV-29·7·97) 212·213 
FILARIA 
Filaria Incidents (XV-JO. '.1997) 144-45 
FILARIA PATIENTS (XVI~8-1997) S7 

• 



INDEX 39 

FILM 
Expeaditure Incurred on Films Oiviaion 

(XVJ-7-8-97) 259-60 

National Centre of Films (XVI-7·8-97) 229 

National Film Policy (XVJ-7-8·97) 165--167 

~~elecast of Old Films (XVI-7·8·97) 100 

ALM FESTIVAL 

National Film Feltival at Cannel (XVI-
7-8-97) 230 

FlPB 
Pendin, Power Project under F1PB (XV-

25-7·97) 19 

FIRE 

Fire Incident in Upbear Cinema (XV-29-7. 
97)11-23 

Fire incidents due to short circuits (XV-
29· 7 -97) 287 

Fire incidents in Delhi (XVJ-12-8·97) 298 

FIRING 

Border Firing (XV-28·7·97) 19-24 

FIRING RANGE 

Peaceful Stay in Firi", Ran. (XVJ-U·8-t7) 
214-215 

FISH 

Fish Diseases (XVI-12-B-I997) ~38 

FISHERIES 

Promotion of Fisheriu (XVI-8-S·97) 204-205 

FISHERMAN 

Compensation to fillhcnnen by Insurance 
Companiel (XVI-8-S-97) 8O-Bl 

Firshermen Training Facilities (XVI-12·S·97) 
242 

Indian Fishe~men (XVJ--{,..8·1997) 157-15S 
FISHING 

Indian Council of Veterinary and Fishery 
Research (XVI-12-8-97) 194 

Inland Fishery Projects (XV-29·7·97) 347·348 

Subsidy for lericulture (XV-Il-S·97) 142·143 

FISHING 

Deep Sea Fishing (XVI-12·8·97) 273 

Deep Sea Fishing Licences (XVI-12·S·97) 
433 

De.elopment of Fishin, at Chilka Lake 
(XVI-12·8-97) 476 

FISH PLATES 
Removal of Fi~h Plale~ (XVI-I4-8·97) 40-41 
FISH TO SITES 

Fi5h Landing Sile~ (XVI-12·8·97) 457 
FISSILE MATERIALS 
Fissile Materials Production Treaty (XV-

23·7.97) 64 

FINANCE 
Comminee on Capital Convertability (XVI-

I·S·97) 60-61 
Financial POIition of Stales (XVJ--{"'8-97) 

189·190 
Frauds in Bihar (XV-I·8-97) 42-43 
Letters from MPs regarding Non Banking 

Fillance Company (XV-l·g·97) 41-42 
SenioritY Presses (XV-I·8-97) 134 
Serizure of Brown Sugar (XVI-I·g-97) 153 
FINANCIAL ASSISTANCE 
Extra, Financial Assistance to Siales (XV-

25·,·97) 203·204 
FiaMlciel Assistance (XVI-ll·g·97) 71-76 
Finaacial Assistance for M.P. (0) (XV-

23-7·97) 45·46 
Finance Agi'lance throuJh Minilten 

Discretionary Grant (XV-23·7.97) 60 
Fiaancial Assistance to ScientifIC Projects of 

Andhra Pradesh (XVI-7.g·97) 23S 
Financial Assistance 10 Socio Educatjonal 

Developmeat Centre (XVI-14-8·97) 78 
Financial Assistance to Voluntary 

Organisations in Bihar (XV-31-7-97) 
, 71-76 

FINANCE COMPANY 
Brito Finance and Trading Company (XVI-

8-8-97) )76-177 
FINANCIAL COMPANY 
Expon Group on Non.Banking Financial 

Companies (XV-l·S·97) 194·195 
FINANCIAL INSTITUTIONS 
Amount Disbuned by BankWFinancial 

Institutions (XV-2.S.7·97) 64-66 

FIVE·STAR HOSPITAL 
Joint Venlure for Five·Star Hospital 

(XV)--{"'8-97) 19S·196 



LOK-SABHA 

FIVE STAR HOTEL \ 

Five .iw Hotel. to V ... nt Villar 
(XVJ-+8-97) 191-192 

FLIGHT 
Direct rualn betweeo Chcaoai .nd New Y cd 

(XV-4-8-97) 48 
Direct flipt from Calicut to MlUl'lbai 

(XV-4-8-97) 47--48 
M.inteaance in Flipl No_ 411 (XV-28-7-97) 

201 
Daily Flipt for Metro Otic. (XVI-U-8-97) 

148-149 
FliplS from Bqdosr. to other PIKe. 

(XV-4-8-97) .u 
FLOOD 
Flood .nd Natural Calamities (XV-29-7-97) 

32-41 
Flood Control (XV-4-8-97) 172-173 
F100dI ia Glijant (XV-29-7·97) 119 
Lola Suffered in Gujarat Due to Flood 

(XV-4-8-97) 166 
FLOOD CONTROL 
Flood Control in Guj.rat (XVl-lI·8-97) 232 
Aood Control WorD on Brahmaputr. 

(XVl-II-8-97) 233 
FLOORING 
iatroduttion of P.per baed Ooorinl 

(XVl-I4-8-97) 141 
FLORIOJL TIJRE 
Land Under Floriculture in Karnat.ka 

(XVI-12-8-97) 312·313 
ProduaioD of floriculture (XV-29-7·97) 

329-330 
Study 011 Floriculture (XV-5-8-97) 49-50 
FLUIDS 
iatra-YCROUI Guidi (XV-29-7·97) 201-209 
FLUORIDE 
Fluoride .ffea W.ter in Rajutban (XVl-

'.8-97) 102 

FLY ASH 
Dry Fly Alb (XVl-14-8-97) 113-184 

FLYOVER 
f 
(Allltructioo 01 flycmr (XVI-7"'97) 101 
CoaItnIcdoa 01 fly <Mn (XV-24-7.97) 

269-270 

FPI 
&port Oriented UAits io me FPI 

(XV-29-7.97) 69-70 

Share of FPI (XV-29-7·97) 90 

FOCUS OF ASIA SOCIETY 
(XV-I-8-97) lOS 

FODDER 
Production of Fodder (XVI-12·8-97) 435-436 

FOOD 
Development of food proccai.. industries 

(XV-29-7·97) 316-318 
Food Proccaina FadHtiet (XVI-12·8-97) 193 

Food Product Order (XV-29-7-97) 47-4 

FOOD GRAINS 
Allocation of food-arains to states 

(XV-29-7-97) 33~344 

AlIocatiOA of foodarains to Uttar Pradelh 
(XV-29-7-97) 120-121 

Assistlnce for Foodgrains Ind World Food 
Proarlmme (XVI-12-8·97) 302 

Auaion of foodgrains (XV-29-7.97) 38%-383 
Decline in Foodarains (XV-5·8-97) 120-.21 
Decline in Procurement of Foodgrlinl 

(XV-S·8-97) 43-44 

Detention of BllICkmarketeers in Foodgrlins in 
Gujlrlt (XVl-12-8-97) 361·362 

Export of Foodarains (XVI-12·8-97) 
321-333 

Foodar.ins Supplied 19 J&K under PDS for 
Open M.rket (XV-S.8-97) 107-109 

Import of Foodgrlins (XV-29-7-97) 264-265 

MiIIi., of Foodp"ains from FCI Godo .... 
(XV-S-8-97) 223·224 

Production .nd COIumptioa of Food .... in. (0) 
(XVI-t2-8-97) 402-403 

Production of food .... in. (XV-S·8-97) 168-169 

Reduc:tion of foodpains UDder PDS 
(XV-29· 7-97) 127-132 

Stock of Old F~gr.ins (XV-S-8-97) t 17 

Transportation at.rlel on FCIOdJrainl 
(XVl-12·g.97) 4S7-4S9 

FOOD PARTS 

industrial Food ParIS (XV-29-7-97) 236-237 



INDEX 41 

FOOD PROCESSING INDUSTRIES 

SetIiaJ up of Food. ProceaiDa IDduuia 
(XV-s-8-97) 206 

FOODORAINS QUOTA 
Non-Liftin, of FoodaraUu Quota by Stata 

'~'. (XV-S.8-97) 2J4.23S 
I , FOOD STAMP 

Food Stamp S)'Itctn (XV-S-8-97) 54 
FORCES 
Career Profile for Armed Foc:es (XV-29-7-97) 

35-36 
MiIuIe of Para-Military Forcet to Security 

(XV-29-7-97) 316 
FOREIGN INVESTMENT 

(XVl-12-8-97) 266-267 
FOREIGN TOURISTS 

(XV-28-7-97) 101-102 
FOREIGN AFFAIRS 
Indi. 011 the W.tch Ult of US (XV-l-8-97) 

127 
FOREIGN AIRUNES 
Operation of Foreip Airlines to Calcutt. 

(XV-4-8-97) 47 
FOREIGN ASSISTANCE 
Foreip Auiltance for Minina (XV-24-7-97) 

11&-120 
Foreip Assist.ace to Madby. Pradesh 

(XV-ZS-7-97) 86-87 
lotematioul Fuacla for Human Reaource 

Development (XV-~7-97) 174-17.5 
Japenae Auiltance (XV-~7-97) 121-122 
Schema for Supplyiq Driokina Water with 

Foreip AaistaDc:e (XV-24-7-97) 21~21S 
FOREIGN CHANNEL 
ExpaDliooa .t DO Netwol'lt In North Eastern 

(XV-24-7-97) 31-32 
FOI\EIGN DONATIONS 
foreip Danatiooa (X\'J-8.8.97) 177 
FOREIGNERS 
Foreipn love to faJJ licit ia Aara 

(XV-»7-97) 89 
Forpd Drafb of Pordpen (XV-I-8-97) 

155-1.56 

FOREIGN EXCHANGE 

Foreip Excbaap Dulcn (XV-2S-7-97) 107 
Poretp Excb ... Eamlnp by I.T.D.C. 

(XV-4-8-97) 31-32 

Foreip Eam..... for IbippiDa Sector 
(XV-l-8-97) 10l-104 

fora a_rve (XV-2S-7-97) 171-179 

fom: Reaerve (XVJ-8.8-97) 2.43 

Norms for Foreip Exdl... (XV-1-8-97) 
125 

FOREIGN FIRMS 

Joint Venture witb Foreip F"II'IIII 
(XVl-ll-8-97) 79-80 

FOREIGN FUNDS 

Foreip FUDck for Core Sector (XV-2S-7-97) 
lU~1l1 

laveatment of Foreip fUDck (XV--23-7-97) 
75-76 

FOREIGN INVESTMENT 

Qearanc:e of PropoIaII for Foreip IDvatment 
(XV-31.7.97) 60-63 

FOREIGN INVESTMENT 

(XV-S.8-97) 266-267 

Foreip Investment in BroadcutiDi Sedor 
(XV-24-7-97) 50-51 

Foreip Invatment in QemicaI Indulcrill 
(XVI':"12-8-97) 268--73 

Foreip Investment InadtutiOlll (XVI--8-I-97) 
1.58 

Forelp InvallDent Proc:eaI (XVI--8-I-97) 113 

US InvallDent in ID&utnacture Secdoa 
(XV-2S-7-97) 208-209 

FOREIGN INVESTORS 

Special ~n to Foreip IDYeIlOII 
(XVI-7-8-97) 282-83 

FOREIGN MECENARIES 

(XVl4-8-97) 53 

FOREIGN NATIONALS 

Porelp N.tio..... in me Councry (XVI-
12-8-97) 191-192 

FOREIGN SATEWTE 

Foreip Satellite CbaDDeIa (XV--2407.f7) 333-
334 



JIOUION mJDBHI'S 

..... ' to ~ StudMII (XV-U-7-97) 
m-m 

FOIlIDON TOUR 

PcnIpToan by CIdef MiDter (XVI-
1+97) 1»160 

FonIp Toan·by08icon (XVI-12-8-97) J93.. 
3M 

JIOaBJON T'lUIUITS 
,..... to FonIp ,...... (XV-5-8-97) 85 
VIIIt of Fonip ~ to Nalwubtra 

(XV-t+9'7) -
JIOItBION 11lADE 
Aati ~ 0.., (XV-I-1-97) 33-34 

DdM Ie Sea &or. Forelp TIMe (XV-
1-1-97) 200-201 

Foreip TIMe Burien (XV-I-8-97) 45 

~ ia Foreip TIMe (XV-I-8-97) 94-9S 
"'US EcoaoaIic/Commen:ial Sub-

Ooeweieeioa (XV-I-8-97) 178 
TnIde widl c..tnI AIiu RepabIic (XV-

13-8-97) 161-1'70 
Trede wIda My8IUDU' (XVI-3-8-97) ~37 

JIOREIGN UNIVERSITIES 
Nola NCDpitioa of Deatal DqreeI by Foreip 

U ......... (XV--a-7-97) 232 
FOREST 
FonII Oeanace (XV-29-7-97) 218-219 

ForIIl CoIIIcrvIIioD Prop'aauDe ~ 
12-8-97) 36-37 

FOl"eII Cover (XV-5-8-97) 186 

FonII Lud (XV--5-I-97) 264-265, 281--284 

air Foraa (XV-29-7-97) 230-231 

Me .... Foraa (XV-.29-7-97) 315-316 

M-.row ForaII (XV-.29-7JT1) 144-145 

lb-FonII AdMtieI ill N.E. ReJioa (XV-
5-8-97)165 

FOREST 
......,... (XV-5-8-97) 51 

Sum)' of a-w FOI'eIII (XVI-J.U.97) 320 
ForIIl Lead _ ....... (XVI-IU-97) 357_1e• 

FonIt 1.-1 - ....... to IIIcIDIIrieI (XV-
5-MJ) 125-126 

LOK SABHA 

Replarilatioa of eacroecIunent Oil ForeIt 
LaacI (XVl-I2-8-97) 289 

IlcIeue of Forest Laad for DolomIte Mina 
(XVl-I2-8-97) 242 

FOREX 

Foreip Exchanae Dealen (XV-I-8-97) 1~ IRe" Traauc:tiOll of Foreip &cbaaae 
(XV-1-8-97) 20-21 

FOREIGN TRADE 
WIiYer 01 Obliptiolll from W.T.o. (XV-

1-8-97) 171 
FORGERY 
Forpry C- (XVI-12-8-97) 452-453 

FORTY-POINT ROSTER 
4O-Poillt ~er (XVl-I3-8-97) 311-14 
FOUNTAIN 

CoaItructioft of Daac:iDl MuIic:aI FOUiItUI ill 
Baaplore (XV-24-7-97) 189-90 

FRANCE 
Ap'eemeat with French 011 Apicultural Sector 

(XV-5-8-97) 156 

FRAUD 
Froud ill Baakl (XV-25-7-97) 35-36 

FREEDOM 

Freedom Fiahten (XV-29-7-97) 211 
FREEDOM FIGHTERS 
Freedom APten PealiOll Peadiq CueI 

(XV-.29-7-97) 313--315 

PeaIioIl 10 Freedom fi&bter (XVI-ll-8-97) 
114 

IMaruce of Ute 1Uae Free Tn.eJ ...... 
(XV-24-7-97) 322 

...... 10 Freedom fi&bten (XVl-l2-8-97) 
2109 

'I'rit.I Freedom f'IIbten (XV-29-7-97) m 
FREEDOM MOVEMENT 
aoa.,e to Martyn of Freedom MO¥emeat 

(XVI-I-I-97) 1 

FREIGHT BQUAUSA110N SYSTBM 

RemonI of freiabt BqualilatioD S,.... -
(XV-24-7-97) 345 

FRUIT AND VEGETABLE 

ProducdOD of FnUt aad V.,.rabIe ill Gujant 
(XV~ 269-Z74 



INDEX 43 

FRUIT CULTIVAll0N 
Alliatana: for Litchi· and other Fruitl 

Cultivation (XV-5-8-97) 230-231 

ruEL 
. AIlocatioa of Liquid Fuel (XVI-14-8-97) 194 
> ~J)ecoatrol of Supply and Price of Fuel 

(XVI-I4-8-97) 6-7 
Liquid Fuel Supply (XV-4-8-97) 1«).141 

Pact on Liquid Fuel Pricial (XVJ--7-8-97) 
250 

Petro Fuel Power Plant (XV-4-8-97) 143 
Sublidy on Liquid Fuel (XVJ--I4-8-97) 75-76 

ruEL CHARGE 
lacreue ia Fuel CIwJe (XV-2A-7-97) 29S-

296 
*. Additioaal Fuad for OuJ .... t (XV~ 7-97) 

85-86 
AUocatioa of Fund (XVI-7-8-97) 263 

A1Iocatioa of tuad for dry land (XV-29-7-97) 
380 

AUotmeat of Fuad by Doordanban for 
Productioa of Tele-films (XVI-7-8-97) 
96-97 

Development Fund (XV-27-7-97) 31 

Divenioa of Fund (XV-6-8-97) 74-7S 
Fuad for Poverty AUeviatioa (XV-6-8-97) 

118-120 
I'" lafrutructure Fund (XV-25-7-97) 41 

AUocatioa of fuadI to rural developmeat 
aaeacies (XV-31-7-97) 187 

Distributioa of lAY fUadI by CAPART 
(XVl-I4-8-97) 95 

Divenioa of Ceatral Fundi allocated for 
Rural Developmeat (XV-2A-7-97) 52-53 

Divilioa of Rural devleopmeat fuads 
(XVl-7-8-97) rI--47 

Funds allocation under DPAP (XV-31-7-97) 
94-95 

Fundi for Cancer HOIpitai at Vijayawada 
(XV-JO.7-97) 233-34 

~ Funds for BquJpmeati ill Ouj8rat (XVI-
6-8-97) 72 

Funds for Eradication of Materia (Q) 
(XV-23-7-97) 34-38 

FuadI for HNItb and FamiIJ WelWe 
(XV-JO.7-97) 145-46 

PWIdIIDr Jrriplioa in DeIbi (XV--4-8-97) 40 
FuadI for Road Sector (XV--+8-9'7) 38-39 
FuadI to M.............. aDder Po¥eny 

AIIiviatioa rro.,.maaa (XVI-7-8-97) 66 
Fuada to sea_ for RunI ~ 

(XVI-7-8-97) 113-U4 
MIuppropriatioa of Fu" (XV--24-7-9'7) 317 
Misappropriation of Puada (XV-31-7-9'7) 157 
MilapproprilitiOll of F1IadI (XVJ-14-8-97) 

UN-I05, 106 
MPLADS Funds (XV-30-7-97) 117-118 
Sbortap of funds for Doordanban (XVI-

7-8-97) 2.S4 
Utililatioa of FundI (XVI-U-8-97) 83-90 

Utiliaation of JRY Fundi (XV-31-7-97) 
86-88 

Uautililecl Funds (XV-2A-7-97) 344-345 
G 

GADAO RAILWAY STAllON 
Railial of platform 1eYc1 at 0.... bilway 

Station (XVl-I4-8-97) 49 
GAIL 
Gas Authority of ladia Umitcd (XV-+8-97) 

193, (27-7-97) 41-42 

GANDHIDHAM 
Direct train from Gaaclbidblm to New Delhi 

(XVI-l4-8-97) 87 
OANOA 
CIiId Labounn EDaaIed at Gap ....... 

(XV-23-7-97) 1~191 
Commerc:iaIiIatioa of Oaap .... (XVI-

1-8-97) 54 
B.roIioD by Gap (XVJ-11-8-97) 114-115 

GANGA AcnON PLAN 
Gaa.. Actioa Plan (XV-5-8-97) 82-84, 

(XVI-12-8-97) 337-340· 
GARBAGE 
Oeaeratioa of Garbap in Delhi (XVI-

7-8-97) 218-219 

OARlfA RL Y. STAll0N 
CoaItruc:tioa of Ford Over Bridp at Garita 

Rly. sea. (XVl-I4-8-97) ISS 

GARMENT 
&port of Readymade Garmeats (XV-

25-7·97) 29-30 



LOIt SABHA 

ReacIyIude Garment Industry (XV-2S-7.97) 
54 

AIIoadioa of 0.. for Power Oeoeration in 
U.P. (XVJ-7-8-97) 189-90 

AJIocmeat 01. out-of·tum 081 Conncctioa. 
(XV-28-7..fJ7) 209-210 

AIIobaea' of Pearol Pumps and 0 .. Apncia 
(XV-28-7..fJ7) 109 

BIIopeI 081 Trapdy (XV-29-7.97) 327 

Dec:luadoa of 811opa1 .. 0.. A1fected Area 
(XV-29-7-97) 245 

0.. AJency (XVI-U-I-97) 100-101, 105 

0.. and au EspIoradoa (XV-28-7..fJ7) 194 

0.. Bued Power s .. dOG in MP (XVI-
7-1-97) 189 

Gu Oriel (XV-:za..7..fJ7) as 

Uquefied NalUr8l 0 .. (XV-28-7..fJ7) 147·1 .. 

LNG ScbemeI ill XaaIa (XV--28-7..fJ7) 149-
150 

LPQ 0.. ........ (XV-D-747) .. leD 

LP.O. ApMiea (XV-a.1..fJ7) 153-154 

Opuiq of 0.. ~ (XV-28-7-9'7) 172-
173 

...... 0. ec.~ .. MiMDbei 
(XV-28-7.f7) " 

'*' _ 0. UtIIiaJ (XV-2I-7.f7) 18-nO 

Supply of LPG throUJh ",ivale Companill 
(XV-28-7..fJ7) 135-136 

UIC of L.p.a 81 Fuel for AMI(NDOh4Ia 
(XV-2I-7-97) 149 ~ 

GAUOE CONVERSI':>N 

(XV-31·7.97) 78, (XVJ-7-1..fJ7) 1 ....... 
~247 

Gau. Coavenioa between Raac:bi and 
Loba'dap (XVJ-14-1-97) 111 

GallIC coaveniorl &om Manpada-Ounupur 
(XVI-14-8-97) 62 

Saney for Oaup eoa..,.. (XV-24-7.97) 
133 

OENE PA lEN11NO 

Import of 0. .. rateDtiD, (XV-24-7JJ7) 218-
Z89 

OERMAN ASSISfANCE 

Sctdaa up 01 Power Project with German 
Alliltaace (XV-24-7..fJ7) 292-293 

OERMAN COMPANIES 

o.rm.a Telecom Compeoiel (XV-24-7·97) 
13-15 

OHOSH COMMITI'EE 

OIC 

O.I.CI HOUMI Allotted eo cbe Bldaelor 
0ftIcen (XVI-N-97) 1 .. 190 

........ C- ill OIC (XV-25-7-97) 115 



IMDEX 45 

,..... et .... of O.I.C. AI1IIoIId (XV-
15-7.", -'104 

GIR FORESTS 

Gir PoraII (XV-29-7-97) l3e-Dt 

-;1i1RL EDUCATION 

Girl Bduc:atJon (XV-28-7·97) 85-86 

GITANJAU EXPRESS 

Stoppaae of Gitanjali Exprna at ...... ...,. 
Stn. (XVI-l4-8-97) 149 

GLACIER 

~: Tullo Shel.,. Glacier (XV1-11.J.9'7) D 

GNLF 

Gortha National Liberation Front <X~ 
12-8-97) 193-94 

GOA 

Governor for Goa (XV-29-7.fJ7) 103 

Introdw:tioa of PaIKe 011 ....... ~ 
MulDbai and Goa (XVI-7-8-97) l46-47 

GOLD 

Ir Gokl depolits in Ori ... (XV-31-7·97) 194-95 

Gold Impon through Airports (XV-l·8-97) 
206-'1J17 

Gold Import throu", Caliat Airpott 
(XV-25-7-97) 49 

Gold Mine (XV-31·7·97) as 

Gold used for JeweUery (XV-IO-8-97) 64 

Theft in gold miaea (XVJ-7-8-97) 1K).61 

'" GOLDEN .JUBlLEE CELEBRATIONS 

(XV-27-7·97) S44J 

Proarammn on Golden J.bBIe (X¥ II ' .... 
~ 

GOMDIA 

0-. Convenioa betweeD JMaIpur aad 
OoIIdia (XVl-l4-8-97) 89 

GOODS TRAIN(S) 

Deraftment of Goodl tram (XVI-I ..... 97) 
209-210 

GOVERNORS 

Q)nferenc:e of GoveraOil (XV-29-7.97) 106-
107 

GOVT. ACCOMMODATION 

Allotment of GO¥crnment Ac:commoc!alioll 
(XVI-IJ.8-97) 1l6-127 

Balconie. of Govt. Quanen (XVl-l3-8-97) 
67 

ConItructlon of Goft. FIMI (XVl-I3-8-97) 67 

Ooftmment ~tion (XV-2J.7.97) 
JI,67" 

Gower ..... t Accommodation ill GawIbIIi 
(XVI-1U-91) 185-86 

Rencmttioo of Offic:elResidenc:e. of MiniJCen 
(XVI-=IJ.8-97) 8J.84 

SUbiertina of GOYt. Aecommodation (XV-
23-7-97) 63-64 

Tanponry Allotment of OcnoernmeDt 
Acco.aMOdatioo (XVI-lI-8-97) 98 

GOVBAMMENT BILLS 

Dock Worken (R ..... tIoa of Employment) 
IMppIicabiHty to Major Potu) Bill (XV-
23-7..", 376 

lIIIpoftohlport Beale of India (Amendemeat) 
Bill (JW-2S-7-97) la7, 349-354 

OOVT ~YBES 

... to widow of Go¥ernmeDt Employees 
(JM-l3-8-97) 143 

"... ..... c.xw--U.8-91) 149-150 



46 LOK SABHA 

4 
GOVf. FUNDS 

I Partiameat Coatrol on OoYedliaeat FuadI 
(XVI-U-8-97) 111-112 

c GOVERNMENT HOSPITALS 

Overcrowdiaa ia GOYenllllCllt &.pi .... 
(XV-23-7-97) 33-34 

GOVf. OFFICES 

4 5IUftia. of Oovt. omce. (XV1-13-8-9?) 
1&-165 

GOVEIU"MENT QUARTERS 

CoaItructioa of Government Quanen 
(XVI-6-8-97) 148-149 

1 Non-Maiateaance of Ooverament Quarten 
(XV-JO.747) 209-10 

1 
GOVERNMENT STAFF 

Top PolIS ia Government (XV1-13-8-97) 
I 8S-86 

I Promotion Rula (XVI-l3-8-97) 86-87 

GRAM PANCHAYAT 

Gram P8adL1yat Telepboaa (XVJ-7-8-97) 
UII 

PoataI PlCilitiei Ia Gram Paac:bayat (XVI-
14-8-97) ·302 

GR.ANTS 

Gnat for Bibar (XVJ-13-8-97) 201-202 

Gr'Iats for Haadic:apped Clildren Sdtool 
(XV-29-7-97) 154 

Gnat for HUIIIia Sapr Late (XV-JO. 7-97) 
74 

arull-la-Aid to Paada8yat1 ia Kenla 
(XV--24-7-97) 3S3-3S4 

OraDts to Voluntary Orpaiurioa (XV-
4-8-97) 115 

Gnats to VoIwtt.ry OrpailatiOllI in Uttar 
Pndab (A V-JO. 7-97) 200-204 

\GaiIIc(. Dilcrctioalry GlUt (XV-23-7-97) 
120-161 

GRAPE 

Nadoa.a Grape Raean:b Centre (XVI--
12-8-97) J.4O.341 

Production of Grapes (XVJ-12-8-97) 245-46 

GRAPHITE 

Aaty-Dumpiaa Duty on Newlprint and 
Grapbite (XV-25-7-97) 13--15 

GRATUITY 

Gratuity Umitatioa (XV-I-8-97) 147 

GREEN HOUSE 

Uae of Green HoUle in Apiculture (XVI-
12-8-97) 371-3'n 

GRINDING 

Grindilll of wheat (XVI-12-8-97) 204--08 

GROUND WATER 

Orcularioa of Draft Dill on Ground Water 
(XV-4-8-97) 75-76 

Dccllae in Ground Water Level in M.P. 
(XV-4-8-97) 76-77 

Ground Water Level in GUjarat (XV-27-7-97) 
..0-41 

Moppiaa the Ground Waler Reaourcea 
(XV-4-8-97) ~ 

OT ROAD 
OT Road, Paaipat (XVI-1l-8-97) 94-95 

GUIDELINES 
Guicleliaa for Health lnIuraace Companiea 

(XV-l-8-97) 39 
GUJARAT 
ADD AIIiItaoce to Qujarat (XVJ-..-8-8-97) 237 
Additioa.a Fund for Gujarat (XV-30-7-97) 

~-86 

AIR Statioal in Gujarat (XVI-7-8-97) ~7 
Banks in Gujarat (XVI-8-8-97) 97-98 
Detention of Bladtmarketeen in Foodgraial in 

Gujarat (XVI-12-8-97) 361-362 
Drinltin& Water Schema in Gujarat (0) 

(XV-23-7-97) 77-78 

Driakiaa Water to Gujarat and on.. 
(XV-24-7.97) 318-320 

\ 



INDEX 

ExpeadilUn: I.acurred oa Gl'UDlCt Scheme, 
Oujent (XV-31-7-9'7) 227 

Export Promotioa CoUDCil, Oujaral (XV-
1-8-97) 192 

,FinaaciaJ lllliltanc:e to voIuamy orpailationl 
(.~ of Oujent (XV-31-7-97) 71-76 

J 

J=\ood Control in Oujent (XVl-ll-8-97) 2!l2 

Floods in OUjarat (XV-29-7-97) 119 

Foreip Tourilb in OUjarat (XV1-11-8-91) 
95-96 

Functioning of LPTa in Gujent (XVI-7.8-97) 
156-164 

Oround Water Level in Gujarat (XV-27-7-97) 
40-41 

HOIpitalslDilpensaries in Oujent (0) 
(XV-23-7-97) 48 

Irription Prospects in Tribal and Backward 
Areu of Oujarat (xv--4-8-97) 162-163 

Irrlption Projec:1I of Oujarat (XV-2B-7-97) 
196 

Lou Suffered in Qujar.t due to Flood 
(XV--4-8-97) 166 

NTPC (XVI-14-8-97) 153 

Plan . for Madhya Pradesh aDd Gujarat 
~XV-JO.. 7-97) 238 

Power Oeneration Capacity in Gujarat 
(XV-31-7-97) 240 

Power Stations in Gujarat (XVI-I4-8-97) 59 

Production of Fruit and Veaetable in Oujent 
(XV-5-8-97) 269-274 

Rural Development Projecb of Qujent 
(XVI-7-8-97) 99-100 

Rural Sanitation I'rop1uDmea in Qujarat 
(XVI-7.8-97) 8S-86 

Scheme for &ployment In Qujarllt (XVI-
~ 13-8-97) lJO..l3l 

Settin, up of Rice RClearCb Centre in Qujarat 
(XV-S-8-97) 191 

Shortaae of WaPI in Gujarat (XVI-7-8-97) 
261 

Sick Fertilizer FIICtariII .. Gujan& (XV-
29-7-97) lC1O-lOZ 

Telephone CompI8iDts ia GIt,IInI (XVJ-
7-8-97) 204-5 

Telephooe DeIllUd ia 0...- (XVI-l.w.97) 
113 

TelepbeGe Facility In POll om.. .. o..Jant 
(XV--24-747) 2OS-ZOI 

Telepbone Lot AdIIaII ia a.;ant (XV-
24-7-97) 204-205 

Third Border WIq in Gujarat (XVI-l2oM'7) 
479 

T.V. Remy Ceatre ill Gajerat (XV-44-7-97) 
335 

Utilization of Non-Coawadoul EaeraY 
Sources In Gujarat (XV-24-M7) 251-253 

Waltin, tilt for Telepboae III Gajant 
(XV-24-7-99) 340-341 

GULF 

Indians ia Gulf Countries (XVI-6-8-97) 
1~109 

Indian Worken in Gulf (XVI-6-1-97) 8.-82 

Promotion of Tourism from Gulf Couatrla 
(XY--4-8-97) 1-6 

OUMLA 

Telephone EsdIaqes in 0umIa (XV-z4.7-97) 
126 

OUNTUR·VUAYAWADA SEenON 

Doublin, of OualUr·Yijayawada Rail tine 
(XVI-I4-8-97) 107-1(11 

OUROAON 

Telepbone Waitina Lilt in Ou~ (XV-
24-7-97) 2!19 

OtrrXA 

Baa OD Gutta (XV-23-7-97) 31-32 

GUWAHAn 

Ooventment Aa:ommocIIdon in Ouwallali 
(XVl-1J.8-97) l85-86 

Uparadation of MeteoroIoP:al Ceatn: 
(XVI-I4-8-97) 166 



48 LOKSABHA 

IIABIlA 

Doubling of Railway line between 14abra and 
Bongaon(XV-24-7-97) 105 

HABMOPHELIA 

(XV-30-7-97) 87-88 

HAJ 

Haj Pilgrimage (XV-23-7-97) 37, 110-12, 
114 

H.A.L. 

Chinese Refusal to HAL (XV-28-7-97) 83 

HALP-AN-HOUR DISCUSSION 

Effective Implementation of Integrated Rural 
Development Programmes (XVI-l 1-8-97) 
385-400 

Fire Incident in Uphar Cinema in Delhi 
(XVI~8-97) 310-32 

HANDICAPPED 

Employment to Handicapped Persons in 
Railways (XV -24-7 -97l178-79 

Facilities provided to Handicapped persons 
(XV-I-8-97) 50 

Financial Assistance to Handicapped Persons 
(XV-S-8-97) 201-02 

Grants for Handicapped Children School 
(XV-29-7-97) 154 

National Handicapped Welfare Fund 
(X.V-5-8-97) 26-27 

(XV-29-7-97) 123 

Reservation Policy for Handicapped 
(XVI-12-8-97) 347 

Technical Institutes for Handicapped 
(XVI-I 2-8-97) 211-12 

tlANDICRAFTS 

I Hllldicraft Desill' Centre (XV -25-7 -97) 219 

Promotion and Export of Handicr.ft. 
(XV-I-8-97) 74-7S 

HANDLOOM 

Allocation for Handloom Sector 
(XV-lS-7-97) 106-07 

Development of Handloom Sector in N .E. 
Region (XV-2S-7-97) 135-36 

Modernisation of Handloom Sector 
(XVI-8-8-97) 41-42 

HANDPUMPS 

Installation of bore-wells and Hand pumps in 
Tamil Nadu (XV-29-7-97) 278-279 

HARAPAN CULTIJRE 

Harapan Culture at Dholavira (XV-4-8-97) 
ISO 

HARDWARE 

Global Market for Hardware (XV-23-7-97) 
215-16 

HARIHAR 

Railway Line between Kottur-Harlhar 
(XVI-I 4-8-97) 91 

HARIJAN ACT 

Misuse of Harijan Act (XVI-12-8-97) 
306-07 

HARVEST 

Post Harvest Operation Scheme 
(XVI-8-8-97) 82-83 

HARYANA 

Centtal Auistance for Agriculture in Haryana 
(XV -5-8-97) 162-63 

Telephone System in Haryana (XV -31-7-97) 
8S-86 

Tourism Project in Haryana (XVI-l 1-8-97) 
140-141 



INDEX 49 

Transfer of the ManagemeDt of Haryana 
(XVI-I 1-8-97) 107-108 

Health Care Facilities in Coal field Areal 
(XV-25-7-97) 117-120 

Waiting list for telephone in Haryana Health Care Services to Pensioners 
(XVI-I4-8-97) 220 (XV-23-7-97) 68-69 

HATF MISSILE HBALm CENTRE 

,~ Test fire of Half Missile (XV-lB.7.97) Primary Health Centre (XV-30-7-97) 139-40 
, " " r 4-11 

'HATMABAD 

SettiDg up of Railway crosling at Hatmabad 
(XV-24-7-1997) n-78 

HAWKERS 
Ucenc:ea to Hawken (XV-31-7-97) 69-70 

Unauthorised hawkers (XV-31-7-97) 80-S1 

HAZARDOUS WASTES 
,I Dumping of Hazardous Wutes (XV -5-8-97) 

204-205 

HAZARIBAGH 
Air Route for Hazarlbagh (XV-28-7-97) 125 
HCL 

Loll suffered by HCL (XV-24-7-97) IS3 

HEADQUARTERS 

Telephone Facility in Block Headquarters 
(XVI-7-S-97) 111-112 

HEALm 
~ Health for all (XV -30-7 -97) C-Il 

Health Schemes (XV -23-7-97) 70-75 
Mental Health Act (XVI-13-S-97) 47 
Primary Health Centres (XV-23-7-97) 

201-203 
Primary Health Centres in Bihar 

(XVI-6-8-97) 89--91 
Primary Health CeDtrel iD Kerala 

(XVI-13-8-97) 42-43 
Recognition of 80S Degrees (XVI-13-S-97) 

64 

HEALma:CARE 
"". Expenditure on Health and Care Activities 

(XV-23-7-97) 244-46 

HBALm INSURANCE 
Health Insurance Companies (XV-23-7-97) 

39 

Health Insurance to Private Sector 
(XVI-8-8-97) 179-180 

HBALTH MELA 

Health Melu(XVI-6-8-97) 156-157 

HBALm SCHEMESIPROGRAMMBS 
Extention of National T.B. Control Programme 

(XVI-I3·8·97) 25-26 
HEALm SERVICES 
Trauma Health Service (XV-23·7-97) 212 
Heart Surgery (XV-23-7·97) 48-49 
HEAVY ENGINEERING 

Work orders placed with heavy engineering by 
railways (XVI-I 4-8-97) 97 

HELICOPTERS 
Supply of M-17 Helicopters and T-SO BaUie 

Tanks by Russia to Pakiltan 
(XV-28-7-97) 219 

HELP FOR RESEARCH 
Help from French Scientists (XVI-8-S-97) 

173 
HEPATITIS-B 
Hepatitis-B (XV-30-7·97) 71-73 
Hepatitis 'B' Vaccination (XV-23-7-97) 

112-113 
HERBS 
Availability of Herbs (XVI-I4-8-97) 50 
Demand for Medicinal Plants (XVI-13-8-97) 

136-137 
Importance of Herbs (XV-30-7-97) 120 



50 LOKSABHA 

HPOL \ 
Revival of HPeL and FCI (XVI-12-8·97) 

22~27 

HIGH COURT 

HINDU POPULATION 
Decline in Hindu population (XV -29-7·97) 

267-275 
HINDUSTAN CABLE LTD. 

Flouting of H.C. Order (XV-28.7-97) Payment to Hindultan - Cable Ltd. 
125.126 (XV-24-7·97) 268-269 

Kamataka High Court Bench (XV-25-7·97) 
1.58-1.59 

Madras High Court Bench (XV-25-7-97) 
47-49 

Separate High Courts for North Eastern 
(XV-25·3-97) 52 

HIGHWAYS 

Environmental Clearance for Highways 
(XV-29-7-97) 323-326 

National Highways (XV-27-7-97) 32 

" HILLY AREAS 
Funds for Development of Hilly Areas 

(XVI-13-8-97) 81-82 

Hilly areas of Madhya 
(XVI-I 2-8-97) 349 

HIMACHAL PRADESH 

Pradesh 

Agreement between Himachal Pradesh and 
Union Govt. (XV-31-7-97) 155-56 

HINDUSTAN LATEX LIMITED 
Hindustan Latex limIted (XVI-6-S-97) 

167-168 
HINDUSTAN PHOTO FILMS 
Investment in Hindustan Photo Pilms 

(XV-I-8-97) 176 
HIRAKUD EXPRESS 
Frequency of Hirakud Express (XVI-7-8-97) 

249 

HISSAR 
Complaints against Centre farm, Hissar 

(XV-29-7-97) 226-227 
HISTORICAL BUILDINGS 
Maintenance of Historical Buildings 

(XVI-I 1-8-97) 135 
HISTORY 
Distortion of History (XV-4-8-97) 73 
HOARDINGS 

Post Qffices in H.P. and J&K (XVI-I 4-8-97) Removal of Hoardings (XV-23-7-97) 300-1 
173 HOCKEY 

Setting up of Tubewells in H.P. (XVI-
11-8-97) 209-210 

HINDI 
Marks in Hindi (XV-28-7-97) 136 

Neglect of Hindi (XVI-Il-8·97) 155·156 

Promotion of Hindi (XV -4-8-97) 139·140 
Use of Hindi (XV-13-8·97) 31-S2 

(XVI--8-S-97) 180-181 

Central Centre of Excellence for Hockey 
(XV-4-8·97) .51-52 

HOMAGE 
Homage to Victims of Atomic Bombs Dropped 

on Hiroshima and Nagasalti (XVI~S·97) 
2 

HOME 
Homes for mentally retarded (XV-29-7·97) 

366-369 
Vacant posts of Hindi language HOMEOPATHY 

(XVI-12-8-97) 247-55 Homeopathy Dispensaries (XV~S·97) 75 
HINDI ADVISORY COMMI1TBBS _ 

COOititution of Hindi Advisory Committees 
(XV-5·S-97) 257-262 

Promotion of Homeopathy (XV -30-7-97) 115 
Shortage of Homeopath Doctors 

(XVI~8-97) 94 



INDEX 51 

HOMBOPATHY COLLEGB 
Closure of Homeopathy College 

(XV-23-7-97) 194-195 
HOMEOPATHY SYSTEM 

Cancer cure through Homeopathy system 
,.......1': (XV, ~0-7-97) 190 

.. 1 tlONGKONG 

." 
Hongkong Indian (XV -23-7-97) 215 

HOOGHLY DOCK 
Revival of Hoogbly Dock (XVI-I 1-8-97) 

76-77 
HORNS 

Rhino Homs (XVI-12-8-97) 255-56 

HORTICULUTRE 
.. 'Action Plan as Horticultural Projects 

(XVI-I 2-8-97) 34 

HORTICULTURAL. PARM 
Setting up of Horticultural Parm in -Punjab 

(XV -5-B-97) 111-112 

HOSPITALS 
ESI Hospitals (XVI-13-B-97) 43-44 
Expansion of Sri Chitra Thirunal Hospital 

(XVI-7-8-97) 244 
Funds for Cancer Centre (XVI-I 3-8-97) 63 

Punds for Hospital Project (XVI-13-B-97) 46 
• Funds for Sanjay Gandhi Post Graduate College 

(XVI-I 3-8-97) 75-76 
Homeopathic and Ayurvedic Dispensaries! 

Hospitals (XV-31-7-1997) IIO-fll 
Hospitals I Dispensaries in Gujarat 

!XV-23-7-97)4B 
Hospitals for Bhopal Gas 1\'agedy 

<XV-5-8-97) 65-66 
Hospitals of Indian Red Cross Society 

(XV~23-7 -97) 91 
Hospitals Set-up under welfare funds 

(XVI-13-8-97) 189-192 

Medicines in ESI Hospitals (XVI-13-8-97) 
68 

Miserable condition of Hospitals in Delhi 
(XV-2-3-97) 286 

Modem Hospitals (XV-23-7-97) 67 
Railway Divisional Hospital Pelta 

(XVI-7-8-97) 8B 
Recognition of Hospitals (XV-30-7-91) 

240-41 
Veterinary Hospitals (XVI-12-8-97) 195-96 

HOSPITAL BUILDINGS 
Renovation of Hospital Buildings 

(XV-23-7-97) 51 

HOSTELS 
Construction of Hostels (XV-27-7-97) 72 

HOTEL 
Hotels for Middle Class (XV-2B-7-97) 142 
Setting up of Hotels (XVI-7-B-97) 211 

HOTEL TARRIF 
Tariffs for Domestic Hotel Industry 

(XVI-II-B-97) 134 
Expenditure Tax on Hotel Tariff 

(XV-2B-7-97) 179-180 
HOUSE BUILDING ADVANCE 
Housing Building Advancc (XVI-13-8-97) 

220-21 
HOUSING BOARD 
Housing Board (XVI-13-8-97) 212-13 
HOUSING FINANCE 
Housing Financc Companies (XVI-8-8-97) 

117 

HOUSING LOAN 
Housing Loan Scam in New India Assurance 

Co. Ltd. (XVI-8-8-97) 192-193 

HOUSING PROJECTS 
Infrastructure and Housing Projects 

(XVI-I3-8-97) 203-204 

Medical Colleges (XVI-I 3-8-97) 92-109 HOUSING SOCIETIES 
elf. Medical College at Jalandhar (XVI-13-8-97) Group HaUling Societies (XVI-6-8-97) 

143 59--61 



52 

HOWRAH 

LOKSABHA 

\ 
Introduction of Superfast Train between 

Howrah and Kanyakumari (XV-24-7-97) 
82 

Saleable rooms at Howrah (XV-3t-7-97) 
71-78 

HOWRAH-CHENNAI MAIL 
Attachment of AC-II Coaches with Howrth 

Chennai Mail (XV-24-7-97) 274-27S 
HOWRAH NAGPUR AZAD HIND 

EXPRESS 

Increase in f~uency of Howrah-Nagpur Azad 
Hind Express (XV-24-7-97) 80 

H.P.C. 
Non-placement of indent to H.P.C. by Super 

Bazar (XV-29-7-97) 233 
HPT 
HPT at Clfnnanore in Kerala (XVI-7-8-97) 

149-50 

HPT Towers in Rajasthan (XV -31-7-97) 
142-43 

Installation of H.P.T. in the country 
(XVI-7-8-97) 151-52 

HRD 
Reintroduction of Nomination (XVI-1.1-8-97) 

lOS 
HUBLI 
Encroachment of land at Hubli Railway Station 

(XVI-7-8-97) 65 

HUBLIDHARWAD 
Construction of Hubli-Dharwad by pass road 

in Kamataka (XV-28-7-97) 162 
HUDCO 

(XVI-6-8-97) 202-203 

HUDCO ASSISTANCE 

(XVI-6-8-97) 115-116 

HUDCO loan for Cali cut Airport 
tXV-'13-7-97) 283-85 

HUDCO loan to' Kerala (XV-30-7-97) 
173-74 

HUOCO loan to UP (XV-23-7-97) 198-199 

Loan from HUDCO for rural development 
(XV-3l-7-97) 221-22 

HUMAN RIGHTS 

Violation of Human Rights (XV-3-8-97) 69 
Violation of Human Rights by Police Officials 

(XVI"":12-8-97) 308 

HUMAN RIGHTS COMMISSION 

National human rights commission 
(XV-S-8-97) ISS 

HUSSAIN SAGAR LAKF 

Grant for Hussain Sagar Lake (XV-30-7-97) 
74 

HYBRID RICE 

Research on development and hybrid rice 
(XVI-12-8-97) 198 

HYDEL POWER PROJECT 
Pooyamltutty Hydel Power Project 

(XV-5-8-97) 66-67 

HYDERABAD 

Derailment of Hyderabad-New Delhi Express 
(XVI-14-8-97) 157-IS8 

. Development of Hyderabad (XV-23-7-97) 
162 

HYDROPOWER 
Hydro Electric potential of North-East 

(XV-24-7-97) 351-353 
Royalty on coal and Increasing Hydel Power 

Rate (XV-24-7-97) 204 
Survey for generation of Hydro Electricity 

(XV-24-7-97) 56-66 
HYDRO PROJECl'S 

Subsidy for small Hydro Projects 
(XV-24-7-97) 323-324 

I 

IAAl 
Merger of AAI with IAAI (XVI-I-8-97) 

146-147 
lAP 
Accident rate in lAP (XV-4-8-97) 146-147 



INDEX 53 

AirBomcWamingandConlrOlSYllembylAF Invalid Photo Identity Cards (XV-27-7-97) 
(XV-4-8-97) 107-108 34-35 

Crash of IAF Aircraft. (XVI-II-S-97) Photo Identity Cards (XV-2S-7-97) IS7-
162-164 189 

Deficiencies in IAF Training System Pholo Identity Cards (XV-I-8-97) 58-60 
... (XV-28-7-97) 202 tD.F. 

:rr;; Espionqe Ac:tivitiea at Bihata IAF Airport India Development Forum (XVI-8-S-97) 
. (XVI-ll-I-97) 112 205-206 

lAP Plane Cruh In Assam (XV-28-7-97) 96 IDSMT 
Women Pilot in IAF (XV--4-8-97) 190 
I.A.S. 

IDSMT (XVI-3-S-97) 175-76 
IDPL 

I.A.S Officers (XV-23-7-97) 98-104 Revival of IDPL (XVI-12-S-97) 333-334 
Suspension of lAS Officers (XV -7-7-97) 162 IF.C.I 
ICAR Restructurina of Industrial Finance Corporation 

oflndia 
Chan,ing of Pattern. in KVK by ICAR (XV-28-7-97) 229 

(XVI-I 2-8-97) 297 
Productivity of Farms of Varioul Institutions 

under ICAR (XV-S-8-97) 186--192 
Research on Arecanut. by ICAR 

(XV-29-7-97) 241-242 
Settin, up of New Centre. by ICAR in Bihar 

(XV-S-8-97) 99-101 
ICBCREAM 
Printed Price on Ice Cream (XV-29-7-97) 

217-218 
ICHR 
Cut in Pay Scale. of Hi.lorlan. 

(XVI-I 1-8-97) 178-179 
Reduction of Pay (XV--4-8-97) 86-87 
ICICI 
ICICI Bankin, Corporation Limited 

(XVI-8-8-97) 214 
Inveatment by ICICI in Private Corpondon 

(XV-2S-7-97) 117 
IDBI 
PiDucial to power project by lOBI 

(XV-31·7-97)SS 

IPPCO 
Compensation to Farmers by IFFCO 

(XV-S-8-97) 188-199 
IPS 
Indian Foreign Service 
(XV-6-8·97) 76-77 
IONOU 
Supply of paper to IONOU (XV-28-7-97) 

216-217 
IITL 
Licence. to 1111.. Mumbal (XV-24.7·97) 

216-217 
ILl..BGAL COLONIES 
Re,ularilaUon of illegal colonie. 

(XV-23·7·97) 106 
IIlepi ConItructiOll (XVI-I 3·8-97) 64-6S 
Illegal Indian Labouren (XV-23·7·97) 

25 
IWClTUQUOR 
"' .... facture of iIIic:itllquor (XV-S-8-97) 11 
ILLNESS ASSISTANCE 

Loan Sanc:tioaed by IDBI (XVI--8-I.97) DIneu a .. iltance fund (XV-23.7.97) 173 
91-92 

1DBN11TY CARDS 
IdeDdty Card. to Red ... Defence Civilian 

Employees (XV-2I-7.97) 167·168 

lM.P. 
IMP flndinl' of per capita Income lap 

(XV-2S-7·97) 67-68 



54 LOKSABHA 

Immunisation (XVI~-8-97) ~-3 
I M.P. 

Import of Rough Opthalmic Banks 
(XV- 2S-7-97) 144-14S 

I.M.P. farmers field school (XV-29-7-97) 333 Import of R.O.B.(XVI-8-S-97) 217-21S 
IMPLEMENTATION OF SCHEMES Import of Rubber (XVI-8-8-97) 151 

Implementation of centrally sponsored schemes 
(XVI-6-8-97) 137-138 

IMPORT 
Ban by US on import of shrimps from India 

(XVI-8-8-97) 2SS-157 

Contract for import of wheat from United States 
(XV-5-S-97) 10S-107 

Cut in import of Major Defence System (XV-
28-7-97) 134-13S 

Discrimination in Import Duty (XV-2S-7-97) 
96 

Gold import through Airports (XV-I-8-97) 
206-207 

Gold import through Calicut Airpon (XV-
25-7-97) 49 

Impact of import on domestic wire and cable 
industry (XV-I-S-97) 209 

Import and distribution of LNG 
(XV-3 1-7-97) 49 

Import duty on cable (XV-I-S-97) 97 
Import of Automobile (XV-2S-7-97) 63 
Import of CoinsINotes (XVI--8-S-97) 120-121 
Import of Foodgrains (XV-29-7-97) 264-265 
Import of Machinery (XVI-8-8-97) 193-194 
Import of Natunl Rubber (XV-I-8-97) 198 
Import of Newsprint throu,h STC (XV-

2S-7-97) 220 
Import or procased food by Europc8I1 COUIIIrieI 

(XV-I-8-97) 163 
Import of Pulp (XV-2S-7-97) 229-230 
Import ofPulIeS (XV-I-8-97) 168 
Import of Rice (XV-2S-7-97) 199-200 
Import of Roc:k Phosphate (XV-S-8-97) 

42-43 
Import of Rou,h Optbalmic Banks 

(XV-I-8-97) 123-124 

Import of Second Hand 
(XV- 1-8-97) 129-130 

Import of Silk (XVI-8.8.97) 166-167 

Import of lYres (XV -15-7 -97) 193 

Goods4, 

Import of Wheat from Australia 
(XV-5-8-97) 164 

Meetins at Geneva over Indian Import (XV-
1-8-97) 84-85 

Oil Import (XV-28-7-97) 197-98 
Procediue for Import of Goods 

(XVI-8-8-97) 187 
Procurement Price and Import of Wheat 

(XVI-12-8-97) 434 
Relaxation in Duties on Import of Hot Rolled 

Coils (XVI-8-8-97) 227 
Restriction on Imports (XV-2S-7-97) 

142-144 
Restriction on Imports (XVJ-8.8.97) 177-178 
Underinvoicins of Import (XV -1-S-97) 170 
IMPORT- EXPORT 

Import-Export Curbs on Scientific 
Eatablishment (XV-30-7-97) 61-62 

Import-Bltport of Wheat (XV-S-S-97) 
18-20 

IMPORT UCENCES 
Duty Free Import Licences (XV-I-8-97) 

200-201 
IMPORT POUCY 

Import policy of Refampicia (XV-29-7-97) 
123 

INA 
Martial SoDa of INA (XVI-I 1.8.97) 187 

INCIDENT OF ARMYMBN IN KASHMIR 
Incident of Armymen in Kasbmir 

(XV-4-8-97) 107 



INDEX 

INCOME TAX 
Ca.es Pending in Income Tilt Appellate 

Tribunal (XVI-8.8.97) 121-122 
Expert Group of Income Tax (XV-I-8-97) 

83-84 
. ~( lacome Tax Dues (XV-25-7-97) 175-176 ,', 

Income Tilt Due. again.t Pilm Stars 
(XVI~-8-97) 147-151 

Income Tilt Due. against State Apex 
to..operative Banks (XV-25-7-97) 1S7 

Income Tax Exemption to Tribal Population 
(XVI-8-8-97) 130-131 

Income Tax Law DAlWlles of Kanpur Mills 

India Development Porum (XV -1-8-97) 197 

India Habitat Centre (XVI-3·8.97) 49-60 

Illegal Trade on ~ndo·Bangladesh Border 
(XV-29-7-97) 209-210 

India's Trade and Investment in Peru 
(XV -25-7 -97) 205 

Indo-Nepal Relations (XV -23-7 -97) 14 
Indo·Pat Border Pencing (XV-29-7-97) 

214-215 
Indo-Sri Lanka Relations (XV-23-7-97) 199 

, Indo-US Relations (XV-23-7-97) 97-98,208 

INDIAN (S) 
(XV-I-8-97) 180 

Income Tax Outstandilll aplDII Air Conditioner Hong Kong Indians (XV -23-7 -97) 215 
Companies (XVI-8.8.97) 172-73 Indians in Pale Jail. (XV-30-7-97) 244-245 

Income Tax Tribunal (XV -1.8.97) 116 Indians in Saudi Arabia (XV -23-7-97) 91 

Interest on Income Tax (XV-25-7.~"') 45-46 INDIANS ABROAD 
I.T.A. Tribunal. (XVI-8.8.97) 175.176 Indians In UAEJails (XVI-I 3-8-97) 21 1-212 

Permanent Account Number to Income tax 
Payees (XV-25-7-97) 216-217 

Relaxation in Income· Tax for Private Sector 
(XV-28-7-97) 199-200 

RewardllO informcn of Income Tax (XV-
1-8-97) 209-210 

Section 139 of Income Tax Act (XV -1-8-97) 
165-166 

Survey 10 UICII of Income Tax Deplrtmcnt 
with Public (XV1-8-8-97) 51 

INCOME TAX LAWS 
Simpliflc:ation of IDcome Tax Law. (XV-25-

7-97) 33 
INDECENT PROGRAMME 
Indecent Prop'ammea IDd advertisements on 

Cable Network (XVI-I4-8-97) ~37 
INDEPENDENCE 
Golden Jubilee CelebratioDa (XV-27-7-97) 

54-55 
INDIA 
AmmoDia Pluta iD .India (XV-29-7-97) 

61-62 

INDIAN AIR FORCE 
Collision of M.I.G. Fighters (XV-27-7-97) 

45-46 

INDIAN AIRLINES 
Charpng of Extra Money from Pa.senleR 

(XV-4-B-97) 60-61 
Di.tribution of Publication in IA Pligbts 

(XVI-II.B.97) 117-IIB 
Puel to Indian Airlines (XV-2B-7-97) 

217-21B 
Quality of Pood in Indian Airlines P1ilbts 

(XVI-1 1-8-97) IBO 
Step. to make Indian Airline. Profitable 

(XVI-I 1-8-97) 239-240 

I~IAN AR11!PAcrs 
Replacement of Indian Artefacts 

(XVI-I 1-8-97) 148 

INDIAN COUNCIL OF SOCIAL SCIBNCE 
RESEARCH 

Indian Council of Social Science Researcb 
(XVI-I 1-8-97) 216 



56 LOKSABHA 

INDIAN COUNCIL OF WORL& AFFAIRS 
Indian Council of World Affairs (XVI-

13·8·97) 225 
INDIAN LABOURERS 

lIIepllndian labourers (XV-23·7·97) 25 
INDIAN NAVY 

Coon Orden for Civilian Ofticen ofDoclt YInI, 
Navy (XV-4-8·97) .. 3-44 

INDIAN POLICE SBRVICE 
(Fiution of Cadre Stren8th) Amendment 

Reaulations. 1996 etc. (XV-JO.7·97) 269 
INDIRA AWAS YOJANA 

Allotment of Houses in Kanpur under Indira 
AwlS Yojana (XV-31·7·97) 97·98 

Indo-Nepal Relations (XV-23·7.97) I .. 

INDO-NEW ZEALAND RELATIONS 

Relations with New Zealand (XVI-13·8-97) 
219 

INDO·PAK 
Indo-Palt Porel8n Secretary Level Talb 

(XV-23·7-97) 212-234 

Indo-Palt TaIItJ (XV-23·7.97) 58-59 

Indo-Palt Treaty (XV-9-8-97) 72·73 

INDO-PAK BORDBR 

Indo-Palt Border Fencin8 (XV-29-7-97) 
214-21S 

INDO-PA K RELATIONS 
Indo-Palt Trade Relations (XV-25· 7·97) 

Misuse of hulira AwlS Yojana Funds In Bihar 126-127 
(XV-24-7-97) 253 

INDIRA GANDHI PHYSICAL INDO-PERU RELATIONS 
EDUCATION COLLEGE 

Admission In Indira Gandhi Physical Bducation 
Col\e8e (XV -27·7·97) 72·73 

INDIRA GANDHI NATIONAL ART 
CENTRE 

Indira Gandhi National Art Centre 
(XV-28·7·97) 173 

INDO-BANGLA AGREEMENT 
Indo-Bangia Apeement for Shari ... of Wiler 

(XVI-I 1.8.97) 249 

Indo-Peru Relations (XVI-I 3-8-97) 188 

INDO·RUSSIA 
Indo-Russia Relations-XV -30-7-97) 216-17 

INDO-RUSSIAN RELATIONS 

(XVI-6-8-1997) 201-202 

INDORE 

Infrutructur81 fulities (XV -28-7-97) 125 

Scam in Banlt of Rajasthan at Indore 
(XVI--8-8-97) 139-1040 

Indo·Ban8ladesh Bilateral 
(XV-2~-7-97) 33·34 

Trade Survey for New RaIl Une between Dulla and 
Indore (XVI-I4-8-97) III 

INDO-BANGLADESH BORDER 
lIIeaal Trade on Indo·Banaladesh Border 

(XV-29·7·97) 209-210 

INDO-DUTCH 
Indo-Dutch Project (XV-2S·7-97) 76 

INDO-JAPAN RELATIONS 

INDORB-UJJAlN ROlTl'B 
Linltlna of Indore·Ujjain Route to NH 

(XVI-ll-8-97) 238·239 

INDUSTRIAL POOD 
Industri81 food parks (XV-29-7·97) 136-137 

INDUSTRIAL HOUSE(S) 
Indo-Japan Relationship' (XVI-13-8-97) Outatandinl Amount Apinll Bil Industri81 

213·21" Houaa (XI-I 1-8-97) 171 
INDO-NEPAL 
Indo-Nepal Pcac:e Treaty (XV-23-7-97) 300 

Recovery of Juan Prom Bil Industrl8I HOUICI 
(XVI--8-8-97) 249 



INDEX 57 
.~ 

INDUSTRIAL TRAINING INSTITUTE 

(XVI~8-97) 57·58 

JNDUSTRY(S) 
Bidi Industry (XV-25-7·97) 24-25 

, ,Cable Industry 
"11 (XV-25·7·97) 192 

Chemical and Fertilizer based Industry 
(XVI-I 2·8·97) 362-268 

Closure of small scale Industrial Units 
(XV-25-7-97) 165 

Committee for Ship Buildina Irrdustry 
(XV-4-8·97) 53·54 

Delicencing of Industries (XVI-8·8·97) 
34-35 

Development of food processing Industries 
(XV-29·7·97) 316-318 

Development of handloom Industry, 
(XV-25·7·97)55 

Development of Jute Industry (XV-2S· 7·97) 
219·220 

Export I Import by Industrial Units (XV-
25· 7·97) 210·211 

Export Oriented Units (XV -25·7·97) 128·129 
FOQd Proc~.ina Industries (XV-5·8·97) 171 
Food Wear Industry (XV-I·8-97) 129 
Heavy Industries (XV-25·7·97) 43 
Hurdles in Industrial Growth (XVI-8·8·97) 

81·82 
Industrial Corridor in Andhra Pradesh 

(XV-25·7·97) 232-233 
Industrial Entrepreneurs Memor.ndum 

(XV-I·8-97) 117-119 
Industrial Growth Centres (XV-8·8-97) 

24-29 
Industrial policy for North-Eastern Region 

(XV-I-8·97) 31 

Indusbial Sic:knea. (XV-8·8·97) 40-41 
, InIqrIIcd InfruInacture Dcvelopment-Project 
" (XVI-l-8-97) 37-39 

Lack of Sophisticated Packaging Technology in 
Food Processing Industries (XVI-I 2·8-97) 
460-461 

Loan to Indusbies (XV-25·7-97) 121 
N.P.A. Due to Industrial Houlel 

(XV-2S· 7·91) 201·202 
Oil Industry Development Board 

(XV -4·8·97) 34 
Plans for Setting up Village and Cottage 

Industries (XV -25·7·97) 98·99 

Policy for Paper Industry (XV -25· 7 ·97) 
227·228 

Polluting Industries 

(XV-29·7·97) 349-354 

Praga Thols Ltd. (XV -1·8·97) 72 
Ready made Garment Industry (XV -25· 7 -97) 

54 

Reforms Suggested by World Bank for the Sugar 
Industry (XV·29·7·97) 248,.249 

Review on Flow of Credit to Small Scale 
Industries (XV-I-8·97) 8S·86 

Scheme for Development of Khadi and Cottage 
Industries in OriSia (XV-2S· 7·97) 134 

SIDBI'. Loan to Small Scale Industries 
(XV-28-7·97) 160-163 

Small Scale Industries (XVI-8·8-97) 18S·186 
Strategy for Industrial Growth (XVI-8-8·97) 

41 
Tannery Industry (XVI-8·8·97) 217 
Technical Development in Industrial Sector 

(XV-I-8·97) 148 
Textile Industry in Delhi (XV-25·7·97) 

51·52 
Training to Unemployed Youths for S.S.I. 

(XVI-8·8·97) 18-22 
Wood Based Industries (XV-29·7·97) 238 
INFANTICIDE 
Infanticide (XVI-4-8·97) 72 
INFECTION 
Eye Infection (XVl--6-8·97) 158 



58· LOKSABHA 

Respi~tory Infections (XV-30-7~7) 206 
Respiratory Infections(XVI~-8-97) 80-81 
INFILTRATION (XV-29-7-97) 105-106 
Infiltration through Rajouri and Poonch 

Districts (XVI-12-8-97) 38 
Movement oflnfiltrators and Insurg .. nts (XV-

29-7-97) 312 
INFLATION 
Inflation Rate (XV-25-7-97) 194-195 
New Procedure for Assessment of Inflation 

(XV-2S-7~97) 225 
INFORMATIONS 
Right to Information (XV-30-7-97) 3~ 
Elecfronics and Information Technology 

Industry (XVI-13-8-97) 81 
INFRASTRUcruRAL FACILITIES 
Infrastructural Facilities for Mushroom 

Processing (XV-S-8-97) 117-119 
Privalisalion of Infrastructura1 Facilities (XV-

23-7-91) 
INFRASTRUcruRE 
Development of Infrastructure in Sunderbans 

(XV--4-8-97) 53 
Grant for Infrastructural Facilities (XVI-

12-8-97) 314 
Infrastructural Development (XVI-13-8-97) 

205 
Infrastructure and Housing Projects (XVI-

13.8IQlI203-204 
Infrastructure Facilities (XVI-13-8-97) 

86-19 
Infrutructure Fund (XV-lS-7-97) 41 

Infrastructure of consumer courts (XVI-
12-8-97) ~8 .. -

Review of Infrastructure (XV-23-7-97) 191 
US Investment in Infrastructure Sector (XV-

25-7-97) 208-209 
INLAND WATERWAYS 

. Privatisation of Inland Waterway. (XV-
l4-8-97).67 

INSAT 
INSAT-2 (XV-23-7-97) 299 
Satellite INSAT (XVI-l 1.8.97) 93 

INSECTICIDE 
Jnsecticide Manufacturing Factories (XV-

S.8.97) 77 

INSTITUTE (S) 

Derecognise of Institute (XV -30-7-97) 88-89 

Expenditure on Indian Institute of Mall 
Communications (XVI-I4-8-97) 208 

Fixation limit for IPFI in Power sector (XVI-
14-8-97) 102 

Institute on watch list (XV-28-7-97) 82 
National Institute of Research on Jute and Allied 

Fibre Technology (XV-5-8-97) 184-85 

Research Institutions (XV-29-7-97) 1~206 
Rural Management Institutes (XVI-14~8-97) 

79 
Scientific Research Institutions (XV -31-7-97) 

182 
Training Institutes in North Eastern States 

(XVI~8-97) 138 

INSURANCE 

Business in Insurance Sector by Forei,n 
Companies (XVI--8-8-97) 239-40 

Crop Insurance Coverale (Q> (XVI-12-8-
1997) 38 

Employees Stale Insurance (XV -23-7-97) 201 

Insurance Cover to Investors (XV-25-7-97) 
25-26 

Insurance Regulatory Authority BiD (XV-5-
8-97)339--376.405--424 

Insurance Regulatory Authority BiU (XV-
4.8.97) 297-300 

(XV-29~7-87) 207-208 

Insurance Scheme (XVI-7-8-97) 109 

Pending Cues of cluma of Halth InIurance 
(XV~ 1-8-97) 128 



INDEX S9 

Scheme of (nsurance, for Middle and Poor 
People (XVI-8.8.97) 122-123 

INSURGENCY 
Insurgency Problem in Tripura (XV- 5.8.97) 
~55 

INSURGENTS 
1"'-
,4r'ovement of Infiltraton and Insurgents (XV-

~9-7-97) 312 
INS VIKRANT 
CoilVenion oflNS Vlkrant into Museum (XV-

4-8-97) 50-51 
INTEGRATED CHILD DEVELOPMENT 

SCHEME 
Release of Amount (XVI-II-8~7) 249 

INTEREST 
Interest on Income tax (XV - 25-7-97) 45-46 

# INTERNATIONAL AIRPORT 
International Airport at Na~jrgu1 (XVI-

I 1-8-97) 239 
Linking of International Airports with luilway 

Stations (XV 24-7-97) 163-164 
INTERNATIONAL BORDER 
International Border Area Development 

Scheme (XV- 29-7-97) 327-28 
INTERNATIONAL FLIGHTS 
Changes in International Flights (XV-4-8-97) 

78 
INTERNATIONAL MARKET 
Sugar in International Market (XVI-12-8-97) 

436-37 
INTERNET 
Indian boundaries threatened by Internet 

(XVI-31-7-97) 182-83 
Internet Service (XVI_7_8-97) 97 

Internet Users (XVI-I4--8-97) 26 
INTER-STATE COUNCIL 
Standina Committee of Inter-State Council 

(XVI-12-8-97) 369-371 
INTER-STATE MOVEMENT_ 

~ Ban on Inter-State movement ofWhcat (XV-
29-7-97) 246 

Introduction of Ministen (XV -23-7-97) I 

INTRODUcnON OF UNIT SYSTEM 
Unit System in ISM (XVI---6-8-97) 176 

INVESTIGATION 

Unfair Investigation (XV -5-8-97) 119 

INVESTIGATION BUREAU 
Federal Bureau of Investigation Station in India 

(XVI---6-8-97) 100 

INVESTMENT 
Capital Investment in Agriculture Soc:tor (XVI-

12-8-97)47~72 

Deferment of Investment Proposals (XV-
1-8-97) 148 

Guidelines for oveneas Investment (XV-
25-7-97) 132 

Indian Investment in Kirgistan (XV-2S-7-97) 
71-72 

Investment by NRls (XV-I-8-97) 166 

Investment in North Eastern Rqion (XVI-
8-8-97) 174 

Investment by Canada in Power Sector (XV-
24-7-97) 75-76 

Investment made by Nationalised Banks in N.E. 
R~gion (XV-1-8-97) 131-33 

Investment of Foreign Funds (XV-23-7-97) 
75-76 

Invesbnent on Storage Capacity by PCI (XV-
29-7-97) IS3 

Public and Private Sector Investment In 
Agriculture Sector (XVI-I 2-8-97) 437-38 

Stock Investment Scheme (XV-1-8-97) 
72-73 

Subsegment Foreign Investment (XV-
25-7-97) 60--62 

VSNL Investment (XV- 24-7-97) 184 

INVESTORS 

Protection of Investors from Financial 
Irre~~-2S-7-97) 182-83 



60 

lOB 

LOKSABHA 

, 
CBI Enquiry Againat lOB (XV-25-7-97) 

107-108 
IOC 
Land to IOC at Paradecp Pon (XVI-I 1-8-97) 

93 
IODlSED SALT 
Supply of lodised Salt (XV -5-8-97) 80 
Sale of ~odised Salt under Fair Price shops 

(XVI-I 2-8-97) 293 . 
IPS OFFICERS 
Corruption charges lllainst IPS Officers (XV-

29-7-97) 334 
I.R.C.C. 
Promotion in IRCC (XV-4-8-97) 59-60 
Promotion in IRCC (XVI-I 1-8-97) 169 
WindingupofJ.R.C.C. (XV-4-8-97) 132-33 

IROP 
Beneficiaries under IRDP (XV-31-7-97) 

3-9 
Subsidies to Orissa under IRDP (XV-24.7.97) 

317-18 

IREP 
IREP in V.P. (XVI-7.8.97) 264-56 

IRON ORE 
Closure of Iron Ore Mines (XV-5-8-97) 52 
Expon of Iron Ore (XVI-7-8-97) 110-11 
Iron ore reserves (XV -31-7 -97) 201 
Production of Iron Ore and steel (XVI-

7-B-97) 73 
IRPP 
Financiai Provision for IRPP (XVI-7-B-97) 

197 

IRREGULARITIES 
Irreaularities in National Book TNst (XV-

27-7-97) 44-45 
Irregularities in NehN Memorial Museum 

(XVI-12-B-97) 227-31 . 
Irreaularities in NO DB [XVI-12-B-97J 

285-B6 

Irregularities in NDDB (XV-5-8-97) 120 
Irregularities in Provident Fund Offices (XV-

23-7-97) 32-33 
IRRIGATED AREAS 
Water logging In Irrigated Areas (XV-

22-7-97) 31 
IRRIGATION 
Action Plan for Irriga:ed Area (XV-4-B-97) 

174. 

Assistance for Drip Irrigation (XVI-l 2-8-97) 
299 

Badanalla Medium Irriaation Project (XVI-
ll-B-97) 251 

Funds for Irrigation in Delhi (XV-4-8-97) 40 
Irrigation Capacity (XV-27-7-97) 60 
Irrigation Development Programme in A.P. 

(XV-2B-7-97) 173-74 
Irrigation Facilities to Farmcn (XVI-ll·8-97) 

254-55 
Irrigation Facility in Eastern States (XV-

28-7-97) 152 
Irrigation in Assam (X'VI-11-8-97) 77 
Irrigation Project damaged by Earth quake 

(XV-2B-7-97) 201-02 
Irrigation Projects in Andhra Pradesh (XV-

27-7-97) 43 
Irriaation Projects in Bihar (XVI-I 1-8-97) 

172-73 
Irrigation Projects in MP (XV-4-B-97J IB9 
Irrigation Projects in M.P. and Rajasthan (XV-

2B-7-97) 167 
Irrigation Projects in Tribal and BackwlU'd Areal 

of Gujarat (XV -4-8-97) 162-63 
Irrigation Projects of Gujarat (XV-28-7-97) 

196 
Irrigation System (XV-4-8-97) 148 
Percentage of Irrigated lAnd {XV-2B-7-97) 

121-24 
Study on expenses of irri,ation (XVI-

14-B-97) 6B 
Tunpb~ Irription Project (XV-4-8-97) 

179-80 



INDEX 61 , 
Utilisation of Irrigated water (XV~-8-97) 

17S-177 
IRRIGATION PROJECTS 

Environmental and Forestry Clearance (XV-
5-8-97) 29~ 

"rrigation Projects in Orissa (XV-27-7-97) 
78-79 

< IRRIGATION SCHEME 

Re-categorization of subsidy under Drip 
irrigation scheme eXV-29-7-97) 343 

IRRIGATION SECTOR 

Scheme for Irrigation Sector (XV ~8-97) 69 

lSI 

Arrest of lSI Agents (XV-29-7-97) 126 

lSI Activities in Kerala (XV-29-7-97) 
216-217 

lSI Agents (XV-5-8-97) 25 

lSI ACTIVITIES 

lSI Activities in Nepal (XV-23-7-97) 2S2-53 
I SPAT 

Ispatlntemational (XVI-7-8-97) 69 

ISRAEL 
Israel's assistance to Kerala for agricultural 

production (XV-29-7-97) 246 
Utilisation of Water in Israel (XVI-I 1-8-97) 

207-208 

ISRO 
ISRO buys Titanium (XV~-8-97) 105-106 

1.T.C. 
ITC (XVI-8-B-97) 217 

ITDC 

Expenditure on Foreign tours by ITDC (XVI-
11-8-97) 244 

Expenditure of Litigation, I.T.D.C. (XVI-
11-8-97) 91-92 

Foreign Exchange Earnings by I.T.D.C. (XV-
4-B-97).31-32 

Payment by I.T.D.C. Officials (XVI-II-B-
97) 67-68 

Profit by ITDC (XVI-I 1-8-97) IS8-IS9 • 
Sc/STin ITDC (XVI-I 1-8-97) ~.l44-245 
ITIs . 

~ 

ITIs in Kerala (XVI-13-B-97) 236-37 

ITPO 
Branches of I.T.P.O. (XVf-B-8-97) 72-73 
IWOP Scheme (XVI-12-B-97) 2M 

J 
JABALPUR 

Gauge Conversion between Jabalpur and Gondla 
(XVI-I4-8-97) 89 

JAILS 
Under Trials in Jails (XV-29-7-97) SS-S6 
JAIN COMMllTEE 

L.C. Jain Committee (XV-S-B-97) 16S-166 

JAIPUR 

Conference in Jaipur (XVI-12-8-97) 342 
JAISALMER 
Air Service for Jalsalmer and Bikanf!r (XV-

28-7-97) 138-139 

JALANDHAR 
Medical College at Jalandhar (XV-13-8-97) 

143-144 

JALPAIGURI 
(Jalpaigurl-Slliguri Telephone Exchange 

(XVI-7-8-97) 237 

Tea Bstate under TI'CI in Jalpaiguri (XV-
1-8-97)91-92 

JAMMU AND KASHMIR 
Ambedkar Villages in J a:'K (XVI-12-8-97) 

3S8 
Displaced persons of J &: K (XV-30-7-97) 

40--42 
Economic Package for J &: K (XV-30-7-97) 

75-76 
Fencing work in Jammu &: Kashmir Border 

(XV-30-7-97) 96-~7 
Foodgrains supplied to J '" K under PDS for 

open Market (XV-5-B-97) 107-109 



62 LOKSABHA 

Insurgency in Jammu and Kashmir (XV-
30-7-97) 211-12 \ 

M~litants of J .t. K (XV-23-7-97) 249 
Post offices in H.P. and J &. K (XVI-14-8-97) 

173 

Prime Minister (Statement) (XV ....:.2S· 7 -97) 
225-237 

Refugees of J.t. K (XV-23-7-97) 216-21S 

Schemes in Jammu .t. Kashmir (XV-3-S-97) 
IS3-)S4 

Special Grants to J.t. K (Q) (XV-23-7-97) 89 

Joint venture Railway Service. (XVI-
14-8-97) 7S 

Operation of Air Services in Joint Venture 
(XV--4-S-97) 129 

JOLAKIASUTI .. 
Bridges at JolaJciasuti, Assam (XV--4-8-97) 

S9 
JOURNALISTS 

Concessions to District level Journalists 
(XVI-7-8-97) ISO-lSI 

JUICE AND JAMS 
Study Tour of J .t. K State by Home Minister Usc of Artificial Sweetness/Synthetics in Juice 

(XV-S-8-97) 90 and Jams (XVI-12-S-97) 361 

Welfare Programmes for Youth in J &. K (XVI- JUDGES 
7-S-97) 93 

JAMTARA RAILWAY STATION 
Operation from Jamtara Railway Station (XVI-

14-S-97) 163 
JANTA DARBAR 

(Q) (XV;--23-7-97) 
JAPAN 

Problems faced by Japane~e Companies 
(XVI-8-S-97) 1 S3 

JAWAHAR NAVODAYA VIDYALAYA 

Allocation to Jawahar Navodaya Vidyalaya 
(XV --4-S-97) 134-135 

JAWAHAR ROZGAR YOZANA 
Guidelines for JRYINRY etc. (XVI-8-S-97) 

179 
J.R.Y. in Andhra Pradesh (XVI-7-S-97) 

64-65 
JAWANS 

Plight of Jawans (XV-29-7-97) 371 
JODHPUR EXPRESS 
Stoppage of Jodhpur Express (XVI-I 4-8-97) 

160 

JOINT VEN11JRE 
Joint venture for Finance (XVI-14-8-97) 

223-224 

Cases against Additional Session Judges (XV-
I·S-97) 54 

Scheduled CastclScheduled Tribe Judges 
(XVI-S·S-97) 163-164 

JUTE 
J.K. Jute Mills (XV-l-S-97) S6-87 
Jute Corporation oflndia (XV-l-8-97) 54-55 
Jute Prices (XV-I-8-97) 210-211 
Marketing of Jute Products (XVI-I4-S~97) 

170 

Modernisation of Textile Mills and Jute Mills 
(XV-25-7-97) 2S-29 

Purchase Centres of J.C.1. (XV-I:S.97) 
50-51 

Strike by Jute Workers (XVI-S-S-97) 
209-211 

Support Price of Jute (XV-5-S-97) 253-254 

JUTE TECHNOLOGY 
National Institute of research on Jute and Allied 

Fibre Technology (XV-5-8-97) 184-185 
JUDICIARY 
Amendment in Contract Act (XVI-8-8-97) 42 

Appointment of Judges (XV-I-8-97) 35-36, 
165-166 

Foreign Visits of Judges (XV-I-8-97) 122 



INDEX 63 

Infrastructure Facility for judiciary (XVI-
8-8-97) 29-30, 120~21 

Legal Administration (XV-25-7-97) 145-
149' 

Statement of Chief Justice (XVI-8-8-97) 33 

SC's Direction on CBT (XVI-8-8-97) 44-45 

JUSTICE 

Construction of Hubll-Dharwad Bypass 
Road in Kamataka (XV-28-7-97) 162 

Conversion of Road into National Highway 
in Kamataka (XV-28-7-97) 88-89 

D.O. Centres in Kamataka (XV-24-7.91) 
69-70 

ESt Hospitals in Kamataka(XV-3().. 7-97) 175 

Justice for the victims of Negligence (XV-~ Funds for Construction of roads in Kamataka 
29-7-97) 232 (XV -31-7-97) 80 

K 
KALA-AZAR 

Kala-Azar (XVI-6-8-97) 104 

KALAPANIISSUE 

Kalapani Issue (XVI-6-8-97) 114 

KANDLA 
Shipment of Minerals from Kandla Port (XV-

28-7-97) 155-156 

KANYAKUMARI 
Train Service from Bombay to Kanyaltumari 

(XVI-14-8-97) 209 

KANYAKUMARI 

Introduction of a Superfast Train between Howrah 
and Kanyakumari (XV-24-7-97) 80 

KARAMCHARIS 
SAFAI KARAMCHARIS 

(XVI-I 2-8-97) 307-308 

KARIMGANJ 

ICarimganj ~eamer Station (XV-27-7-97) 48 

KARNATAKA 
Airport at Raichur in Karnataka(XV-

28-7-97) 200 

Allocation of Palm Oil to Kamataka (XV-
29-7-97) 376-377 

Amount for Stadia (XV -28-7-97) 153 

Bank Branches in Kamataka (XV-25-7-97) 
52-53 

CGHS Dispensaries in Karnataka (XV-
23-7-97) 225-226 

Institute of Rural Management in Kamataka 
(XV-24-7-97) 105 

Kamataka Milk Federation (XVI-12-8-97) 
243 

Land under Aouricultures in Kamataka (XVI-
12-8-97) 312-313 

Maharashtra-Karnataka Border (XV-
5-8-97) 157 

Millions Wells Scheme in Karnataka 
(XV-31-7-97) 195 

Soiled Currency notes in Karpataka 
(XV-25-7-97) 223-229 

Sugar Mills in Kamataka (XV~29-7-97) 232 

Telecom Centres in Kamataka (XV-24-7-97) 
281 

Telephone exchange in Karnataka (XVI-
14-8-97) 149 

Upgradation of LPT to HPT in Karnataka 
(X¥-24-7-97) 254 

Wastelands Deve\op~ent Project in Kamataka 
(XV-24-7-97) 103-\04 

KASHMIR 

Kashmir Issue (XVI-6-8-97) 167-168 

Visit by Foreign Ambassadors to Kashmir 
(Q) (XV-23-7-97) 107-108 

Properties of Kashmiri Migrants (XV1-
13-8-97) 206 

KASTURBA GANDHI 

Kasturba Gandhi Education Scheme 
(XVI-12-8-97) 221 



64 

KAYAMKULAM 

LOKSABHA 

\ 
Cat'acity of Kayamkulam Thermal Power 

Project (XVI-7-8-97) 143 
KENDRIYA BHANDAR 
Kendriya Bhandar (XVI-6-8-97) 1,4-155 
Vacant Posts in Kendriya Bhlandar (XV-

23-7-97) Q 167 
KENDRIYA VIDYALAYA 
Complaints (XV-28-7-97) 
Construction of More Rooms (XVI-I 1-8-97) 

185-86 
Decline in Pass Percentage (XV-4-8-97) 32 

Establishment of Kendriya Vidyalaya 
(XV -28-7 -97) III 

Kendriya Vidyalayas (XV-4-8-97) 90-91 
Striking Down of Appeal (XV-28-7-97) 

200-201 . 

KENDRIYA VIDYALAYA SANGA1lIAN 
Action Against Officen (XV -4-8-97) III 
Vacancies (XV-4-8-97) 85-86 

KBRALA 
Acute Pow~r Shortage in Kerala (XVI-

14-8-97) 222-223 
A.G.: Office, Kerala (XV-25-7-97) 138 
Ammonia Plant in Kerala (XVI-l 2-8-97) 334 
Barge Power Generation Unit in Kerala (XV-

24-7-97) 312 
Central Assistance for Kerala (XVI-I 3-8-97) 

214-15· 
CGHS dispensaries in Kerala (XV-23-7··97) 

203-204 
Cholera In Kerala (XV -23-7 -97) 165 
Damage of Crops due to Gall Pest in Kerala 

(XV-29-7-97) 61 
Defence Purchases from Kerala State Cashew 

Development Corporation (XV -27 -7 -97) 
45 

Demand and Supply of Fertilizers in Kerala 
(XVI-I 2-8-97) 37S-376 

Derailments in Kerala (XVI-7-B-97) 234-35 

District Advisory Committees in Kerala 
(XVI-7-8-97) 87 

Assistance to Kerala for qricuJiunJ production 
(XV-29-7-97) 246 

EOU Status to IRE (XVI-B-8-97) 143 
Four lane and By-pass in Kerala (XV-9-8-97) 

IS4-IS5 
Grants-in-Aid to Panchayats in Kerala 

(XV-24-7-97) 3S3-3S4 
HPT at Cannanore in Kerala (XVI-7-8-97) 

149-50 

HUDeO loan to Kerala (XV-30-7-97) 
173-74 

Hydro-Electric Project in Kerala (XV-
24-7-97) 310-311 

lSI Activities in Kerala (XV-29-7-97) 
216-217 

ms in Kerala (XVI-I 3-8-97) 236-37 

Kerala Board of Revenue Abolition Bill, 1996 
(XIV-I-8-97) 48-49 

Kerala High Court Bench (XV-I-8-97) 
145-146 

LNG Schemes in Kerala (XV-28-7-97) 
149-150 

M.C. Road in Kerala (XVI-I 1-8-97) 237-238 
New National Highways in Kerala (XV-

28-7-97) 192 
Passport Office at Kerala (Q) (XV-23-7-97) 

49 
Primary Health Centres in Kerala (XVI-

13-8-97) 42-43 

Production of Coconut in Kerala (XVI-
12-8-97) 289-92 

Production of Vegetables in Kerala 
(XV-29-7-97) 99 

Rajdhani/Shatabadi Express in Kerala (XVI-
14-8-97) 49 

Robberies in Kerala Express (XV-29-7-97) 
106 



"1 

INDEX 65 

Rubber Park in Kerala (XVI-8·8·97) 
123·124 

Running of Trains in Kerala (XV-24·7·97) 
68·69 

Shortage of Power in Kerala (XV-24·7·97) 
161-163 

lick Sugar Mills in Kerala (XV-29·7·97) 
372 

STDIISD booths in Kcrala (XVI-I 4-8·97) 101 

Taking over of Air Cargo Complex from KSIE 
(XV-27· 7·97) 53 

Tourism Projects in Kerala (XV-4·8·97) 
144·145 

Voluntary Organisations in Kerala (XV-
31·7·97) 92-94 

KEROSENE 

Kerosene (XVI-II.8·97) 112·113 
(28·7·97) 210 

Supply of Kerosene (XV-4-8·97) 35-37 

KIDNAPPING 

Child Kidnapping (XV-29·7·97) 326-328 
KIDNEY 

Urinary Tract Infection (XV-30-7·97) 78·79 

KIDNEY TRANSPLANTATION 

Kidney Transplantation (XVI-6-8·97) 115 

KONARK 

Development of Konark (XVI-I 1·8·97) 
245·246 

Acquisition of Card by Konltan Railway 
Authorities (XVI-7·8·97) 181·82 

Konkan Statutory Development Board 
(XV-29·7·97) 135·136 

KONKAN RAILWAY 

Acquisition of card by Konkan Railway 
Authorities (XVI-7 ·8·97) 181·82 

KOTA 

Construction of Over·Bridge in Kota 
(XVI-7·8·97) 107·108 

KOTrUR 
Railway Line between Kottur. Harihar 

(XVI-14·8·97) 91 
KOYAL CANAL 
North Koyal Canal Project in Bihar (XVI-

11·8·97) 145·146 
KRIBHCO 
Equity share of KRIBHCO (XV-29· 7·97) 

215·216 
Labours in KRIBHCO (XV-5·8·97) 197·198 
KRISHI VIGYAN KENDRA 
Criteria for setting up of Krishi Vigyan Kendra 

(XV-29-7·97) 222·223 
KRISHNA RIVER 
Krishna Water Dispute Tribunal Award 

(XVI-I 1·8·97) 176·177 
KUKIS 
Clashes between Kukis and Nagas (XVI-

12·8·97) 377·378 
KUKI TRIBES 
Kuk.i Tribes in Nagaland. Assam and Tripura 

(XVI-12·8·97) 192·193 
KUTTIPURAM·GURUVAYUR 
Kuttipuram·Guruvayur Railway Line 

(XVI-14·8·97) 107 
KUWAIT 
Stranded Nurses (XV-23·7·97) 23-25 
KVIC 
Khadi and Village Industries Commission 

(XV-25·7·97) 55 
(1·8·99) 184-185 

Purchase of Immovable Property by KVIC 
(XVJ-8·8·97) 138·139 

Rebate on Khadi Products (XV-I·8·97) 
68·69 

Special Plan to promote KVICs (XV -1·8·97) 
64 

KVK 
Changing of Pan ems in KVK by ICAR (XVI-

12·8·97) 297 



66 LOKSABHA 

Krishi Vigyan Kendras (XVI-12-8-97) 
124--91 \ 

Filling of vacancies (XV-2S-7.97) 96·97 

Performance of KVS Participants (XV-
4·S-97) 167-169 

Regional Offices of KVS (XVI-11·S-97) 209 

L 
Labour LaW$ (XV-23·7-97) 92 

Labour Potential (XV-23-7-97) lOS-I 10 

Relief to Labourers (XV-23-7·97) 213 

LABOUR COURTS 

Pending Ca!tes In Labour Couns (Q) (XV-
23-7-97) 57 

LABORATORIES 

Drug Testing Laboralofies (XVI-6-8·97) 
n·7S 

LABOUR 
Benefits of Privatisation to Labour (XVI-

6-S-97) 62 

Child Labour (Q) (XV-23· 7-97) 107 
Labour Base Technology (XVI-6-8-97) 

142-143 

LABOUR WELFARE 

Labour Welfare Schemes (XV -23-7·97) 293 
LACTOSE 

Use of lactose eXVI-12-S-97) 233 

LADIES COMPARTMENT 

Misuse ofladies companments by men (XV-
31-7-97) 65 

LAKE 

Sukhana Lake (XV-5-8-97) 85 

LAND 

Acquisition of Land (XVI-8-S·97) 76-77 
(14-8·97) 52 

Allotment of land (XV-24-7·97) 131 
Assistance for Development of land in U.P. 

(XVI-12-S-97) 357 

Computerisation of Land Records (XVI-
14-8-97) 164--166 

Cultivable Land (XV-12· 7-97) 391 

Land for conservation in Wardha District 239 

Land Grab (XV -23-7-97) 196 

Leasing Out of land in Bombay (XV-
2S-7-97) 95-96 

Reclamation of barre land (XVI-31-7-97) 

Survey on land Degradation by National 
Bureau of Soil Survey (XVI-12-8-97) 
378-379 

LAND REFORMS (XVI-14-8-97) 80 

LAND SCAM 

(XV-23-7-97) 55-56 

LANGUAGES 

Dravidian Languages Schools/University 
(XV--4-8-97) 124-125 

Promotion of Languages (XV--4·8-97) 146 

LAPSES 
(XV--4-8-97) 187 

LAPSESIIRREGULARITIES 

Lapses (XVI-13-8-97) 151 

LAW 

High Powered Commission on Laws (XV-
25· 7-97) 204 

Labour Laws (XV-23-7-97) 92 

Outdated Laws Commission (XV-25-7-97) 
79·80 . 

LAW COMMISSION 

Election Petitions (XV-I-S·97) 137-139 

Updation of India Penal code (XV-I-8-97) 
128 

Maintenance of Lawns (XVI-13-8-97) 
149·150 

Maintenance of Lawns (XVI-13-8-97) 
150·151 



INDEX 67 

Lease Hold System (XV-30-7-97)2 10-2 I I 

U?AVE 

Mus Leave by Technical employees (XV-
31-7-97) 104 

LEATHER ARTISANS 

( Training to Leather Artisans (XVI-8-8-97) 
230-231 

LEGAL ADVISORS 

Legal Advisors in Mumbai Port Trust (XVI-
11-8-97) 65~7 

LEGAL AID 
Legal Aid to Poor (XV-25-7-97) 40 

LEGISLATION 

Legillation for Agricultural Workers (XV-
23-7-97) 34 

LEH 

Inlt~lIation of Heating System at AIR. Leh 
(XV-24-7-97) 164-165 

Summer tlights Schedules for Leh (XV-
28-7-97) 138 

LEKSELL GAUMMA KNIFE 

Leksell Gaumma Knife (XVJ--6-8-97) 155-156 

LE~DlNo. SYSTEM 

Lending System lXVI-8-8-97) 167-168 
LEPROSY (XV-23-7-97) 59-60 

Facilities to Leprosy Patients (XV-30-7-97) 
110-111 

Leprosy Eradication Cantres (XVI~-8-97) 
100-101 

LETl'ERS 

Non-Delivery of Letters (XVI-I 4-8-97) 86 

Seal on Leiters (XVI-7-8-97) 140-41 

LEVY SUGAR 

Increase in Price of Levy Sugar (XV -5-8-97) 
292 

Shortage of Levy Sugar (XV-S-8-97) 133 

LlBERALISATION POLICY 

Liberalisation Policy in Agriculture Sector 
(XV-S-8-97) 231-232 

LIBRARIES 

Village Libraries (XV-28-7-97) 111 
LIC 

LIC Agents (XV-2S-7-91) 192-193 

Pension to L.I.C. Employees (XVI-8-8-97) 
78 

Permium Collected by LIC in Assam (XVI-
8-8-97) 160-163 

Profit and Loss of LIC (XV-25-7-97) 85-86 

LICENCES 

Deep Sea Fishing Licences (XVI-I 2-8-97) 433 

Licences to Hawkers (XV-31-7-97) 69-70 

Norms for Issue of Licence to Sugar Mills 
(XVI-12-8-97) 343-346 

LICENCING SYSTEM 

Licencing System for cold storages (XV-
31-7 -97) 89-90 

LIFE SAVING DRUGS 
Productionllmport of Life Saving Drugs (XV-

5-8-97) 207 

LIMESTONE 

Supply of Limestone (XVI-7-8-97) 97-98 

LINGUISTIC 

Linguistic Minorities (XV-29-7-97) 375 

LINK ROADS 
Construction of Link Roads in Assal1) with 

world Bank Assistance (XV-24-7-97) 
336-337 

LIQUID FUEL 
New PLF norma for liquid fuel borae PP 

(XVI-31-7-97) 81-82 

LITERACY 

Allocation to National Literacy Mi.~ion (XV-
28-7-97) 166 



68 LOKSABHA 

Female Literacy Rate (XVI-I 1-8-97) 52-53 
Literacy Drive (XVI-I 1-8-97) 157-158 
Litc:racy Drive in ViJJages (XVI-II-8-97) 

178 

Literacy Percentage in Rajasthan (XV-
28-7-97) 210-212 

Literacy Schemes (XV--4-8-97) 101-103 

LIVE STOCK POLICY 
National Live Stock Policy (XV-5-8-97) 

220-221 

LNG 

Import and Distribution of LNG (XV-
31-7-97) 49 

LOAN 

A.D.B. Loan for Financing SEBs (XV-
31-7-97) 15 

Directions to Commercial Banks to provide 
more loan to Agriculture Sector (XV-
1-8-97) 55-56 

Foreign Loan (XV-24-7-97) 117-118 
foreign Loan to NPCL (XVI-7-8-97) 65-66 
Hl!DCO ~oan to Kerala (XV-30-7-97) 

173-74 
HUDCO Loans to UP (XV-23-7-97) 

198-99 
lOBI Loan to Private Jet Planes Company 

(XV-I-8-97) 182 
List of Loan Defaulters (XV-25-7-97) 

26-208 
Loan Extended as Compared to Deposit in 

Orissa (XV-25-7-97) 73-74 
Loans for Higher Education (XV-S-S-97) 

184-186 
Loan for Power Grind Corporation (XVI-

14-S-97) 210 
Loans from HUDCO for Rural Development 

(XV-31-7-97) 220 
Loan to farman (XVI-1-8-97) 82-83 

Loan to Minority Community (XVI-12-S-97) 
399 

Loan to Priority Areas. by Nationalised Banks 
(XV-I-8-97) 37-38 

Loan to States (XV-25-7-97) 153-155 + 
Per Capita Loan to Maharashtra (XV-

1-8-97) 143-145 

Recovery of Loan from SEB's (XV-
24-7-1997) 329-31 

LOANS 

Recovery of loans in Maharashtra (XV-
1-8-97) 46-47 

Repayment of Loan by Statel (XVI--8-8-97) 
10--15 

World Bank Loan (XV-I-8-97) 79-80 

LOCAL BODIES 

Elections to Urban Local Bodies 
(XV-23-7-97) 289 

Working of Local Bodies in States (XV-
24-7-1997) S-13 

LOCUSTS 
Locust Attack on Cultivation (XV-5-8-97) 

87-88 

LOHARDAGA 

Gauge conversion between Ranchi and 
Lohardaga(XV-I4-S-97) III 

LOK ADALATS 
Lok Adalats (XVI--8-8-97) 228 

Lok Adalat in Rural Areas (XV-I-8-99) 
56-57 

LOKPAL 
Lokpal Bill (XV-23-7-97) 195 

LOSS 

Loss due to earthquake (XVI-12-S-97) 
237-39 

Losses incurred by DMS-(Q) (XVI- , 
12-8-1997) 61-62 ' 



INDEX 69 

LOSS OF LIFE AND PROPERTY 

Loss of Life and Property due to Earth Quake 
in MP (XV-29-7-97) 56-57 

LO'ITERIES 
Ban on Lotteries (XV-29-'-91) 143-44 

:t 
J'breign Funded Lotteries (XVI. 12-8-97) 349 
L.P.G. 

Allotment of LPG Connections (XVI-
11-8-97) 60-61 

Gu Cylinder (XVI-I 1-8-97) 208-09 

Gas Dealership/Distributorships (XVI-
.I1-S-97) 68-69 

Implementation of Marketing Plan (XVI-
11.8.97) 130-32 

LPG Alency (XVI-II·S-97) 103-04 

LPG Agency in Mizoram (XVI-II-S-97) 97 

LPG Bottling Plants (XVI-11-S-97) 41-47 
L.P.G. Connections (XV-4-8-97) 6-12. 

(27-7 -97) .53-54 (XVI-I 1-8-97) I 'J4-76 

L.P.G. DistributOR (XV-4-S-97) 171 
LPG PetrollDlelel Dealers (XVI-I 1-8-97) 

179-80 
Openlnl of LPG Alency (XVI-I 1-8-97) 

119-20 
Petrol Pumps and LPG Agencies (XV-

4-8-97) 9.5 
Production of LPG (XVI-II-8-97) 1.54 

Restoration of LPG &: Telephone Quota to MP 
(XV-4-S-97) 66-67 

Spurious L.P.G. Cylinders (XV-4-8-97) 136 
Unauthorised Gas Connections (XVI-

·11-8-97) 241 .... 2 

LPT 
Pull Time Programmes on LFI' (XVI-7-8-87) 

lSS 
Functioning of LPT, in Gujarat (XVI-

7 -S-97) 156-64 

Upgradatlon of LPT to HPT in Kamatalca 
(XV-24-7.1997) lS4 

L'M'E 
Naus between Bank Scam and L1TE (XV-

S·S-97) 199-200 

Nexus between Extremists in M.P. and LTIE 
(XV-S-S-97) 217-1S 

LUCK NOW 

Re-instatemenl of Casual Labourers in Lucknow 
Division (XVI-I 4-8-97) 119-20 

MACHINES 
Purchase of Power SIIPport Machine (XV-

2S-7-97) 74-75 

Machines &: Equipmenls in Patel Chesllnstitute 
(XV-23-7-97) 106 

MADHYA PRADESH 

Allocation for Madhya Pradesh (XVI-
13-8-97) 186-S7 

Allocation of SUlar to Madhya Pradesh (XV-
29-7 -97) 158 

Broadcast of Proaramme in Madhya Pradesh 
on F.M. band (XVI-14-S-97) S2-83 

Development wort in Madhya Pradelh (XV-
24-7-1997) S8-89 

Earthquake in Madhya Pradesh (XVI-
II-S-97) 124-25 

Electronic telephone exchange-in M.P. (XV-
31-7-97) 154 

Extraction of Iron Ore from minea In Madhya 
Pradesh (XVI-I4-8-97) 84 

Financial Allillance for M.P(Q) (XV-
23-7-97) 44-46 

Gas baled Power Station in MP (XVI-
7-S-97) 189 

Hilly are .. of Madhya Pradelh (XVI-
12-8-97) 349 

Indira Awu Yojna in Madhya Pradesh (XVI-
7-8-97) lSI 

Low Powered Doordanhan Kendru in Bihar Loas ofUfe and Property due 10 Earthquake In 
(XV-24-7-1991) 160 M.P. (XV-29-7-97) .56-67 



70 LOKSABHA 
\ 

Migration of moral people from Madhya 
hadesh (XVI-I 4-8-97) 106 

Mines closed in Madhya Pradesh (XVI-
14-8-97) 218 

Plan for Madhya Pradesh and Gujarat (XV-
30-7-1997)238 

PNB Loan to SCs/STs/OBCs in Madhya 
Pradesh (XV-I-8-97) 70 

Setting up of Mustard Research Centre in 
Madhya Pradesh (XVI-12-8-97) 348 

STD/ISD/PCO in Madhya Pradesh (XV-
24-7-1997) 187-89 

Telephone Adalts in M.P. (XVI-I4-8-97) 151 
ToUrism C·ircuits in Madhya Pardesh (XV-

4-8-97) 147-48 
Waiting List in M.P. (XVI-7-8-97) 216-18 
Water Crisis in Madhya Pradesh (XVI-

11-8-97) 11 0 
Madras High Court Bench (XV-

25-7-97) 47-49 
MAHANANDI 
Mahanandi Coalfield Ltd. (XVI-8-6-97) 139 
MAHARAJGANJ 
Telephone Facility in Maharajganj (XVI-

7-8-97) 182-83 
MAHARASHTRA 
Action Plans fOI Sugar Mills in Maharashtra 

(XV-29-7-97) 263-64 
Andhra Pradesh and Maharashtra Border 

dispute (XV-29-7-97) 250 
Asian Development Bank Assistance to 

Maharashtra (XVI-13-8-97) 152 
Atrocities Committed on Dalits in Mumbai. 

Nagpur and other places in the State of 
MaharaShtra and in other parts of the country 
!XV -31-7-97) 289 

Cobber Societies (XVI-8-8-97) 33-34 
Communication Projects In Maharashtra 

(XVI-7-8-97) 276 
Demand of Steel in Maharashtra (XVI-

31-7-97)·117 

Development of National Highway. in 
Maharashtra (XV-28-7-97) 141-42 

Funds to Maharashtra under powcrt)' alliviation 
programmes (XVI-7 -8-97) 66 

Inclusion of Districts is Maharuhtra (XV-
5-8-97) 160-61 

International Container Depot in Maharashtra 
(XVI-I-8-97) 11:7-13 

Maharashtra - Karnatalta Border (XV-
5-8-97) 157 

Mining in Maharashtra (XVI-14-8-97) 
168-69 

Modernisation of Telegrarh Service in 
Maharashtra (XV-24-7-1997) 230-33 

Ordnance Units in Vidarbha Region. 
Maharashtra (XV-4-8-97) 114 

Per Capita Loan to Maharashtra (XVI-
1-8-97) 143-45 

Postal facility in Maharashtra (XV-31-7-97) 
119 

Power projects of Maharashtra (XV-
31-7-97) 241-42 

SBI Regional Office at Maharashtra (XV-
8-8-97) 158-59 

Sugar Mills in Maharashtra (XV -29-7 -97) 116 

Telephone facililies in Maharashlra (XV-
31-7 -97) 222-24 

Uniform Civil Law Bill of Maharuhtra (XV-
25-7-97) 72-73 

Voluntary Organizations in Maharashtra 
(XV-29-7-97) 294-308 

V. R. S forTextil worlten ofMaharuhtra (XV-
25-7-97) 200-01 

Waiting list for telephones in Maharuhtra 
(XV-31-7-97) 115-16 

MAHARASHTRA ASSEMBLY 

Rese,rvation to Buddhist Minority in 
Maharuhtra Assembly (XVI-12-8-97) 
388 



MAHESHWAR 

INDEX 

MARGROW 

71 

Hydro Electro Project in Maheshwar (XVI-
14-8-97) 155-56 

MAID SERVANTS 
Harassment of Goan Maid Servll'ltl (XV-
~ 30-7-97) 137-38 ; 

'" MAINPURI 
New Rail Line from ,Etawah to Mainpuri 

(XVI-I4-8-97) 131 

MAJULI ISLAND 
Majuli Island (XVI-l 1-8-97) 102-03 
MALARIA 
(XV-30-7-97) 38-40 
Malaria Eradication Prolramme (XV-

23-7-93) 81-84 
) New Medicine for Malaria (XV-30-7-97) 

192-95 
MALE 
SAARC Conference at Male (XV-23-7-97) 

294 

MANAGEMENT PLAN 
Coastal Zone Manalement Plan (XVI-

12-8-97) 474-75 
Worlten Participation in Manalement (XV-

30-7-97) 38 
MANDAL COMMISSION 

.,. Recommendation. of Mandai Commission 
(XV-29-7-97) 157 

MANGALORE 
Direct Flilhts between Manplore and some 

Middle-East Countries (XV-28-7-97) 
171 

MANGOES 
Export of Manaoea (XVI-8-8-97) 180 
Production and Export of Manaoes (XVl-

8-8-97) 117-20 
MANGO RESEARCH CENTRE 

Margrow Forests (XV-29-7-97) 144-45 
MANPAD 
High Power Transmitter at Manpad (XV-

31-7-97) 81 
MANPOWER 
Assessment of Manpower (XVI-7-8-97) 

154-55 
Manpower Ellport (XV-30-7~97) 192-95 
MANURES 
Demand and Supply of Fertilizen. Seeds and 

Manures (XVI·-12-8-97) 461--64 
MAP 
Maps consciousness (XV-31-7-97) 91 
MARKETING 
Marketing of Jute Product. (XVI-I4-8-97) 

170 
Primary Marketinl Co-operative Societies 

(XV-29-7-97) 221 
MARKET DEVELOPMENT ASSISTANCE 
Market Development Assistance (?,V-

1-8-97) 176 
Functioning of MARR System (XVI-

14-8-97) 163-64 
MARR SYSTEM (XVI-7-8-97) 240-41 
MARS 
ROCKS FROM MARS (XVI-'6-8-97) S4-55 
MARUTI 
Railway Employee throwJl by Maruli 

Occupants (XVI-I4-8-97) 157 
MASTER PLAN 
Violation of Master Plan (XVI-13-8-97) 

127-21 
MAT 
Minimum Alternate Tilt (XVI-8-8-97) 

245-46 
National Mortality Rali (XVI-6-8-97) 

58-59 
Sellinl up of Manao ReIean:b Centre (XV- MATCHES 

... 5-8-91) 86 1elecut of match at D.D. (XV-24-7-97) 273 



72 LOKSABHA 

Need for allotment of Porest Land for Wind 
Parmi in Karnataka (XVI-1 1-8-97) 316 

Need for comprehensive policy on mining of 
Precious Stones in North Chota-Nagpur, 
Bihar (XVI-I 1-8-97) 316 

Need for construction of a Link Road at Village 
Edapady in Salem District oi Tamil Nadu 
under Integrated Tribal Development 
Programme (XV-23-7-97) 335 

Need for construction of an over-bridge at 
Badshahpur Railway Station in Uttar 
Pradesh (XV-24-7- 97) 382-83 

Need for construction of Railway Line between 
Dahanu and Nasik, Mat.arashtra (XVI-
11-8-97) 314 

Need for construction of a railway overbridge 
at Wadakltanchery in nssur District, Kerala 
(XVI-13- 8-97) 277· 78 

Need for early execution of gauge convenion 
work at New Jalpaiguri-Siliguri Alipurduar 
Junction. (XV-4-8-97) 237-38 

Need for early execution of maintenance work 
of Tamil Nadu part of the Trivandarum 
Kanyakumari National Highway No. 47 
(XVI-13-S-97) 278 

Need to clear the pending irrigation projects of 
Maharashtra (XV-2S-7-97) 250 

Need to clear the pendin, proposal of State 
Government of Andhra Pradelh for 
installation of Public Telephonel in 
Remote areas (XVI-I 1-8-97) 315 

Need to clear the Projects of State Government 
of Kera1a for providin, basic amenities to 
the devotCCl comin, to Sabarimala Ayyapa 
Thmple (XV-29-7·97) 329 

Need for early lettin, up of Monitoring 
Commltteel Reprelented by MP'I and 
MLA'I for Central Rural Development 
Schemel in U.P. (XV-24-7-97) 383-89 

Need for early It art of work on Navina,ar 
Power Project in Bihar durin, Current 
FInancial Year (XV -23-7 -97) 334 

Need for erection of arti-aea erosion Walls along 
the Arabian lea coast of Kanyaltumari 
District, Tamil Nadu (XV-29-7-97) 
396-97 

Need for expiditions implementation of Scheme 
for providing essential commoditieato the 
people living below poverty-line in Madhya 
Pradesh under Public Diltribution System 
(XV-30-7-97) 323 

Need for modernisation of Gorakhpur Fertilizer 
Unit so as to meet the demand offarmen of 
Eastern U.P. (XV-30-7-97) 322-32 

Need for uninterrupted supply of gas and 
power to the industries in Taj Trapazium 
Zone (XVI-I 1-8- 97) 314 

MA'ITERS UNDER RULE 377 
Need to Accord Priority to Rural Development 

Programmes (XV-24-7-1997) 382 
Need to bring Delhi Police direct Control of 

Government of National Capital Territory 
(XV-29-7-97) 398 

Need to check environmental pollution caused 
by bones and leather at Unnao, U.P. (XVI-
14-8-97) 281-82 

Need to clear the proPOWI of Andhra Pradesh 
Government for Providing drinking water 
in various part. of the State (XVI-
12-8-97) 498 

Need to clear the proposal of State 
Government of Oril.a for augmenting the 
supply of water to the water Scarcity areas 
of Soocpur district (XVI--6-8-91) 211-12 

Need to connect Kodap diltrict in KamataIta 
by rail (XVI-14-8-97) 28S 

Need to connect Satna city in Madhya Pradesh 
by Air (XVI--6-8-I997) 212-13 

Need to Convert narrow-gauge line between 
Jaunpur and Aurihar junction into broad-
pup (XV-28-7-97) 252 

Need to create a New West Coat RIilway Zone 
in Kerala Sampatb Sha (XV -23-1-97) 334 

Need to declare AIJOIl and Sayeed ethnic poup 
of Ladakh al Scheduled Tribe (XVI-
13-8-91) 271 
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Need to reelole Cbaridi,arh-Bhatinda. 

Chandi,arh!i.udhlana Roads as Natioaal 
'Highways (XVI-I4- 8-97) 286 

Need to declare Patna-Hajipur-Muzaffarpur. 
Sitamarhi-Surllnd-Bhithamod road as a 
National Highway in Bihar (XV-4-8-97) 
237 • 

Need to develop Batcshwar ncar Ap as a IDUrist 
resort (XV-31-7·97) 285 

t 
Need to Develop Dhenkanal,-Kamakhyanagar. 

Kamakhyana,ar-Kaliahata via 
Kankadabad, Nudurpuda-Narayanpur and 
Narayanpur-Keonjhar roads into National 
Nipways (XV-28-7-97) 249 

Need to exempt re.idents of LadaKh region of 
J " K from the payment of Income Tax, 
(XVI-7-8-97) 324 

Need to expedite wod on electrification and 
doubling of railway track between Daund 
and Gulbarga. (XVI-7-8-97) 323 

Need to early commissioning of Sugar Mills 
issued licences particularly in Meerut, V.P. 
(XVI-14-8- 97) 285 

Need to Enhance Quota of cereals for State of 
Orissa under Public Distribution System 
(XV-24-7-97) 383 

Need to ensure benefit of LPG AgencyIPetrol 
dealership provided under Reserved Quota 
(XVI-I3- 8-97) 275-76 

Need to ensure payment of statutory price to 
Sugarcane growers in Maharashtra (XVI-
14-8-97) 284 

Need to ensure payment of wages to the worlters 
under Central Schemes in Mandala, Madhya 
Pradesb (XVI-6-8·97) 213 

Need to ensure that the people living below 
poverty line In Sitamarbi district, Bihar are 
issued recJ card, to draw ration at subsidised 
rates under Public Distributions System 
(XV-31-7-97) 287-88 

Need to entrust maintenance wod of National 
Highway No. 52 between BaJipara and Jonai 
in the North Bank of Assam to the 
Directorate General of Border Roads. 
(XV-5-8-97) 336-37 

Need to extend lon, distance traiDI upto 
Jamnagar. Dwaraka and otba in OuJ-
(XV-28-7-97) 249 

. Need to further probe into the death of N~I 
SubhasChandra Bose, (XVI-12-8-97) 501 

Need to tive Adequate Representation to SCI 
ST. and Bactwar:d Cutes in JudiCiary 
(XV-24-7-97) 385-86 

Need to give compensation to fanners whole 
land has come under barbed wire feocinl OIl 
Indo-Pak Border (XV-28-7-97) 241 

Need to give financial as.lslaDce to State 
Government of Bihar for providing reliellO 
the people affected by floods in Saran, BU. 
(XV-29-7-99) 397-98 

Need to grant more functional Autonomy 10 
Mahanagar Telepbone Nilam Limited 
(XV-5-8-97) 337 

Need to handover Sambhar Salt Lake 10 Stale 
Government of Rajasthan (XVI-12-8-97) 
.498 

Need to Implement a tri-partite accord racbed 
between Government of India. State 
Government of J &:. K and the 
representatives of Ladakhi people prior to 
May. 199.5 (XV-30-7-97) 325-26 

Need to· increase Import Duty on Newsprint 
ro save indigenous paper mills pron closure 
(XV-5-8-97) 335 

Need to increase the .quantity of foodgraina 
pro'Vided to the people living below the 
poverty line under Public Diltribution 
System (XVI-l":8-97) 282-83 

Need to introduce '1nnerlinl Permit' to ratrict 
non-triballCtdement in Tripura. (uoderRuie 
j77) (XVI-7-8-97) 32!5 

Need to introduce new trainsIDMU betweeo 
Roudcela and Sambalpur in Oriua (XV-
31-7-97) 286-87 

Need to introduce Shatabdi Expreal Train 
between Delhi:BareilJy-Luctnow (XV-
23-7-97) 335 

" 
Need to issue new licence for sellin, up of 

SUlar Mill i • .supaul district, Bihar "CVl-
7·8-97) 324-25 
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N, lCd to lay railway ~ ""'weeD 'Nlicherry Need to provide Civic Amcnidel to reaicIeah 
and M)'IOIe via Cocq txV-31-7-97) 217 of Union 'laritory of Cbandiprh (XV-

Need to Look into Jl'ievaDcel of Medical 
Studenta who have Jl'Bduated from RUllia 
(XVI-6-8-97) 210-11 

Need to look into the implementation of 
centrally Iponsored Ichemel in Balia 
district. U.P. (XVI-14-B-97) 284 

Need to look into irregularities in 
implementation of Bmployment Assurance 
and Literacy Scheme. in Jahanabad 
Parliamentary Constituency, Bihar (XVI-
6-8-97) 212 

Need to look into irregularities in 
ThIecommunic:ation ~ in Apa and 
adjoininS di.tricta in Uttar Pradesh (XV-
23-7-97) 334 

Need to look into the aUe,ed irregularities in 
diil)Orscment of loan to fanners by Bihar 
State Land and Development Bank (XVI-
I4-B-97) 2B5-B6 

Need to Overcome the Problem of Shortase of 
Poodgrains in the droupt affected Districta 
ofBarmer and Jeilalmer, Rajasthan (XV-
4-8"-97) 236-37 

Need to prepare comprehensive development 
proIBIftJDe for expert of vegetables and 
fruita from Saran diltrict of Bihar (XVI-
7-8-97) 323 

Need for proper maintenance of Natlon~ 
Htpway between Multuntharayar Haaram 
and Dbanushltodi, Tamil Nadu (XVI-
1-8-97) 325-26 

Need to provide employment to people whole 
land hu been acquired for Indira Gandhi 
Centre for Atomic Research at Kalpaltbm, 
'Thmil Nildu (XV-5-8-97) 339 

5-8-97) 337-338 
Need to provide Pinancial AssiltaDCe to State 

Government of Bibar for providilll Relief 
to the people affected by heavy rains in 
Jahanabed diltricta (XV-24-7-97) 38S 

Need to provide Pi"WlCial Auistance to State 
Govemmeat of Bihar ftIr providiDJ relief to 
the people affected by heavy rains in North 
BlhareXVI-II-B-97) 316 

Need to provide fundi to State Government 
of Bihar for Industrial Development of 
Auran,abad Diltrict eXVI-12-8-97) 
500 

Need to provide financial Auistance to State 
Government of Madhya Pradesh for 
providinS relief to the people affected by 
earthquake particularly in Jabalpur rqion 
(XVI-13-B-97) 276-77 

Need to Provide more facilities at Dharapon 
Railway Station, Maharashtra (XV-
4-8-97) 238-39 

Need to provide more facilities to Khadi and 
VlUage Industries (XVI-12-B-97) m 

Need to provide !DIn railway facilities III Ja1eur 
Road Railway Station, U.P.(XV-31-7-97) 
215-86 

Need to provide more telecommunication 
facilities In Brode, Tamil Nadu (XVI-
14-8-97) 213-284 

Need to provide sufficient funds for promotion 
of Solar BneraY (XVI-7-8-97) 323-24 

Need for reconatruction of a bridae on drain 
alon, the border in Amritlar diltrlct of 
Punjab (XV-29-7-99) 397 

Noed to provide adequate fundi to State Need to reintroduce Public Health Care Scheme 
OovcrnmentofOrtuaforpromotinslllUri1tl in the country (XV-4-8-97) 238 
in the State (XVI-12.8-97) 502 Need to retain "rake poin' facility at Ratlam 

Need to provide adequate fundi to S\I'I Railway Station in Madhya Pndeab (XV-
~ of Uttar PtwIeIh for induIIrIal 23-7-97) 333 
4eYelopmemof ......... (XVI-I3-8-97)2'76 Need to reloue JeI1IIIininI amount under Mep 

Need to provide Civic amenities in RailwaY.; 
Colonies in Delhi (XVI-6-8-97) 211 

Cities Development Scheme to ADdbra 
PnIdcsh (XV-30-7-97) 324-25 
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Need to review regulations which affect 
production of Sugar Mills and Sugarcane 
cultivation (XV-3007-97) 326 

Need to sanction Adequate funds for All-Round 
Development of Sunderbans Area in West 

.... Bengal (XV -24-7 -97) 386 

Need to sanction adequate funds for 
development of Thiruvanthapuram 
International Airport in Kerala (XV-
31-7-97) 288-89 

Need to review the functioning of Jawahar 
Rozgar Yojana in the country particularly 
In Gujarat (XVI-I 1-8-97) 315 

Need to sanction adequate funds to develop 
Monghyr in Bihar a tourist resort (XVI-
13-8-91) 278-79 

Need to sanction adequate funds for protection 
and conservation of archacological sites at 
Ghatampur, U.P. (XVI-12-8-97) 497 

Need to set up a diagnostic centre of Cancer in 
Barpela district of Assam (XV-29-7-97) 
396 

Need to set up a ,odOWD of F.C.I .• Krishi 
Vigyan Kendra and a .ale depot of 
KRIBHCO and IFFCO in Aurangabad 
district, Bihar for its ahound development 
(XV-28-7-97) 250 

Need to let up a groundnut raearch centre at 
~ Churu in Rajuthan (XV-31-7-97) 286 

Need to set up a Low Power T. V. Transmitter 
at Dudhwakhara In Churu District, 
RajuthaD eXV-24-7-97) 386-387 

Need to let up a modern hospital on the pattern 
of AlIMS at Biswanath Charali in Sonitpur 
dlltrict of Assam (XV-28-7-97) 251 
... , 

Need to set up an AJrlculturai Unlvcrslly at 
Muzaffimapr or Meerut In Western U.P. 
(XV-30.7-97) 323·24 

Need to set up an F.M. Radio Station at Manjari 
In Kerala(XV-31-7-97) 288-289 

Need to set up an LPG oudet in MohanlaI Ganj, 
U.P. (XV--4-8-97) 236 

Need to suitably amend power of Attorney 
Act, 1982 J~an Evidence Act, 1872811d 
Notaries Act, 1952 to check irreJUlarities in 
land allotted to ScheduJed Cutes, Scheduled 
Tribes and other weaker sections (XV-30-
7·97) 324 

Need to supply adeqUale liquid natural gu to 
Kayamkulam Thermal Power Project. Kera1a 
to meet the power crisis in the Stale (XVI-
14-8-97) 283 

Need to take concrete steps to stop poaching 
of Leopards and tigen(XVI-13-8-97) 'ii9 

Need to take effective steps to check activities 
against women and children particularly in 
Delhi (XVI-7-8-97) 322-23 

Need to take necessal)' steps to settle border 
dispute between Assam and Nagaland 
(XV-28-7-97) 251 

Need to take steps for protection of Medicinal 
Herbs in Gumala District of Bihar (XV-
5-8-97) 335-36 

ILLEGAL COAL MINING 
Need to take steps to check illegal m~ng of 

Coal in the country (XV -5-8-97) 337 
Need to take steps to check incidents ofbwning 

alive of people due to practisins of sorcery 
in Andhra Pradesh (XV-5-S-97) 338-39 

Need to take steps to check erosion caused by 
Chambal river in Madhya Pradesh, 
Rajasthan and Uttar Pradelh (XV-
29-7-97) 39S-96 

Need to take steps to malte unib of Cement 
Corporation of India at Naya Gaon, 
Madhya Pradesh, viable (XVI-14:8-97) 
282 

Need to take steps to protect Sankosb and 
Ganpdhar river bartH from pin, dry iD 
A.sam. (XVI-12-8-97) 499 

Re: Alle,ed Attempt to Create Violence by 
some Elements in Uttar Pndcsh (XVI-
8-8-97) 267-84 

MAULANA AX-AD 
Settln, up of Maulana Azad Urdu Univ ... lty 

(XV-28-7-97) 148 
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MAULANA AZAD EDUCATION Extinc:tioD of MediCinal Plants (XV-S.s-97) 
fOUNDATION TRUST 137-39 .. 

0rantI10 Maulana ADd ~on PouDdation MEDICAL RESEARCH 
Trult Delhi (XVI-12-8-97) 476-4n 

MBBS Exams (XVI--6-8-97) 199 

Me· MAHON UNa 

COuncil of Medical Research (XVI-8-8-97) .. 
82 

MEDICAL TREATMENT 
Mc M_on line betweel China and India Free Medical Treatment to.Peasionen (XV-

(XVI-13-8-97) 225-26 • ».7-97) 16i-62 
M.C. ROAD MEDICINES 
M.C. Road In Jenla (XVI-I 1-8-97) 137-38 
MCLR 

MCLR Airaafta (XV-c4-97) 186 

MEAT 

Advertisement on Medicines (XV-
24-7-1997) 3S1 

Banned Medic:inol (XVI-f3-8-97) ., 

Conditionl for life lavin, Drua (XVI-
13-8-97) 81 

Medicinal Plants (XV-29-7-97) 26S-66 Export of Meat (XVI-I 2-8-97) 234-37 

MEDIA 

Dumpiq of Newlprint by foreign Countries 
(XV-1-8-97) 181 

,. 
Medicines in ESI Hoapitall (XVI-13-8-91) , 

68 

Guidelines for briefina Media (XVI-7 -8-97) 
l04-0S' 

MBD1CAL 
Medical facilities (XV-».7-91) In-78 
MEDICAL BJU.S • Rfmbunement of Medical Bilil (XVI-

6-8-97) 164-
MEDICAL. CERTlPlCATBS· 

~ of Privatiuticm of Medical CoUcpa 
(XVI--6-8-97) 197 

MEDICAL cou..ooES 
(XV-30-7-1997) 228-30 

Unrecolniled Medical Colleles (XV-
23-7-97) 279-80 

MEDICAL PACILITIES 

New Medicine for malaria (XV-30-7-1997) 
19S 

Pric:ea of Common Medicines (XV-S-8-97) 
~ 

Pric:ca of Medicines (XV-29-7-97) 152· 
Price of Medicines (XVI-l2-8-97) 233 .. 
Production of SpUriOUI Medicines (XVI-

6-8-97) 199-200 
Shortale of EllenUal Medicines (XVI-

6-8-1997) 34-35 . 

Supply of Medicine. to Patient. (XV-
».7-97) 14S 

'lbeftofMedicines (XV-29-7-97) 213 
MBGACITY PROJECT 
Mepcity Project (XVI--6-8-97) 187-89 
MBGHALAYA 

Promotion of Cave Tourism in Mcahalaya 
(XVI-I 1-8-97) 109-10 

Free Medical faeilities to SCanr-r. (XVJ,..... MEijSANA 
6-8-97) .67 Opening of Taranla Hill MehlBDl rail line-I 

MetliclDal Plants (XV-23-7-97) 61-62 (xyl-I4-8-97~ 89 
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MEHJ'A COMMITI'EE MIGRANT LABOURS 
Mehta Committee Report (XV-24-7-1997) Housing for Miarant Labour (XV-30-7-97) 

260-65 306 
MELGHAT MIGRATION 
~elJhat forests (XV-29-7-97) 315-16 

• MEMBERS SWORN 

(XV-23-7-1997) 

MENTALLY RETARDED 
Homes for Mentally retarded (XV-29-7-97) 

36ft-79 
METEOROLOGICAL CBNTRE 
Up,radation of Meteorolo,ical Centre, 
~ahali (XVI-I4-8-97) 166 

· . METHANE GAS / .. 
Jc:enca for MetIwIo au (XV-4-1-97) 116 

MB:rRO PROJECT .. 
(XVI-7-8-97) 207-08 
Calcutta Ltetro.Pro.t-:l (XVJ-6.i-97) 86 

Migration ftom Wostcm Orissa due to Drouaht 
a.itualion (XV-24-7-97) 224-25 

.Mi.,.aion of Indians from Afghanistan (XV-
, 30-7-97) 223-~ . 

MfORAnON OF DOCTORS 
Mip1dion of Doc:ton (XVI-13-8-97) 177 
MIUTANCY 

(XV-30-7-97) 25 
MilitaDcy and lnaurpacy (XV-30-7-97) 20 
-MilitaDcy in NapllIId (XV-29-7-m 151· 
'ICrrori1ll1Uack 011 Military in Alum (XV-

4-1-97) 61 
MIUTANCY IN INDIA 

... Palt tupport to MilitaDc:y in India (XV...,.. 
23-7-97) 84 . 

METRO RAIL - MIUTANTS 
Metro Rail Sorwic:e (XVI--6-8-97) 51-52 , 
METRO SBRVI~ 

. RebabW~on of Militull (XV-S-~ 161 
MIUI'ANT GROUPS 

Demand for Metro Sorvic:eI (XVI-I4-8-97) 
54 . 'Iiaiaia, to Militant Orqapa (30-7-97) II 

MICA WELPARB PUND MIWON WELLS SCHBMB. ,. 

• Mica Welfare PuDd (XVI-I 3-1-97) 21~1I Be.eftciarie. of M.W.S. (X'4-31-7~'J) 
. 51-54 • 

MICROWAVE TOWER • MILL'S 
.. 

~. • • Damaaed microwave tower (XVI-14-8-97) 
1~7 . -OIaon S ..... MiJla~in U.P. (XV~'.97) 

1054J' . 
MID-DAY MBAL . 
~!.oflllidGy"''''''(XV- _s...,MDlain lCenIa(XVi29-7-97)31l 

-7-97) 59-60 . MILK . 
MIG FlQJI'I1IRS MDt Co-opendvea (XVI-12-8-97) 350 

• CoIUaion of M.I.G. Pi .... (XV-21-1-97) MIIU~inOriu&(XVI-I2-8-97)304 

• 45--t6 Produc:doa of Milk in NadoaaI Dairy FIII1III 
M,IGRANTS . (XV-29-7-97) 5'7-59 

~·~Mi""""(XV-23-7-97) lis-16· Supply ofS.1ICIIIdudMilt to1'roopl(xv-
Return of Mi ...... (XV-23-7-97) 220-21 28-1-97) 102-03 ~ 
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MILK FEDERATION 
Kamataka Milk Federation (XVI-12-8-97) 

243 
MILle PRODUcrS 

Supply of Milk Products (XV-S-8-97) 66 
MINERALS 
Exploration and Extradion of Minerals (XV-

24-7-97) 291 

Granite Deposita(XV-31-7-97) 122 
Minerals Deposit (XVI-7-8-97) 239-40 
Reserve of Minerals in Orissa (XV -24-7-97) 

247-2IJ9 

MINERAL WATER 
Mincnl Water Project (XVI-I 2-8-97) 339-340 
Quality of Mineral Water (XV-23-7.97) 221 

MINES 
Accidents in Coal Mine. (XVI-8.8-97) 
~9 

Closure of Mines (XV-5-8-97) 183 
CkIIure of Iron Ore MlDeI (XV-S-8-97) 52 

Oold Mine (XV-31-7·97) 85 
Minel clOied in Madhya Pradesh (XVI-

14-8·97) 208 
SubbiDda Chromo Ore Minoa (XV-24-7·97) 

223-229 

Tbeft in ,old miDII (XVI-7'''97) 60-61 

MINBS AND MINBRALS 
Expenditure incurred Oft mininlllClion (XVI-

14-8-97) 99 

Batructlon of Iron ore from miDII to Madhya 
Pradelb (XVI-I4-8-97) ... 

MINIMUM WAGBS 
Minimum Wa ••• lor child labour (XV-

3~7·97)247 

PI)'IDDDt of Minimum W.,. (XVI-6-8-97) 
36--41 

MINING 

Foreign Assistance for Minin, (XV-24-7-97) 
117-120 

llIeged Mining (XV -13-8-97) 41 

Longwal Mining Projects (XV-2S-1-97) 
36-37 , 

Alimining Activities Near Bhadtavati Ordnance 
Factory (XV-28-7-97) 79-80 

Mining Lease (XV-24-7-97) 120-121 

Mining Rights to Nippon (XVI-8-8-97) 
92-93 

Uranium Mining (XV~-13-8-97) 82-83 

MINING LEASE 

Power to state for Minin. Lease (XVI-
7-8·97) 181 

MINING SBCfOR 

Min in, in Maharashlra (XVI-14·8-97) 
168-169 

Minin, wort with modem ICientific tecbnique 
In mlniftJ leCtOr (XVI-I4-8-97) 133 

MINISTER 

Coordination between Minlltr)' and Officen 
(XVI-7·8·97) 137·138 

MINISTER'S DISCRETIONARY GRAHl' 

Pinuclal Allistance throu,b Mini.ter's 
DJlCNdonary Onnt (XV-:23.7.97) 60 

MINISTRY of 

SCIST appolntIDeDta In Deleace MlDlauy 
(XV ........ 97) 125-126 

SC vaclDCY In Minister'. (XV-30-7·97) 
146047 

MINORITIBS 
U ....... MlDOI1dt1 (XV--29-7.1J7) 375 
Nadonal ColDJDiulon lor MIDortdll (XV-

29·7.97) 210 
WelfIro ofMInorIdeI (XVI-12-1-97) 3,5-31' 

(XV--29-7.1J7) 361·362 
aaNORITY COl' IIQBS 

Cbromit. Mine Worbn (XVI-U·8·97) a..vadoa An MIaortty Cdh, .. (XV ........ -~-
lot-1l0 m" 



INDEX 79 
MINORITY COMMISSION MlTTAL REPORT 

Minority Commillion in Andbra Pradelb Miual Repon (XVI-II-8-97) 140 
(XVI-12 .... 97) 381 MIZORAM 

LOanl to Minority Community (XVI- Inclulion of Pailel and Pany. Tribel of 
12-8-97) 399 Mizoram in ST lilt (XVI-I2-8-97) 910 

MIRZA OAUB LPG Aleney in Mizoram (XVI-I 1-8-97) 97 
MaUIGleum of Mirza Galib (XV-4-8-97) 143 MMTC 
MISAPPROPRIATION OP RICE Manapr of MMTC and STC (XV-2!-7-97) 

~W5 . 
Cuel of Milappropriation of Rice (XV-

29-7-97) 330 MMTC Projectl in Oril .. (XV-I-8-91) 

MISBEHAVIOUR WI1H WOMEN 

Milbehaviour witb Women in Police Station 
(XV-5-8-97) 70 

MISSILES 
Chineae Mluna (XV-+8-97) 136-137 

160-161 
Service Char,'1 by STC and MMTC 

(XV--8-8-97) 195-196 
Settlnl up of a Stool PJant by MMTC 

(XV-15-7-97)73 
M.N.C.'S 

DopJO)'lDOllt ofPritbvi Miulle (XV-lB-7-97) Multinational Compania (XV -8-8-97) 79 
110-111 

Milln .. Stored by Pakiltan (XV--4-8-97) 
127-128 

M-II Ballutic Miui_ (XV-6-8-97) 198-99 

Pel'formaDCO of Sea Bq1. MIIIU .. (XV-
28-1-97) U 

Policy on Deployment of Miline SYltem 
(XV-28-7.97) 98-99 

Pritbvi MiuIJe (Q) (XV-43-1.97) 85 

Pritbvi Mlulle (XV-23·1.97) 112 
MISSION 

bJlv Oaadbi Sbikaba MlulOD(XV ........ 97) 
152-1,.. 

MlSUSB 

AtI'OCltiea Committed on daUb In Mumbal, 
Naapur and otber plaeel in the ltate of 
Malwuhtra Ind In otbor pII'tI oftbe COUIIIry 
(XV-4-I.97) 239-297 
(XV--4-8·97) 255-266 
(XV-31-7·97) 229 

Plfteentb Report of BUllne .. Advllory 
CommIttee (XV-7.8-99) 234-35 

Ie: PourtICD Roport ofne BUIineu AdviIaIy 
CommIu.e (XV-2!-7·97) 242 

Modon for election to Committee Ceatral 
CoonUDIdoa Committee (XV-29.7·97) 
390 

R.port of tb. Joint Committe. On tb. 
lroadcudq BIll-axtlnllon of tim. 
(XV-25-7.97) 241 

MlIUII of 0¥IIbeId ColoaNd UabII (XV- s.iOUI Situllioa lrialq out of tbe·reoent 
5-1-97) 211 cImIIop..-ln Bibii' (XV-29-7-99) 400 

MlSUSB OP PUNDS 
Ml_ of ftmdIllIotId In Platy A1Ie¥lIdon 

(XV-24-7.97) 167·168 

MISUSED RBSOURCBS 

MOCIt PAIUJAMBNT 
Moct PIrliIII*It (XV--4-8-97) »-29 
Model CuU Cbarter (XVI-I''''97) 4J 
MODBRNISA"ON 

Wi ... o! ........ In DaIry fumI (XV- Modlrnt.aUon of Air Saf.ty Nltwork 
29-7.97) 262 (XV-27.7.97) S1.5~ 
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Modernisation Scheme of MIG-27 Aircraft 
(XV-28-7-97) 95 

\ 
MODBkN FOOD iNDUSTRIES 
Printisation of Modern Food Industries 

(xy -5-8-97) 93 

MODILUFT 

Renewal of Modiluft's Licell':e (XV--4-S-97) 
88·S9 

MONITORING OF FUNDS • 
MO.litorin, of Funds under Employment 

Auurance Scheme (XV-24-7-97) 39-40 

MONSOON 

Decline in agricultural production due to 
abnormal monloon (XV-29-7-97) 
142·143 

WEA11fER MONSOON 

N.S. Climatologist production on Indian 
IDOIlIOOn (XV-31-7-97) 91-92 

MONUMENTS 

HiItGrieaI Monuments (XV-28·7-97) 139 

W ...... nce of Buddhist Monuments Pilpim 
CeaIrea (XV-2S-7-97) 1S4-155 

ReIidencea Converted in Monuments (XV-
23-7·97) 165·166 

MORTALITY RAm 
Maternal Mortality Rate (XV-23-7-97) 

119-120 

Tenth Report of the Committee on Private 
Member's Bill and Resolutionl (XV-
I-B-97) 266 

MOTOR VEHICLE Acr 
Implementation of Motor Vehicle Act, 1993 

(XVI-II·B-97) III .. 

MRTP 
MRTP Act (XV-I-S-97) 208 

MRTS 
Mass Rapid Transit System (1\'I-6:S.97) 

71-72 
(XV-23·7-97) 86-87 

MTNL OFFICE 
Fire at MTNL Office, -Delhi (XV-24-7·97) 

187 

MTNL--Chennai and Calcutta (XVI-7·8·97) 
263-64 

Profit of MTNL (XVI-7-8-97) 227 
Task Force (XVI-I4-S-97) lOS 

MPs 

Alleged Servcillance of MPs (XV-31-7·97) 
259 

Bodhpat hydel power project in MP (XVI-
7·8-97) 67 

Construction of Yatri Bhawan, M.P. (XV-
11·8-97) 243·244 

Decline in Ground Water Level in M.P. (xy-
4-8-97) 76-77 

MOSQUITOS 
Bartbqwake ill M.P. (XV-31.7.97) 211-12 

Fertile Bftlcdiq Ground for Mosquitos (XV-
23.7 .. 97) 249.250 Pacilities to MPa (XV-:Il.S.97) 47 

M.P.S Irri,ation Project in M.P. and' R-.Jastban 
(XV-2I-7·97) 167 •• 

AIlepd Surveillance of MPI (XV-31·7-97) 
2S9 Jniplioa Projects in M.P. (XVI-4-8-97) 119 .. 

-..... h del NcxUl between Blttremi ... in MP. and L'M'B 
_._at y power project in MP (XVI- (XV-S-8-97) 217.211 • 

7-8-97) 67 
ODutruc:doa of Yatri BhawlD, M.P. (XVI- Lettdl from MPa (xVI-13.Mn 141.141 

11-8-97) 243-44 Lo .. due to Cyclane ib MP (XVI-.12-1-97) 

... " ,.e Report of tho BUlinel' AdvilOry 
CI' laee(XVI-I4-8-97)239 

343 
IrripIkIa Projecta in M.P. (XV-4-8-97) 119 



INDEX 81 

Nexus between Extremists in M.P. and LlTE 
(XV-S-8-97) 217-218 

Letters from MPs (XVI-13-8-97) 147-148 

Loss due to Cyclone in MP (XVI-12-.8-97) 
343 

tRajiv Gandhi Reservior in M.P. (XV-4-8-97) 
131 

Thurism in M.P. (XV-4-8-97) 171 
Safety of MP's (XVI-4-8-97) 3SS . 
SettiD, up of Power Projects in M.P. and U.P. 

(XV-31-7-97) 202 

MPs an,t'l.aaislature 
Dealin, of Government officials with MPs and 

Lecrlature (XVI-I 3-8-97) 76 
MPLADS (XVI-6-B-97) 67-68 

MPLADS (XVI-6-B-97) 146 

MPLADS (XVI-13-B-97) 15~162 

MPLADS Subsidiaries 
(XV -+8-97) 66 

MPLADS <'CVI-6-B-97) I S8-1 59 

MP'sLocal Area Development Scheme 
(XV-30-7-97) 2b8-209 

MPLADS (XV-30-7-97) 234 
Work under MPLADS (XVI-13-8-9~) 180 

Task Force (XVI-14-8-97) 108 

Introduction of Parace on Wheels betwee~ 
Mumbai and Qoa (XVI-7-8-97) 245-47 

In,troduction of Train between Bhubal\CSwar 
and Mumbai (XVI-7-8-97) 241 

Leaing out of Land in Bombay (XV -2B-7-97) 
95-96 --

Loss of Ship in Mumbai Sea (XV-2B-7-97) 
203-204 

MUMBAI 
Mumbai Blast Case (XV-2~7-97) 73-76 
Mumbai Urban Transport Project (XVI_ 

14-8-97) 69 

MUMBAI PORT TRUST 
Legal Advisors in Mumbai Port Trust (XVI-

II-B-97) 6.5-67 

Licences to IITL, Mumb,i (XV-24-7-97) • 
216-217 • . 

Pipe line gas Connection in Mumbai (XV-
2&-7-97) 95 

Substitution for "Mumbai" for Bombty 
~ (XVI-7-B-97)69 

MULTINATIONAL COMPANIES 

Manufacturing of lyre by Mullin,tional 
Companies (XY-I-8-97) 116 

MP's Local Area Development Scheme (XV- MUNDBSWARI RIVER 
23-7-97) B7-88 

MP's Local Area Development Scheme (XV-
5-8-97) 321-335 

MPLADS Plan (XVI-6-8-97) 89 
MRTP Act (XV-I-8-97) 207-'208 

Mus Rapid Transit System (XVI~-I-97) 
71-72 

.J.xv-23-1-97) 86-87 
MTNL orfice 
Fire., MTNL Office, Delhi {XV-24-7-97) 

187 

~ IDdCalcuaa(X\'I-7-8-97) 
263-64 

ProfIt of MTNL ~7-8-97) 227 

Over Plow o' MundeswariRiver (XVI-
II-B-97) 233 

Condition of National Museum (XV-
• 28-7-97) IB6 

MUSEUM • • 
Conversion of INS Vikrlnt into ~m (XV-

9-B-97) .50-51 

MUSTARNS 

Infrastructural Pacilitlel for (XV -S-8-97) 
117-119 

MUSTARD RESEARCH CBNTRB 
Sellin, ·up of Mu~wd Research Centre in 
Madbya~~ (XVI-I2-I-97) 341 



82 

MURI 

LOKSABHA 

Electrlfic.tion of Chardli-Murl-Barkak.r. 
Railw.y Unc (XVI-'-8-97) 210-11 

MunJAL FUND 
CRB Mutual fund (XV-25-7-97) 140--142 
MYANMAR 

NALLPADA - OUNUPUR RAILWAY LINE 
Gan .. Conver.ion from N.upada Ounupur 

(XV-I4-8-97) 62 
NAPHTHA 
Power ,cncr.don by Naphtha baaed project . 

(XVI-7-8-97) 55'" 

Are. Held by My.nm.r (XVI-6-8-97) Naphth. Component (XVI-II-8-97) 99 
164-65 NARCO'nCS 

MYSORE 
NIC, Myaorc (XVI-8-8-97) 182-83 

N 

NABARD 

lnIcmIdoaal Nan:odca ConIroI StnIIeaY Repor .. 
1997 (XV-I-8-97) 190 

NARKHBD 
Amarawati-Narkhed Railw.y Une (XVI-

7-8-97) 164 
Seeds Developed by NABARD (XVI- NARMADA 

12-8-97) 469 
NAFEn 

N.rmad. W.ter Di.pute Tribunal (XV-
4-8-97) 97-98 

Expon of Onion by NAPED (Q) (XVI- N&rmIICIa Projcct (XVI-I 1-8-97) 101-102 
12-8-97) 39 

NAOA 
N ... Problem (XV-5-8-97) 157-58 
Nap Problem (XV-29-9-97) IGt-IOS 

Polludon in Narmada River (XV-29-7-97) 
41-42 

Lou of Ufe and Property In Narmida Valley 
(XV-'-8-97) 70 

Clubea between Kuki. and N .... (XVI- NATIONAL DAIRY PARMS 
11-8-97) 377-378 ProductIon of milk In Nadoaal Dairy fUIIII 

NAGALAND (XV-19-7·97) 57-59 
Katl iii .. in Naplad Alum and Tripura 

(XVI-12·8-97) 191-93 
Militancy In NIpIInd (XV-19-7·97)153 
NAGALAND PBACB TALKS 
Prime MIDiater (It) (XV-25·7·97) 325-326 
NALANDA 

NATIONAL AN11IBM 
Nadonal Anthem played (XV--23-7.97) 
Removal ofNadonaI AD.-Iftd ... (XV-

4-1-97) 156 
NATIONAL BOOK TRUST 
lrNplariti. In NIdoaII Book Truat (XV-

27·7-97) ..... 5 
Tel.phone •• ch ..... In N.land. (XVI- NATIONAL BUILDING CONSTRUCI1ON 

14-1-97) 114 CORPORATION 

NALCO Recovery of NlCC Out Staadlq AlDOUDt 
Bllplftllon of rellDID. CIpICIty by NALCO (XV-23-7·97) Q 206 

(XVI-I4-I-97) 56-57 
NAM 
NUl PoreIp MIDI .... Confernce (XV-

36-7-97) 67-61 

NATIONAL BURBAU OP SOIL SURVBY 
Survey on Land Depadadon by Nadoul 

Bunau of Soli Survey (XVI-I2-I·97) 
37"'79 



INDEX 83 

NATIONAL COMMISSION Unkina of Ban,alore Pune N.H. to Banplore 
National Commission for minorities (XV-

~9.7.9~ 210-212 
NATIONAL COUNCIL 
National Council for Veterinary Research in 

Bangalore (XVI-I 2-8-97) 319 
NATIONAL FAMILY BENEFIT SCHEME 
Implementation of NPBS and NMBS in states 

(XV-31-7-97) 34--48 
NATIONAL fERTILIZERS LIMITED 
National Fertilizers Umlted (XVI-12-8-97) 

472-473 
NATIONAL FILM DEVELOPMENT 

COPRORATION 
Pilma produced by NPDC for c:hildnn (XVI-

14-8-97) 37 
NATIONAL FLAG 

-Chennai N.H. <XV-28-7-97) 209 

Maintenance of NHS aeV-2I-7-97) 198 

National Highways Act (XV--4-8-97) 56 

National Highways in Tamil Nadu (XV-
4-8-97) 184 

New National Hi,hwaYI In Kerala (XV-
28-7-97) 192 

New National HIJhways In Ninth Plan Q(V-
21-7-97) 85 

Projec:ts National HIJhways (XV-27-7-97) 
62--68 

Repairin,ofMuzalfarpur-RauauJ N.H. (XV-
28-7.97) 198·199 

Shenhah Suri National Hi,hway (XVI-
11·8-97) 152·153 

Dilrespec:t to National PI., (XVI-12-4-97) Toll· Tax on Bridaes on NHS (XVI-I 1-8-97) 
381.382 69·70 

NATIONAL HIGHWAYS NATIONAL HUMAN RIOHTS COMMISSION 

Committee for Priyate Sector Participation In (XVI--6-8-97) 177-178 
Development of National HlpwaYI <xV- NA110NAL INCOMB 
28·'·97) 183·184 

Cobdltlon' of National HI,hwaYI (XVI- Nadonallncome (XVI-I·8-97) 173 
11·8-97) 205 NATIONAL LEADERS 

Conditiona of National Hlabways In Punjab Safety of Stalel of National J,.eIden (XVI-
(XV-2I-7-97) 169 12-8-97) 455-456 

Conatructlon of National HIJhwayllBridps NATIONAL LIBRARY 
(XV--4-8-97) 16-19 

Convenion of Road I~to National HIJhway ~ Orant to National Library/ Alladc Society 
Kamataka (XV-28-7-97) .... 9 (XV-+8-97) 158-160 

Deyelopment of NH'I by N.H.A. (XV- NATIONAL MATERNITY BBNBPIT 
27.7.97) 27 SCHBMB 

Development of National HllbwaYI in Imp1eIIIIntadon ofNPBS and NMBIID .... 
MabarubIra (XV-2I.7-97) 141.142 (XV-31·7-97) 39-4 

Batenllon of Calc:utta Chunal National NATIONAL PARD 
HlJhway (XV-I 1-8-97) 149 ICazInnp and Mall NadoDaI Parb (XV-

Pour 1 ... from MODOr to Taleaart (XV- 5-8-97) 159 
..... 97)10 

NATIONAL RBNBWAL JIt.1ND 
I'uDdI for Nadoaal Hlpways (XVI-I 1-8-97) 

151 



LOKSABHA 

~All0NAL RESEARCH CENTRE 
~ational Research Centre for Orchids by ICAR 

(XV-5-B-97) 47-4B 
~All0NAL s..ttVINGS 
Delay in disbursement oi matured amount of 

national savings (XVI-I4-B-97) 73B 
~ATIONA'L SECURITY ACT 
National Security Act (XVI-12-B-97) 474 
NATIONAL SHIPPING BOARD 
Blec:tions to Committee. (XV-28-2-97) 2~ 
'lATIONAL URBAN POUCY 

~XV-23-7-97)68 

~A'JIO .. 
'lATO (XVI-I3-B-97) 225-26 
NAnJRAL CALAMmES 

(XVI-I4-B-97) 41 
Flood and Natural Calimlties (XV-29-7-97) 

·32 • 

NaxallteProblem(XV-29-7-97) 124-125 

N.B.F.C. 
NBPCa in Bihar (XV~2S-7-97) 44 
NCABRSnJDY 

StUdy conducted by NCABR for improvillJ 
lot of Rural P..,ulation (XV-u,.7-97) 
123-125 

NCC 

Compulsory NCC TrJniq (XV-4-8-97) 37 
Drownin, of NCC Cadets (XV--4-8-97) 

173-174 

Standard of NCC Cade\J (XVI-I 1-8-97) 
204-205 

NATIONAL DAIRY DBVBLOPMBNT 
BOARD • 

Irre,ulariti~ in NDDB (XV-5-8-97) 120 
QCVI-12-B-97)' 285-86 
(XVI--8-8-97) 133-134 

Heavy Loll of Live. and Property Due to • 
Natural Calamities (DUR 193) (XV- NDTV 
5-8-97) 376-405 ' Louca.utTered b~ NDTV (XV1-7-8-97) 255 

NAruRAL GAS N.B. COUNcu.. • 
Bombay Hi,h Reservoir (XVI-I 1-8-97) Inclusion of Sikkim in N.B. Council (XVI-

61-62 12-8-97) 349-350 
Chand4amajra, Pro'r. Piem Sio,h (XVI- NBBM 

11-8-97) 123-124 'Medicinal value of Neem tree'"",-31-7-97) 
Crude Oil and Natural 0 .. Deposits (XVl- ) 101-102 

1 I-B-97) 53-55 NBBMACH 
081 bucd Industries (XVI-I 1-1-97) 211 
Mumbai Hilh Natural Oa. Plant. (XVI-

I 1 -8-97) 1 23 . . 
Prices of National Oa. (XVI-I 1-8-97) 

37-39 
'lAVODAYA VIDYALAYAS 

Runnin, of S .... U1e Between N~ and 
Ratlam (XVI-7-8-97) 140 •• NEHRU MEMORIAL MUSBUM 

Irrqularitie. in Nehru. Memorial Muaeum 
(XV1-12-8-97) 227-31 

~liabment of Navodaya Vjdyalayu (XV- NEHRU )'UVAK KBNDRAS 
28-7-97) 144-145 Nehru Yunk Kendr .. in Delhi (XVI-

>erionnanceofNavodaya Vldyalayu (XVI- ll·8-97) 164 
11-8-97) 134-135 Performaace of Schcmel (XV-4-8-97) 51-59 

~AXAt.ISM 

~axaU_1n au. (XV-29-7-97) 97-91 
Ifepresentation of women in Nehru Yuwat • 

KendI'a(XV-27-7-97)24 • 



INDEX 8S 

NEIGHBOURS 
BTlaleral iuue. with Neighbours (XV-

23-7-97) 78--80 
NEPAL 

Newsprinl (XVI-7-8-97) 110 

NEW YORK 

Direct flight between Chennai and New York 
(XV--48-98) 48 

·Anti Indian SentimentaJl PIt Embusy in Nepal 
(XV-23-7-97) 211 N.P.L. 

lSI Actirfities in Nepal (XV-23-7-97) 252-S3 
Review Indo-Nepal Pact (XVI--8-S-97) 46 

Setting up of Industries by India in Nepal 
(XV-I-S-97) 113 

N.E. REGION 

InvCltment made by Nationalised banks in N .E. 
«egioD (XV-I-S-97) )31-133 

Non-:Forest AClilivities in N.E. Region (XV-
5-1-97) 165 

NEW Bqn.DINGS 
Construction of New Bulldin,s (XVI-

14-S-97) 109 
NBWDELHI 
Denjlment of Hyderabad-New Delhi Ex~s 

(XVI-I4-8-97) 157-5S 
Direct train from Gandhldham to New Delhi 

(XVI-14-8-97) 82 

National Pcrtili!« Umlted (XV-S-8-97) 22 I 

NGO{s) 

Funds to NOO, (XV-5-8-97) 77-79 

Participation of NOO's in the field of Science 
and Technology (XVI-7-8-97) IS9 

NATIONAL HIGHWAYS 

Bri~leslNHs in Assam (XV -4-8-97) 192- I 93 
Brid,e OD N.H. No. 17 (XV~"97) 138 
Bridges on NH- I 2 (XV -4-S-97) 80 
Bridge on N.H. 47 (XV~8-97) 83 
By-pass at N.H. 52 (XV~8-97) 161 
By-pass on N.H. 9 and S (XV--4-8-97) 113 
By pass on N.H. 31 (XV-4-8-97) 61~2 
By pass on N.H.-17 (XVI-I 1-8-97) 177-17S 
By pass on National Highway No. 31 (XVI-

I 1-8-97) 92-93 
Introduction of train between Paizabad and Conversion of NH.-47 into Pour Lane (XV-

New Delhi (XVI-I4-6-97) 8S 4-S-97) 144 , . 
NEW INDIA ASSURANCE COMPANY L1'D. Delhi-Jaipur N.H. (XV-4-S-97) 67-6S ' • Representation A,ainst New India Assurance 
• Company Ltd. (XVI--8-8-97) 77 
NEW KONDA COLLIBRY 
(XV-23-7-97)40 
NEWSPAPBRS 
Supply of Newspapen to officer. in ewc 

(XV-r28-7-~7) 206 
NEWSPRINT 

Development of National Highway No. 23 
(XV -4-S-97) 141 

Expansion ofNationaJ Highway 2 and 6 (XVI-
I I-S-97) 93-94 

Expenditure on NH (XV-4-S'97) 181-183 
Four Lane and By pus in Kerala (XV-

4-S-97) IS4-155 
Load Bearing Capacity OD N.H. S (XVI-

II-S-97) 7S-79 Anli-Duinpm, Duty on Newsprint and graphite -
(XV-2S-7-97) 13--lS N.H. CheMai Madural (XVI-II-8-97) 248 

Duty on imported Newsprint (XV-lS-7-97) N.H. No. S (XV-4-S~97) 77 
77 

Import of New.priIlt through S.T.C. (XV-
lS-7-97) 220 

N.H. NOI. 45 and 7 in Tamll Nadu (XV-
4-S-97) SI 

NH in Trlpura (XVJ-II-8-97) 104 



86 LOKSABHA 

Widenin, of NH No. 47 (XV-4·8·97) NON·PAYMENT OF WAGES 
190-191 \ 

Development of N.H.'s by NHA (XV-
27-7-97) 27 

NHPC 
.u. in NHPC (XVI-7·8-97) 2SI-SJ 
NHRC 
Delay in Disposing of cases by NHRC (XVI-
12·8·97)~2 

NIAMBUR·SHORANUR 
Extension of Niambur·Shoranur Push Pull train 

(XVI-I 4-8·97) 66 
NlCL 
NICL. Mysore (XVI-8·8· 97) 182·183 
NINTH fiVE YEAR PLAN 
Unemployment-Ninth Five Year Plan (XV-

23·7-97) 214 
Amount in Ninth Plan (XV-27· 7-97) 73 
Draft of Ninth Plan (XV-23·7·97) 92·93 
Formulation of Ninth Plan (XV-23-7-97) 297 
New NHs in Ninth Plan (XV-28·7-97) 85 
NISCOM 
Probe into affairs of NISCOM (XVI-

14-8-97) 78 
N.L.M. 
Allocation by NLM (XV -4-8-97) 62-63 
NMDC 

Non-Payment of Wages in Orissa (XV-
23-7-97) 19S 

NORTH·EAST 
Airports in North East (XV-4-8-97) 4~-46 
Assessmenl of North-Eastern Council (XV-

5·8·97) 134-135 
Cadre Review for North Eastern States (XV-

23· 7-97) 225 
Hydro Electric Potential of North But (XV-

24-7-97) 351-3S3 
Impact of articles on administration of N.E. 

States (XV-29-7-97) 244 
Route from Orissa to North East (XVI-

11-&-97) 253-2S4 
Situation in North-East (XV--29·7-97) 

137-138 
(XV-5-8-97) 196-197 

Special allocation f(lr North East (XV-
29-7-97) 104 

Task Force for North East Sector (XVI-
11-8-97) 147·148 

NORTH EASTERN COUNCIL 
North Eastern Council (XV-5-8-97) 273 
NORTH EASTERN RBGION 
Smuggling of Arms in North-Eastern &eJioa 

(XV-5-8-97) 295 
Exploration of Minerals by NMDC (XV-

24-7-97) 338-339 Sophisticated Weapons to Insurpall in the 
NON-ALLIGNBD MOVEMENT North East Region (XV-S-8-97) 289-290 
Non Atligned Movement (XVI-13-S-97) NORTH EASTERN STATES 

198-99 
NON CONVENTIONAL ENERGY 
Development of Non-Conventional Bncre 

Sources (XVI-I 4-8-97) 139-146 
Blec:tricity pnerated through non-conventional 

onere IIOUl"CCI (XVI-14-S-97) 20'-206 
NON-OOVBRNMBNT ORGANISATIONS 
BID on Noa-Oovernment OrpniIlliOlll (XV-

23-7-97) 
Co-operation from Non-Governmental 

Or,anr.ation. in A,riculture Sector 
(XVI-12-8-97) 403 ....... 27 

Development of North-Eastern Sl8IeI (XV-
5-8-97) 298-299 

Impact of articles on Administration of NB 
States (XV-29·7-97) 244 

Militancy in North Eastern-State. (XV-
30-7-97) 2 

Separate High Courtl for North Eastern StI&eI 
(XV-2'-7-97)'2 J 

Smuglinl of Arms and Drup in North Butem 
.States (XV -5-8-97) 263-264 

Terrorist Violence in North ea.tem State. 
(XV-'·8·97) 26 



INDEX 87 

NPC 
IndebCedneu ofNPC (XV-23-7-97) 273-74 
NPCL 
Porcip LoIn to NPCL (XVI-7-B-97) 65-66 

.,NRb 
Accident Insurance Scheme for NRl's (XV-

I-B-97) lSI 
NRY 
Nehru RozprYojana(XV-30-7-97) 190 
NSCN 

NUTRITION PROORAMME 
Nutrition Programme in Kerala (XVI-

13-B-97) 204 
NUTRITION STANDARD 

Nutrition Standard of People (XVI-I4-8-97) 
73-74 

o 
Education Programmes for OBC's (XVI-

12-B-97) 4SS 
Guidelines for OBC Certificates (XVI-

12-8-97) 444-52 
News between PWG and NSCN (XVI-

12-8-97) 302 OBC List (XV-5-8-97) 79-80. 91-92 

N.S.S. 
Amount Deposited in N.S.S. in M.P. (XV-

25-7-97) lS7-lSB 
Inegularities in Payment of Commission Under 

N.S.S. (XVI-8-8-97) 131 
N.T.C. 

OBITIJARY REFERENCES 
(XV-29-7-97) 1 
23-7-97-2--4 
14-8-97-2 

Ahmad. Shri Mohammad Asraar (XV-
29-7-97) 1 

N.T.C. MiDs, Tirupati (XV-2S-7-97) 121-22 Mudaliar. Sh. C. Ramasamy (XVI-I4-B-97) 
2 .I Surplus Land of N.T.C. (XV-2S-7-97) 

134-35 OCB ExCHANGES 
NTPC Introduction of OCB Exchanges (XV-
Dispute between R~asthan and NTPC (XVI-

7-B-97) 206 

24-7-97) 227-30 
OCEAN 

Launch of Unit.of NTPC in West Bengal Oceanriam (XVI-3-8-97) 60-61 
(XVI-7-B-97) 92-93 
(XVI-I4-B-97) 67 

NUCLEAR OR ATOMIC POWER 

Economic Co-operation A,reement with Ocean 
Rim Countries (XV-13-8-97) 41-42 

OFFICERS 
Nuclear Power Stations (XVI-13-B-97) Foreign tours by Officers (XVI-12-S-97) 

13B-39 393-94 
NUCLEAR BOMBS 
Nuclear Bombs (XVI-13-8-97) 226-27 
NUCLEAR POWER PROJECT 
Kundautulam Nuclear Power Project (XV-

23-7-97) 161 
NUCLEAR 1lIBRMAL ROCKETS 

(XVI-6-S-97) 65-66 
NUCLEAR WEAPONS 
Nuclear Weapons (XV-30-7-97) 148 

Officers In Terrorist Activities (XVI-
13-8-97) 217-19 

OPPICIALS 
OFFICERS OF THE LOK SABKA 

(XV-23·7.97) xm 
Smuggling by Police Officera (XV-29-7-97) 

362-63 
Officials of Andaman and Nicobar (XVI-

19-8·97) 209 



88 LOKSABHA 

OFFICIAL LANGUAGE 
Central Official Lang\Jage Committee 

(XVI-I 2-8-91-) 225 
Official Language Implementation Committee 

(XV-30-7-97) 35 
OIL 
Allocation of' edible oil 10 Slates 

(XV-29-7-97) 242-44 
Barauni Oil Refinery (XV-4-8-97) 177-78 
Crllde Oil (XV-28-1-91) 137-38 
(XVI-I 1-8-97) 220-21 
Crude Oil and Natural Gas Deposits (XVI-

11-8-91) 53-55 
• Gas and Oil Exploration (XV-2B-1-91) 194 

Oil from Coal (XV -25-7.97) 55 
Ofl,CompaAies (XVI-I 1-8-97) 142-43 
Oil Import (XV-2B-1-91) 191-98 
Oil Pool Account (XV-28-1-91) 14B 
Oil Production (XVI-I 1-8-91) 91 
Oil Refining Projects (XVI-II-B-97) 10-12 
Oil Import (XV-28-1-91) 197-9B 
Oil Refineries (XV-21-7-91) 36-38 
Oil Reserves (XVI-I 1-&-97) 170-71 

OIL EXPLORATION 
Exploration of Crude 011 (XVI-II-B-91) 

63-65 • 
Oil and Natural Gas 

(XV-4-8-91) 33-34 • 
Ex'ploration 

OIL POOL 
Oil Pool Deficit (XVI-II.8-'J7) 34-37 . 
OILSCHEMBS .' • 
Oil Schemes (XV-4-B-91) 129-131 
OILSEEDS 
Decline in Oilseeds Production (XV-29-1-91) 

23-32 
Research Institute en,aled in Oil Seeds 

(XVI-12-8-97) 15-18 
ONGC 
Openin, of ONOC Office (XVI-I 1-8-97) 

81-B2 
ONGC and Oil (XV-4-8-97) 64 
ONGC's Project (XV-4-B-91) 91-92 
ONOC's Survey (XVI-I 1-8-97) 201 
ONGC and Oil (XV-4-8-97) 64 
OPERATION FLOOD 

Oil Sector in Andhra Pradesh (XV_28-7-97). Operation Flood (XV-5-B-97) 245-49 
175-76' OPIUM 

Oil Spill (XV-23-7-97) 130-31 
Petrol Diesel Oudets in Oris .. (XV-28-7-97) 

IB7 
Production of edible Oil (XV -29-7 -97) 

261-62 
Purchase of Oil Tankers (XVI-I 1-8-97) 

115-16 
Ravver Oil field (XVI-l 1-8-91) 80 

. 
Increase in Opium Rates (XV-25-7-97) 75 
Representation from Opium Growers 

(XV-I-8-97) 58 • 
ORAL CANCER 

(XV-23-7-97) 57-58 
ORCHARDS 
National Research CeaIre for Orchids by ICAR 

(XV-5-8-91) 47.-48 
Royalty on Crude Oil (XV-27-7-97) 28 
Setting Up of OU Refmery (XV-27-7-97) Plantation ofOrchardi (XV-5-8-97) 291-92 

70-71 ORDINANCE 
Setting Up of Export Oriented Oil Refineries 

~XV-28-7-97) 193 
Shaie of Profits (XVI-Il-8-97) 124 
SKO/I.DO Diltrlbutofl In Delhi 

(XV ...... 27-7-91)44 . 

Presidential and vice-Prcsidentkl Elections 
(Amendment) ordinance-Laid 
(XVI-12-8-97) 588-89 

CAG Report on Army Authorities and 
Ordnance factories (XV-4-8-97) 82 



INDEX 89 

ORDNANCE 
Supply of Defective Tank Ammunition by 

Ordnance Factories (XV -28-7 -97) 104-105 

\: Ordnance Units in Vidarbha Region. 
Maharashtra (XV-4-8-97) 114 

" jRGANISATION 

, ' 

Non-government organil8tion (XV-29-7-97) 
331 

t lawed organisation (XVI-I 2-8-97) 304 
oluntary Organizations (XV-29-7-97) 

375-376 
ORISSA 

Development of slams 
(XVI-13-8-97) 144 

in Orissa 

frinking water to Gujarat and Orissa 
< (XV-24-7-97) 318-19 

Drinking Water Supply to Orissa 
(XV-30-7-1997) 197-99 

Employment Schemes in Orissa 
(XVI-14-8-97) 118 

Famine condition in Orissa (XV-29-7-97) 
325-326 

Financial assistance to voluntary organisation 
in Orissa (XV-24-7-97) 180-182 

Funds allocation to Orissa for rural sanitation 
(XVI-I4-8-97) 175 

''pold deposits in Orissa (XV-31-7-97~ 
! 194-95 
1 i Irrigation Projects in Orissa (XV-27-7-97) 
:! 78-79 

Milk Production in Orissa (XVI-12-8-97) 304 
MMTC Projects in Orissa (XV-I-8-97) 

.160-161 
New railway projects in Orissa 

(XV-31-7-97) 79-80 
Non-payment of wages in Orissa 

(XV-23-7-97) 195 

Polytechnic Institute in Orissa '(XVI-I 1-8-
97) 1~ 

Power projects in Orissa (XV-31-1-97) 241 
Primary Health Centres in Orissa 

(XV-23-7-97) 46-47 
Railway faciUties in Orissa (XV-24-7-97) 

266-268 
Railway projects in Orissa (XVI-I4-8-97) 
Reserves of Minerals in Orissa 

(XV-24-7-97) 247-249 
Route from Orissa to North East 

(XVI-I 1-8-97) 253-2';4 
Setting up Ancilliary of PSU'S in Orissa 

(XV-25-7-97) 221-222 
Subsidies to Orissa under 

(XV-24-7-97) 317-318 
IRDP 

Telephone Exchanges in Orissa and Andhra 
Pradesh (XV-24-7-97) 107-114 

Yatri Niwas in Orissa (XV-4-8-97) 124 
OUTSTANDING DUES 
Non-Payment of Dues (XVI-I 3-8-97) 69 
OVERBRIOOE 
Construction of Over Bridges (XVI~-8-97) 

134.173-174,203-204 
Construction of Over Bridge in Kota 

(XVI-7:t1-97) 107-108 
Construction of Over Bridge at Varkala 

(XVI-7-8-97) 237-306 
Construction of over bridge at Varanasi 

(XVI-7-8-97) 260 
OVERHEAD COLOURED LIGHTS 
Misuse of overhead Coloured Lights 

(XV -5-8-97) 219 
OVERHEAD COST 
Economic and overhead cost of Wheat and Rice 

(XVI-I 2-8-97) 65-66 
P 

ORHDCL and NHB (XVI-8-S-97) 124 PACKAGE 
.'fetrol Diesel outlets in Orissa (XV -28-7-97) "P.eckage of Incentives for Rice Producing Slates 

187 ' , (XVI-12-S-97) 273-75 



90 LOKSABHA 

PACKAGE PROGRAMME 
AGRICULTURE SECTOR 

FOR Supply of M-17 Helicopters and T-80 BanJe 
Tanks by Russia to Pakistan 
(XV-28-7-97) 219 World Bank IBRD/IDA alii stance for 

apiculture leCtor (XV-5-8-~) 55-56 

PADDY 

Supply of missiles to Pakistan (XV -30-7 -97) 
165-66 

New Technique for Pliddy Crop 
(XVl-I9-8-97) 239-40 

Paddy and Cotton Prices (XV-29-7-97) 
286-287 

PALM OlL 

Allocation of Palm Oil to Karnataka 
(XV-29-7-97,376-377 

Extraction of Palm Oil (XVI-7-8-97) 255-56 

Paddy Procurement Centres (XV-29-7-97) PANCHAYATS 
140-41 Development of Panchayats (XV-24-7-97) 

Production of the PllddyIRice in Andhra PnIdesh 
(XVI-12-8-97) 374-375 

PADMA RIVER 
Eataion il) Padma River (XV-27-7-97) 58 

PAITBS AND PANGS TRIBES 
Inclusion of Paites and Panll Tribes of 

Mizoram in ST list (XVI-12-8-97) 210 

PAK 

Anti-Indian Sentiments at Pak Embusy in 
Nepal (XV-23-7-97) 211 

PAKISTAN 

289-290 

Elections to Panchayats and Zila Panchayats 
(XV-31-7-97) 147-148 

Extension of Panchayat. (XV-24-7-97) 
127-128 

Grants in Aid to Panchayats in Kerala 
(XV-24-7-97) 353-354 

Panchayati Raj System (XV-I4-S-97) 138 
Representation of Women in Panchayats 

(XV-24-7-97) 221-22 
PAN MASALA 
Pan Masala Producinl Units (XV-8-S-97) 

Import of power from 
(XV-31-7-97) 112-13 

Pakiltan 107-IOS 

Indians In Pak lails (XV-30-7-97) 244 

Indo-Pat Border Pencing (XV-29-7-97) 
214-15 . 

Missiles Stored by Pakistan (XN-4-8-97) 
127-128 

Missinl Pakistan National (XV-5-S-97) 101 
Pat consulate General (XV-30-7-97) 

197-199 
Pak support to Militancy in India 

(XV -23-7-97) 84 
Pak Test Are of Hatt Missiles (XV -28-7-97) 

4-11 
PllkiltaDi Nationals (XVI-I3-8-97) 1~147 
Purchale of Power from Patiltan 

(XVI-7-8-97) 55 

PANEL 
18rapore Panel (XV-25-7-97) 36-37 
PANTHBR(S) 
Protection of Panthers (XV -12-S-97) 

276-80 
PANTOGRAPH 
Cost of Pantograph (XVI-14-S-97) 64 

PAPER INDUSTRY 
Pundinl of technololY for Paper Industry 

(XVI-14-S-97) 111-112 
PAPER LAID ON THE TABLE 
Annual Report and review by the Govt. of 

workina of the Acharaya Harihar Reaional 
Centre for Cancer Reaearch a: Treatment 
Society. Cuttack. for 1995-96. etc. 
(XVl---6-8-97) 205-206 

.,.. 



• 

INDEX 91 

AMUal Repon of the AU India Federati6n of 
Co-operative SpiMing Mills Ltd. Mumbai 
for the year 1995-96 etc. (XV -5-8-97) 30 I 

Annual Repon. Audited Accoutns and Review 
of the Work by the GoYl. of the Allahabad 
Museum Society for the year 1995-96 etc. 

~ (XVI-I4-8-97) 225 

Annual Repon and Review by the Govl of the 
working of the Birds Jute and Exports Ltd. 
Calcutta for the year 1995-96 etc. 
(XVI-I4-8-97) 228 

Annual Report and Review by the Govt. of the 
working of the Export Inspection Council 
and Expon Inspection Agencies for the year 
1955-96 (XVI-I4-8-97) 229 

Annual Repons and Review by the GoVl. of 
the working of the Electronics Trade and 
Technology Development Corporation Ud. 
for the year 1995-96 etc. (XVI-14-8-97) 
229 

Annual Report and Review of the working by 
the Government of the Delhi Public Libra~ 
Delhi for 1994-95 etc. (XVI-4-8-97) 
194--196 

Annual Report. Audited Accounts'and Review 
of the Government of the working of the 
Federation of Indian Export Organisations 
New Delhi for the year 1995-96 
(XV-25-7-97) 236-237 

Annual Report and Review of working of Indian 
Council of Historical Research. New Delhi, 
1995-97 etc. (XV~28-7-97) 222-223 

Annual Reports. Audited Accounts and 
.Revi~ .by the Govl. of working of the Inland 
Waterways Authority of India, Noida etc. 
(XVI-I 4-8-97) 226 

Annual Accounts of the Central Pollution 
Control Boards, Delhi for the year 
1993-94. 1994-95, 1995- 96 and Statement 
for deJay in laying these papers eU;. 
(XVI-I 2-8-97) 485-487 ·C: 

Annual Report and Review on the wo~king of 
Lakshadweep Development Corporation 
Ltd. Agalti for the year 1987-88 
(XV-5-8-97) 302-303 

Annual Report alongwith Audited Accounts 
and statement Regarding Review by the 
Govt. of the working of the National Cenue 
of Films for Children and Young People, 
Mumbai, 1995-96 (XVI-7~8- 97) 285-86 

Annual Report and Review by the Government 
of the working of the North Eastern Regional 
Institute of Science & Technology,ltanagar. 
for the year 1995-96, etc. (XVI-I 1-8-97) 
265-268 

Annual Report and Re.view on the working of 
Petrofils Co-operative, Limited, Vadodara 
for the year 1995-96 etc. (XVI-12-8-97) 
484-485 

Annual Report and Review by the Government 
of the working of the Rashtriya Mahila 
K05h, New Delhi for the year 1994-95 etc. 
(XVI-I 1-8-97) 264-265 

Annual Report and Review by the GoYl. of the 
working of the V. V. Giri National Labour 
Institute, Noida for the year 1995-96 
(XVI~8-97) 204 

Annual Statement of Accounts & Annual 
Report (Rules) regarding National 
Commission for Backward Clasuses and 
Annual Reports and review of the Working 
of National Backward Classes Finance and 
Development Corporation (XV -29-7 -97) 
386-87 

Annual Accounts and Review of the working 
of National Institute of the Agriculture 
Extension Management. (XV-29-7-97) 
388 

Annual Report of tM National Institute of 
Pharmaceutical Education and Research, 
SAS Nagar for the year 1994-95. 
{XVI-I 3-8-97) 239 

Annual Report and Accounts of the Regional 
Rural Banks for the year ended the 31st 
March 1996 etc. (XVI-8--8-97) 257-259 

Annual Accounts of the Rubber Board. 
Kottayam for the Year 1995-96, together 
with Audit Report thereon. (XVI-8-8-97) 
259-260 



LOKSABHA 

Annual Report of the Cancer Institute, Madras 
for the year 1995-96 aJongwilh Audited 
Accounts etc (XVI-13-8-97) 240 

Border Security Force Act, 1968 
(X\I-5-8-97) 302 

Business Advisory Committee-Fifteenth in 
Report (XV-31-7-97) 245 

Bus;ness of the House (XV-25-7-97) 
239-241 

Central Motor Vehicles (Amendment~ Rules 
Published Under Motor Vehicles Act, 1988 
(XVI-I 1-8-97) 265 

Child Labour Welfar~ Projects (Q) 
(XV-23-7-97) 1~19 

Committee on Absence of Members from the 
Sittings of the House. (XVI-13-8-97) 241 

Commillee on Petitions (Fourth Report) 
(XVI-I 2-8-97) 489 

Committee on Private Members' Bills and 
Resolutions Minutes. (XV-2S-7-97) 239 

Committee on Private Members Bill and 
Resolutions. (XVI-14-8-97) 238 

Committee on Private Members' Bills and 
Resolutions-Tenth Report. (XV -31-7-97) 
244 

Committee on Public Undertakings (Eleventh 
Report) (XVI-12-8-97) 489 

Cost Accounting Records (Sugar) Rules 1997 
Published in Notification No. GSR 338 (E) 
Gazelle of India dt. IS-July, 1997 etc. 
(XVI-8-8-97) 2~262 

Employment of Manual Scavengers and 
Construction of Dry Latrines (Prohibition) 
Act, 1993. (XVI-6-8-97) 20S 

Estimates Committee Eight Report. 
(XVI-I4-8-97) 238 

Governors (Allowance and Privileges) 
(Amendment) Rulea, 1997. (XV -29-7-97) 
387 ... ~. .. ~~ 

High Court and Supreme Court Judges 
(Conditions of Service) Amendment ail\. 
(XVI-7-S-97) 286 

Himachal Pradesh Administrative Tribunal 
(Salaries ano Allowance and condition of 
Service of Chairman, Vice Chairman and 
Members. (XV -23-7 -97) 317 

Indian Post Office (Amendment) Rules, 1997. 
(XV-31-7-97) 243 

Indian Telegraph Act, 1885 and Indian Post 
Office Act, 1898 etc. (XV-31-7-97) 243 

International Copyright (Amendment) Order, 
1996 and Annual Report and Revitw of 
Working Regional Engineering College, 
Durgapur, for the year 1995-96, etc. 
(XV-4-8-97) 197 

Joint Committee on Offices of Profit-Second 
Report (XV-31-7-97) 243 

Leave of Absence from the siltings of the House. 
(XVI-14-8-97) 237 

Memorandum of Understanding between 
Bharat Earth Movers Ltd. and Deptt. of 
Defence Production and Supplies Mlo 
Defence for the year 1997-98. 
(XV -28-7-97) 223 

MoU between Bharat Dynamics Ltd. and 
Department of Defence Production 
Supplies, MoU for 1997-98. 
(XV-4-8-97) 194 

Memorandum of Understanding between 
Bharat Electronics Ltd. and Deptt. of 
Defence Production and Supplies. 
(XVI-I 1-8-97) 264 

Memorandum of Understanding between the 
NeyveJi Lignite Corporation Ltd. and 
Ministry of Coal for the year 1997-98. 
(XVI-9-8-97) 218 

Memorandum of Understanding between 
Mishra Dhatu Nigam Ltd. and Department 
of Defence Production and Supplies for ,the 
year 1997-98. (XV-28-7-97) 220-221 

Menlorandum of Understanding between 
Housing and Urban Development 
Corporation and Department of Urban 
Employment Poverty Alleviation, the 
Minister of Urban Affairs for the year 
1997-98. (XV-30-7-97) 269 



INDEX 

Memorandum of Understanding between the 
National Building Construction Corporation 
and the Ministry of Urban and 
Employment (XV-23-7-97) 317 

Memorandum of Understanding between 
Power and Corporation of India Limited and 
Ministry of Power etc. (XV-24.7-97) 
369-370 

Memorandum of Understanding between 
Indian petrochemicals Corporation Ltd. and 
Deptt. of Chemicals and Petro Chemicals. 
(XV-29-7-97) 387 

Memorandum of Understanding between 
Education Consultations India Ltd. and 
Development of Education Min. of Human 
Resource Development for 1996-97 etc. 
(XVI-I 4-8-97) 230 

Narcotic Drugs and Psychotropic Substances 
Act, 1985. (XVI-I 2-8-97) 487 

Notification No. SO. 472 (E) and S.O. 473 (E) 
published in the Oazettee of India dt. 30th 
June, 1997 etc. (XV-I-8-97) 217-218 

Notification Regarding Ministry of Surface 
Transport (Roads Wings) Central 
Engineering Service (Roads) Oroup·A etc. 
(XV-28-7-97) 221-222 

Notification under Sub·section (2) of section 3 
of the Jute Packaging Material Act, 1987. 
(CV-25-7- 97) 226 

Notification under Section 159 of the Customs 
Act 1962 etc. (XV-25-7-97) 237-238 

Notification under Standards of Weights and 
Measures Act, 1976 etc. (XV-5-8-97) 
30l-:f02 

Notification regarding Environment (Protection) 
Act, 1986 (XV-29-7-97) 388 

Notification regarding Multi State Cooperative 
Societies Act, 1984. (XV-29-7-97) 
389-390 

Notification of Delhi Muncipal Corporation 
Act, 195 I and Central Industrial Security 
Force (Amendment) Rules etc. 
(XV.....:...29-7-97) 389 

Notification under Banking Companies 
(Acquisition and Transfer of Undertakings, 

Act, 1970and 1980) etc. (XVI-I4-S.97) 
227 

Notifications under Finance act, 1994 etc. 
(XVI-14-8-97) 230 

Notification Regarding Central AdviSOry Council 
Procedure (Amendemnt) Rules 1997. 
(XVI-8-R-97) 257 

Presentation of Petition. (XV-25-7-97) 239 

Profit and Loss Account and Balance Sheet (on 
Accrual Basis) of the Deptt. of 
Telecommunications for the year 1995-96. 
(XVI-7-8-97) 285 

Public Accounts Committee Fifteenth Report. 
(XVI-I4-8-97) 238 

Radio, Television and Video Cassettee Recorder 
sets (Exemption from Licensing 
Requirements) Rules, 1997 (XV-31--7-97) 
243 

Railways Red Tariff (54th Amendment Rules, 
1996 etc. (XVI-7-8-97) 285 

Regarding Notification issued under Bureau of 
Indian Standards Act. 1986 (XV-29-7-97) 
388-389 

Report of C.A.O. of India for the year ended 
31st March 1991. (XV-28-7-97) 221 

Review by the Government of the Working of 
NTCL, New Delhi for the year 1994-95 etc. 
(XVI-8-8-97) 259 

Review on the working of the Annual Report 
of the Sikkim Livestock Processing and 
Development Corporation Ltd., Oangtok for 
the years, 1988-89 to 1993-94. 
(XVI-12-8-97) 488 

Select Committee on Constitution (Scheduled 
Tribes) order (Amendment) Bill-Evidence. 
(XVI-14-8-97) 239 

Sleet Committee on Constitution (Scheduled 
Tribes) order (Amendment) Bill Report. 
(XVI-14-8-97) 238 

Standing Committee on Railways Eight 
Report-Pfesented. (XV-25-7-97) 239 

Standing Committee on Transport and Tourism 
- Thirtieth Report. (XVI-I4-8-97) 239 



94 LOKSABHA 

Standing Committee on Defence-Sixth Report. 
(XV-31-7-97) 244 

Standing Committee on Agriculture-
Fourt.eenth and Fift"!enth Report. 

. (XV-31-7-97)244 

Standing Committee on Petroleum and 
Chemicals-Thirteenth Report 
('{V-31-7-97) 315 

Standing Committee on Railways (Seventh 
Report) (XV-24-7-97) 371 

Standing Committee on Transport and Tourism 
(Twenty Ninth) (LS) Report 
(XV-24-7-97) 371-312 

Standing Committee on Petroleum and 
Chemicals. Twelfth Report) 
(XV-29-7-97) 390 

Statements ,howing action taken by the 
Government on the assurances. promises 
and undertakings given by the Ministen 
(XVI-6-8-97) 206-07 

Statement regarding Review of the working and 
Annual Report of the Omnibus Industrial 
Development Corporation of Daman Diu etc. 
(XVI-I-8-97) 216-226 

Statement correcting the Reply given on the 
23rd July, 1997 to USQ No. 16 by Shri Jai 
Prakash. M.P. (Hardoi) rc: Allotment of 
DDA Flals and (ii) reuons Il,r delay in 
connecting the reply. (XVI-13-8-97) 240 

StalCwise details of Number of Employment 
Exchanges (Q) (XV -23-7-97) 30-31 

The Employees Provident Funds Appellate 
Tribunal (Conditions of Service) Rules, 1997 
(XV-30-7- 97) 269 

The Life Insurance "Corporation of India 
(Employees) Pension (Amendment) Rule 
1997 etc. (XV-l- 8-97) 218-26 

The presidential and Vice-Presidents election 
(Amendment) Ordinance 1997 
(XV-23-7-97) 317 ~ 

Twelfth Annual Report of Minorities 
Commission and Action Talten thereon 
(XVI-I 1-8-97) 263-264 

Urban Infrastructure Programme 
(XV-23-7-97) 21-23_ 

Voluntary Disclause of Income Scheme 
(XV-2S-7-97) 1-3 

PARA MILITARY FORCES 
~ 

Misuse of Para Military Forces for Security 
(XV-29-7-97) 316 

Recruitment in Para-Military Forces 
(XV-29-7-97) 80-84. 136 (XV-
29-7-97) 249-50 

PARADEEP PHOSPHATES LIMITED 

Modernization of Paradeep Phosphates Ltd. 
(XVI-12-8-97) 315-319 

PARAZYNAMIDE 

Price of Parazynamide (XVI-8-8-97) 248-49 

PARCELS 

Weight of parcell (XVI-31-7 -97) 212 

PARLIAMENT HOUSE 

Parliament HOUle clocks (XVI-31-7 -97) 104 

PASSENGER 

Export of PUlCnger Coaches (XVI-7-8-97) 
273-74 

Passenger amenity lpecial monitoring Cell 
(XVI-7-8-97) 47 

PASSPORT 

Polport Applications (XV-30-7-97) 76-77 

Pauport Collection Centres (XV-30-7-97) 73 

Passport Offices (XV-23-7-97) 279 

Pauport Office at Kerala (XV-23-7-97) 49 

PA1EL CHEST INS1'I1UI'E 

De-rec:ogrition of Patel Cheat (XV-23-7-91) 
191-92 

Machinel and Equipmentl in Patel Cheat 
IIlItituto: (XV-23-7-97) 106 

PATNA AIRPORT 

Runway of Patna Airport (XVI-I 1-7-97) 
215-16 



INDBX 95 

PAWAN HANS 

Pawan Hans Air Service in Rajasthan 
(XV -4-8-97) 183-84 

PATENT LAWS 

~ Amendment to Patent Laws (XV-31-7-97) 
68-69 

Patenting of botanical .• nd animal species 
(XV-29-7-97) 107 

Protection of Patents (XV-I-8-97) 165 

PAY COMMISSION 

Pifth Pay Commiuion Report (XVI-8-8-97) 
94-95 

PEACE TREATY 
Indo-Nepal Peace Treaty (XV-23-7-97) 300 

PEARLS 
Picking up Pearls from Sea (XV-23-7-97) 

196-97 

PENiCILLIN-G 
Curtailing the Production of Penicillin-. 

(XV-5-8-97) 277-78 

PENSION 
Bmployees Pension Scheme (XV-30-7-97) 

221 
Bxemption for Government Pension Scheme 

(XV-23-7-97) 212-13 
Preedom Fighters Pension Pending cases 

(XV-29-7-97) 313 

Pension Cues of Civilian Defcnce PenonneI 
(XV-27-7-97) 76-77 

Pension to freedom flJhten (XVI-12-S-97) 
209 

PENSION SCHEMB 

Funds allocation under oid are pension scheme 
(XVI-I4-8-97) 184 

PBR CAPITA INCOME 

IMP Findings of Per Capita Income Bxp. 
(XV-25-7-97) 67-68 

Per Capita Income in Bihar (XVI..-....6-8-97) 
52-53 

PEOPLB BELOW POVBRTY LINE 

Identification of people blow poverty line 
(XV-29-7-97) 146 

PERMANENT SBAT IN UN 

Permanent seat in UN (XVI-13-8-97) 
222-23 

PERSONAL LEDGER ACCOUNTS 

Diversion ofPuDds (XV-I-8-97) 155-56 
PERU 
India'. Trade and Instrument in Peru 

(XV-2S-7.97)205 

PEST 
Damqe of Crops the to Gall Pest in Kerala 

(XV-29-7-97) 61 

National Plogramme on integrated pelt 
manapment(XV-29-7-97) 147 

PES11CIDES 

Banued Pesticides and ill UICI in Agriculture 
(XV-S-S-97) 283-90 

Decline in Parm Lands Due to Bltccsive Use of 
Pesticides (XVI-12-S-97) 438-39 

Proper \lie of pesticides sprayillJ cquipmenu 
Peuionary8cmefttitoSoidienofSecondWodd by fumen (XV-29-7.97)}06-07 

War (XVI-I 1-8-97) 53 
Restoration ofPenaion (XVI-14-8-97) 57-58 

PENSIONERS 
Free Medical Treatment to Pensioners 

(XV-30-7-97) 161-62 
Health Care Services to Pensionen <Q) 

(XV-l3-7·97) 68-69 

Supply of poor Quality of Seeds, pesticides 
and fertilizers (XV-29-7-97) 99-100 

PB11TION(S) 

Preaeatation of Petitiona reduction transfer 
prices of slICk Wuel Harldia md Barami 
unit. of Indian old Corp. Ltd. 
(XV-24-7-97) 373 (XVI-8-S-97) 263 



96 LOKSABHA 

Public Interest Petitions (XV-I-B-97) 7! 

PETRO-CHEMICALS 

Haldia Petro-chemicals Limited 
(XVI-12-8-97) 194-95 

Petro-chemical Complexes (XVI-12-B-97), 
240-41 

Setting up of petro-chemical complexes 
(XV-29-7-97) llO-IIB 

Petro-chemical Products (XVI-I 2-8-97) 390 

PETROL 

LPG Petrol/Diesel Dealers (XVI-II-B-97) 
179-80 

Petrol Pump (XV-28-7-97) 142-43, 

4-8-97--82-83 

{XVl---=II-B-97) 77-78 

Smooth Supply of Petrol (XV-4-8-97), 79 

Supply of less Quantity of Petrol 
(XVI-I-8-97) 204 

PETROLEUM 
Conservation of Petrol and Petroleum Products 

(XVI-1I-8-97) llB-19 

Petro-chemical complex (XV -28-7-97) 
15B-59 

PetroluemExploratlon (XV-4-8-97) 57 

Prices of Petroleum Products (XV-27-7-97) 
24 

Production of Petroleum and Natural Gas 
(XV-27-7-97) 32-34 

Shortage of Petroleum Product in U.P. 
(XVI-I 1-8-97) 163-65 

Withdrawal of subsidy on petroleum products 
(XV-28-7-97) 159-60 

PETROL OUTLETS 
Petrol Diesel Outlets in Orissa (XV-28-7-97) 

'187 
PETROLUEM PRODUCTS 

PETIA 

Railway Divisional Hospital of ·Petta 
(XVI-7-8-97) 88 

PHARMACY 

Pharmaceutical Pricing Policy (XV -29-7 -97'" 
285 

PHONE 
Phone Mechanics (XV-24-7-97) 338 
Tatlcal Phone Service (XVI-7-8-97) 52-54 
PHOTO IDENTITY CARDS 
Invalid Photo Identity Cards (XVI-27-7-97) 

34-35 
PHYSICAL EDUCATION 
Physical Education (XVI-I 1-8-97) 171-172 
PIGGERY 

(XV -:-29-7-97) 70 
PILFERAGE 
Pilferage in Drug Department in Super Bazar 

(XV-5-8-97) 88 
PILGRIMAGE 
Haj Pilgrimage (Q) (XV-23--7-97) 110:-112 

PIPES 

Purchasing of Flexible Hose Pipes 
(XVI-7-8-97) 88 

PISUCULTURE 

Pisuculture Centre (XVI-I 2-8-97) 316-318 

PLAN 
Action Plan for Horticultural Projects 

(XVI-I 2-8-97) 34 

Plan for Madhya Pradesh and Gujarat 
(XV-30-7-97) 238 

Plan Allocation (XV-23-7-97) 81 

PLANNING COMMISSION 

Restructuring of Planning Commission 
(XVI-13-8-97) 2-12 

Consumption of Petroleum Product~,) RO~ 1of Planning 
(XV-4-8-97) 88 ~Y-23-7-97) 28-31 

Commission 



INDEX 97 

PLAN OU1LAY Police-<:riminal News (XV-5-8-97) 204 
Allocation for Madhya Pradesh Power to Police (XV-5-8-97) 53-54 

(XVI-I3-8-97) 186-87 

Hike in Plan Outlay (XV-23-7-97) 282-84 

PLANE CRASH 
Persons killed in IAF-AVRO HS-748 Plane 

Crash (XV-4-8-97) 41 
PLANTATION 
Cinchona Plantation (XV -29-7 -97) 97 
Funds for Plantation (XV-S-8-97) 159-160 
Plantation Project (XVI-I 2-8-97) 208 

PLANTS 
Bio-gas plants in U.P. and Rajasthan 

(XV-31-7-97) 135-40 
Liquid fuel power plants (XV-31-7-97) 

232-33 
Medicinal Plants (XV-23-7-97) 61-62, 

265-66 
Setting up of mini Cement Plants by NRDC 

(XVI-14-8-97) 38-39 
Transgenic Plants (XVI-7-8-97) 99 

PLANTS SPECIES 
Export of Plant Species (XV-29-7-97) 

62-65 
PLOTSIFLATS 
PlotslFlats to SC/ST (XV-23-7-97) 114 

PLYWOOD 

Sitapur Plywood Manufactures Ltd. 
(XV-23-7-97) 205 

POACHING 
Poaching of Animals (XV -29-7-97) 95 

POLICE 
Amendment in Police Act (XV-29-7-97) 

92-93 
Delhi Police (XV-5-8-97) 114-15 

(XVI-I 2-8-97) 372-73 
Improvement in Police Administration 

(XVI-12-8-97) 346-47 

Protection to Policemen (XV-S-8-97) 283 

Service Conditions of Police Force 
(XV-5-8-97) 86-87 

Smuggling by Police Officers (XV-29-7-97) 
202, 362 

Travelling by Policemen in DTC buses 
(XV-29-7-97) 247-48 

Violation of Human Rights by Police OffiCials 
(XVI-12-8-97) 308 

POLICY 
Energy Policy (XV-24-7-97) 127 
Faults in Police Decision (XV --4-8-97) ·6S-66 
Jewellery Policy (XV-2S-7-97) 127-28 

National Film Policy (XVI-7-8-97) 16~7 
New Tourism Policy (XV--4-8-97) 30-31 
POLIO 
Eradication of Polio (XVI-6-8-97) 179-88 
Polio Eradication Programme (XV-30-7-97) 

235-37 
POLITICIANS 
Nexus between Politicians and Bureaucrats 

(XV-29-7-97) 125-26 
POLLUTION 
Air Pollution threat for certain crops 

(XVI-I 2-8-97) 417-479 
Crops damaged by Pollution (XV -29-7 -97) 

I 34-3S 
Noise Pollution (XV-24-7-97) 179 

(XVI-6-8-97) 72 
Pollution Measures (XV-29-7-97) 232 
Pollution by Oil and Grease (XV-S-8-97) 

171-72 
Pollution by Cement Factories (XV -S-8-97) 

223 
Pollution by Industries (XV-29-7-97) 

349-54 
Pollution Cases (XtY-S-8-97) IS9 



98 \ LOKSABHA 

Pollution in Nannada River (XV-29-7-97) 
41-42 

Pollution in Yamuna (XVI-I 2-8-97) 432-33 
River Pollution (XV-S-8-97) IS8-59 
Vehicles Pollution (XV -29-7 -97) 49-5 I 

(XVI-I 2-8-97) 361 
POLYMERS 
Import of Virgin Polymers (XV -1-8-97) 54 
POLYTECHNIC INSTITI.ITE 
Polytechnic Institute in Orissa 

(XVI-II-8-97) 186 

Ports in Loss (XV-27-7-97) 69-70 
Shipment of Minerals from Kandla Port 

(XV-28-7-97) ISS-56 

PORT-TRUST 
Cess Collection by Port Trust (XV-28-7-97) 

103 

Indian Port Trust Act, 1908 (XV-4-8-97) 
34-35 

Upgradation of JLN Port Trust (XV-4.8.97) 
113 

POSTS 
Assistance for Population Control Vacant Posts of SCslSTs, (XV-25-7-97) 

(XVI-13-8-97) 176-77 44-45 
POPULATION (XVI-13-8-97) 135 
Population (XVI--6-8-97) 178-79 POST OFFlCE(S) 
Decline in Hindu Population (XV-29·7·97) 

261-75 
Method for ulelsmcnt for Tiler Population 

(XV-29·7·97) 363-65 
Population Control Meuures (XVI--6-8-97) 

162-63 
Population ofTI,erI (XV-29·7-97) 84--88 

Construction of Post Office in Uttar Pradesh 
(XVI-I4-8-97) 83 

DemandJ for Post Office (XV-31·7·9"7) 178 
Norma for opening of post offices 

(XV-31·7·97) 168-70 
POlt Offices in H.P. and J ct K 

(XVI-I4-8·97) 173 
Reviews of Population Policy (XVI--6-8-97) 

47-49 Post Office in Loni (XV-31·7·97) 204 
PORI'S POlt Office In the country (XV-31-7·97) 

Accommodation of Biuer VeueJl at ParIIdoep 
Port (XV-28·7·97) 188 

Capacity of Ports (XV-28-7·97) IOS-06 

230-31 (XVI-7·8-97) 135-37 
Post Officel in Rental buildln,1 

(XV-24-7·97) 302-310 

Completion of PIrIdeep Port (XV-4-8-97) Post Offices In Uttar Pradesh (XVI-I4-8-97) 
78.79 93 

Container PreiJht Stllion (XVI~97) 106 POlt Officel run by private penon. 
(XVI-I4-8-97) 191 

Development of MEGA Porta (XV--4-8.97) 
117 

Development of Road and Port infrutruc:ture 
Facilities (XV-28.7·97) 160-61 

Expanlion of Major Ponl (XVI-I 1·8·97) 
40-41 

Expenditure on Porta (XV--4-8-97) 109-10 

POlt Offices runnin. from Imall houses 
(XV-31.7.97) 205 .... 

Sellin. up of Poat Offices (XV-24-7.97) 
41-50 

~Iephone PacHlty In Post Offices in Oujarat 
(XV-24-7·97) 205-208 

Lease out of AIIClJ of Ports (XV-4-8.97) Up,radalion of POit Offices in U.P. 
81.82 (XV- 31·'·97) 231 



POSTAGE STAMPS 

INDEX 

POTATO 

99 

Commemorative Postage 
(XV-24-7-97) 354-355 

Stamps Lifting Ban on West Bengal Potato 
(XV-5-S-97) 5S 

POSTAL FACILITY 
Postal facility in Maharashtra (XV-31-7-97) 

119 
Postal Facilities in Gram Panchayats 

(XVI-14-S-97) 202 
POSTAL LICENCES 
Postal Licences to unemployed graduates 

(XV-31-7-97) 144-47 
POSTAL NETWORK 
Inadequate Postal Network (XV-24-7-97) 

215-216 
POSTAL SERVICES 
Performance of Postal Saving Schemes 

(XVI-7-8-97) 175-77 
POSTS AND TELEGRAPHS 
Advertisement scheme on post cards 

(XV-31.7.97) 157 

Production of Potato (XV -29-7 -97) ISS 

Potato Research Centre in West Benaal 
(XVI-5-8-97) 59 

PMIUPEP 

PMIUPEP eXV-30-7-97) ~~7 
POVERTY 

Criteria to Determine Poverty Line 
(XVI-13-8-97) 110-112 

Families below Poverty Une (XV-29-7-97) 
90-91 

Families below Poverty Line (XVI-12-S-97) 
231-32 

Funds to Maharashtra under poverty 
alleviation programmes (XVI-7-1-97) 66 

Identification of people below poverty line 
(XV-29-7-97) 146 

Miluses of Fundi Allocated for Poverty 
Computerised Post Offices (XV-3J-7-97) Allevladon(XV-24-7-97) 167-168 

IS3-84 
Delay in distribution ofletters (XV-31-7-97) Poverty (XV-23-7-97) 2S7-28S 

238-39 Poverty Alleviation (XVI-13-S-97) 8O-S1 

POST AND TELEGRAPH 
International Telcgnph Office (XVI-I4-8-97) 

153 
Private Carrier Service (XVI-I4-8-97) 110 
P&T Development Work in Bihar 

(XVI-I4-8-97) 120-125 
P&T Housinl Welfare Society 

(XVI-I4-8-97) 20 I 
Postal Service in Assam (XV-31-7-97) 164 
POSTINGS ABROAD 
Postinas Ahroad (XVI-13-S-97) 163 
POSTMEN 
Shortage of Postmen (XVI-I4-S-97) 87 
POTABLE WATER 
Unutilised Potable Water (XVI-II-S-97) 

106-107 

Poverty Alleviation Proaramme in Rajasthan 
(XV-24-7-97) 25S 

Poverty and Starvation amon,st tribes 
(XV-31-7-97) 22 

Poverty Line (XV -23-7 -97) 48, 296 
(XVI-31-8-97) 192-97 

Poverty Risinl in India (XVI-13-1-97) 
121-122 

Rate of Poverty (XVI-6-1-9'7) 134-135 
U.N.D.P. report on. poverty alleviation 

(XV-31-7-97) 90-91 
POWER 
Acute Power Shortale in Kerala 

(XVI-I4-1-97) 222-223 
Additional Power Con venation 

(XV-24-7-97) 1-8 



100 LOKSABHA 

Adaitional Power Generahon Capacity 
(XV-24-7-97) 191-192 

Allocation of Gas for Power Generalion in U .P. 
(XVI-7-8-97) 189:190 

Bodhghat hydel power project in M.P. 
(XVI-7-8-97) 67 

Clearance of Power Projects (XV-31-7-97) 
228 

Closure of Power House (XVI-7-8-97) 
247 

Development of Hydro Power (XVI-7-8-97) 
145--47 

Dispute Regarding claim in Power Project 
(XVI-7 -8-97) 152-154 

Fourth and fifth units ofRTPS (XV-31-7-97) 
175-176 

Free Power-Fall (XVI-14-S-97) II 
Gas based Power Generation (XV-31-7-97) 

150-151 
Gas Based Power Station in M.P. 

(XVI-7-8-97) 189 
Geileration of Power (XV-24-7-97) 266-268 
Hampering in Power Production 

(XV-24-7-97) 222 
Handling High Power Locos at Asansol 

(XVI-7-8-97) 91 
Import of power from Pakistan 

(XV-31-7-97) 112-113 
Increasing demand of power (XVI-14-8-97) 

190 
Indo-Japan Global Energy Reserves 

(XVI-14-8-97) 189 
Maithon Thenna) Power Station 

(XVI-7-S-97) 101-102 
Panel on Power Plants (XVI-7-8-97) 

27S-2S0 
Power Allocation Formula (XV-24-7-97) 

259-260 
Power audit (XV-31-7-97) 163 
Power Generation (XV-23-7-97) 199-201 

(31-7-97) 117-1IS 

Power generation by 'Nephtha based project 
(XVI-7-S-97) 55 

Power generation capacity (XV -31-7-97) lSI 

Power generation cost in private sector 
(XV-31-7-97) 217-219 

Power Generating Project (XVI-Il-S-97) 
202-203 

Power theft in the country (XVI-7-8-97) 
206-207 

Power to state for Mining Lease 
(XVI-7-S-97) lSI 

Private Sector in Transmission and Distribution 
(XVI-7-S-97) 226 

Problem of Power in Delhi (XV -24-7-97) 321 

Provision of Finance by PFC op lease in Delhi 
(XVI-14-S-97) 170 

Purchase of Power from neighbouring countries 
(XV-31-7-97) 205-207 

Purchase of Power from Pakistan 
(XVI-7-S-97) 55-56 

Relaxation to Private Power Producers 
(XVI-7-S-97) 244-245 

Scheme for Thermal Power Plant (XVI-
. 7-8-97) 258 

Shortage of Power (XVI-7 -8-97) 5-21 
Shortage of Power in Kerala (XV-24-7-97) 

161-163 
Supply of Power to States (XVI-2~7-97) 

346-350 
Vizag Power Project (XVI-7-8-97) 233 
POWER GENERATION 
Barge Power Generation Unit in Kerala 

(XV -24-7 -97) 312 
Cost of Power Generation (XVI-I4-S-97) 20 
Power Generation Capacity of Hydel Power 

Projects (XV-24-7-97) 168-178 
Power generation in 8th Plan"(XV-31-7-97) 

58 
Programmes for Additional Power Generation 

(XV-24-7-97) 334-335 



INDEX 101 

POWERGRlD 
National Power Grid (XV-24-7-97) 314-315 
POWERLOOM 
Modernisation of Powerloom (XV -25-7-97) 

182 
~ National Bank for Powerloom Sector 

(XVI-8-8-97) 175 
Powerloom (XV-25-7-97) 162-168 
POWER PLANT 
Oas Prices for Power Plant (XV-4-8-97) 180 
New Power Plants (XVI-6-8-97) 149 
POWER PRODUCTION 
Power Production in Private Sector 

(XV-24-7-97) 292 
POWER PROJECT 
Amguri Power Project in Assam 

(XVI-14-8-97) 169 
Capacity of Power Projects (XV--14-7-97) 

315-316 
Clearance of Power Projects (XV-24-7-97) 

122--124,298-300 
Fast Track Power Project (XV-29-7-97) 108 
Finance for Indo-Bangladash Power Project 

(XV-31-7-97) 55-56 
Flood Control-cum·Power Projects 

(XV-28-7-97) 188-190 
Pending Power Projects under FIPB 

(XV-25-7-97) 39 
Power Projects in V_P_ (XVI-7-8-97) 283 
Power Project of Hinduja at Visakhapatnam 

(XV-24-7-97) 343-344 
Setting up of Power Project with German 

Assistance (XV-24.7.97) 292-293 

POWER SECTOR 
Agreement with World Bank for Emprovement 

in Power Sector (XVI-I4-8-97) 61 
Fixation of limit for IPFI in power sector 

(XVI-14-8-97) 102 
POWER STATIONS 
Captive Thermal Power Stations 

(XVI-14-8-97) 76 

Closure of units of Panki Thermal Power Station 
(XVI-14-8-97) 94-95 

Handing over Anpara Power Station 
(XVI-14-8-97) 68 

Migration of gas to power stations 
(XVI-14-8-97) 29 

Power Stations in Gujarat (XVI-14-8-97) 159 

Privatisation of Bongaigaon Thermal Power 
Station (XVI-14-S-97) 62 

Setting up of Power Generating Station in U_P_ 
(XVI-14-8-97) 100 

POWER TARIFF 
Power Tariff (XV-24-7-97) 24-30 
Rationalisation of Power Tariff 

(XVI-14-S-97) 154 
PRAWN 
Jumbo Prawn Cultivation (XV-5-8-97) 

200-201 
Prawn Farming (XV -5-8-97) 169-170 
PRAWN CULTIVATION 
Prawn Cultivation (XV-5-8-97) 11-18 
PRE·EXAMINATION COACHING 
Pre·examination Coaching for SCiST students 

(XV-29-7-97)121 
PRICE(S) 
Increase in steel prices (XVI-7-8-97) 63 
Decontrol of Supply and Price of Fuel 

(XVI-14.8.97) 6-1 
Paddy and COllon Prices (XV -29-7 -97) 

286-287 
Price of Imponed wheat (XV-29-7-97)43-44 
Price of Sugarcane (XV-29-7-97) 293-294 
Prices of anti·biotic drugs (XV-29-7-97) 356 

Prices of Captopril and its formulation 
(XV-29-7-97) 373-374 

Prices of Essential Commodities 
(XV-29-7-97) 275-277 

Prices of Medicines (XV-29.7·97) 152 
(XV-27-7·97) 4 
(XVI-12-8-97) 233 



102 WKSABHA 

PRICE CONTROL \ Women Prisoners in TIhar Jail (XV-29-7-97) 
Bulh Drugs under Price Control 293 

(XVI-12-B-97) 454-455 PRITHVI 
Drug Price Control Order (XV-5.B.97) 

232-233 
Printed Price on Ice Cream P.ac:kets 

(XV-29-7-97) 217-21B 
Role of agriculture Costs and Prices 

Comnussion (XV -29-7 -97) 219 
PRICE RISE 
Price Rise due to Export of Rice 

(XV-5-B-97) IB5 

PRICING POLICY 
Agricultural pricing Policy (XV-5-B-97) 

123-124 
Fertilizer Pricing Policy (XV -29-7 -97) 55 
Pact Uquid Fuel Pricing (XVI-7-B-97) 250 
Three-Tier Pricing system under Revamped 

Public Distribution system (XV-29.7.97) 
42-43 

Pharmaceutical Pricing Policy (XV -29-7 -97) 
2B5 

PRIMARY EDUCATION 
Primary Education (XV--4-B-97) 126-12B 
PRIMARY HEALTH CENTRES 
Primary Health Centres in Orissa 

(XV-23-7-97) 46-47 
PM's ACTION PLAN 
PM's action Plan on child Labour 

(XV-23-7-97) 93 
P.M.R.Y 
P.M.R.Y Bihar (XV-25.7.97) 68-70 
PMRY Schemes in North-East (Assam) 

(XVI-8-8-97) 84-87 
Selction Committee for PMRY (XV-I-B-97) 

122-123 
Target of Loan for Tribal Areas of Rajasth. 

under P.M.R.Y. (XVI-8-8-97) 71-72 

PRISONERS 
Commission on Prisoners (XVI-12-B-97) 313 

Deployment of Prithvi Missile (XV-2B-7-97) 
110-111 

PRIVATE AGENCIES 
Railway Reservation by Private Agencies 

(XV-24-7-1997) 33-39 
PRIVATE AIRLINES 
Permission to Private Afrlines to Operate on 

Long Routes (XVI-II.B.97) 55-58 
Sick Private Airlines (XVI-I 1.8. 97) 234-238 
PRIVATE HOSPITALS 
Control over Pri vate Hospitals {XV -23.7.97) 

216-218 
PRIVATE INSTITUTE 
Recognised Private Institutes (XVI-II-B-97) 

96-97 
PRIVATE MEDICAL COLLEGES 
Fee in Private Medical Colleges 

(XV-23-7-97) 248-49 
PRIVATE MEDICAL BILLS 
Disclosure of Assests by Ministers, Members 

of Parliament and Civil Servants Bills 
(XV-25-7-97) 292 

High Court of Andhra Pradesh (Establishment 
of Permanent Bench at Visakapatnam) Bill 
(XV-25- 7-97) 292-293 

Population Control Bill (XV-25.7.97) 293 
Special Courts for Women Bill (XV-25-7-97), 

293 
PRIVATE SECfOR 
FDI in Private Sector (XVI-I 1-8-97) 134 
Participation of Private Sector in Sports 

(XVI-I 1.8.97) 52 
Power Production in Private Sector 

(XV-24-7-97) 292 
Private Sector for Transmission and 

Distribution (XVI-7,B-97) 226 . , 
PRIVATISATION 
Privatisation of Basic Telephone Services 

(XVI-14-8-97) 129-130 



INDEX 103 

Privatisation Bon,ai,lon Thermal Power 
Station (XVI-I4-S-97) 62 

Privatisation of Infrastructural Pacillties 
(XV-23-7-97) 63 

Privatisation of Inland Waterways 
(XV---4-S-97) 67 

Privatisation of Modern Pood Industries 
(XV-S-S-97) 93 

PROCUREMENT CENTRES 
Paddy Procurement Centres (XV-29-7-97) 

140-141 
PROCUREMENT PRICE 
Procurement Price and Import of Wheat 

(XVI-12-S-97) 434 
Procurement Price of Wheat (XV-29-7-97) 

234 

Rural Development Pro,rammes by 
Cooperative Societies (XV-31-7-97) 
ISI-182 

Selection of Programmes (XV-24-7-97) 
S4-SS 

Welfare prosramme (XV -29-7-97) 31S-319 
PROORAMME REPORT 
Report of United Nations Development 

Programme (XVI-+S-I997) 129-131 
PROJECTS 
Action Plan for Horticultural Projects 

(XVI-I 2-8-97) 34 
BII)i Dam Project (XV -28-7-97) S7 
CAG report on railway projects 

(XV-31-7-97) 160 
Clearance from CRL Project (XVI-14-S-97) 

212 
Procurement Price of Wheat. Rice and Sugar 

(XVI-12-8-97) 34 J -342 Clearance of Pending Projects (XV -23-7 -97) 
166 

PRODUCT ORDER 
Food Product Order (XV-29-7-97) 47-48 
PRODUCTION 
Agriculture Production (XVI-12-S-97) 

246-47 
Production of Grapes (XVI-12-S-97) 24S-246 
Production of Milk in National Dairy Parms 

(XV-29.7.97) S7-S9 
Production of Sugar (XV -29-7 -97) S9-6O 
PROGRAMME 

Exchange of Programme between China and 
India (XV-31-7-97) IS8 

Porest Conservation Programme 
(XVI-12-S-97) 36 

Importance of T.V. Programmes 
(XV-24-7-97) 79 

Modernisation Programmes (XV-31-7-97) 
176-177 

National Programme on integrated Pest 
Managemnent(XV-29-7-97) 147 

Review of Poverty Alleviation Programme 
(XV-30-7-97) 239-40 

Delayed Projects (XVI-+8-1997) 94-9S 
Drinking water projects of U.P. 

(XV-3J-7-97) 100 
Past Track Project (XV-31-7-97) 196-97 
Fluoride Project (XV-I-S-97) 96-97 
Punding of Infrastructure Projects 

(XV-I-8-97) IS4 
Gas allocation to Pipavav Project 

(XVI-I4-S-97) 193 
Hydel Projects of Bihar (XV-24-7-97) 

131-132 
Implementation of Projects in Vidharbha 

(XV-31-7-97) 143-144 
Incomplete Project (XVI-+S-1997) 26 
Infrastructure Projects (XV -30-7 -97) 233-34 
Inland fisbery Projects (XV-29-7-97) 

347-348 
Interest rate on loans for wind energy projects 

(XVI-I 4-8-97) 27 
Konkan Railway Project (XV-24-7-97, 

SS-S6 
Krishna Valley Projects (XVI-II-S-97) 

62-63 



104 LOKSABHA 

Longwal Mining Projects (XV-23-7-97) 
36-37 

Modernisation of Projects (XV-3I.M7) 120 
Mumbai Urban Transport Project 

(XVI-14.8.97) 69 

National Watershed Development Project 
(XVI-12-8-97) 220-21 

Oil Refining Projects (XVI-I \.8.97) 7f}-72 
Pancheswar Hydro Electric Project 

tXV-31.7.97) 98-99 
Pilot Project (XV-30-7-97) 243-44 
Plantation Project (XVI-12·8·97) 208 
Power generation by Naphtha based Project 

(XVI-7.8.97) 33 

Power Generation Capacity of Hydel Power 
Projects (XV-24-7-97) 168-178 

Power Projects (XVI-14.8.97) 40 

Power Projects in Orissa (XV-31.7.97) 241 
Power Projects of Maharashtra (XV-31.7.97) 

241·242 
Projects for Clearance (XV-27· 7·97) 56·37 

Projects on N.H's (XV-27·7-97) 62-68 
Projects under Implementation (XV-30· 7·97) 

123-26 
Proppsal for Badarpur Thennal Power Project 

(XV-31-7.97) 107 

Railway Projects (XV-31·7·97) 219 

Srirama Sagar Project (XV -4-8·97) 151 

Subsidies for Renewable Energy Projects 
(XV-24·7·97) 192-201 

Teesta Barrage Project (XV-4.8·97) 161 

Tehri Dam Project (XV-31-7·97) 183-86 

Telugu Ganga Project (XV-4·8-97) 46-47 

Wastelands Development Project in Kamataka 
(XV-24-7-97) 103-104 

World Bank aid f6r Railway Projects 
(XV-31·7-97) 162·163 

PROMOTION OF EMPLOYEES 

Promotion of Senior 
(XVI-14-8-97) 112-113 

PROPERTY 

Technicians 

Commercialisation of Unutilised Railway 
Property (XVI-7-8-97) 39-60 

PROTECTION 

Protection of Panthers (XVI-12·8-97) 
27~80 

PROTECTION OF RIGHTS 

Persons with Disabilities (Equal Opportunities, 
Protection of Rights and Full Participation) 
Act, 1 995(XV-29-7-97) 2-11 

PROVIDENT FUND 

Appellate Tribunal for Provident Fund Cases 
(XV-30-7-1997) 37 

Rangandi Hydro Electric 
(XVI-14-8·97) 85 

Project Irregularities in Provident Offices Fund 
(XV-23-7-97) 32-33 

Rural Development Projects (XVI-14.8.97) 
119 

Rural Development Projects of Gujarat 
(XVI-7·8-97) 99-100 

Sanction to Projects (XV-4-8·97) 123 
Sardar Sarovar Project (XVI-I 1·8-97) ~ 13 
Sardar Sarovar Project (XV-28-7·97l80-8I, 

(4-8·97) 189 

Setting up of Power Projects in MP and UP 
(XV-31-7-97) 202 

Non-Payment ofP.F. Dues (XVI-6·8-97) 129 
Pending Provident Fund Cases 

(XVI-13·8.97) 213-14 

Provident Fund Defaulters in U.P. 
(XVI-6-8·97) 165 

Provident Fund Office (XVI-6·8-1997) 
138-139 

PROVIDENT FUND ACT 

Violation of Provident Fund 
(XV-23-7-97) 28 

Act 



INDEX 105 

PROVISION 
Provision for EducationIHealthlSocial Services 

(XVI-6-8-1997) 135-136 
PUBLIC ACCOUNTS COMMI1TEE 
Election to the Committee (XV-24-7-97) 
~ 373-380 
PUBLIC DISTRIBUTION SYSTEM 

Closure ofPSUs (XV-I-8-97) 191 
Committee to Review Guidelines for PSE 

(XV-2S-7-97) 116-117 
Disputed dues of Central Sector Undertakings 

(XVI-I4-S-97) 116 
Funds to Sick Public Sector Undenakings 

(XVI-8-8-97) 172 

Area Covered under Public Distribution System· Guidelines for PSE (XVI-6-S-97) 69-71 
Scheme (XVI-12-S.97) 350-351 Hindustan Machine Tools (XV -25-7-97) 39 

Foodgrains Supplied to J &: K under PDS for 
Open Market (XV-S·S-97) 107-109 

Mobile Vans under Public Distribution System 
(XV-5-S-97) 202-204 

PDS 
Monitoring CeU Oft Public Distribution System! 

RPDS (XV-29-7-97) 331 
New Public Distribution System in the States 

(XVI-12-S·97) 40-60 
Reduction of foodgrains under PDS 

(XV-29-7-S9) 127-132 
Shonage of Wheat. Rice and Sugar in PDS 

Shors (XV-29-7-97) 46 
Three-Tier Pricing System under Revamped 

Public Distribution System (XV-29-7·97) 
42-43 

PUBLIC FINANCIAL UNITS 
Vacant Highes' Posts in Public Financial Units 

(XV-2S·7-97) 10S-109 
PUBLIC PARKS 
Development of Parks (XV-30-7-97) 104 
PUBLIC SCHOOLS 
Memorandum alainst Public Schools 

(XV- 11-S-97) 109 
PUBLIC SECTOR UNDBRTAKING(S) 
~.utonomy of Navratnas (XV-I-S-97) 

29-31 
PSU(S) 
Achievements of PSU's (XV-2S-7-97) 

104-105 
BALCO 

(XVI-14-S-97) 137 

Hindustan Photo Films 
(XV -25-7 -97) 230-231 

Instrumentation Ltd .• Kota (XV -25-7 ·97) 235 
Instrumentation Ltd .• Palakkad (XV-25-7-97) 

41-42 
Loan for Power Grid Corporation (XVI-

14-S-97) 210 
NTPC 

(XVI-I4-S·97) 153 
PSUs 
Non-Payment of Wages by Sick PSU. 

(XVI-6·S·97) 123 
Non·payment of Wales in PSUs 

(XVI-6-S-97) 30-31 
Performance of Navaratnas (XIV-I·8-97) 

203-204 
PSUtlP Navaratna List (XV-25-7-97) 97·98 
Revi.val of PSUs in West Bengal 

(XV-2S· 7·97) 49 
Setting up Ancillary of PSUs in Orissa 

(XV-25-7-97) 221·222 
Surplus persons in NHPC (XVl-I4-8·97) ) 89 
Target for Disinvestment (XVI-S·8·97) 

15-IS 
PUBLIC TELEPHONES 
Public Telephones (XV -31-7 -91) 49 
Functioning of Rural Public Telephones 

(XVI-1-S·97) 219-220 
PUBLIC WORKS DEPARTMENT 
Nexus. between PWG &: NSCN 

(XVI-12·S·97) 302 



106 

PUBLICITY 

LOKSABHA 

Amount Spent on Publicity (XV-24-7-97) 
217-220 \ 

PUBUCITY AGENCIES 
Private Agencies for Publicity (XVI-8-8-97) 

164 

PULLUYA COMMUNITY 
Inclusion of Pulluya Committee (XV -5-8-97) 

63 

PUlSES 
Availability of pulses (XV -29-7-97) 353-354 
Gap between Production and Consumption of 

Pulses (XVI-12-8-97) 453-454 

Demand and Production of Pulses 
(XVI-12-8-97) I 

PUNJAB 

Conditions of National Highways in Punjab 
(XV-28-7-97) 169 

Constructicm of over-bridges in Punjab (XVI-
14-8-97) 91 

Setting up of Horticultural Farm in Punjab 
(XV-5-8-97) 111-112 

Stock of Explosions in Punjllb (X V -29-7 -97) 
52-55 

PURNEA ... 
CentraJ Telegraph Office, 

(XVI-7-8-97) 172-73 
PURULIA 
Purulia. Arms Dropping 

(XV--19-7-97) 122 

PUSf1:.PULL TRAIN 

rurnea 

Case 

Ext;~sion of Niambur-shoranpur Push Pull 
Train (XVI-14-8-97) 66 

It 
RADIO STATION 
High Power Radio Station in AP 

(XV-24-7-97) 317 

RADIO THERAPY 
Radio Therapy (XVI-6-8-97) 127 

RAILWAY(S) 

Accidents due to fall of people from runnin, 
Trains (XVI-7·8·97) 211·12 

Acquisition of Land by Konkan Railway 
Authorities (XVI-7·8·97) 181-82 

Amravati-Narkhed Railway Line 
(XVI-7-8-97) 164 

Appointment of railway ticket reservation 
agents cost of power ,eneralion 
(XVI-I4-8·97) 324 

Beautification of Howrah Railway Station 
(XV-31-7-97) 194 

Beautification of Railway Stations 
(XV-I 4-8-97) 89 

Bomb Blasts on Railway StattO'nl 
(XVI-12·8-97) 316 

Broadcast of Indian standard Time 
(XVI-I 4-8-97) 55 

Catering charges in R~dhani Express (XV-
31-7-97) 118·19 

Changing of Tracks for Superfast Trains (XVI-
7-8-97) 197 

Claims filed by Rail Users (XVI-7-S-97) 
94-96 

Cleanliness at Banglore City Railway Station 
(XVI-7-8-97) 107 

Commercialisation of unutilised Railway 
property (XVI-7-8-97) 59-60 

Complaints against Indian Railway in Consumer 
Courts (XVI-7-8-97) 198-204 

Completion of Jammu-Udhampur line 
(XV-31-7·97) 161·62 

Computerised Reservation System 
(XVI-7 -8-97) 89 

Construction of broad gauge line from Ajmer to 
Ahmedabad (XVI-I4-8-97) 112 

Construction of Railway Gatea in Kerala 
.(XVI-14.8-97) 53 

Construction of Railway Line 
(XV-24-7-97) 166 



INDEX 107 

~onstruction of Railway line from Bangaon to 
Patrepole (XV-24·7·97) 119·20 

Extension of Rail line upto Dangon (XVI-
14·S·97) 63~64 

Construction of Railway 
(XVI-14·S·97) 20S 

quarters Extension of Railway Line from Dullaheherra 
to Ranpur (XVI-I 4-8·97) 209 

Conversion of Jaunpur.Audhiyar line (XV-
}31·7·97) 105-06 

Conversion of Railway line 
(XVI-14·8·97) 82 

Damage of Madan Mahav Reservation Centre 
due to earthquake (XVI-14·S·97) 
219 

Debt Trap of Railway Land 
(XVI-7·8·97) 190-91 

Development of Railway facilities 
(XVI-14·S·91) 34 

Ifvelopment of Railway in West Bengal (XV-
,. 31·7·97) 117 
Direct Rail Service from Mumbai to Hubli 

(XV-24-7-97) 201·02 
Door at Vatrik restaurant at Howrah 

(XV-31-7-97) 193 
Doubling of Guntur· Vijayawada Rail line 

(XVI-I4-S-97) 107·08 
Doubling of Rail Line (XVI-7·8-97) 

61·62.127·28 
Doubling of Rail Line between Habea and 

Bongaon (XV -24-7 -97) 105 
Doubling of Rail Line between Seoraphuli and 
• Tarakeshwar (XV-24-7-97) 271 
Doubling of Trivandrum·Quilon Rail Line 

(XVI-7·S-97) 138 
Electrificauon of Chandli Mari Barpakars 

Railway Line (XVI-7·7-97) 210-11 
Employment to Handicapped Persons in 

Railways (XV-24-7-97) 17S-79 
Encroachment of Land at Hubli Railway Station 

(XVI-7.g.97) 65 
Encroachment of Railway Land in Delhi 

(XVI-7·S·97) 177·78 
Entry of Railway Minister into Mumbai (XV-
..> 4-8-97) 218-36 
Expaaalion of PaciUtiea at Chandiprh Railway 

Station (XV-31-7-9'7) 239 

Extension of Railways Network 
(XV-31· 7·97) 31·32 

Pirst/Second Class Panes for Train Journeys 
(XVI-I4-8·97) 167-68 

Free Rail Travel Pass Facility to Dronacharya 
Award Winners (XVI-7·S·97) 214-15 

Implantation of Lifting Barriers 
(XVI-14·8·97) 172·73 

Gauge Conversion (XVI-31· 7·97) IS7-237 
(XVI-7·S·97) 241, 261·62 (XVI-
I4-S·97) 167 

Gauge Conversion between Jabalpur and Gondia 
(XVI-14·S·97) S9 

Gauge Conversion between Ranchi and 
Lohardaga (XVI-I4-8-97) III 

Gauge Conversion in Tamil Nadu 
(XV-31-7-97) 116-17 

Height of Plant forms in Bhusawal Division 
(XVI-I4-S·97) 210 

Improvement in reservation system 
(XV-I4-S-97) 71 

Improvement of Railway Station 
(XVI-I4-S-97) 62 

Increase in Frequency of Delhi-Madras 
Trivandrum Rajdhani Express 
(XVI-7·8·97) 128 

Increase in Frequency of EMU Service (XVI-
7·8-97) 239 

Introduction of more train. from Kanyakumari 
(XV-31·7-97) lSI 

Introduction of Palace on Wheels between 
Mumbai and Goa (XVI-7·8-97) 245-47 

Introduction of paper based flooring 
(XVI-I4-8·97) 148 

Irregularities committed 
(XV-31-7·97) 108·09 . 

by TTES 

Irregularities prevailing in railways (XVI-
7-8-97) 47-48 



108 LOKSABHA 

Issuance of free railway passes to Deaf and 
Blind persons (XV-31-7,97) 161 

Issuance of waiting list tickets (XVI-
31-8-97) 197-98, 225-26 . 

Joint Venture Railway Services (XVI-
14-8-97) 75 

Kutlipuram-Guruvayur Railway Line (XVI-
14-8-97) 107 

Laying of diversion Rail Line in Vijayawada 
Yard (XVI-I 4-8-97) 138 

Light Rail Transmission Project (XVI-
13-8-97) 135-36 

Losses and profits earned by Railways (XVI-
14-8-97) 125-29 

Meagre amount spent on Passenger amenities 
(XV-31-7-97) 224-25 

Model Railway Stations (XVI-7-8-97) 264 
Modernisation of Computerised Railway 

Reservation (XV-31-7-97) 231-32 
Modernisation of Indian Railways (XVI-

14-8-97) 176 
Modernisation of Railway Protection Force 

(XVI-7-8-97) 284 
Modernisation of Railway Stations in Delhi 

(XVI-7-8-97) 230-31 

Mala Cleaning Worka by RailwaYII in Mumbai 
(XV-31-7-97) 229-30 

New line for Darbhanga to Hasanpur (XV-
31-7-97) 232 

New Rail line from Btawah to Mainpuri (XVI-
14-8-97) 131 

New Rail line. in Bihar (XV-31-7-97) 
164-65 

New Railway Projects (XV-31-7-97) 
65-67, 179-80 

On-going projectl under Southern 
Railway (XVI-7-8-97) 68 

On-loin, Railway Projects eXVI-7-8-97) 
168-72 

Opening of more zones and division. 
(XVI-7-8-97) 48-49 

Opening of Taranga Hift-Mehsana Rail 
line (XVI-14-8-97) 89 

Operation from Jamtara Railway Station 
(XVI-I4-8-97) 163 

Operational and Supervisory Manpower ,at 
New Delhi Railway Stalion (XVl.t " 
14-8-97) 217 

Over-aged Coaches (XVI-I4-8-97) 157 
Palace on Wheels (X VI-7-8-97) 172-73 
Pending Railway Projects (XVI-7-8-97) 

143-44 
People killed at Unmanned Railway Crossing 

(XVI-7-8-97) 212-13 
Provision of Escalators at Vijayawada Railway 

Station (XVI-7-8-97) 190 
Railway Divisional Hospital at Pelta (XVl-\ 

7-8-97) 88 
Railway Employee thrown by Maruli 

occupants (XVI-I4-8-97) 152 
Railway Engines (XV-31-7-97) 128-31 
Railway facilities in Orilla (XV-24-7-97) 

265-66 
Railway line between Kottur-Harihar (XVI-

14-8-97) 91 
Rail link with Dhaka (XV-23-7-97) 76-77 
Rail Pusel to Employees (XV -24-7-97) 30 I 
Railway projects in Orissa (XVI-I 4-8-97) 137 
Railway propeny damaged by eanhquu/ 

(XV-31-7-97) 111-12 
Railway stations/Junctions (XVI-7-8-97) 

108-09 
Rail Travel Concessions (XV-31-7-97) 

56-57 
Railway Vending stall II South concourse aod 

New Coaching Complex (XV-31· 7·97)'57 
RajdhanilShllabadi Express in Kerala (XVI-

14-8-97)49 
Reduction in Frcqucncy of Rajdhani Express 

(XVI-7·8-97) 240 
Refund of money for unutililed tickets'" 

(XV-31-7-97) 235·36 



INDEX 109 

Renaming of Railway Station (XVI-
12-8-99) 201-02 

Renovation of Garifa Railway Station 
(XV-31-7-97) 80 

Repairing of Railway Tracks (XVI-14-
i 8-97) 109-10 
Replacement of Railway Tracks (XV-

24-7-97) 276 
Reservation for SCIST in Railways (XVI-

7-8-97) 234 
Reserved quota for berths and seats (XVI-

14-8-97) 224 
Revenue earned from freight traffic (XVI-

14-8-97) 211 
Route of present Darjeeling Mail (XVI-

7-8-97) 276-77 
i Running of Shuttle between Neemach and 

Ratlam (XVI-7-8-97) 140 
Running of Special Goods Train (XVI-

7-8-97) 274 
Running of Summer Special Trains (XVI-

14-8-97) 152 
Security Measures in Railway Stations (XVI-

7-8-97) 280 
Setting up of Coach Factory in Bihar (XVI-

7-8-97) 208-09 
Setting up of Electric loco shed and EMU Car 

shed at Katwa (XVI-7-8-97) 89 
Setting up of New Railway Zones (XVI-

7 -8-97) 112-13 
Setting J.IP of Railway crossing in Rajasthan 

(XVf-14-8-97) 131 
Steem Engines (XVI-7-8-97) 191 
Supply of Sleepers (XVI-7-8-97) 253-54 
Surprise check by Railway Vigilance Squad 

(XV-31-7-97) 114 
Survey for Ahmednagar-Beed-Parli-Vaijnath rail 

line (XVI-31-7-97) 67 
Survey for Hajipur-Surane Railway line (XV-

31-7-97) 227 
Survey for Jhargram to B.Akura Railway 

line (XV-24-7-97) 101 

s.r.e, fur new Mainaguri-Jogigoppa rail 
line (XV1-14-8-97) 51 

Survey for New Railway line (XVI-7-8-
97) 215 

Survey for Tellichery-Mysore Railway 
line (XV-24-7-97) 268 ~ 

Survey for Wadi-Gadag Railway IiDe 
(XV-24-7-97) 342-43 

Survey for Warora-Umred ~.i1way line 
(XV-31-7-97) 185 

Survey of new rail line between Dhulla 
and Indore (XVI-14-8-97) III 

Survey of new railway lines (XV-31-7-
97) 166 

RAILWAY TRAINS 
Stoppage of Jodhpur Express (XVI-14-

8-97) 160 
Tatbl Scheme for Ticket Booking (XVI-

7-8-97) 208-10 
Transit Facilities (XVI-14-8-97) 222 
Transportation facilities at Moula Ali Railway 

Station (XV-24-7-97) 70-71 

Upgradation of Chandlodia Railway 
Station (XV-31-7·97) 230 

Upgradation of Maninagar-Ahmedabad-
Mumbai rail track (XVI-31-7·97) 127 

Use of old and dilapidated coaches (XVI-
14-8-97) 160 

Uttar Railway Jaanch Report (XV-24-7-97) 
183-84. 

Working Exprl\ses of Railways (XVI-
31·7·97) 50-51 

RAINFALL 
Annual Rainfall in States (XV-4-8-97) 44-45 
RAJASTHAN 
AIR Stations in Rajasthan (XVI-7·8-97) 277 
Bio-gas plants in U.P. and Rajasthan 

(XV-31-7-97) 135-40 
Cattle Breeding Schemes in Rajasthan 

(XV -5·,,97) 170-71 



110 LOKSABHA 

C.D. Ratio of Commercial Banks in 
Rajasthan (XV-I-8-97) 188-89 

Desert Triangle Scheme in \ Rajasthan 
(XV-4-8-97) 139 

Development of Backward Area of 
Rajasthan (XVI-6-8-97) lSI-53 

Dispute between Rajasthan and NTPC 
(XVI-7-8-97) 206 

Drinking Water Problem in Rajasthan 
(XV-28-7-97) 107-08 

Electrification of villages in Rajasthan 
(XVI-14-B-97) liS 

Fluoride affected water in Rajasthan 
(XVI-7-8-97) 102 

Funds sought by Rajasthan for Rural 
Development (XV-24-7-97) 184-8S 

HPT Towns in Rajasthan (XV-31-7-97) 
142-43 

Irrigation Projects in M.P. and Rajasthan 
(XV-28-7-97) 167 

Literacy percentage in Rajasthan (XV-
28-7-97) 210-12 

Poverty Alleviation Programme in 
Rajasthan (XV-24-7-97) 2SS 

Rajasthan Atomic Power Plant (XV-
30-7-97) 212-13 

Setting up of railway crossing in Rajasthan 
(XVI-14-8-97) 131 

Sewerage and Water Supply in Rajasthan 
(XV-30-7-97) 147-48 

Shortage of power in villagCl in Rajuthan 
(XV-31-7-97) 233-34 

STD Booths in Rajuthan (XV-31-7-97) 
160-61 

STDIISD/PCO Booths in Rajasthan 
(XVI-7-8-97) 280-82 

Target of Loan for Tribal Areas of 
Rajasthan under P.M.R.Y. (XVI-8-B-
97) 71-72 

Telephone Exchanp in Rajasthan (XVI-
7-8-97) 191-95 

Waivinl of Intereat in Relation to 
Rajaathan Canal (XV-4-8-97) 74-7S 

Water supply Schemes in Rajasthan 
(XVI-7-8-97) 179-80 

RAJBHASHA 
Use of Hindi (XVI-I-8-97) 194 

R.B.I. 
. + • Inspection ofC.R.B. Accounts by R.B.I. (XV-

2S-7-97) 96-97 

R.B.I. Circular on Dividend etc. (XVI-
8-8-97) 229-30 

Reduction of Rate by R.B.I. (XV-I-8-97) 22 
Replacement of Torn & spoiled Currency Notes 

(XV-I-8-97) 141-42 
Tants for Smooth Business (XV -25-7 -97) 

IIS-16 

: I 

RAJGHAT AND BANSAGAR PROJECT \ 
Rajghat and Bansagar Project (XVI-l 1-8-97) 

95 
RAJOURI 
Infiltration through Rajouri and Poonch 

Districts (XVI-12-8-97) 38 
RANCHI 
Gauge Conversion between Ranchi and 

Loherdap (XVI-I4-8-97) III 
RANIGANJ 
Cracks in Raniganj Coal Areas (XVI-8·8·97) 

22-24 
RAJlV-LONGOWAL ACCORD 
(XV-5-8·97) 290-91 
RANGANDI 
Rangandi Hydro Electric Project (XVI-

14-8-97) 8S 
RA nON ALLOWANCE 
Ration Allowance to Delhi Poli'ce 

Personnel (XV-S·8·97) 20S 
RECOVERY 
Poor Performance over Recovery (XV-

25· 7-97) 112 
RECR UlTMENT 
Criteria for Recruitment (XV-4·8-97) 

ISO·Sl 



INDEX III 

Recruitment in Para· Military Forces 
(XV-29.7.97) 249·50 

RED CROSS SOCIETY 
Hospitals of Indian Red Cross Society 

(XV-23·7·97) 91 
Red Cro~s Society (XVI-6·8·97) 145·46 
REFERENDUM 
Referendum on Self·Determination (XV-

23· 7·97) 127·28 
REFINED OILS 
Cholestrol in Refined Oils (XV-5·8·97) 

167·68 
REPINERY(S) 
Oil Refineries (XV-27·7·97) 36-38 
Refining Capacity (XV-28· 7·97) 220 
Security Around Refineries (XVI-

12·8·97) 39~93 
Setting up of Oil Refinery (XV-27·7·97) 

"70-71 
REFORMS 
Land reforms (XV-31·7·97) 151·52 
Pace of Reforms (XV-I·8·97) 178 
Reforms suggested by World Bank for Sugar 

Industry (XV-27·7·97) 248-49 
REFORM COMMISSION 
Expenditure Management and Reform 

Commission (XVI-8·8·97) 81 
REFUGEES 
Santhal Tribal Refugees (XV-S·8·97) 264 
REGIMENTS 
Proposal to scrap Caste based Regiments 

(XV-28·7·97) 215·16 
REGIONAL IMBALANCES (XV-l·8·97) 

36 
REGULATORY COMMISSION 
Constitution of Electricity Regulatory 

Commission (XVI-7·8·97) 129 
RE·INSTATEMENT OF LABOURERS 
Re·instatement of Casual Labourers in 

Lucknow Division (XVI-14·8·97) 
119·20 

RELA Y CENTRES 
Construction of Doordarshan Relay 

Centres in U.P. (XVI-14·8·97) 199 
\ 

Non.Functioning of Relay Centre (XV-
24· 7·97) 129 

Setting up of New T.V. Relay Centres 
(XV-24-7·97) 339 

RELIANCE TELECOM 
Cellular Service by Reliance Telecom 

(XV-24·7·97) 314 
RELIEF MEASURES 
Relief to Victims of Fire Incidents (XV-

5·8·97) 295·96 
RELEASE OF FISHERMEN 

(XVI-6·8·97) 91 
RENEWAL ENERGY PROJECTS (XV-

31·7·97) 24 
REORGANISATION COMMISSION 
Formation of Reorganisation 

Commission (XV-5·8·97) 67 
REPORT 
Report of the Chief Commissioner (XV-' 

5·8·97) 114 
V.N.D.P. report on poverty alleviation 

(XV-.31·7·97) 90-97 
Uttar Railway laanch Report (XV-

.24.7·97) 183·84 
RESEARCH 
Chuchura Rice Research Centre (XV-

5·8·97) 103·04 
'" 

Research Institute engaged in Oil Seeds 
(XVI-12·8·97) 15-28 

Research Institution (XV -29· 7·97) 
160-206 

Research on Development of Hybrid Rice 
(XVI-12·8·97) 198 

Research on Potato by Central Potato 
Research Institutes (XVI-12·8.97) 
123·24 

Unauthorised Research organisations 
(XV- 29.7·97) 98 



112 LOKSABHA 

Upgradation of Research (XV-5-8-97) 
96-100 

RESERVATION 
Enhancement of Time limit for Reservation 

(XVI-7-&-97) 215-16 
Policy on Reservation (XVI-12-8-97) 

260-64 
Posts reserved for Scheduled Tribes (XV-

14-S-97) 132 
Reservl!tion in Minority Colleges (XV-

4-S-97) 68 
Reservation Policy for Handicapped (XVI-
- 12-8-97) 347 
Reservation to Backward Classes (XV-

4-S-97) 6S-69 
Reservation to SCs/STs (XV-27-7-97) 

46-47 
Reserved Posts in PGI Chandigarh (XVI-

13-8-97) 197-98 
RESERVATION SYSTEM 
Improvement in Reservation System (XVI-

14-8-97) 71 
Roster system of Reservation (XVI-6-8-97) 

161-62 
RESERVED AREAS 
Assessment of stone Reserved Areas 

(XV-24-7-97) 201 
RESERVED CATEGORIES 
Posts for Reserved Categories (XV-

23-7-97) 21=1-30 
RESERVOIR 
Rajiv Gandh: Reservoir in M.P. (XV-4-S-97) 

.131 
RESIDENCES 
Residences Converted in Monuments (XV-

23-7-97) 165-66 
RESIDENTIAL SCHOOLS 
Residential Schools for Sc/ST/OBC Students 

(XV-5-S-97) 136-38 

RESOURCES 
Smuggling of genetic cesources from India 

(XVI-7-8-97) 58 

RETIREMENT DUES 
Post Retirement Dues (XVI-13-8-97) 75 
REVENUE ,. 

Revenue Deficit (XV -23-7 -97) 164-65 

REVIEW COMMl'ITEE 
Drug P.cices Liabilities (XV -5-8-97) 121-22 
REWA 

Direct Train from Delhi to Rewa (XVI-
7-8-97) 91-92 

RHINO 
Rhino Horns (XVI-12-S-97) 255-56 

RICE 

Cases of Misappropriation of Rice (XV-
29-7-97) 330 

Discrepancy in Rice Stock (XV-5-S-97) 
249-50 

Fraud by Shipping Company in Export ot Rice 
(XV-I-8-97) 61-62 

Increase in the Prices ofWbcat and Rice (XV-
5-8-97) 208-09 

Irregularities in Export of Rice (XV -J -8-97) 
S9 

Misappropriation of Rice from FCI (XV-
29-7-97) 209 

Open sale of Wheal and Rice 'by FCI (XV-
29-7-97) 231 

Package of Incentives for Rice Producing Stilts 
(XVI-12-S-97) 273-75 

Price Rise due to Export of Rice (XV -5-8-97) 
185 

Procurement of Rice in Andhra Pradesh (XVI-
12-8-97) 373-74 

Procurement price of Wheat, Rice and Sugar 
(XVI-12-S-97) 341-42 

Setting up of Rice Research Centre in Gujarat 
(XV-5-S-97) 191 

Shortage of Wheat, Rice and Sugar in PDS 
Shops (XV-29-7-97) 46 

Wheat, Rice and Sugarcane Area under 
Cultivation (XVI-I 2-8-97) 286-88 



RICKSHAW 

INDEX 

R.R.B. 

113 

Rickshaw Pullers (XV-30-7-97) 1.56-.57 
RIFAMPICIN 
Import policy of Rifampicin (XV-29-7-97) 

1. 223 
• RIVER 

Damodar River (XVI-12-8-97) 2.56-58 
Magazine on Indian.Rivers (XV-4-8-97) 131 
River Valley Project (XVI-12-8-97) 480 
River Water Distribution (XVI-l1 -S-97) 

20.5-06 

Utilisation of River Water ~"'" -2S-7 -97) 212 
ROADS 
By Pass in U.P. (XV-4.8.97) 123 
Construction of Roads (XVI-6-8-97) 

192-93 
Development of Road and Port Infrastructure 

Facilities (XV-2S-7-97) 160-61 
Excess Traffic on Roads (XV-2S-7-97) 207 
Funds for Construction of Roads in Kamataka 

(XV-31-7-97) SO 
Punds for Road Sector (XV-4-S-97) 

3S-39 
Foad Safety Measures (XV-2S-7-97) 

16S-69 
ROCK PHOSPHATE 
Import of Rock Phosphate (XV-.5-8-97) 

42-43 
ROMANIA 
Trade Agreement with Romania (XVI-

8-8-97) 182. 
ROPEWAY 
Suspension of operation of Ropeway (XVI-

14-S-97) 225 
ROURKELA 
Air Service to Rourkela (XV-28-7-97) 

133-34 
ROYALTY 
Revised Rate of Royalty on Minerals (XV-

24-7-97) .53-54 

R.R.B. Rajasthan (XV-25-7-97) 109 

RUBBER 

Import of Natural Ru~ber (XV-l-S-97) 178 

Import of Rubber (XVI-8-8-97) 151 

RUBBER CULTIVATION 

(XV-I-S-97) 84-85 

Rubber Park in Kerala (XVI-8-8-97) 123-24 

Rubber Parks (XV -1-8-97) 116-17 

Rubber Processing Unit (XV -1-8-97) 43 

Rule Committee (XVI-2S-7-97) 24S 

RULES AND REGULATIONS 

Violation of Safety Rules (XVI-14-S-97).56 

RULES FOR RESERVATION 

Rules for Reservation (XVI-13-8-97) 235-36 

RULING 

Advance Ruling Authority (XVI-8-8-97) 95 

RURAL AREAS 

Development of Women and Children in Rural 
Areas (XVI-7-8-97) 208-09 

Scientific Devices for Rural Areas (XVI-
7-8-97) 104 

RURAL DEVELOPMENT 

Funds sought by Rajasthan for Rural 
Development (XV -24-1-97) 184-85 

Rural Development Projects (XVI-14-8-97) 
119 

Rural Development Projects in U.P. (~VI­
I4-S-97) 170 

Utilisation of resources for Rural Development 
(XVI-14-S-97) 43 

Village Development in Chandigarh (XVI-
14-8-97) 181 

RURAL ELECTRIFICATION 
Rural electrification programme (XV -24-7 -97) 

319-20 



114 LOK SABHA 

RURAL EMPLOYMENT \ 
Rur AI Employment through wastelands 

Development <XV-24-7-97) 331-32 

RURAL MANAGEMENT 

Institute of Rural Management in Karnataka 
(XV-24-7-97) \05 

Rural Management Institutes (XVI-14-8-97) 
79 

RURAL PEOPLE 

Migration of rural peonle from Madhya Pradesh 
(XVI-14-8-97) 1U6 

RURAL POPULATION 

Influx of Rural Population (XV-23-7-97) 250 

RURAL SANITATION 
Construction of Latrines under Rural Sanitation 

Programme (XVI-7 -8-97) 277-78 

Funds allocation to Orissa for rural sanitation 
(XVI-I4-8-97) 175 

RURAL WELFARE SCHEME 

Rural Welfare Schemes in Andhra Pradesh 
(XV-24-7-97) 285-86 

RURAL YOUTH 

Self Employment for Rural Youth (XV-
24-7-97) 316-17 

RUSSIA 

Ruslian Anistance to India (XVI-I 1-8-97) 
2S5-S6 

Sale of Russian Ships to India !XV-
28-7-97) 131 

Supply of M-17 Helicopters And T-80 Battle 
Tanks by Russia to Pakistan (XV-
28-7-97) 219 

S 
Air Services to SAARC Countries (XV-

4-8-97) 70 

Meeting of SAARC Commitle'e (XVI-
8-8-97) 132-33 

SAARC Conference at Male (XV-
23-7.97) 294 

SAFAI KARAMCHARI 

Safai Karamchari (XVI-12-8-97) 
340-43 

SAFDARJUNG HOSPITAL 

Condition of Safdarjung Hospital (XV-\ 
23-7-97) 273 

SAl 

Grants to Sports Authurity of India (XVl-
II-S-97) 177 

SAlL 
Anomalies in SAIL's Profit (XVI-

14-8-97) 132 

Cases of SAIL referred to CBI (XV-
24-7-97) 116 

Complaints against Employees and Officers of 
SAIL (XV-24-7-97) 300-01 

Donations made by SAIL (XVI-I4-S-97) 5S 

Export of Steel by SAIL (XVI-I 4-8-97) 200 

Financial crisis in SAIL (XV-24-7-97) 
16-20 

Introduction of incentive Scheme by SAIL 
(XVI-14-8-97) 92 

Losses to SAIL (XVI-7-S·97) 263 

SAIL Profits (XVI-7-S-97) 224-25 

Supply of Rails by SAIL (XV-31-7-97) 
28-29 

Termination at' Services of temp,orary 
employees by SAIL (XVI-14-S-97) 77 

SALE 

Sale of Degrees (XV -30-7 ·97) 86-S7 

SALE TAX 

Rationalisation of free stamp Act Sales Tax 
Structure (XV -25-7 -97) 89-90 

Sales Tax (XVI-8-8-97) 205 

SALINE WATER 

Protection of Land from Saline Water (XV-
4.8.97) 178 



INDEX 115 

SALT 
Production I Consumption of Salt (XVI-

B-B-97) 4B-50 
Protection of Inland Salt Industry (XVI-

12-B-97) 300-0 I 
SANCTUARIES 
Wild Life Sanctuaries (XV-5-8-97) 191 
SANITATION 
Construction of Catrines unCler Rural 

Sanitation Programme (XVI-7-B-97) 
277-18 

Low Cost Sanitation Programme (XVI-
13-B-97) 137 

Rural Sanitation Programme in Oujarat 
(XVI-1-8-97) B5-'86 

Sanitation in Hospitals (XVI-6-8-97) 
170-71 

SANKOSH RIVER 
Canal from Sankosh River (XVI-12-B-

97) 381 
Sankosh River Project of W.B. (XV-

2B-7-97) 20B 
SANTHAL TRIBE 
Santhal Tribal Refugees (XV-S-B-97) 

264 
SARDAR SAROV AR 
Sardar Sarovar Award (XVI-I 1-8-97) 

242-43 
Sardar Sarovar Project (XV-2B-7-97) 

BO-BI. 163 
(XVI-II-B-97) 21B-19 

SARKARIA COMMISSION REPORT 
Implementation of Sarkaria Commission 

Report (XVI-12-8-97) 33S-37 
SATELLITE 
Climate Satellite (XV-23-7-97) 94 
Portable Satellite Communication Service 

(XV-24-7-97) 79-BO 
Satellite Communication (XVI-13-B-97) 

12-19 
Satellite Communication Policy (XV-

30-7-97) 247-4B 

Satellite Communication Sector to 
Private Sector (XV-24-7-97) 254-55 

Satellite Usages (XVI-13-B-97) 33-35 

Satellite Terminals (XVI-14-8-97) 97-98 

SATNA 

Satna Cement Factory (XVI-8-B-97) 166 

SAVINGS 

National Savings (XV-I-B-97) 115-16 

Performance of Postal Saving Schemes 
(XVI-7-B-97) 17S-77 

Study on Domestic savings in India (XV-
1-8-97) 39-40 

SAUDI ARABIA 

Indians in Saudi Arabia (XV-23-7-97) 91 
Landing of Saudi Air Lines Jumbo at 

Tamlearam (XV-28-7-97) IB-19 

Trade with Saudi Arabia (XVI-8-8-97) 83 

SBI 

Local Head office of SBI in Trivendram 
Kerala (XV-I-8-97) 46-47 

SBI Signed MOU with Egypt (XV-
2S-7-97) 227-2B 

Strike in SBI Mumbai (XV-2S-7-97) 
56-59 

SC/ST 

Atrocities on SCIST (XV-29-7-97) 279-8.5 

Categories of Scheduled Castes (XV-
S-B-97) IB3 

Filling of SCIST Posts (XV 23-7-97) 167 

Inclusion of Anamese Tribes in S.T. List 

(XV-29-7-97) 138 
Inclusion of Thachar in SCIST List (XV-

29-7-97) 311-12 

Loans to State Financial SC/ST/OBC 
Development Corporations (XV-
S-8-97) 113-14 



116 LOKSABHA 

Non-Implementation of Reservation Policy 
(XVI-II-S-97) 117 \ 

Nor-Payment of Loans to SC's (XVI-
8-8-97) 243-44 

P.N.B Loan to SCs/STs/OBCs in 
Madhya Pradesh (XV-(I-8-97) 70 

Posts of SCIST (XV 30-7-97)-196-97 
Posts Reserved for Sc/ST (XVI-13-S-97) 47 

Posts reserved for Scheduled tribes (XVI-
14-S-97) 132 

Pre-examination Coaching to SCIST students 
(XV-29-7-97) 121 

Reservation for SCIST in Railways ,XVI-
7-S-97) 259 

Reservation to SCs/STs (XV-27-7-97) 46-47 
SCIST appoinunent in Defence Ministry (XV-

4-8-97) 125-26 
SqST Cell (XVI-6-8-97) 120-21 

SCIST Employees (XVI-8-8-97) 230-3 I 

SCs/STs Employees in Ports (XV-
28-7 -97) 143-44 

SCIST Person on Board of Directors of I.T.D.C. 

(XV-28-7-97) 141 
Scheduled Caste/Scheduled Tribe Judges 

(XVI-'8-8-97) 163-64 

SCIST Posts (XV-5-S-97) 94-95 

(XVI-ll-S-97) 110-111 
Scheduled Tribe List (XV-29-7-97) 384 

SCIST Vacancies (XV-28-7-97) 174-75 
Scheduled Tribes Vacant Posts (XV-

24-7 -97) 165 
Scholarship to SC/ST (XV-29-7-97) 

344-45 
Socia-Economic Development of SClST(XV-

4-8-97) 41-42 
Vacant Posts of SCIST (XV -24-7 -97) 277-78 

Vacant Post of STs (XVI-7-8-97) 249 

(XVI-7-8-97) 106 
(XV-29-7-97) 139-40 

(XVI-7-8-97) 106 

(XV 25-7-97) 44-45,149 

(XV-5-S-97) 222-23 

(XVI-8-8-97) 169-72 

Vacancies of SC/ST (XV -30-7-97) 117 

SCiST/OBC 

Residential Schools for SCIST/OBC Students 
(XV -5-8-97) 136---38 

SC/ST/OBC Population (XV-S-8-97) 
235--46 

Vacant posts of ST/SC/OBC (XV-
1-8-97) 169 

Welfare of SCS/STsIOBCs engaged in Toddy 
Tapping (XVI-12-S-97) 211 

SCAM 

Financial Irregularities (XV-I-8-97) 
209-210 

High Lend Meeting on C.R.B. Scam (XV 25-7-
97) 114-15 

Inquiry into CRB Scam (VX-I-8-97) 49 

Memo on CRB Scam (XV-I-8-97) 135 

Money Involved in CRB Scam (XV-
1-8-97) 151 

Report on Scams (XVI-I 3-8-97) 171-72 

SCAM 
(XVI-II-S-97) 180-86 

UREA SCAM 

(XV -29-7 -97) 361 

SCANDAL 
Var.anasi Telecom Scandal (XVI 14':S-97) 

158-59 

SCHEME(S) 

Employees Provident Fund Scheme (XVI-
6-8-97) 86 

Employment Schemes in Orissa (XVI-
14-8-97) 118 

Expenditure incurred on Gramset Scheme. 
Gujarat (XV-31-7-97) 227 



INDEX 117 

Funds for Welfare Schemes(XV-I-8-97) 126 

IDS~ Scheme (XV-30-7-97) 218- 21 

IWDP Scheme (XVI-12-8-97) 265 

Inadequate funding of rural employment 
J Schemes (XV-31-7-97) 240 

Insuranelt gf Scheme (XV-29.7.97) 
207-08 

International border areadevelopment Scheme 

(XV-29-7-97) 327-28 

Labour Welfare Scheme (XVI-6-9-97) 95-96 

Mahila Pradhan Bachat Yojna (XV-
1-8-97) 203-04 

Merger of poverty alleviation and Employment 
Scheme (XVI-14-8-97) 82 

Million Wells Schemes in Kamataka 

(XV-31-7-97) 195 

Monitoring of Development Schemes (XVI-
6-8-97) 159 

Pending Schemes (XV-23-7-97) 289-91 

Scholarship and Welfare Schemes (XV-
5·8-97) 113 

Scholarship Schemes to SC/ST (XV-
5-B-97) 254-55 

SCHOOLS 

Coaching Schools in Bihar (XV-12-B-7) 
468-69 

Construction of School Buildings (XV-
28-7-97) 190 

Education Standard in Government Schools 
(XV-28-7-97) 151-52 

Establishment "r Schools (XV-27-7-97) 
71-72 

Free Education in Navyug School (XV-
4-8-97) 55-56 

GI"fIDIS for Handicapped Children School (XV-
29-7-97) 154 

I.M.Pfanners field School (XV-29-7-97) 333 

Navyug Schools (XV-4-8-97)55 

School Fees (XVI-II·B-97) 105-06 
Pending Scheme for U.P. (XVI-6-8-97) Shramik Vidyalaya (XVl-rJ.8-97} 

ISO-51 147-48 
Perfonnance of agriculture extension scheme in 

Bihar (XV-29-7-97) 228 

Revival of AMPCS in Gujarat (XVI-
14-8-97) 103 

Scheme for Irrigation Sector (XV -4-8-97) 69 
Schemes for Tribals (XV-29-7-97) 

319-21 

Schemes for women (XVI-I 2-8-97) 69 

Self Employment Schemes (XV-
30-7-97) 130-35 

Self Financing Scheme (XV-30-7-97) 160 
Transfer of Schemes (XVI-6-8-97) 56 

Welfare Schemes (XV-29-7-97) 148 

SCHOLARSHIP 

Scholarship to Poreign Students (XV-
23-7-97) 221-23 

Scholarship to SC/ST (XV-29-7-97) 
344-45 

Upgradation of Schools <XV--4-8-~) 169-170 
SCIENCE 

DecliniDg standard of Indian Science (XVI-
13-8-97) 66 

Indo-US Agreement of Scieoce Iftd Technology 
(XV-31-7-97) 90 

Participation of NOO's in the field of Science 
and Technology (XVI-7-8-97) 189 

S.cience and Technology Parks (XVI-
14-8-97) 29 

SCIENTIFIC PROJECTS 

Pinancial Assistance to Scientific Projects of 
Andhra Pradesh (XVI-7-8-97) 238 

SCRIPTURES AND MANUSCRIPTS 

Scriptures and Manuscripts of Sidha System 
(XV-23-7-97) 209-10 

SEA 
Deep Sea Exploration (XV-27-7.97) 69 



118 LOKSABHA 

Deep Sea Fishing eXVI-12-8-97) 273 

Export of Shrimps and Sea Food 
(XVI-8-8-97) 168-70 1, 

Picking up Pearls From Sea eXV-
23-7-97) 196-97 

Sea Erosion (XVI-10-8-97) 75-76 

Trawlin6 in Arabian Sea (XVI-12-8-97) 
225-26 

SEAIDAH 

I ntroduction of Express Trains between Sealdah 
and Lalgola(XV-24-7-99) 116-17 

S.E.B.I 

A.D-B. Loan for Financing SEBs 
(XV-31-7·97) IS 

Committee Constitution of SEB's 
(XV-24-7-97) 253·54 

Losses by SEB's eXV-31-7-97) 29-31 

Modernisation of SEB's eXV-24-7-97) 
202-03 

Recovery of Loan from SEB's 
eXV-24-7-97) 329-31 

State Electricity Boards (XVI-13-8-97) 
237-38 

SEBI 

Primary Capital Market (XV-I-8-97) 
160-61 

Regional offices of SEBI (XV-25-7-97) 
177-78 

Security Exchllnge Board of India 
(XV -1-8-97) 86 

SECURITY 

Coins, Currency Notes and Security Papers 
(XV-15-7-97) 30-32 

Expenditure of VVIP'. Security 
(XV-29-7-97) 309 

Joint Conference of Security Aiencies (XV-
3G-7-97) 241-42 

Miluae of Para-Military forces to Security 
(XV-29-7-97) 316 

Security of VVIPs and VIPs (XV-29-7-97) 
259-61 

Security Measures in Railway Stations (XVI-
7·8-97) 280 

Security Presses (XV-I-8-97) 134 

V.I.P. Security (XV-29-7-97) 72-73,217 

SEEDS 

Charging High Price for Seeds and Fenilizers 
eXV-5·8·97) 233·34 

Demand and supply of Fenilizers, Seeds and 
Manures (XVI-I 2·8·97) 461-64 

Seeds Developed by NABARD (XVI-
12-8-97) 469 

Supply of Poor Quality of Seeds, pesticides 
and Fenilizers (XV -29-7 ·97) 99-100 

Transpon Subsidy on Seeds (XV -12·8·97) 
359-60 

SEISMIC SURVEY 

Seismic Survey (XV-28· 7·97) 169 

SELF EMPLOYMENT 

Self Employment Programme (XV-23· 7·97) 
115 

SCORAPHULI 

Doubling of Rail line between Scof1ll*ili and 
Taralceshwar (XV-24-7.97) 271 

SERICULTURE 
Development of Sericulmre (XV-2S·7·97) 

158 
Sericulture Project (XVI-8·8·97) 155·" 

SEWERAGE AND WA~R S11Wt.Y 

Sewerage and Water Supply Scheme (XVI-
13·8·97) 215- t 7 

SEX EDUCATION 

Sed, determination test (XVI-6·8·97) 
35·36 

Sed Bducation (XV-30.7.97) 247-48 

Sexual Crime apinat Children (XV -5-8-97) 
124-15 



INDEX 119 

SFCI 
Functioning of SFCI (XV-S-8-97) 

135-36 

SHANKRACHARYAS 
Recognised Shankracharyas 

(XVI-I 1-8-97) 254 

~HARE 

Equity share of KRIBHCO (XV-29-7-97) 
215-16 

Share Market (XV-25-7-97) 78 
SHATABOI TRAIN 
Introduction of Shatabdi Express Train between 

Delhi and Amritsar (XVI-
7-8-97) 142 

SHEEP SHEARING 
Industry status to Sheep Shearing 

.-j (XV-5-8-97) 56-57 
SHELTER 
Shelter for all (XVt-6-8-97) 28-29 
SHIP 
Committee for Ship Building Industry 

(XV-4-8-97) 53-54 
New Shipping Policy (XV-28-7-97) 

187-88 
Passenger Ship Service to Singapore (XVI-

11-8-97) 94 
Shortage of Engineers for Shipping Industry 

(XV-28-7-97) 114-18 
~ U.S. Ships for Ship Breaking 

(XV-5-8-97) 1-11 

SHORT CIRCUITS 
Fin: incrdents due to ahort circuits 

(XV -29-7-97) 287 
SHORTAGE 

SICK INDUSTRIES 
Name of Sick Industries (XV -1-8-97) 174 

Number of Sick Units and Loan Outstanding 
(XVI-8-8-97) 140-44 

Rehabilitation Scheme for Sic~ Units (XV-
5-8-97) 44--47 

Sick Sugar MilIs in Kerala (XV-29-7-97) 372 
Sick Sugar Mills in Uttar Praah (XV':'" 

5-8-97) 265-66 
SIOBI 
SIDBl's financial sc-heme (XV-25-7-97) 

77-78 
SIDC 
Exemption from Registration (XVJ-

8-8-97) 191 
SIODHA SYSTEM 
Scriptures and Manuscripts of Sidha System 

(XV -23-7 -97) 209-10 
SIKH EMPLOYEES j 

Withdrawal of Turlan from Sikh 
Class IV Employees of LlC (XVI~-8-97) 
206 

SIKKIM 
Air Strip for Siklcim (XVI-I 1-8-97) 217 
Inclusion of Sikkim in N.E. Council (XVI-

12-8-97) 349-50 
SIUGURI 
Jalpaiguri-Siliguri Telephone Exchange (XVI-

7-8-97) 237 
SILK 
Demonstration-cum-T.raining Centre (XV-

1-8-97) 149 
Development of Silk Industry 

(XV-2S-7-97) 179-80 
Shortage of Software 

(XVI~g.:97) 123-24 
Engineeers Produce of Binoltine Silk (XV-I-8-97) 

104-05 
SHRIMP 

Shrimp Culture (XV-29-7-97) 334-35 
SHUKLA COMMITI'EE 

. " Shukla Committee (XVI-I 1-8-97) 126 

, Production of Silk (XV-I-8-97) 50 
SINGAPORE 
Passenaer Ship Service to Sinaapore (XVI-

11-8-97) 94 



120 

SITAPUR 

LOKSABHA 

Sitap,'r Plywood Manufactu~es Ltd. 
(XV-23-7-97) 205 

SIXTH SCHEDULE OF THE 
CONSTITUTION 

Implementation of Sixth Schedule in Tribal 
Dominated Areas (XV-5-S-97) 57 

SUPER PHOSPHATE 
Export of Single Super Phosphate to 

BaJ',IglaJesh (XV -5-8-97) 122-23 
SKIN 
Hanglu Skins (XVI-I 2-8-97) 358-59 
SLOGAN(S) 
Anti-India Slogans (XV-30-7-97) 127 
SLUMS 
Development of Slums (XVI-6-8-97) 

SO-51 
Development of slums in Oriua 

{XVI-I 3-8-97) 144 
Rehabili'lMion of Slum Dwellors 

<XV-5-8-97) 222 

Smuggling of Gold (XV-I-8-97) 77 
Smuggling of Gold & Foreign Currency (XV-

25-7-97) 159-60 
Smuggling of Timbcr (XVI-I 2-8-97) 313·14 
Smuggling through Bangladesh 

(XV-25-7-97) 84-85 
SOCIAL SERVICE 
Per Capita Spending on Social Service (XVI-

S-8-97) 250-52 
SOFT DRINK 
Study on Soft Drink by BICP 

(XV-I·S-97) 56 
SOFTWARE 
Development of Software for Network 

(XVI-7-S-97) 260-61 
Software Adoption in Administration {XV-

6-S-97} ~..f16 
SOIL 
Export 9' Soil (XV -5-S-97) 263 
SOLAR ENERGY 

J-Ium Area in Chandigarh (XVI-13-S-97) Development on Solar Energy 
S9-90 (XV-24·7·97) 51-52 

Slum Development 
(XVI-r.13-S.97) 122-24 

Scheme 

SMALL SAVING 
Loan to States under SSS's (XVI-8-S-97) 253 
SMALL toWNS 

Rank of India Amongst Solar Energy Producers 
(XVI-7-8-97) 138-40 

Solar Energy Operated Lanterns (XV-
31-7-97) 209-10 

SOUTH POLE 

\. 

Development of Small 
(XV-23-7-97) 

Towns Melting of Snow at the South Pole· i 

(XV-23-7-97) 52-53 

SMUGGLING 
Seizer of Sil ver (XV -1-S-97) 83-84 
Smuggling by Policemen {XVI-I 2-8-97) 202 
Smuggling by Police officers 

(XV-2S-7-97 ) 362-63 
Smuggling of Antiques and Artifacts (XV -1-

8-97) 70 

SOYABEAN 
Production of Soyabean (XVI-12-8-97) 

394-9S 
SPACE 
Space TechnoloiY (XVI-13-S·97) 

139-40 
SPACE RESEARCH 

Smuggling of Cardamom does and Cassia Achievements in Space Research 
(XV-25· 7·97) 89 (XVI-I 3·8-97) 179·80 

Smuaalin, of Cardamom from Guatemala 
(XV---25.7·97) 100 

SmualinlofChildren (XV-29-7-97) 329 

SPECIAL TRAINS 
Introduction of Summer Special Trains (XV - , 

24-7·97) 67·68 



'

SPBEOPOST 

INDEX 121 

Speed Post Facilities (XV-24-7-97) 293-35 
Separate Corporation for Speed Post Services 

(XV-24-7-97) 322-23 

S{G. 
Expenditure on S.P.G. (XV-29-7-97) 370-71 
SPO Security (XV-5-8-97) 112-13 
SPICES 
Export of Spices (XVI-8-8-97) 74 
Promotion of Spices (XV-29-7-97) 103 
Smuggling of Cardamom Cloves and CUlia 

(XV -25-7 -97) 89 
SPORTS 
Facilities .to Sports Federation/Sportsmen 
~ (XVI-Il-8-97) 127-30 

Participation of Private Sector in Sports 
(XVI-l 1-8-97) 52 

Pending Proposals (XVI-I 1-8-97) 120 
Problems faced by Sportsmen 

(XV-28-7-97) 170 
Revenue Earned by Doordarshan by 

Telecast of Sports livents 
(XVI-7 -8-97) 134 

Sports Complexes (XVI-I 1-8-97) 188-94 
Sports Development Fund 

(XVI-l 1-8-97) 137 
• Sports ,Federation (XV--4-8-97) 157-58 

Sports .institutes (XVI-I 1-8-97) 156-57 
:relecast of Sports Events (XV-24-7-97) 66-

67 
Training Programmes (XVI-I 1-8-97) 165-

68 
SPURIOUS MEDICINES 
Supply of Spurious Medicines in CGHS 

Dispensaries (XV -23-1:-97) 219 
SPYING 
Defence Personnels Involsed in Spying (XV-

27-7-97) 71 
" ' Spying by B.S;P. Personnel 

(XV-29-7-97) 95 i 
'I, 

SRI LANKA 
Indian Citizenship to Sri Lanka Tamid (XV-

29-7-1997) 24S 
Indo-Sri Lanka Relations (XV -23-7-97) 
ssrs 
Loans to Small 

(XV-I-8-97) 131 
Industrial Unitl 

Problems of Small Scale Industries 
(XVI- 8-8-97) 164-65 

Reservation Policy of SSI <XV-25-7-.,7) 
83-84 

Separate Directoarate for SSI 
(XV-2S-7-97) 196-99 

Sick Larse Units more Risley than SSI'. (XVJ-
8-8-97) 143-44 

Small Scale IndustriCl~XV-I -8-97) 179 
Special items for S.S.I. (XV-2S-7-97) 84 
Tiny Industries (XV-I-8-97) 207-8 
STAFF STRENGTH 
!taff Strength (XV--4-8-97) 71 
STAMP 
Commemorative Stamp (XV-31-7-97) 182 
STANDING COUNSEL 
Central Government Standing Counsell (XV-

1-8-97) 197 
STARVATION 
Poverty and starvation amongst Tribals (XV-

. ,31-7-97) 22 
Starvation Deaths (XVI-I 2-8-97) 335 
Starvation Death in Hilly Areas of Uttar 

Pradesh (XV-5~8-97) 86 
STATE(S) 
Amount Peposited in M.S.S. in M.P. (XV":"" 

25-7-97) 157-58 
Bank Branches in Assam (XV-25-7-97) 75-

76 
Cotton Spinning' Mills in U.P. 

(XV-15-7-97) 10S-106 
Disputes betwun the States (XV-4-8-97) 

136-37 
Poreign Assistance to Madhya Pradesh (XV-

2S-7-97) 86-87 



122 • LOKSABHA 

Loan to States (XV-25-7-~7) 16~5· 
Non-Banking Financial Companies in Uttar 

Pradesh (XV-25-7-97) 87-88 
Scheme for Development of Khadi and 

Cottage Industries in Orissa (XV-25-
7-97) 134 

Vidarbha State (XV -29-7 -97) 65-66 
STATEMENT (S) 
Accident in Substantial Expansion Project of 

Madras Fertilizers Ud. OIl 8-8-1997 (XVI-
I J -11-97) 329-31 

Import of Newlprint throu,h STC (XV-
25-7 -97) 220 -

S.T.C 

Lossa in STC (XV-2'-7-97) 157 

Merger of M.~.T.C. and 
(~-25-7-97)2~5 

" Service Charps by STC and MMTC (XVI-· 
8-8-97) 19'-96 

STDIPCO 

Allotment of STD/PCO Booth. 
(XV -24-7-97) 311-72 

AWuction ofSalVay Ghoth - A Social Worker Demand. of STDIISD Booth Owners (XVI-
in A.u .. (XVI-I4-8-97) 240 7-8-97) 250 

Colli.ion between Kamataka Express and 
Himsagar Express :It Pari dab ad on 
27th July. 1997 (XV-28-7-97) 
2114-95 

Desecration of Statue of Dr. B.R. 
An1bedkar and Police firin, in Mumbai 
(XV -23-7 -97) 318 

luues seeking Army usi.tanc:e by the CBI 
for execution of a warrant of Arre.t in 
Patna (XV-I-8- 97) 246 

Nagaland Peace Talks (XV-25-7-97) 
325-26 

Recolllllle.dation of the Governing 
Board of Rashtriya Mahila 1C.0sh 
{XV-4-8-97) 197-98 

STATUES "'elY of Statues of National Leaders 
(XVI- 12-8-97) 455-56 

Itanlling Committee on Pina.ce 
(XV-28-7-97) 224 

ITATUTORY RESOLUTION 
Di.approval of PresideM.al and. Vice-

Preside.tial ElectiOlU (Amendment) 
Ordinance. 

.. d 
Presidential and Vlce-Preside.tlal 

Election. (Second Amendment) Bill 
(XVI-13-B-97) 326-31 

STC ...,1'1 of Ialerior Wheat froN A ....... 
by STC eXV-29-7-97) ""'" 

Outlllndin, AIDOUIIl (XVI-14-8-97) 57 

sm Pacilities in nn111a1 exV-ll-7-97) 21 

STDIISDIPCO in Madhya Pradesh (XV-
24-7-97) 1117-89 

STDIISDIPCO Bootbi in Raj __ (XVI-7-
8-97) 280-82 '. 

STDIISD Telephone Rooth. 
(XVI-7 -8-97) 242-43 

Sub.idised sm call. (XV -24-7 -97) 284 

STEAMER 

lC.ari m,anj St..am.r StatioD 
(XV-27-7-97) 48 

STEEL 

AulDnomy for labour revamp iD Steel Sec:lar 
(XVI-31-7-97) 168 

Demand of Steel (XV-24-7-97) 32-33 
Demand of Steel in M.laaRsbtra 

(XV-31-7-97) 117 

Blport Captcity of Steel (XV-31-7-97) 189 

s...- of Steel by SAIL (XVI-I4-8-97) 200 

IDcr.ase in price. of St.el produc:ts 
(~-31-7-97) 171-10 

Increale in prices of S'eet produc'l 
(XV-31-7-97) 178-10 

locreue ia S .... pricea (XVI""':'7-1-97) 63 



INDEX 123 

Ispat Grcnlp (XVI-14·1·97) '" ·12 
Production COlt of Steel (XV--24.7·97) 

312·13, 
Production in Bokaro Steel Plant 

(XVI-7·1·97) 197·98 
~ro""ction of Iroll ore and Stul 

(XVI-7·8·97) 267-73 
Rctt_irement and Production of Stecl 

(XV-24·7-97) 216 .. 18 

Investment on Storage Capa~ity by PCI 
(XV-29·7·97) IS3 

STREET CHILDREN 
Project on Street Children (XV-29· 7·97) 

277 
STRIKE , 
Strike by CGHS Dispensary EmploYMIl 

(XV-23·7.97) 28!1 
STRUGGLE 

a.Harch Work in Steel Indultry Freedom Struille (XVI-12·1·99) 
(XVI-7·1·97) 174-7S 202·03 

Ita.,i • .., of performance of Sl~ Sectar 
(XV-31·7.97) 1!l9·60 . 

Schemes for Export of Steel 
(XV-24· 7-97) 336 

Seuin. lip of » Steel Plant by MMTC 
(XV -2S· 7-97) 73 

Settin, up of plants in UUar Pradesh 
(XV-31-7·97) 186 

letlin, up of Steel Ind ... try in BiNr 
(XV-24·7-97) 337 

S.pply of Seamless Steel Pipes 
(XVI-II·8·97) 132-133 

T ... , of S, .. I Production (XVI-7·S-97) 
178 

Tech"olulical prohl ... ill S ... I j"wltry 
(XVI-14·a-97) 74 

STOCK. f.XCHANOE 
Stock Eacha.,e (XVI--:I·8·97) 194·9!1 
ITOCK OP EXPLOSIVES 
Sloct of .",Iolive. ill P ... j'" 

(XV-29-7·97) !l2-!lS . 
STOCK NORMS 
Bltfrer Stock Norma (XV-29·7·97) 41 
iiTOPPAOE OP TRAINS 
Sioppa,e of Gilanjali Exprau at Wardlta 

railway Itation (XVI-14·8·97) 147 
STORAGE CAPACITY 
Hired Siorale Capacity (XV-!l·I·97) 

90·91, 20-23 

STUDENTS 
Performance of Private Studenl. 

(XV-27.7.97) 42·43 
Schemes for Millority Sladenl. 

(XV-28-7-97) 180-83 
Students in Forei,n CotI.trM. 

(XV-30-7·97) 84·1.5 
STUDY TOUR 
Study Tour of Jcl:K Stale by Home Mi ... 

(XV-S-8·97) 90 
SUBASH CHANDRA BOSE 
Statue of Netaji Subllh Chandra Bo.e 

(XVI-6·8·1997) 177 
SUBMARINE 
Submarine 'Sindhu' (XV-21·7·97) 133 
SUBSIDY 
Food Subsidy Bill {XV-!l·I·97) 161·62 
Freiiht Sublidy on Fruit Exports 

(XV-2S· 7·97) 59·60 
Grltllt of subsidie. to small and mar .... 1 

farm"fI (XV-29· 7·97) 239·240 
Re.cale,oril.tion of subsidy .. "dar Ory 

Irri,ation Scheme (XV-l9·7·97) 343 
R'IIoralion or lIubliidy (XV-29· 7-97) 

213-214 
Basic SubSidies (XVI-12-~-97) 241 
Sub.idiel on A,ricuhural inputs IIld 

fertilize,. (XV-29· 7·97) 250-59 
Sublidy on liquid fuel (XVI-14·8·97) 

7!1·76 



124 LOK SABHA 

Su~sidy Policy (XVI-l l-S-97) ',Z21-22 SUGAR MILLS 

Subsidy for Purchasing Small Tractors to 
Farmers (XV-5-S-97) 296-98 

Action Plan for Sugar Mills in Maharuhtra 
(XV-29-7-97) 263-64 

Subsidy for Seri culture (XV-l.S-97) 
142-43 

Closed Sugar Mills (XV ........ 29-7-97) 234-3~ 

Committee on Sugar Mills in Andhra Pr.sh , 
Subsidy on Fenilizers (XVI-12-tl-97) 244 (XV-29-7-97) 79-80 . 

Subsidy on Mis-Merit goods 
(XV-25~7-97) 169-70 

Leiter of Intent to Sugar Mi1ls 
(XVI-l 2-8-97) 465~S 

Transport Subsidy on Seeds Normative Cost of Sugar Mills 
(XVI-12-S-97) 359-60 

SUBLETTING 

Subletting of Garages (XVI-3-S-97) 60 

Subletting of Govt. Accommodation (Q) (XV-
23-7-97) 63-64 

SUB-STANDARD DRUGS 
(XV -23-7-97) 52 

SUB-URBAN AREAS 

(XV-5-S-97) 160 
Norms for Issue of Licence to Sugar Mills 

(XVI-12-S-97) 343-46 

Sugar Mills (XVI-12-S-97) 3S9 

Sugar Mi11s in Karnataka (XV-29-7-97) 
237-38 

Sugar MiIls in Maharashtra 
(XV-29-7-97) I IS 

Sugar MiIls in Uttar Pradesh 
Development of Sub-urban 

(XVI-13-S-97) IS9-92 
Areas (XV-29-7-97) 225-26 

SUGAR 

AUocation of sugar to Madhya Pradesh (XV-
29-7-97) 1 S8 

Diversion of spoilt sugar from Sri Lanka to 
India (XV -25-7 -97) 16S-69 

Impact of Hike in Sugar Allocation (XV-
5-8-97) 63-65 

SUGARCANE 

Arrears due to Sugarcane Growers 
(XV-S-S-97) 27-2S 

Price of Sugarcane (XV-29-.7-97) 
293-94 

Wheat. Rice and Sugarcane Area under 
Cultivation (XVI-12-8-97) 286-88 

SUMMIT 
New Strategy for Sugar 

(XV-~-8-97) 229-30 
Export Three Nation Summit (XV-23-7-97) 293 

SUNDERBAN 
Procurement Price of Wheat. Rice and Sugar 

(XVI-12-S-97) 341-42 

Production of Sugar (XV-29-7-97) 
59-60 

Production and Stock: of Sugar 
(XV-S-8-97) 250-54 

Reforms suggested by World Bank for Sugar 
Industry (XV--29-7-97) 248 

Shortage of Wheat, Rice and Sugar in PDS shops 
(XV-29-7-97)46 

Sugar in International Market (XV1-
12-8-97) 436-37 

Development of Infrastructure in Sunderbans 
(XV-4-8-97) S3 

Sunderban (XV-29-7-97) 312-13 

SUN-FLOWER 

Cultivation of sun-nower in Bihar 
(XV-29-7-97) 224 

SUPER BAZAR 

Financial Bungling in Super Bazar 
(XV-29-7-97) 89 

Handing over of Super Bazar 
(XVI-12-S-97) 210-11 

.! 



INDEX 125 

Inventory Holding in Super Bazar 
(XV-29-7-97) 346-47 

Medical stores by Super Bazar 
(XV-30-1-97) 112 

Misappropriation of Funds in Supef Bazar 
(XVI-12-8-97) 443-44 

Non-placement of indent to H.P.C by Super 
Bazar (XV-29-7-97) 233 

Pilferage in Drug Department in Super Bazar 
(XV -5-8-97) 88 

Sub-Standard drugs in Super Bazar 
(XV-29-7-97) 380 

Super Bazar Branches (XV-5-g-97) 59 

Fund for Construction of Chambers in' Supreme 
Court (XV-I-g-97) 54 .. ' ...... 

SC's Direction on C.B.1. (XV,I-8-g-97) 
44-45 

Violation of Supreme Court's Orders (XV)-
6-8-97) 196-97 ~ 

SURPLUS LAND 

Land to tillen (XVI-I 4-8-97) 116 

SURVEY 

Survey on Availability of Cultivated Land 
(XV-5-8-97) 215-18 

Survey of Houses of Kashmiri Pandlts (XVl-
6-g-97) 49-50 ''\ ..... 

Super Bazar under plan budget SWARAN JAYANTI RATHYATRA 
(XV-29-7-97) 127 

SUPER COMPUTERS 

Super Computen (XVI-I 3-8-97) 186-87 

SUPER FAST TRAIN 

Introduction of Super Fast Train between 
Howrah and Kanyakumari (XV-
24-7-97) 82 

SUPPLEMENTARY DEMANDS 

Demands for Supplementary Grants 
(Railways) (XVI-I 1-8-97) 400-80 

Supplementary Demands for Grants (General) 
1997-98 (XVI-13-g-97) 279-314 

Supplementary Demands for Grants (General) 
(Presented) (XV-5-8-97) 304 

SUPPLY OF FUEL 
Decontrol of supply and Price of Fuel. (XVI-

14-8-97) 6-7 

SUPPORT PRICE 

Gap between Support Price and Purchase Price 
(XV-S-8-97) 219-20 

Support Price of Jute (XV-S-8-97) 
253-54 

SUPREME COURT 

CourtOrJcr for Civilian OfticenofDock Yard, 
Navy (XV -4-8-97) 43-44 

Coverage of Swaran Jayanti Rathyatra (XVI-
14-8-97) 66 

SWITCHING AREA 

Secondary Switching Area Facility 
(XVI-24-7-97) 116 

SYLLABUS 

MBBS SyllabUs (XVI-6-8-97) 79 

SYNTHETIC DRUG 
Synthetic Dmg Abuse (XV-5-8-97) 267 

SYRINGES 

Use ofsyringel (XV-30-7-97) 109 

SYSTEM 
Gama Nailing System (XV-23-7-97) 289 

SYSTEM OF MEDICINE 

Expansion of Central Homoeopathic Research 
Centre (XVI-I 3-8-97) 142 

Traditional System of Medicine 
(XVI-13-g-97) 137-38 

T 
TADA 
TADA Detenus (XV-5-8-97) 168-69 

TAl MAHAL 
Cracks In Taj Mahal (XV-4-8-97) 

106-07 



126 LOKSABHA 

(XV -29-7-97) 365 
TAMILS 

\ 

Indian Citizenship to Sri laMan Tamlls (XV-
29-7-97) 245 

TAMIL NADU 
By-Pass at Samakkal. Tamil Nadu 

(XV-28-7-97) 171-72 
Gauge conversion in Tamil Nadu 

Pending Excise Duty (XV-25-7-97) 2Q8 

Sharing of Tn (XVI-I-S-97) 82-83 
1U. Base of States (XVI-8-8-97) 203-04 
'Illx Holiday (XV-25-7-97) 133-34 
T.B. 
Expenditure on Treatment of T.B. (XV-

23-7-97) 69 

(XV-31-7-97) 116-17 T.B. Vaccine (Q)(XV-23-7-97) 61 

_talillion of Bore Well. and Hud-pumpa in TCL fACTORY 
Tamil Nadu (XV-29-7-97) 278-79 

L.P.G. Connections (XV-27-7-97) S3-~ 
, National Hilhways in Tamil Nad. 

(XV-4-8-97) 184 
N.lI. Nos .• S and 7 in Ta .. i1 Nadu 

(XV--4-8-97) Bl 
TANK 
Czech Tank Deal (XV-2S-7-97) 134 
TAPURHUT 
Tapurbut Electronic Exchange 

(XV-24-7-97) 106 
TARAKESHWAR 
Doubling of Rail Line between Seorapulli 

and Tarakeshwar (XV-24-7-97) 271 
TARANGA HILL 
Opening of Taranga Hill-Mehaana Rail 

line (XVI-14-S-97) S9 
TARIFF 
Tariff Policies (XVI-14-S-97) 200-01 
TASK FORCE 
(XVI-14-S-97) 108 
TATKAL SCHEME 
Tatkel Scheme for Ticket Booking 

(XVI-7-S-97) 20S-IO 
TAX 
Customs Duty on Telecom Eqllipment 

. (XV-2S-7-97) 231-32 
Excise Duty on the Retail Sale Price 

(XV -25-7 -97) IS7 

TeL Factory in BaInIe (XV-JO.1-9'7) ~ 
TEA 
Development ~f T ... GardeDs 

(XV-I-8-97) ISO 
Export of Tea (XV-29-7-91) 61 

(XV -1-8-97) 113 
Export of Tea to Russia (XV-l-a-97) 101 
Ri,e in the prices of Tea oeV-I-i-97) 98 

Tea Cultivation in North-Eastern States 
(XV -1-B-97) 1-7 

Tea Estate under T.T.C.J in Julpaipri 
(Vol. XV-I-8-97) 91 

Tea Gardens under TICI (XV-I-B-97) 133 
Unauthorised Tea Gardens in Welt BMpI 

(XVI-B-8-97) 93 
TEA WORKERS 

(XVI-13-B-97) "-85 
TEACHERS 
Appointment of Teachers (XVI-l 1-8-97) 

256 
Improvement otProfeasioul Ability (XV-4-

8-97) 9S-96 
Increment of Teaeben (XV-4-1-97) 

99-100 
Shortaae of Teachers . (.f-.-8-97) 
. 137-38 
Surplus Teachers (XVI-I 1-8-97) .7-52 
TEACHING STAPF 
Teachiq Staff (XV -4-8-9n.1 



INDEX 127 

TECHNICAL 
Seuin, up of Technical Training Institutions 

«XV-28-7-97) 178 
TECHNICAL EDUCATION 
Openin, of Technical Institutes 

~ (XVI-ll-S-97) 160 
Reco,nilcd Private Institutions 

(XVI-l 1-8-97) 207 
Technical Institutes for Handicapped [XVI-

12-S-97] 211-12 
Technical Institutions (XVI-II-S-97) 228-

32 
TECHNIQUE 
Remote Sensina Technique for 1i'eating Salt 

Affected Soils (XVI-6-S-97) 
82,.13 

TECHNOLOGY 
Funding of technology for paper Industry 

(XVI-I4-S-97) 111-12 
Import of Technology (XV -24-7 -97) 114-15 
New Genetic Technology (XV-5-S-97) 

48 
Participation of NGOs in the Field of Science 

and Technology 
(XVI-7-8-97) 189 

Technology Development BOlrd 
(XVI-7-8-97) 213-14 

Technology Mission on Cotton 
(XV-5-8-97) 80-81 

TEHRIDAM 

lehri Dam Project (XV -31-7 -97) 185-86 
TELECOM 
Flulty telecom Services in U.P. 

(XV-31-7-97) 236-37 

FlCCI report on telecom (XVI-I4-8-97) 28 
Global telecom plCt (XVI-I4-S-97) 109 

Role of Junior Telecom Staff 
(XV-31-7·97) 57 

TUk force 011 ThlecomlllUllicadoa Servieea 
(XV-24-7·97) 320-21 

Telecom facilities in 
(XVI-7-8-97) 227 

Telecommunication facility in rural areas (XV-
31-7-97) 148-49 

Telecommunication Services in Tripurl and 
West Bengal (XV-24-7-97) 
272-73 

Telecom Service-nltional aver.lle 
(XV-31-7-97) 152-53 

Telecom Centres in Karnatata 
(XV-24-7-97) 281 

Varanasi Telecom Scandll 
(XVI-I4-8-97) 158-59 

TEtE-FILMS 
Allotment of funds by Doordarsha .. for 

Production of Tele-films 
(XV-24-7-97) 282 
(XVI-7-8-97) 96-97 

TELEGRAPH 
Central Telegraph Office, Purnea 

(XVI-7-8-97) 172-73 
Wages to Telegraphists (XVI-I4-8-97) 148 
TELEPHONES 
ADD aided rural telephones 

(XV-31-7-97) 107-08 
Companies operatin, Cellular Services (XV-

31-7-97) 213-18 
.Delhi Telephone Directory (XV-

24-7-97) 256-57 
Delivery of telephone bi", (XV-31-7-97) 140-

41 
Discretionary quota of telephone connection 

(XVI-I4-8-97) 104 
Distribution of Telephone Directories (XV-

24-7-97) 325 
Electronic telephone exchange in M.P. (XV-

31-7-97) 1,..4 
Fire in Chennai Telephone Blu:hanae (XV-24-

7-97) 255-56 
Frauds in Telephone Bill of Naval Headquarters 

(XV-28·7-97) 126-27 



128 LOKSABHA 

Functioning of Tele~hones 
24-7 -97) 301-02 

(XV- Privatisation of basic telephone .ervicel 
(XVI-I4-8-97) 129-30 

Functioning of Telephone ExchangCl (XVI-
7-8-97) 147-48 

Government Directives for Defective 
Telephones (XVI-I4-8-97) 65-66 

Gram Panchayat Telephones (XVI-7-8-97) 
108 

Ratio of providing telephone (XVI-
14-8-97) 60-61 

Restoration of C.P.G &: Telephone Quota to 
MP (XV-4-8-97) 66-67 " 

Secret Telephone Connections (XV-
24-7-97) 325-27 

Illegal public telephone booths (XV- Security of 18Iepbone 8xc:huplln Andhn 
3' -7-97) 82 PrIdeM (XVI-7-8-97) 69 

Inflated Telephone Bill. (XV-7-8-97) 17B 
1nIta11ation ofTeiephones (XV-24-7-97) 106-

en 
IIIlanal Telephony System (XVI-

14-B-91) 204-0S 
Jalpaiauri Siliguri Telephone Exchange (XVI-

7-B-97) 237 
Jelly Pilled Cables (XV-14-B-97) 162 

Setting up of Telephone &changel (XV-
31-7-97) 13S 

STD booths in Rajasthan (XV-31-7-97) 
160-61 

STD fac:i1itiCi to SIlb-])ivi.ional He8dquarters 
(XV-31-7-97) 125-26 

STDIPCO allotment rulCi (XV -31-7-97) 224 

STDIISD booths in Kerala (XVI-I 4-8-97) 101 
Maliara Telephone Exchange (XVI- Telephone Adalau In M.P. (XVI-I4-B-97) 

31-7-97) 174 lSI 
MARR telephone tower (XVI-14-B-97) 

133-34 Telephone Bill Arrear (XV-24-7-97) 337 

Modernisation of Telegraph Service in 
Maharashtra (XV-24-7-97) 230-33 

New Telephone Connection. for Andhra 
Pradesh (XV-24-7-97) 69 

New Telephone Exchange in Allam 
(XVI-14-8-97) 213 

New Telephone ExchangCl in Bihar (XV-
31-7-97) 83-84 

New Telephone Exchanges in West Bengal 
(XV-31-7-97) 60 

Old Telephone Exchange (XV-31-7-97) 219 
Out of order telephone coanectioas (XV -31-

7-97) 82-83 
Out of Ower telepbone. in Bibar (XV-

31-7-97) 121 

Telephone .Complaint. in Ouja,.t (XVI-
7-8-97) 204-OS 

Telephone ConnectiODl in BlldhwlIl (XV-
24-7-97) 271-72 

Telephone Connections in Calcutta (XVI-
14-8-97) 45-46 

Telephone Connections to Doctor. (XVI-
14-8-97) 20S 

Telephone Connection. in U.P (XV-
31-7-97) lOS 

Telepbone demand in Gujarat (XVI-
14-8-97) 113 

Telephone F.xchangCI in Allam (XVI-7-8-97) 
129-33 

Out of tum telephones to Employees (XV- Telephone Bxchange. in Gumla (XV-
31-7-97) 229-30 24-7-97) 126 

PBX at rail yatri niwas Howraft (XV-
31-7-97) 18B-B9 

Telephone Bxchlllge in HiDy ueu of Uttar 
Pradesh (XVI-I4-8-97) 90 



INDEX 129 

Telephone Exchange in Karnataka (XVI-
14-8-97) 149 

Telephone Exchanges in Nalanda (XVI-
.14-8-91.) 114 

Telephone Exchanges in Orissa and Andhra 
~ Pradesh (XV-24-7-97) 107-14 

Telephone Exchange in Rajasthan (XVI-
7-8-97) 191-95 

Telephone Facility in Block Headquarters 
(XVI-7-8-97) 111-12 

Telephone Facility in Maharajganj (XVI-
7-&-9~) ,,,2'-83 

Telephone Facilities in Maharashtra (XV-
31-7-97) 222-24 

Telephone Factories (XV-24-7-97) 217-20 
Telephone Lok Adalats in Gujarat (XV-

24-7-97) 204-05 
Telephone on priority (XV-24-7-97) 344 
Telephone service in Dharwad District (XV-

24-7-97) 276 
Telephone System in Fridkot (XV-24-7-97) 

327 
Telephone System in Haryana (XV-

31-7-97) 85-86 

New T. V. Centres (XVI-7 -8-97) 223-24 
T.V. Relay Centre in Gujarat (XV-

24-7-97) 335 
T. V. Studio at Vijaywada (XV-31-7-97) 

202-203 
TELUCHERY 
Survey for Tellichery-Mysore Railway line 

(XV-24-7-97) 268 
TELUGU GANGA 
Telegu Ganga Projects (XV-4-8-97) 

46-47 
1UtIPLES 
Conservation of Temples (XV -4-8-97) 48-49 
TEMPORARY EMPLOYEES OF SAIL 
Termination of Services of Temporary 

Employees by SAIL (XVI-14-8-97) 77 
TENDERS 
Advertisement for calling T~nders (XV-

24-7-97) 283 
International Tender for Thennal Power ProjeA:t 

(XV-24-7-97) 246-47 
TENNAIR VEHICLE POLAR 
Bear-II (XV-30-7-97) 141 

Village Telephones (XVI-7-8-97) TERRORISM 
221-22 
(XV-31-7-97) 225-26 

Waiting list for telephone in HBryana (XVI-
14-8-97) 220 

Waiting list for Telephones in Maharashtra 
(XV-31-7-97) 11S-16 

Fight against Terrorism (XV -29-7 -97) 24 
Strengtbening of Terrorism ,Act (XV-

29~.7-97) 224 
Terrorist attack on Military in ~sam 

(XV-4-8-97) 61 
Terrorist Camps (XV-30-7-97) 191-92 

Waiting list or telephone Conncctions'(XV- Terrorist Violence in North Eastern Stat .. 
31-7-97) 175 (XV-5-8-97) 26 

Wrong Telephone Bills (XV-24-7-97) TE"TlLES 
102-03 

TBLEVISION 
Availability or Close Circuit TV sets (XV-

31-7-97) 135 
Ban on "Direct to Home' T. V. Service (XVI-

14-8-97) 193-94 

Closed Textile Mills in Indore (XV-
1-8-97) 48 

Coir Geo Textiles (XVI-8-8-97) 53-54 
Garment Export Policy (XV-I-B-97) 180 
lanata Cloth Scheme ~XV-I-8-97) 

91-92 



130 LOKSABHA 

Liberalisation of Textile Sector (XVI-
8-8-91) 132 

Population of Tilers (XV-29-7-97) 
84--88 

Modernisation of Textile Mills and Jute Mills Protection of Tilers (XV-~-8-97) 
(XV-2S-7-97) 28-29 219-80 

Production of Thxtiles (XV-I-8-97) 78 

Tabar Silk (XV-I-8-97) 142-43 
Textile Design Exhibition (XVI-8-8-97) 

117-88 

Textile Exports (XV-2S-7-97) 44 
Textile Industry in Delhi (XV-2S-7-97) 

SI-52 
Textile Mills (XV-I~-7-97) 220-21 
Textile Worken Rehabilitation Fund Scheme 

.(XVI-;8-8-97) 87-89 
TWRF Scheme (XVJ-8-8-97) 93-94 
THACHAR 
Inclusion of Thachar in SCiST list (XV-

29-7-97) 311-12 
THEFT 
Theft of Medicine (XV-29-7-97) 213 
THERMAL POWER 
Capacity of Kayam Kul8ln Thermal Power 

Project (X'II-7-8-97) 14~ 

Closure of Badarpur Thermal Power Station 
(XV-24-7-97)340 

International Tender for Thermal Power Project 
(XV-24-7-97) 246-47 

TICKET COLLECTOR 
Appointment of Volunteer TIcket Collectors 

(XVI-7-8-97) 148 
TICKET COUNTERS 
Opening of additional Ticket Counters (XV-

31-7-97) 193 
T.I:F.R. 
Working of T.I.F.R. (XVI-6-8-97) 

132-33 

TIGER 
Method for assessment for Tiler Population 

(XV-29-7-97) 36~S 

TIger Farmin, (X'I-I 2-8:.'97) 4:U-3~ 
TIHAR JAIL 
Violence in Tihar J.iI (XV-S-8-97) 

221-22 
Women Prisoners in Tihar Jail (XV-

29-7-97) 293 
TIMBERS 
Non-Supply of Timbers (XV-29-7-97) 

71-72 
Smuggling of Timber (XVI-I 2-1-97) 313-14 
TITANIUM INDUSTRIAL COMPLEX 
Titanium Industrial Complex (XVI-

13-8-97) 171 
TITANIUM INDUSTRY 

(XV-I 3-8-97) 83-84 
TOBACCO 
Cardio Disease by Tobacco (Q) (XV-

23-7-97) 9~-96 
Use of Tobacco (XV-23-7-97) 204 
(XV-30-7-97) 136-37 
TODDY-TAPPING 
Welfare at SCs/ST./OBC. ena.,ed in 

Toddy Tapping (XV-12-9-97) 21 I 
TOLL TAX 
Toll Tax on Brid.es on NHa (XVI-

I 1-8-97) 69-70 
TOOTH PASTE 
Quality of Tooth Puee Q (XV-n-7-97) 39-

.to • 
TORPEDO 
Developmeftt of Anti Subawiae Torpedo 

(XV-4-8~97) 151 
TOURS 
Visit of Central Team to Foreip toun by 

Officers abroad (XVI-7.8-97) 70-80 
(XV-31-7-97) 219-11 



TOURISM,', ~,'. ~ _. 

Allocation of Amount fur Promotion ofTouri_ 
(XV-27-!-97) .. 4~ .. J'- ..... 

131 

TOUTS 

MeMCc·orn.i(XV...:..2i7~97) 190 (XV-
31-7-97) 27 

TOWNS A.aia" of PriVlltc CoMpIft_ far ..... 
(XV -28-7 -97) 1S8 Renllllilll of tow .. (XV -29-7-97) 126 

) Inter-Ministerial Council for Tharism (XV-
27-7-97) 27 TRADE 

New Tourism PoItc:y (XV -4-8-97) ]()"31 

Promotion of C.ve To.ris. i ........ I.y. 
(XVI~II-1-97) 109-10 

"'-tiM of Touri.M f'rut o.tf Ceutries 
(XV""""I-97) 1-6 

SC/ST in the Ministry (XVI-II-B-97) 
260-63 

Talk Force for North .. , heter (XVI-
11-8-97) 147-41 

Thurism Circuits in Madhy. Prldeah (XV-
4-1-97) 147-41 . 

Tourism DeveloplMllt Pro....-es (XV-
4-8-97) 63-64 

Tourilill in M.P. (XV-4-1-97) 171 
Tourism Projects i. Itary.. (XVI-

11-8-97) 140-41 
Toud..., PIojKts ill Kcral. (XV--4-1-97) 144-

145 
Tourism Projects in Maharuhtra (XVI-I 1-8-

97) 195-96 
Tourism Projects in Tripura (XVl-

11-8-97) 82-83 

Wold life Tourism (XV-29-7-97) 353 
TOURIST 
facilitiea to meet Tourists Inflow (XV-

28-7-97) 212-13 
foreign Allistance for Tourist Spots (XV-

28-7-97) 170-71 
ForeiJII Tourists. (XV -28-7 -97) 10 I-I 02 
Foreign Tourists in Gujarat <XV1-1l-8-97) 

9S-96 
Tourist Centres in LolSes (XV--....4-8-97) 63 

''RIuri1l fro. Auttalia (XVI-Il-8-97) 150 

Branches of I.T.P.O. (XVI-8-8-97) 72-73 
Fin.nci.1 Assistance to India Tr.de 

Or.anis.tion (XV-2S-7-97) 16S-I66 
Free Trade Zones (XV -1-8-97) 166 

lIIega! Trade on Indo Bangladesh Border (XV-
29-7-97) 209·210 

Increase in Trade and Investment Plow (XVI-
8-8-97) 241-t3 

India's International Trade (XVI-8-1-97) 
75-76 

India's Trade and Investment in Peru (XV-
25· 7-97) 20S 

Indo-Bangladesh Bilaterel Trade (XV-
25-7 -97) 33-34 

Indo-Bangl.desh Border Trade (XVI-
1-8-97) 168 

Isolation in Global Trade (XVI-8-8-97) 
79-80 

Trade with Bangladesh (XV-25-7-97) 
26-27 

(XVI-6-8-97) 61 
Trade With China (XVI-6-8-97) 125 
Trade with Saudi Arabia (XVI-8-8-97) 83 

TRAFFIC 
Excess Traffic on Roads 
(XV-28-7-97) 207 
System to Curb traffic offenders (XV-

29-7-97) 117 
Task Force on Traffic Control (XV-S-8-97) 

268-69 
TRAFFICKING 
HUmlll Traffickin, (XV-23-7-97) 104-06 
Human Traffickin. (XV-30-7-97) lO4-O5 



132 LOKSABHA 

TRAINING INSTITUTE 

Training Institute (XVI--6-8-97)19. 23 

(XVI-13-8-87) 182.237 

TRAINS 

Concellation of Trains (XVI-7-8-97) 225 

(XV-24-7-97) 332-33 

Conversion of Passenger train in to EMU train 
(XVI-14-8-97) 97 

Delay in running of Trains (XVI-7-8-97) 
235-36 

Demand for metro Services (XVI-14-8-97) 
54 

Derailment of Goods Train (XV-24-7-97) 77 
Derailment of Hyderabad-New Delhi Express 

(XVI-14-8-97) 157-58 

Diesel Loco Wheels (XVI-I4-8-97) 63 

Direct Trains from Delhi to Rewa (XVI-7-8-
97) 91-92 

Direct Train from Gandhidham to New Delhi 
(XVI-I4-8-97) 87 

Direct Train Services (XVI-7-8-97) 195 

Discontinuation of trains (XVI-31-7 -97) 126 

Extension of long distance Trains upto 
Gandhidham(XVI-31-7-97) 114-15 

Extension of M.E.M.U. rail services (XV1-
14-8-97) 54 

Extension of Niambur-Shoranpur Push Pull 
train (XVI-I4-8-97) 66 

Pacilities in Vanchinadu and Vainadu Express 
train. (XV-31-7-97) 203 

Pint / Second Clus PUSCI for train journeys 
(>rV1-14-8-97) 167~8 

Punc:tioning of Train Information Boards 
(XVI""':7-8-97) 86-87 

Halt at Shahbld Marbnda (>rV-31-7-97) 192 

Haltin, of Trains (XVI-7-8-97) 68 

Jncrcue in Train Acc:idents OIl Bhopallbanli 
Route (XV-24-7-97) 2.57-58 

Intercity Express (XVI-I4-8-97) 52 

Introduction of Direct Trains (XVI-7-8-97) 
236 

Introduction of Passenger Trains (XV-
24-7-97) 269 

Introduction of Rajdhani Express on Delhi-. 
Ahmedabad route (XV-31-7-97) 229 

Introduction of trains (XV -31-7 -97) 184. 20 I. 
207-208 
(XVI-7·8-97) 125 
(XVI-14-8-97) 98 

Introduction of Train between Bhubaneshwar 
and Mumbai (XVI-7-8-97) 241 

Introduction of train between Paizabad 
and New Delhi (XVI-I4-8-97) 105 

Madras-Jaipur Superfast Express Trains 
(XV-24-7-97) 343 

Non-Availability of Train (XVI-7-8-97) 
105-106 

Posting of Train Superintendents (XV-
24-7-97) 282-83 

Railway link from Amritsar to Chandigarh 
(XV-31-7-97) 151 

RajdhanilShatabadi Express in Kerala (XVI-
14-8-97) 49 

Reservation to Passengers (XV-31-7-97) 
188-89 

Running of Nagercoil Exprell (XV-
31-7-97) 193 

Running of trains from Chhatrapati Shivaji 
Terminus (XV-31-7-97) 70 

Samjhanta Express (XV-5-8-97) 71 
Shortfall in Seating/Berth capacity in 

trains (XVI-14-B-97) 55 
Start of Konkan railway trains from Didar 

Station (XV-31-7-97) 163-64 
Stoppage of Rajdhani Express (XVI-7-8-97) 

67 
Suspension of Traina (XVI-7-B-97) 228-29 
Theft in Trains (XVI-7·8-97) 179 
Train accidents (XV-31-7-97) 120-21 
(XVI-14-8-97) I5S. 191-92 



INDEX 133 

(XVI-13-8-97) Train from Howrah to Tikipara (XV-
31-7-97) 69-70 

Trains introduced on Ajmer-Khandwa route 
(XV-31-7-97) 121-22 

Train service from Bombay to Kanyakumari 
).- (XVI-14-S-97) 209 
Train services from Kerala to Howrah (XV-

24-7-97) 67 
Transportation of wheat by the special Goods 

Trains (XV-29-7-97) 383-84 
TRANSFER POLICY 
Transfer Policy (XV-23-J-97) S7 
TRANSMISSION 

Non-Commissioning of 2 PTS (XV -31-7-97) 
176 

? TRASMI'ITER 

• 

Full Time Programmes in Martandom Low 
Power Transmitter (XV-24-7-97) 176 

High power Transmitter at Manpad (XV-
31-7-97) SI 

Low and high power transmitters in U.P. (XV-
31-7 -97) 119 

Setting up of Transmitters in U.P. (XV-
24-7-97) 296-9S 

TRANSPORT 
Directorate for Urban Transport (XV-

30-7-97) 199-200 

Employees under Civil General Transport 
(XV -2S-7 -97) 79 

Transport Subsidy (XVI-8-8-97) 244-46 

TRAUMA SERVICES 

Trauma Health Services (XV-23-7-97) 212 

TRAVEL AGENTS 

Action Against Travel Agents (XV-23-7-97) 
54 

TREATMENT MEDICAL 

Dental Treatment (XVI-6-S-97) 61-62 

~ Expenditure on VIPs for Treatment Abroad 
(XV-23-7-97) 168-73 

Medical Treatment 
20S-09 

TREATMENT OF T.B. 

Expenditure on Treatment of TB (XV-
23-7-97) 69 

TREATY 

Extradition Treaty (XV-23-7-97) 297-98 

Fissile Material Production treaty (XV-
23-7-97) 64 

Indo-Pak Treaty (XV-4-S-97) 72-73 
TRIBAL 
Allocation of Funds for Tribal Development 

(XVI-12-S-97) 431 
Ashram School under Trivals Sub Plan (XVI-

12-S-97) 30S 
Coaching to Tribal youth (XV-4-S-97) 

135-136 
Declaration as Tribal Area (XV-5-S-97) 72 
Foreign Assistance for Welfare ofTribals (XV-

29-7-97) S3-S4 
Implementation of Sixth Schedule in Tribal 

Dominated Areas (XV-5-S-97) 57 . 
Income Tax Exemption to Tribal Population 

(XVI-8-S-97) 130-31 

Irrigation Projects in Tribal and Backward Areas 
of Gujarat (XV -4-S-97) 162-63 

Poverty and Starvation Amongst Tribals (XV-
31-7-97) 22 

Schemes for Tribals (XV -29-7 -97) 319-21 
Starvation deaths amongst tribals (XV-

31-7 -97) 95-96 
Target of Loan for Tribal Areas of Rajasthan 

under P.M.R.Y. (XVI-8-S-97) 71-72 
Tribal Freedom Fighters (XV-29-7-97) 229 
Tribal Heroes (XVI-II-S-97) 176 
Tribals of Sirmaur H.P. (XV-5-8-97) 102 

TRIPURA 
Insurgency Problem in Tripura (XV-

5-S-97) 54-55 



134 LOKSABHA 

Kulti Tribes in Nagaland, ASlam -.:l Tripw. 
(X"v'1-12-8-97) 192-93 

NH in Tripur. (XVI-I 1-8-97) 104 

Telecommunication services in Tripura ~ Welt 
Beaaal (XV -l407-97) 272-73 

'IGMuA Projeq.Is" ~ ~\l.I-ll.a..9>1) 
82·83 

TRISHUL 
Failure of Trinl (XV-"-B-97) 149-50 
TRIVANDRUM 
Doubling of Trivandrum Quiton Railli"c 

(XVI-7-8-97) \38 
Local Head Office of SBI ill Triv ..... m (XV-

1-8-97) 47 
1'IIOlLIBS 
• II •••• t of ,...... (XV-It.,"") 6S 

Permanent seat in U.N. (XV-30-7·97) 209 

UNAUTHORISED 

RemoRl1 of uflautlwriMd colon ... (JCV-
30-7-97) 2:U-3.5 

(XV-6-8-.7) 139-41 

UAHt"ori.~ OccupetiOli (XV-13-7-97) 
~.51.~ 

UNDU-1'RIAU 

Uacier Tri1lN i. hill (XV-19·7-97) "-M 

;:'. 

~ .~~... ,.J.. 
.. . . . .. ~ .. i. on ... (XV-12-'-f7) 

Tntltlt Exch ..... i. U.P. (XY-2-4-7-97) J40.61 
133~ 

T.T.A. 
Vac.nt Posts .f T.T.A. (X¥-14-7-97) 

249-51 
ruBERCULOSIS 

(XV-23-7-97) 23'-'2 
(XV-30-7-") 42-43 

" •• a-' s 
1M .... lip of TllMw .... ia •. P. (XVI-

11-1-97) 209-18 ....... w,..,. ..... PN;ect (X¥I-II-I-") 
·135-36 

ruNDLA JUNCTION 
lieU of Trains .t Tuadla Juetion (XV-

14-7-97) 214-1.5 
ULPA 
ULPA activities (XVI-I 2-'-97) 430-31 

UNDP 

UNDP ..... (XY~) 105 

UNBWLOYJIIBNT 

UD • .,lor-t iII_" (XV-D-7.f7)" 

U • ...,loy.Ht-Mi ... Pi .. y.., PI. 
(XV-23-7-97) 214 

U ...... y.- AJIowuce (XVi-I)· ... ") 
300-01 

UNIiP 

A ...... te flea UMIEP (XVI-Il-I-m lSI 

UNK:BP 

ULPA letivitiea .... INa IDl1. - (XV- "-... World B...vNlCIP far _1M' 
.5-8-97) 209 (XV-30-7-97) 65-66 

UN 
Plrdcipetion of Ida ia UN 0 " 

5-8-97) 210-11 

UNI'IW) STA1U 

" (XV- C .... Ie, for IIIpOft of W .... ,.. UIMId 
.... (XV-5· ... t7) 10'7· 



INDEX 13S 
UNIVERsmES U •• AN ENTERPRI.~ 
Allocation by UGC (XV-28-7-97) ..... ofUrb.d.icroBlMlrprites(XV-23-

186-87 7-97) 197 
Allocation of Fund to Apiclllhlnll Ullivmitics 

(XVI-I 2-8-97) 3B2-316 
)Allociation of Indian Ullivenili •• (XV-

27-7-97) 77-78 
Cbanp of IIlIwer sheet (XV -28-7 -97) 99 

Gr.nt to Tripura Ulliverlity (XV--"-8-t7) 
148-149 

MlnorilY Statui to CellINI U.i~1ia (XV-
28-7-97) 1S6-IS7 

Violatioll of Univerlity Slalu.el (XVI-
11-8-97) 154 

V.O.C. 
ModI! Code ofo.w.-(XV~) 121-

129 

U,ltall IlIrraatn.cture Prolramme (I(V-
23-7-97) 20-23 

NatiORaJ UrbaR Policy (XV-23-7-97) 61 
Mumbai V ... TrMspon Project (XVI-I4-

1-97) 69 
Directorate for Urban Transport (XV-

30-7-97) 199-200 
URDV 
AlIli V .... Drive (XVI-I 1-8-97) 108 
l1RBA 
Price of Urea (XV-S-I-97) 227 
1m,.,. or U .... <XVI-I 2-1-97) 367-MI 
U ... ScMl (XV-29-7·97) 361 

Sellin, lip or M •• lana And Urdu Urea ule" in Fertilizer PIIU'I( (XV-
University (XV-lB-7-97) 141 12-1-97) 377 

UOC Grallts (XV -28-7-97) 192-193 DRIVE 
UNORGANISED SECTOR Drive Therapy (XV-23-7-97) IS 

Child Labollr en,anled in Unor, •• iMd URJAGRAM 
Sector (XV-23· 7-97) B9-91 Electrification under Urja,ram 

VNTOVCHA.ILlTY Pro,ramme (XVI-7-1-97) 62-63 

Milusin, of UIIIOIIC ..... i1ity (XVI- U.S.A. 
. 12-8-97) 26S.... A,rHmnt between Illdia .lIeI U.S.A. 

lJPGItADATION (XV-2B-7-97) 199 

Up,rad.tioll of r .... rola (XV-S·I-") 
96-100 

VPHAAIt CINEMA 
Fire incidellt in Vph.ar Ci .... (XV-

29· 7-97) 11-23 
UPLlPTMENT Of POOR 
Vpliftment of Poor below poverty liM (XVI-

6-1-97) 166-67 
UPPER 11JNGA PROJECTS 
Upper TulIp Project (XVI-I 1.1-9'7) 146 
URANIUM ORE 
Urah •• Ore extractioa (XV-1O·7·91) 

116-117 

Ixport of It.s .... ti rice to V.S.A. (XV-
25·7·97) .... 50 

.... US r.iIltiOM (XV-23·7·97) 97·91, 208 
bIdo-US Scienlific Cooperalioa (XVI-7·1-97) 

226 
Ship brealtinl ..... ment with V.S. (XV-

24-7·97) 121·129 
U.S. Ships for Slaip BreIIki.., (XV-S-I·97) 

I-II 

U.S. _other M ... Trd ......... (XVI-
1.1-97) 114 

UTlUSA110N OF PUNDS 
Uti ..... of .... (XV-4-17-97) 111-122 



136 LOKSABHA 
\ 

UTrAR PRADESH 

Allocation of foodgrains to Uttar Pradesh (XV-
29-7-97) 119 .~ 

Allocation of ,as for Power Generation in 
UP (XVI-7-8-97) 189-90 

Ambedkar Villages in U.P' (XV-5-8-97) 265 
Assistance for the Development of land in V.P. 

(XVI-I 2-8-97) 357 

Assistance of Asian Development Bank to 
Uttar Pradesh (XVI-8-8-97) 227 

Ayurveda Scam in U .P. (XVI-13-8-97) 
135-136 

Bio-gas plants in U.P. and Rajasthan (XV-
31-7-97) 135-140 

By-Pass in U.P. (XV-4-8-97) 123 

Construction of Airstrips in U.P. (XV-
4-8-97) 134 

Construction of Doordarshap Relay 
Centres in U.P. (XVI-14-8-97) 199 

Construction of Post office in Uttar 
Pradesh (XVI-14-8-97) 83 

Development of Communication in Uttar 
Pradesh (XVI-7 -8-97) 265-66 

Drinking water to Drought Affected Areas of 
UP (XVI-7-8-97) 227-28 

Export Promotion Authority in U.P. 
(XV-25-7-97) 124-125 
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(XV-25-7-97) 156-157 

Floods in UP (XVI-I 1-8-97) 143-144 
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Pradesh (XV-30-7-97) 200-204 
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198-199 
I.R.E.P. in U.P. (XVI-7-8-97) 264-65 
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30-7-97) 113-114 
Post Offices in Uttar Pradesh (XVI-

14-8-97) 93 
Power Projects in U.P. (XVI-7-8-97) 

283-84 

Reduction of Share of U.P. (XVI-
14-8-97) 217-218 

Release of Amount (XVI-I 1-8-97) 249 

Reorganization of Delhi and U.P. (XV-
29-7 -97) 105 

Rural development projects of UUar Pradesh 
(XVI-14-8-97) 170 

Setting up of planls in Uttar Pradesh (XVI-
31-7-97) 186 

Setting up of power generating station in U.P. 
(XVI-14-8-97) 100 

Setting up of power projects in M.P. and U.P' 
(XV -31-7 -97) 202 

Setting up of Transmitters in U.P. (XV-
24-7-97) 296-298 
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97) 265-266 

Sugar Mills in Uttar Pradesh (XV-
29-7-97) 225 

Telephone Exchange in Hilly areas of 
Uttar Pradesh (XVI-14-8-97) 90 

Textile Mills in Uttar Pradesh (XVI-
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Trunk Exchanges in U.P. (XV-24-7-97) 
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Upgradation of Post Offices in U.P. (XV-
31-7-97) 231 

U.P. Handicraft and Handloom Development 
Corporation (XVI-8-8-97) 24S 

U.P.S.C. 

Use of Indian Languages in Examination of 
UPSC (XVI-6-8-97) 200-201 

Voluntary Organization in U.P. (XV-
29-7-97) 375-376 

Weed Pollution ccrealslPaddy crops in U.P. 
(XVI-I 2-8-97) 433-434 

World Bank Loan to Uttar Pradesh (XV --4-8-
97) 100 

UTTARAKHAND 

Uttarakhand State (XV-29-7-97) 133-134 
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13-8-97) 227-34 

Vacancies of Engineers in CPWD (XV -23-7-
97) 209-210 

Vacancies of SCIST (XVI-6-8-97) 53-54. 
7-8-97) 249 

VACANT POSTS 

Vacant poIts (XVI--6-8-97) 94. 125 
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28-7-97) 219-220 

Varanasi Thlecom Scandal (XVI-14-8-97) 
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VASCO-DA-GAMA 

SOOth Anniversary of Vuco-da-Gama Amval 
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VAT 

Value Added Tax (XVI-8-8-97) 225-26 

VAYUDOOT 
Vacant Posts of Doctors (XV-7-7-97) Vayudoot Service (XVI-I 1-1-97) 

80-82 ISl-1S2 

Vacant posts of Hindi Language (XVI-
12-8-97) 247-55 
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Courts (XVI-6-8-97) 190 

Vacant poslS Of SC/ST/OBC (XVI-
14-8-97) 213 
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29-7-97) 139-40. 172-73 (6-8-1997) 
148 

Vacant POlt of T.T.A. (XV-24-7-97) 
249-251 

Vacant Reserved Posts (XVI-6-8-97) 92 

VACCINATION 

Hepatitis 'B' Vaccination (XV-23-7-97) 
112-113 

VACCINE 

Anti-Rabies Vaccine (XV-S-8-97) 
119-120 

T.B. Vaccinc (XV-23-7-97) 61 
VALUB OF RUPEE 

Value of Rupee (XVI-8-8-97) 229 
VARKALA 

Construction of over-b·''igf! at Varlt"la 
(XVI-7-8-97) 237-38 

V .. RANASI 

Construction of over Bri. of Varaawi (XVI-
7-8-97) 260 

VDlS 

Advertisement for VDlS (XV -1-8-97) I SO 
Voluntary Disclosure of Income Scheme 

(XV-2S-7-97) 1-7 
VEGETABLES 
Mother Dairy Booths (XV-S-8-97) 

67-68 

Production of Vegctablcs in Kcrala (XV-
29-7-97) 99 

VEHICLES 

Vehicular 
49-51 

VEtIDQRS 

Pollution (XV-29-7-97) 

Railway Commiuion Vendors (XV-
31-7-97) 64-65 

VETERINARY 

Indian Council of Vetcrinary and Fime{Y 
Research (XVI-I 2-8-97) 193-94 

National Council for Vetcrlnary ReIcarcb in 
Bangalore (XVI-I2-8-97) 319 

Veterinary Science College (XV -5-8-97) 68 

VICTIMS 

Announccment of Barthquakc Victims 
(XVI-I 2-8-97) 232-33 

Justice for the Victims of Nesllgenc:c (XV-
29-7-97) 232 
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VidttIrbha State (XV -29-7-97) 65-66 
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VIDYALAYA(S) 
Model Vldyalayu (XV-27-7-97) 73-76 
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V~ption easel (XV-5-8-97) 95 
VUAYAWADA 
CORS DilpeDlaries at Vijayawada (XV-

30-7-97) 141 
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(XV-30-7·97) 223-24 
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(XVI~I+8-97) IS7 
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202-03 
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Model Vin .. (XV-23-7-97) 94-9!1 
VIOLATION 
V1OIIti0ll ofEnviromncntal Law (XV-5-8-97) 

109-10 
VIOLIINCE 
Viel.llce III Tlbar Jail (XV-S-8-97) 

221-22 
VIP 
&peadIture GIl VIP for TreatmeDt Abroad 

(XV-23-7-97) 169-71 

Security of VVIPs 
(XV-29-7.97) 259-61 

VII and 

VIP Movements (XV-28-7-97) 107 

VIP Security (XV-29-1-97) 12-73 

VIRAL FEVER 
Gastro Enteutis (XV-23-7-91) 226-21 
VISA 

Fake Visas (XV-5-8-91) 51 

Liberalisation of Visa Policy (XVI-
12-8-97) 388-89 

Longer Stay Visa (XV-23-7-97) 230 

Visa Concessions (XV -30-7-97) 118-19 

Visa Policy (XVI-I 3-8-97) 205-06 
Visa to Pakistani Citizens (XVI-I 3-8-91) 22 

VISHAKHAPATN -\M 
Power Project of Hinduja at Vishakapatnar 

(XV-24-7-97) 343-44 
VITAL DRUGS 
Prices of Vital Drugs (XV-5-8-97) 92·93 

VIZAG 
Vi zag Power Project (XVI-7-8-~1 

231-33 

VOLUNTARY AGENCIE~ 
ORGANISATIONS 

Allocation to Voluntary Agencies (XVI-
11-8-97) 13-34 

Financial Assistance to Voluntal 
Organisations in Orissa (XV-24-7-9' 
181-82 

Pinancial Assistance to Volunta, 
Organisations of Gujarat (XV-
31-7-97) 71-76 

Poreign Assistance to VohnUry OrianisatiOI 
(XV-S-8-97) 274-7S 

Or.... to Voluntary Orpni •• tions in Un 
PrIdtsh·(XV-30-7-97) 200-204 

Un orpnised Voluntary Orpnisationl (XV· 
5-8-97) 227-28 
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Voluntary Organis~tions (XV-S-8-97) 
139-54 

Voluntary Orlanisations in Alsam (XV-
5-8-97) 134 

Voluntary Or,anisations in Kerala (XV-
! 31-7-97)92-94 

Voluntary Orpniutiona in Maharashtra (XV-
29-7-97) 294-08 

V.R.S. (VOLUNTARY RETIREMENT 
SCHEME 

WAITING UST 
Daily Waiting Lilt (XV-24-7.97) 

321-29 
Telephone waiting list in Gurgaon (XV-

24-7-97) 259 
Waiting list for Telephone in Gujarat (XV-

24-7-97) 340-41 
Waiting List in M.P. (XVI-7-8-97) 

216-18 
WAR VICTIMS 

V.R.S. for. Textile Workers of Maharuhtra 
(XVI-28.7.97) 200-01 RedreuaI of complaints of War Victims (XV-

27-7-97) 47-48 
Voluntary Retirement Scheme in 

Instrumentation Limited (XV- WARDHA 
1-8-97) 216 Stoppap of GitanjlU Express at Wardha 

VULGAR FILMS 
Ban on Vulgar Films (XV-24-7-97) 129-30 
WIP 
Expenditure on VVIPs Security (XV-

29-7-97) 309 

w 
WAGE(S) 
Nomu for Fixing of W .. (XVI-6-8·97) 3.5 
Wages for Telegraphists (XVI-I4-8-97) 148 
WAGE POLICY 
National Wage Policy for Bidi Workers 

(XV-30-7-97) 62-64 

WAGON(S) 
Demand for Wagons (XVI-7 ·8·97) 

56-.57 
Detailmen( of Wa,ons (XV -31-7-97) 155·56 
Detention of loaded wagons (XV-

31-7-97) 113-14 
Placement of Wagon Orders (XVI-

7-8-97) 164-65 
ShortapofWasons(XV-31-7-97) 1.58 
Shortage of Wagons in Gujarat (XVI-

7-1-97) 261 
Wagon Industry (XVI-8-8-97) 190-92 

Railway Station (XVI-I4-8-97) 147 
WASHERIES 

Release of Washeries in Damodar river 
(XV -29-7 -97) 11 0 

Setting up of Waaheries (XVI-8-8-97) 
134-3.5 

WASTELANDS DEVELOPMENT 
Recovery of loan from SEB's (XV-

24-7-97) 331-32 
WASTE MANAGEMENT 
Waite Management in Ant,reties (XV-

23-7-97) 168 
WATCH UST 
lnItituIc on Watch List (XV-28-7-97) 82 • 
WATER 
Aeraled Water (XVI-8-1,97) 165-66 
Cauvery Water Dispute (XV-2,..7.97) 

1.50-.51 
CeDtral Water Commission (XV-28·7·97) 

87·88 
Development of UndergRIund Water Resources 

(XV-2I-7-97) 111·12 
Drinking WaterProblem In Rajasthan (XV-

28-7-97) 107-08 
Excise Duty on Aerated Water (XVH-8·97) 

2.50 
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Fluoride affected Water i\l Rajasthan (XVI- Water Supply Vihar (XV -30-7-97) 76 
7-8-97) 102 

Ground Water Level in Gujarat (XV-
21..7-97) 40-41 

Inter-Itate Water Dispute (XV-

Water Supply for Guwahatl (XV 
30-7-97) 172-73 

'WEAKER SECTIONS 

28-7-97) 191 Houses for Weaker Section (XV -23-7-97>2 

Level of Underpound Water (XV-28-7-97) WEAPONS 
206-07 

Water Logging in Irrigated Areas (XV-
27-7-97) 31 

Water Supply Schemes in Rajasthan (XVI-
7-8-97) 179 

Water Testing Laboratories (XVI-7 -8-97) 94 

Anns Supply 

(XVI-13-1-97) 84-15 

Sophisticated Weapons to Insurgents in t 
North East Region (XV-S-8-97) 289-9 

WEAVING AND DESIGNS 
Utiliaation of River Water (XV-21-7-97) 212 Traditional style of Weaving and Deli. 
WATER AGREBMBNT (XV-2S-7-97) 138-39 
Indo-Bangia Water Agreement (XV- WEBD(S) 

28-7-97) 86 

WATER COLLBCTION 
Conventional Method for Water Collection 

(XVI-II-8-97) 103 

WATER D1SPUTBS 
Disputes betWeetl the States (XVI-l 1-8-97) 

98-99 
WATER LOGGING 
Water Logging In Irrigated Areal (XV-

27-7-97) 31 
WATER RESOURCE 
National Water Resource Council (XV-

4-1-97) 170-71 
WATER SHARING 
Water Sharing with Bangladesh (XV-

4-8-97) 179 
WATERSHED 
National Water Shed Development Project 

(XVI-I2-8-97) 220-21 

WATER SUPPLY 

Black Weeds (Q) (XVI-1.l-B-97) 473-74 

WEED POLUITION' 

Weed Pollution in CerealslPaddy Crops in , 
(XVI-12-1-97) 433-34 

WELCOMB 
• 

Welcome to Parliamentary Delegation fr' 
Kyrgyz Republic (XV-30-7-97) 2 

Welcome to Parliamentary Delegation' fr 
Turkey (XVI-II-8-97) I 

Welcome to the RT. Hon'ble MS. Be 
Boothroyd, Speaker of the House 
Commons (XVI-I4-B-97) I 

WBLf'ARE 

Child Welfare Centre (XV--4-B-97) 73-7<4 

Welfare of Blinds (XVI-12-B-97) 197 

Welfare of Minorities (XV-29-7· 
361-62 

Welfare of the Martyr of BSP-Penon 
(XVI-12-8-97) 199-200 Accelerated Urban Water Supply Programme 

(XV-30-7-97) 123-24 
Welfare Schemes (XV-:-29-7-97) 148 

Sewcnp IbIS WIler Supply in Rajuthan (XV-
30-7-97) 147-41 WelfareSchemea (XVI-ll-B-97) 221-~ 



INDBX 141 

!ARE FUND 

ational Handicapped Welfare Fund (XV-
5-8-97) 26-27 and 123 

BLPARE PROGRAMMB 

elfare Programmes for Youths in J 4: K 
" ;""'1-7-8-97)93 r" 04tAV 

,'Welfare Programmes (XV-29-7-97) 
, 318-19 

Welfare Schemes (XV -23-7 -97) 293 

cholarship and Welfare Schemes (XV-
5-8-97) 113 ' 

! Self Financing Scheme (XVI-I 3-8-97) 45 

I Welfare Schemes for Delhi (XV-S-8-97) 
~ j 172-74 

j WEST BBNGAI ' 

; Air Services for West Bengal (XV-i 4-8-97) 51 

A.I.R. Station in West Bengal (XVI-
14-8-97) 50 

Development ofrailway in West Bengal (XV-
31-7-97) 117 

,Erosion in Padma River (XV -27-7-97) 58 

Pull Time Programme of West Bengal (XVI-
7-8-97) 236 

:,!PT and LPT in West Bengal (XVI-
; , ~14-8-97) 44 

Launch of Unit ofNTPS in West Bengal (XVI-
7-8-97) 92-93 

Revival of PSUs in West Bengal (XV-
25-7-97) 49 

Sankosh River Project of W.B. (XV-
28-7-97) 208 

Telecommunication Services in Tripura and 
~ West Bengal (XV -24-7-97) 272-273 
t 
I Transmission capacity of AIR in West Bengal 
! 
~ (XVI-I4-8-97) 171 

'Wnauthorised Tea Gardens in West Bengal 
• ,r (XVI-8-8-97) 93 

WBSTBRN ORISSA 

Migration from Western Ori.sa due to drouJbt 
situation (XV-24-7-97) 224-25 

WET LBASING SYSTEM 

Wet Leasing System from Carib jet (XVI-
11-8-97) 144-45 

WHEAT 

Ban on inter State movement of wheat (XV-
29-7-97) 246 

Discontinuation of wheat in open market 
(XV -5-8-97) 96 

Economic and over head coat at Wheat IDII Rice 
(XVI-12-8-97) 65-66 

Grinding of Wheat (XVI-12-8-97) 
204-08 

Import/Export of Wheat (XV-S-8-97) 
18-20 

Import of Inferior Wheat (XV-5-8-97) 
228-29 

Import of Inferior Wheat froOl AUltralia by 
STC (XV-29-7-97) 44-45 

Increase in the Prices of Wheat and Rice (XV-
5-8-97) 208-09 

Loss to PCI due to divenion of Wheat (XVI-
12-8-97) 221~2S 

Open sale of Wheat and Rice by FCI (XV-
29-7-97) 231 

Price of imported Wheat (XV-29-7-97) 
43=44 

Procurement of Wheat (XV-29-7-97) 34S 
(XVI-12-8-97) 356-357. 3,76-77 

Permanent Price and Impou of Wheat (XVI-
12-8-97) 434 

Procurement Price of Wheat (XV-
29-7-97) 234 

Procurement Price of Wheat, Rice and Sugar 
(XVI-l 2-8-99) 341-42 

Quota of Wheat Released to Assam OCV-
29-7-97) 95-97 
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Shortage of Wheat, Rice and Sugar in PDS 
Shops (XV-29-7-97) 46 

\ 
Tarlet of Procurement of Wheat (XV-

29~ 7-99) 376 

Wheat: Rice and Sugarcane Area under 
Cultivation [XVI-I 2-8-97] 286-88 

Wheat spoiled and unfit for hUJlUln consumption 
(XV-29-7-97) 136-37 

WHEAT CROP 

Grant of Zint Sulphate for Wheat Crop (XVJ-
12-4-97) 380 

WHEELS OF ABB ENGINES 

Development of Women and Children in Rural 
Areas (XVI-7-8-97) 208 

Employment Exchanp for Women (XV-
23-7-97) 116 

Representation of WomeD in Nehru Yuvat 
Kende .. (XV-27-7-97) 24 'li. 

Right of Women in J&K (XVI"'-6-8-97) 26 

WOMEN PRISON2RS 

Women Prisoners in Tihar Jail (XV-
29-7-97) 293 

WOOD 

C~1ta iii Wheels of ABB &sinen (XVI- Wood bued Industries (XV-29-7-97) 238 
7-8-97) 231-33 

WHISKY 

Import and Smuggling of Whislcy (XVI-
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WH1TE PAPER 

White Paper on CERe (XVI-I4-8-9~) 147 

WILD ANIMALS 

Wild Animals in Zoos (XVI-12-8-97) 
139-40 

W1LDUFE 
Wildlife Tourism (XV-29-7-99) 3S3 

WIRELESS 
Qualcom .. System of Wireless (XVI-
.. 7-1-97) 1-4 

Purchase of wireless sets (XV-29-7-97) 264 
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12-8-91) 259 

WOODEN SLEEPERS 
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31-7-97) 78-79 

WOOL 

Handmade Woolen Products (XV-
2S-7-97) 1 SI-S2 

WORKERS 

Agitation by Bidi Workers (XV-
23-7-1997) 96-97 

PemaJe Worken (XVI-8-8-97) 46-47 
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(XV-2S-7-97) 170-71 
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(XV-2S-7-97) 200-01 

WORKING GROUP 
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31-7-97) IS3-S4 

WORLD BANK 
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12-8-97) 392 
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'ieforms suggested by World Bank for Sugar 
Industry (XV-29-7-97) 248-49 
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\ Survey of G.T. Road by World Bank (XV-
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; World Bank Assistance to Rajasthan (XV-
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World Bank Loan (XV -1-8-97) 44 

World Bank Loan (XVI-8-8-97) 133 
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4-8-97) 100 
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World Bank Assistance for Anti-malaria 
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World Bank Assistance for Malaria Eradication 
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WORLD CUP 
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11-8-97) 219-20 

WORLD FOOD PROGRAMME 

Assistance for FoodJtrains and World Food 
Programme (XVI-l 2-8-97) 302 

WTO 

Dispute settlement forum of WTO (XVI-
8-8-97) 173 
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YAMUNA 

Barrage over Yamuna eXV-4-8-97) 
64-65 

Pollution in Yamuna (XVI-I 2-8-97) 
432-33 

YATRAS 

Amarnath Yatra (XVI-13-8-97) 87-88 

Kailash Manlarovar Yatra (XVI-13-8-97) 
85-86, 88-89 

YATRI BHAWAN 

Construction of Yatrl Bhawad. M.P. (XVI-
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YATRI NIWAS 
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.11-8-97) 97-98 
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YELLOW DAL 
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184--86 

YOla Education (XVI-11-8-97) 161 
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I\CHARIA, SHRI BASUDEB 

. SialbotrlCurrency Note Printing Press 
(XV-25-7-97) 75 

Accidents in Coal Mines (XVI-8-S-97) Shortage of Staff (XV-24-7-97) 81 
,,. 54--69 

Achievements of PSUs (XV-25-7-97) 
Suspension of operation of Ropeway (XVI-

14-8-97) 225 
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Bharat Yantra Nigam Ltd. (XVI-8-8-97) 236 Train Accidents (XV-24-7-97) 293-94 
Chuchura, Rice Research Centre (XV-

5-S-97) 10J-04 
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C.R.B. Scam (XV-25-7-97) 173-74 
Demand for rpetro services (XVI-I4-S-97) 54 
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(XV-J0-7-97) 61-62 
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CI.) (XV-24-7-97) 417-19 
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(XV--4-8-97) 297-300 
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5-8-97) 339-42 
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11-8-97) 102 
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